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 LOK  SABHA

 Tuesday,  March  30,  965/Chaitra  9,
 887  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock.

 [Mr,  SPEAKER  in  the  Chair]

 ORAL  ANSWERS  TO  QUESTIONS

 अनुसूचित  जातियों  तथा  प्रनुसुचित  ख़ादिम

 जातियों  के  लिए  अलग  मंत्रालय

 =
 श्री  हुकम  खुद  कछवाय  :

 क्रि  शिकार  लाल  बैरवा  :

 शी  सिखाया  :

 क्या  सामाजिक  सुरक्षा
 बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  झ्र खिल  भार-

 समय  प्रनुसूचित  तथा  पिछड़े  वर्ग  संघ  न ेसरकार
 से  अनुसूचित  तथा  पिछड़े  वर्गों  के  हितों  की

 देखरेख  करने  के  लिये  भ्रलग  मदिरालय  बनाने
 की  मांग  की  है  ;

 (ख)  क्‍या  सरकार  के  विचाराधीन

 इस  प्रकार  का  कोई  प्रस्ताव  है;  कौर

 *  639.

 मंत्री  यह

 (7)  यदि  हां,  तो  उसकी  मुख्य  बातें

 क्‍या  हैं?

 The  Deputy  Minister  in  the  Depart-
 ment  of  Social  Security  (Shrimati
 Chandrasekhar):  (a)  to  (c).  The
 Government  had  received  in  March,
 964  a  memorandum  from  the  All
 India  Federation  of  Scheduled  Castes,
 Scheduled  Tribes  and  other  Back-
 ward  Classes,  New  Delhi.  One  of
 the  demands  made  by  the  Federation
 2663  (ai)  LSD—.
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 therein  was  for  setting  up  separate
 Ministries  at  the  Centre  and  in  the
 States  to  look  after  the  interests  of
 the  Backward  Classes.  The  Govern-
 ment’s  views  on  it  have  already  been
 furnished  to  the  House  in  reply  to
 Unstarred  Question  No.  238l  dated
 the  22nd  April,  ‘1964,  namely,  the
 question  of  a  separate  Ministry  at  the
 centre  was  carefully  examined,  but
 a  separate  Ministry  was  not  consider-
 ed  necessary.  In  the  majority  of  the
 States,  there  are  separate  Depart-
 ments  dealing  with  the  Welfare  of
 Backward  Classes.  Since  that  reply,
 at  the  Centre,  the  Department  of
 Social  Security  has  been  created.
 Welfare  of  Backward  Classes  is  one
 of  the  most  important  subjects  handl-
 ed  by  this  Department.

 श्री  हुकम  चंद  कछवाय:  क्या  यह  बात  सही

 है  कि  गृह  मंत्रालय  के  पास  काफी  काम  है
 झोर  इस  कारण  से  जैसा  इस  जोर  ध्यान

 दिया  जाना  चाहिये,  भ्रादिम  जातियों  कौर

 ग्रनुसूचित  भ्रादिम  जातियों  की  जोर  ध्यान

 दिया  जाना  चाहिये  वैसा  नहीं  दिया  जाता

 है?  यदि  हां,  तो  इन  सब  बातों  पर  सोच-

 विचार  करके  सरकार  ने  मुख्य  तौर  से  एक
 अलग  मंत्रालय  बनाने  का  विचार  क्यों  नहीं
 किया  है?

 झिझक  महोदय :  उन्होंने  कहा  है  कि

 अरब  यह  काम  गृह  मंत्रालय  के  पास  नहीं  है
 बल्कि  सोशल  सिक्‍योरिटी  मंत्रालय  के  पास

 चला  गया  है।

 श्री  हुकम  चन्द  कछवाय  :  पिछले  कई
 वर्षों  से  इनकी  उन्नति  के  काम  बाप  करना

 शाह  रहे  हैं  लेकिन  वे  हो  नहीं  पा  रहे  हैं।  इस
 बात  को  ध्यान  में  रखते  हुए  विशेष  रूप  से

 कोई  विशेष  अधिकार,  कोई  विशेष  महत्व
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 इस  मंत्रालय  को  देने  का  सरकार  का  विचार

 है?

 Shrimati  Chandrasekhar:  In  this
 Department  of  Social  Security,  as  I
 stated  in  the  main  answer,  more
 attention  is  being  paid  to  the  wel-
 fare  of  the  backward  classes,  and
 specific  schemes  are  being  worked
 out.

 Mr.  Speaker:  Are  there  any  schemes
 to  invest  this  Ministry  or  Department
 with  special  powers  in  this  regard?

 Shri  P.  R.  Chakraverti:  *In  view
 of  the  expanding  prospects  of  this
 Ministry,  may  I  know  whether  Gov-
 ernment  has  considered  the  question
 of  taking  up  the  Mines  Welfare
 Board  under  the  control  of  this
 Ministry?

 Shrimati  Chandrasekhar:
 rate  question  might  be  put,

 The  Minister  of  Law  and  Social
 Security  (Shri  A.  K.  Sen):  This
 should  be  put  to  the  Prime  Minister.

 A  sepa-

 aft  गुलशन  :  क्या  यह  सत्य  नहीं  है  कि  इस

 मंहगाई  के  जमाने  में  90  परसेंट  शेड्यूल्ड
 कास्ट  कौर  बैकवर्ड  क्लासिक  के  लोग  भूख  से
 मर  रहे  हैं?  उनमें  जो  बेरोज़गारी  है  उसंको

 दूर  करने  के  लिए  सरकार  ने  तीस  कम्युनिटी
 डिवेलपमेंट  प्रोजेक्ट  बनाने  का  प्रबन्ध  किया
 था।  मैं  जानना  चाहता  हूं  कि  उन  तीस  में
 से  जोकि  शेड्यूल्ड  काइट्स  की  उन्नति  के

 लिए  सरकार  ने  बनाने  का  निश्चय  किया

 भा,  कितने  बन  गये  हैं  ?

 Shri  A.  K.  Sen:  If  the  hon.  Mem-
 ber  is  speaking  of  a  particular
 scheme,  I  have  not  been  able  to  follow
 which  scheme  he  has  in  mind.

 Mr.  Speaker:  There  was  a  scheme
 to  open  separate  community  projects
 for  the  scheduled  castes,  about  30  of
 them.  How  many  of  them  had  been
 opened?

 Shri  A.  K.  Sen:  The  proposal  has
 been  only  for  the  tribals,  for  tribal
 welfare  blocks  and  to  extend  them.
 No  separate  blocks  for  scheduled
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 castes  and  backward  classes  was  ever
 under  contemplation.

 Shri  Subodh  Hansda:  Was  it  a
 recommendation  of  the  Dhebar  Com-
 mission  that  a  separate  department
 should  be  created  for  all  the  States
 where  tribal  population  was  more
 than  a  million  and  if  so  was  this
 brought  to  the  notice  of  the  States?
 How  many  States  have  created  this
 department?

 Shrimati  Chandrasekhar:  There
 was  such  a  recommendation.  It  was
 decided  that  there  was  no  need  for
 a  separate  Ministry  at  the  Centre
 whereas  in  almost  all  the  States  they
 have  separate  departments  for  social
 welfare  which  deal  with  Harijan
 welfare  subjects.  If  the  names  of  the
 States  are  needed,  I  can  give  them.

 Mr.  Speaker:  No.  She  has  said
 almost  all  the  States.

 Shri  N.  R.  Laskar:  It  has  been
 admitted  by  all  that  the  question  of
 the  scheduled  castes  and  tribes  is  a
 negative  problem  of  enforcement
 which  could  be  done  by  a  separate
 Ministry?  Why  is  it  not  done?

 Mr.  Speaker:  He  jis  arguing.

 ft  नबल  प्रभाकर  :  यह  विभाग  पहल

 गृह  मंत्रालय  के  पास  था  और  तब  बार  बार

 यह  मांग  की  जाती  थी  कि  इसके  लिए  एक
 अलग  मंत्रालय  बनाया  जाए।  जब  से

 यह  सोशल  सिक्‍योरिटी  मंत्रालय  के  पास

 काम  आया  है  तब  से  क्या  इस  में  वही  काम

 हो  रहा  है  जो  गृह  मंत्रालय  के  पास  होता
 था  या  इन  लोगों  के  लिए  इस  मंत्रालय  में

 कोई  विशेष  काम  होते  हैं  ?

 Shri  A.  K.  Sen:  All  that  work  is
 being  done;  more  work  is  being
 undertaken.

 aft  शिव  नारायण  :  क्‍या  यह  बात  सही
 है  कि  इन  लोगों  की  जो  डिमांड्स  हैं  वो

 पूरी  नहीं  हुई  हैं  न  स्टेट्स  में  भौर  न  सैंटर  में,
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 इसलिए  यह  डिमांड  आई  है?  सरकार  ने

 क्या  कदम  उठाये  हैं  इस  बारे  में  ?

 झ्रष्यक्ष  महोदय  :  जो  कदम  उठाये

 हैं  वही  तो  बताये  हैं।

 Shri  S.  M,  Banerjee:  Apart  from
 scheduled  castes  and  tribes,  what
 steps  have  been  taken  by  the  Gov-
 ernment  to  safeguard  the  interest  of
 the  other  backward  classes?  Is  the
 same  concession  or  something  less
 being  given  to  them?

 Mr.  Speaker:  The  question  is  about
 a  separate  Ministry.

 करो  बागड़ी  :  छूम्राछृत  इस  देश  में  एक

 बहुत  बड़ी  बीमारी  है  भौर  उसको  मिटाने

 के  लिए  सरकार  ने  कानून  बनाया  है।  क्‍या

 मैं  जान  सकता  हूं  कि  कितना  इस  कानून  का

 इस्तेमाल  किया  गया  है  शौर  क्या  इसका
 फाण्दा  समाज  को  शब  तक  हुआ  है  दौर  किस

 हद  तक  छूम्माछत  मिटाने  के  काम  में  सफलता

 हासिल  हुई  है  ?

 झप्यकष  महोदय.:  वह  चीज  तो  कल  हो
 गई  है

 wt  Wo  Go  सेन  :  कल  जो  बहस  हुई

 अध्यक्ष  महोदय  :  ऑर्डर,  आडंबर।

 पर्यटकों  के  लिये  सुख-संविधायी
 +

 (हैं, 2  स०  Wo  सामन्त

 श्री  qo  ला०  दीदी  :

 श्री  यहा पाल  सिह  :

 श्री  कोया  :

 थी  विभूति  मिथ :

 क्या  परिवहन  मंत्री  यह  बताने  की

 कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  इस  देश  में

 बैंक  केन्द्रों,  समुद्र-तट  के  रमणीक  स्थानों

 शौर  ऐतिहासिक  महत्व  के  स्थानों  में  विदेशी

 *640.
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 weet  के  लिए  सुख-सुविधाओ्रों,  ममोशंजर,

 कौर  खान-पान  संबंधी  प्रबन्ध  अन्य  देशों

 में  पर्यटक  केन्द्रों  में  विद्यमान  व्यवस्था  की

 भ्र पे क्षा  सन्तोषजनक  नहीं  है;

 (ख)  यदि  हां,  इस  दिशा  में  क्या  कार्य-

 वाही  करने  का  विचार  है  ;

 (ग)  क्‍या  परिवहन  मदिरालय  ने  विदेशों

 में  पर्यटक  केन्द्रों  में  विद्यमान  प्रबन्धों  का,
 भारत  में  वैसी  ही  व्यवस्था  करने  की  दृष्टि
 से,  भ्रध्यन  किया  है;  कौर

 (घ)  चौथी  पंचवर्षीय  योजनावधि  में
 उपरोक्त  प्रयोजनों  के  लिए  कितना  धन

 प्रभावित  करने  का  श्रनुमान  है  ?

 The  Minister  of  Transport  (Shri  Raj
 Bahadur):  (a)  to  (d).  A  statement  is
 laid  on  the  Table  of  the  Sabha.
 [Placed  in  Library,  see  No.  LT-4090/
 65].

 Shri  S.  C.  Samanta:  May  I  know
 the  details  of  the  procedure  by  which
 the  foreign  tourists  have  been
 requested  to  send  suggestions  for
 improvement  of  tourism?  May  I
 know  whether  there  is  any  proposal
 to  change  that  procedure?

 Shri  Raj  Bahadur:  We  take  quite
 a  number  of  steps  to  tap  the  opinion
 of  the  incoming  tourists.  We  had
 also  requesteq  one  of  the  well-known
 research  institutions  in  California  to
 interview  tourists  who  return  from
 India  and  let  us  know  their  reactions
 We  also  invite  parties  of  journalists,
 particularly  of  journalists  interested
 in  tourism,  to  study  our  facilities  and
 our  places  ang  to  give  us  their

 The  other  methods  are  also opinion.
 there.

 Shri  S.  C.  Samanta:  What  sort  of
 tourist  corporations  have  already
 been  set  up  or  are  proposed  to  be
 set  up  for  the  improvement  of
 tourism?

 Shri  Raj  Bahadur:  We  have  been
 told  from  time  to  time  that  there  is
 a  great  deal  of  shortage  in  regard  to
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 hotel  accommodation  as  also  in  regard
 to  the  provision  of  other  facilities
 such  as  transport,  shopping,  enter-
 tainment,  etc.  To  overcome  all  these
 shortages,  two  corporations  are  pro-
 posed  to  be  set  up.  One  has  already
 been  set  up,  namely,  the  Hotel  India
 Tourism  Corporation,  which  will  try
 to  fill  up  the  gaps  wherever  they
 exist  in  respect  of  hotel  accommoda-
 tion.  It  will  also  look  after  the
 restaurants  and  the  motels  that  we
 have  already  put  up.  More  motels
 may  be  put  up.  The  other  corpora-
 tion  will  deal  with  the  provision  of
 entertainment  facilities,  shopping
 facilities,  tourist  transport,  publicity
 material,  etc.,  etc.

 भरी  यदा पाल  सिह :  इस  स्टेटमेंट  को

 देखने  से  खास  तौर  से  ऐसा  जाहिर  नहीं

 होता  कि  जिन  जगहों  में  होटलों  की  कमी

 है  शौर  जिन  के  मालिकों  की  आमदनी  पर

 कोई  सीलिंग  नहीं  है,  कोई  समाजवादी

 रूल  उन  पर  लागू  नहीं  किया  गया  है  कौर

 वे  मनमाना  पैसा  लेते  हैं  उन  का  कोई

 इलाज  किया  गया  हो।  सरकार  इस  संबंध

 में  क्या  करना  चाहती  है?

 शी  राज  बहादुर  :  जे  नही  हम  इस  बात  का

 नियंत्रण  रखते  हैं  भर  कुछ  भ्रनुशासन  रात

 हैं  होटलों  की  दरों  के ऊपर  भ/।  इस  नियंत्रण
 को  प्रौढ़  हम  इस  प्रकार  से  लागू  करते  हैं  कि

 जिन  चीजों  की  ग्राववरयकता  होती  है  उन  को

 बाहर  से  मंगाने  के  लाइसेंस  वगैरह  पर

 कन्ट्रोल  करत  हैं  कौर  इस  बात  का  भी

 ध्यान  रखा  जाता  है  कि  जो  सुविधायें  उन

 को  दी  जायें  वे  ठीक  प्रकार  से  दी  जायें।

 श्री  विभूति  मिथ् :  क्‍या  मंत्री  जी  के

 ध्यान  में  यह  बात  शाई  है  कि  लाखों  की

 तादाद  में  भारतवासी  काठमांडू  जात  हैं  पशु-
 चप ति नाथ के  दर्शन  क  ने  के  लिये  और  विदेशी

 लोग  भी  जाते  हैं।  लेकिन  रसीद  जो  इस

 के  लिये  गेटवे  है  वहां  पर  मेरा  रुपाल  है  कि

 अ्रमणकर्ता  मारे  मारे  फिरते  हैं।  इस  का

 क्या  प्रबन्ध  किया  जा  रहा  है।
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 श्री  राज  बहार:  इस  बात  को  शोर
 ध्यान  दिया  जायेगा  जहां  तक  हमारे  प्राथमिक
 साधन  होंगे

 भरी  भ्र चल  सिह  :  मैं  जानना  चाहता  हूं
 कि  इस  मंत्रालय  का  काम  सिर्फ  फारेन  टूरिस्ट
 को  देखने  का  है  या  जो  इंडियन  टूरिस्ट  जाते
 हैं  उन  को  भी  देखने  का  काम  है  ।

 शी  राज  बहादुर  :  हमारा  निश्चित  मत

 है  कि  किसी  पर्यटक  स्थान  को  ठीक  तरह  करे
 विकसित  करने  के  लिये  भ्रत्यन्त  भ्रावश्यक  है
 कि  वहां  पर  न  सिर्फ  विदेशी  पर्यटकों  की

 सुविधा  की  ओर  ध्यान  दिया  जाये  वरन्‌  जो
 अपने  देश  के  पर्यटक  हैं  उन  की  सुविधा  की  जोर
 भी  ध्यान  दिया  जाये  ।  किसी  भी  स्थान  पर  जो
 पयंटक  सुविधायें  हैं,  चाहे  निजी  क्षेत्र  की

 दूकानें  हों  या  दूसरे  साधन  हों,  वह  तभी  पनप
 सकते  हैं  जब  देश  के  पर्यटकों  की  ओर  ज्यादा
 ध्यान  दिया  जाये  ।

 Shri  A.  N.  Vidyalankar:  In  order
 to  remove  general  complaints  froma
 the  foreign  tourists  that  the  Dbeha-
 viour  of  some  of  the  officers  at  the
 customs  and  other  check-posts,  is
 generally  felt  to  be  irksome  and
 bothersome,  may  I  know  if  the  Goy-
 ernment  has  examined  the  sugges-
 tion  that  some  officers  of  the  tourist
 department  should  remain  at  the  air-
 ports  and  other  landing  stations  to
 help  and  guide  foreign  tourists?

 Shri  Raj  Bahadur:  There  were  in
 the  past  a  number  of  complaints
 against  the  behaviour  of  the  customs
 officials  and  others.  We  made  a  con-
 certed  drive  to  avoid  such  complaints
 ang  we  have  created  a  special  cus-
 toms  officers’  pool  from  which  officers
 are  posted  at  various  airports  and
 other  gateways  to  our  country.  We
 have  also  appointed  tourist  officers  te
 look  into  such  complaints  and  also
 help  the  tourists  as  best  as  they  can.
 ]  dare  say  that  now  these  complaints
 have  very  much  declined.  In  _  fact,
 they  are  very  few  as  compared  to  the
 past.
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 श्री  सियासत  सिंह  :  भ्र भी  मंत्री  जी  ने

 बतलाया  कि  जो  बाहरी  पर्यटकों  के  लिये

 सुविधायें  हैं  वही  भारतीय  पर्यटकों  के  लिये  भी

 द्वारा  चाहियें।  तो  क्‍या  मैं  जान  सकता  हूं  कि

 भारतीय  पर्यटकों  के  लिये  कोई  भारतीय  ढंग  के

 आवास  निवास  बनाये  गये  हैं  जहां  वे  रह  सकें

 कौर  सस्ती  कीमत  पर  वे  घूम  सकें,  क्योंकि

 भारतीय  पर्यटकों  को  जाने  जाने  में  बड़ी

 असुविधाश्रों  कौर  कठिनाइयों  का  सामना

 करना  पड़ता  है।  जो  पुराना  पंडों  का  रिवाज
 था  वह  भी  खत्म  हो  रहा  है।  भारतीय  पर्यटकों

 को  क्या  सुविधायें  गवर्नमेंट  देना  चाहती  है
 इस  सम्बन्ध  में  ?

 श्री  राज  बहादुर  :  हम  ने  जहां  तहां  सस्ते

 आवास  गृह  बनाने  की कोशिश  की  है  जिनको

 लो  इनकम  ग्रुप  रेस्ट  हाउस  कहा  जाता  है

 यह  जितने  चाहियें  उतने  तो  नहीं  बन  पाये  हैं,
 लेकिन  शुरुआत  कर  दी  गई  है।  मैं  आशा  करता

 हूँ  कि  उन  का  भौर  विस्तार  होगा  ।

 Dr.  M.  S.  Aney:  Is  there  any
 special  consultative  committee  to
 give  advice  to  the  Government  as
 regards  tourism,  on  which  persons
 who  have  toured  abroad  are  also
 members?

 Shri  Raj  Bahadur:  We  have  got  a
 Tourist  Development  Council  on
 which  this  House  and  the  other  House
 are  also  represented.  I  have  not  yet
 examined  the  proposal  whether  mem-
 bers  of  that  Council  should  go  abroad
 to  study  the  facilities  that  obtain
 there.  That  is  a  very  welcome  sug-
 gestion.

 Shri  Daji:  May  I  know  whether  the
 new  programme  of  Light  and  Sound
 introduced  at  the  Red  Fort  has  proved
 successful  with  the  tourists  and
 whether  Government  have  _  received
 suggestions  that  the  omission  of
 Mahatma  Gandhi  and  Maulana  Azad
 from  the  entire  programme  gives  a
 lop-sided  view  to  the  tourists  of  the
 national  movement?

 Shri  Raj  Bahadur:  So  far  as  the
 first  part  of  the  question  is  concerned,
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 we  are  having  very  heavy  bookings
 for  the  seats  there.  In  fact,  a  very
 large  number  of  visitors  could  not
 find  accommodation  for  the  last  two
 days.  About  the  latter  part,  that
 question  was  really  examined  when
 the  script  was  being  prepared  and
 since  the  attempt  was  to  give  a  true
 historical  story  of  the  Red  Fort,  we
 thought  that  it  should  be  as  faithful  as
 possible.  The  experts  and  other  peo-
 ple  now  seemed  to  be  strongly  of  the
 opinion  that  if  we  could  by  a  dramatic
 device  bring  in  the  name  of  Mahatma
 Gandhi  also,  it  should  be  considered,
 Consequently  whenever  we  review  the
 script,  as  recorded  we  shall  bear  that
 suggestion  in  ming  and  we  shall  take
 note  of  the  sentiments  cxpressed,
 without  doing  violence  to  history.

 Shri  Kapur  Singh:  May  I  know
 what  national  purpose  is  likely  to  be
 served  if  we  introduce  Mahatma
 Gandhi  into  the  history  of  the  Red
 Fort?

 Shri  Daji:  Mahatma  Gandhi  and
 Maulana  Azad  went  to  Red  Fort  many
 times.

 Shri  Kapur  Singh:  So  did  I  and
 you.

 Shri  Daji:  You  and  I  cannot  be
 equated  with  Mahatma  Gandhi  and
 Maulana  Azad.

 sit  qo  सि०  चौधरी  :  क्‍या  सरकार  के
 ध्यान  में  यह  बात  कराई  है  कि  जहां  बाहर  से

 झाने  वाले  जो  दर्शक  हैं  उन  की  सुविधाघरों  के

 वास्ते  उस  ने  सारे  इन्तजाम  अपने  स्टेटमेंट  में

 दिये  हैं  कि सरकार  ने  यह  लिमा  है,  यह  किया  है

 वहां  जो  गाइड्स  विभिन्‍न  ऐतिहासिक  स्थानों

 को  दिखलाते  हैं  उन  वा  ऐतिहासिक  ज्ञान

 इतना  कम  है  कि  पिछल  दिनों  एक  मामूली  से

 पत्र  में  भी यह  समाचार  छपा  था  कि  एक  गाइड
 ने  भ्रान्ति  के  सम्बन्ध  में  किसी  विदेशी  पर्यटक
 को  बतलाया  था  कि  वह  मुगल  काल  की  कृति

 है  मैं  जानना  चाहता  हूं  कि  उन  लोगों  के

 स्थान  पर  क्‍या  सरकार  ऐतिहासिक  ख्याति
 के  स्थानों  पर  ऐतिहासिक  ज्ञान  से  युक्त  गाइड
 रखने  पर  विचार  कर  रही  है  ।
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 aft  राज  बहादुर  :  यह  ठीक  है  कि  कुछ

 गाइड्स  ऐसे  हैं  जो  पुराने  जमाने  से  हमें
 मिले  हैं  और  पुराने  जमाने  की  देन  हैं  t  उन्हें

 हम  एक  साथ  हटाना  नहीं  चाहते  थे  क्‍योंकि

 बेरोजगारी  का  सवाल  पैदा  होता  ।  लेकिन  मैं  ने

 बतलाया  कि  ऐसे  गाइड्स  रखे  गये  हैं  जिन्हें
 बाकायदा  सेलेक्ट  किया  गया  है  वे  हिस्ट्री  के

 ग्रेजुएट्स  हैं।  उन  को  इस  की  शिक्षा  दी  गई  है
 जोर  वे  अच्छी  तरह  काम  करते  हैं  -  यदा  कदा

 जो  शिकायतें  हो  जाती  हैं  उन  की  छान  बीन

 की  जाती  है  ।

 Shri  Fatesinhrao  Gaekwad:  One
 of  the  major  complaints  by  tourists
 is  against  the  appalling  ground  ser-
 vice  offered  by  the  IAC.  May  I  know
 whether  this  is  receiving  Government’s
 active  consideration  and  if  so,  what
 steps  are  being  taken  to  remove  this?

 Shri  Raj  Bahadur:  There  is  a  con-
 stant  attempt  to  improve  the  facili-
 ties  at  the  airports  and  I  am  sure
 the  Ministry  of  Civil  Aviation  is  very
 much  alive  to  the  problem.

 National  Highway  No.  3

 +

 s  Shri  R.  6.  Dubey:
 ‘|  Shrimati  Savitri  Nigam:

 Will  the  Minister  of  Transport  be
 pleased  to  state:
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 (a)  the  progress  made  in  the  cons-
 truction  of  National  Highway  No.  13;
 and

 (b)  the  expenditure  incurred  so
 far  out  of  the  amount  sanctioned  for
 the  construction  of  the  above  High-
 way  during  the  current  year?

 The  Minister  of  Transport  (Shri
 Raj  Bahadur):  (a)  and  (b).  A  state-
 ment  explaining  the  position  is  laid
 on  the  Table  of  the  Sabha.

 Statement

 (a)  The  progress  on  the  sanctioned
 works  on  National  Highway  No.  38
 is  as  follows:
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 (i)  Road  improvement  works:

 Jungle  clearance,  earth  formation
 and  collection  of  materials
 are  in  hand.  The  over-all
 progress  is  0°9  per  cent.

 (ii)  Bridge  over  the  river  Tunga-
 bhadra:

 Collection  of  materials  and  pre-
 liminary  work  on  foundations
 are  in  hand.  The  over-all
 progress  is  0°7  per  cent.

 (iii)  Bridge  over  the  river  Don:

 Collection  of  materials  and  work
 On  foundations  are  in  hand.
 The  over-all  progress  is  0
 per  cent.

 (iv)  Land  acquisition  for  the  miss-
 ing  link  between  Kushtagi  and
 Hospet:

 Proceedings  have  been  started.

 (b)  Against  the  current  year’s
 budget  allotment  of  Rs.  0.75  lakhs,
 the  expenditure  so  far  incurred  is
 Rs,  2,07,802,

 Shri  R.  G.  Dubey:  While  I  fully  ap-
 preciate  the  interest  taken  by  the
 Minister  in  the  construction  of  this
 highway,  may"T  know  why  there  is
 such  a  shortfall  in  expenditure?  As
 against  the  sanctioned  amount  of
 Rs.  0  lakhs  and  odd,  only  Rs.  2  lakhs
 and  odd  have  been  spent.

 Shri  Raj  Bahadur:  While  I  would
 like  to  apportion  responsibility  for
 the  shortfall,  it  is  evident  that  for
 any  such  work—road-building,  etc.,
 particularly  new  ones—it  takes  time
 for  the  preparation  of  estimates,  call-
 ing  for  tenders,  and  selecting  the
 right  type  of  contractors  to  do  the
 work,

 Shri  R.  G.  Dubey:  May  I  know
 whether  in  respect  of  the  Tunga-
 bhadra  river,  the  tenders  have  been
 approved  and  necessary  orders  have
 deen  given?

 Shri  Raj  Bahadur:  J  have  given  that
 information  here.
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 Replacing  of  Old  Vessels

 +

 #642,  J  Shri  Yashpal  Singh:
 |  Shri  Bhagwat  Jha  Asad:

 Will  the  Minister  of  Transpert  be
 pleased  to  state:

 (a)  whether  any  proposals  have
 been  submitted  by  the  National  Ship-
 ping  Board  for  the  replacement  of  old
 vessels  and  for  the  removal  of  other
 disabilities  in  the  matter  of  acquir-
 ing  new  vessels:  and

 (b)  if  so,  the  action  proposed  to  be
 taken  in  the  matter?

 The  Minister  of  Transport  (Shri  Raj
 Bahadur):  (a)  Yes,  Sir.

 (b)  The  recommendations  made  by
 the  Nationa]  Shipping  Board  are  being
 implemented  to  the  extent  possible
 under  present  circumstances,

 क्रि  यदा पाल  सिह  :  क्या  सरकार  बतला
 सकती  है  कि  इस  वक्‍त  कितने  जहाज़  ऐसी  हालत
 में  हैं  कि जिन  को  बदलने  की  जरूरत  है  ?

 श्री  राज  बहादुर  :  इस  पर  समय  समय  पर

 ध्यान  दिया  जाता  है  इसके  बारे  में  अन्दाजा

 लगाया  गया  है।  इस  में  सब  किस्म  के  जहाज
 इस  प्रकार  हैं  जिनको  बदलना  है  :

 ६  लाइनर,  १  ट्रम्प,  कारगो  कम
 पैसिंजर  वैसी  ३,  ये  तो  प्रोवरसीज़  के

 हैं,  कौर  कोस्टा  ट्रेड  के  ये  हैं  :

 कोरिया  २६

 जनरल  कारगो  कैरियर्स  जो कि  ३५००
 जी  आर  टी  रू  कम  के  हैं  २५,  टेंकर  २

 इन  को  अगली  योजना  काल  के  अन्त  तक
 बदलना  है  ।

 श्री  यश्पाल  सिह  :  क्या  यह  भी  बतला
 सकते  हैं  कि  इस  काम  में  कुल  कितना  फारिन

 एक्सचेंज  खर्च  होगा  ?
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 श्री  राज  बहादुर  :  वह  तो  उन  जहाजों
 की  कीमत  पर  निर्भर  करेगा  जो  उनके  रिप्लेस-
 मेंट  में  लिये  जायेंगे  ।

 Shri  Narendra  Singh  Mahida:  What
 is  the  total  tonnage  of  these  old
 vessels?

 Shri  Raj  Bahadur:  It
 require  some  summing  up.

 Mr.  Speaker:  Some  mathematics.

 Ring  Road,  Delhi

 would

 +
 |  Shri  Hukum  Chand

 Kachhavalya:
 Dr.  L.  M.  Singhvi:

 L  Shri  Onkar  Lal  Berwa:

 Will  the  Minister  of  Transport  be
 Pleased  to  state:

 644,
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 (a)  when  a  decision  was  taken  for
 providing  road  lights  on  the  Ring
 Road  in  Delhi;  and

 (b)  the  reasons  for  delay  in  imple-
 menting  the  same?

 The  Minister  of  Transport  (Shri  Raj
 Bahadur):  (a)  and  (b).  A  statement
 is  laid  on  the  Table  of  the  Lok  Sabha.

 Statement

 (a)  and  (b).  The  Ring  Road  was
 constructed  primarily  for  through  tra-
 ffic  of  fast  motor  vehicles  which  move
 by  their  own  lights  and  it  was,  there-
 fore,  not  intended  to  provide  any
 lights  on  the  road.  However,  in  res-
 ponse  to  persistent  demands  from
 several  quarters,  it  was  decided  in
 February,  963  that*the  road  should
 be  lighted.  The  Delhi  Administra-
 tion  who  undertook  to  do  the  work,
 approached  the  Government  of  India
 for  financial  assistance  to  meet  the
 cost  of  the  work,  estimated  at  Rs.  2
 lakhs.  As  lighting  is  a  civie  amenity,
 the  question  whether  the  Government
 of  India  are  legally  responsible  for
 the  lighting  of  roads,  had  to  be  con-
 sidered  carefully.  They  are  now  ad-
 vised  that  the  responsibility  for  the
 provision  of  lights  on  the  portions  of
 the  road  lying  within  the  jurisdictions
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 of  the  Delhi  Municipal  Corporation
 and  the  New  Delhi  Municipal  Com-
 mittee  is  that  of  the  Government  of
 India  in  the  Ministry  of  Transport
 and  that  the  Delhi  Cantonment  Board
 are  responsible  for  lighting  the  por-
 tions  of  the  road  in  their  jurisdiction.
 The  question  of  providing  funds  for
 the  purpose  is  under  consideration.

 श्री  हुकम  चन्द  कछवाय  :  मैं  जानना

 थाहता  हूं  कि  सरकार  रिंग  रोड  पर  कितनी

 जल्दी  रोशनी  लगाने  का  विचार  कर  रही  है,
 कौर  इस  में  कितना  खर्चा  होगा  ?

 शी  राज  बहादुर  :  जहां  तक  रोशनी  लगाने

 का  प्रश्न  था,  जैसा  कि  मैं  ने  भ्र पने  उत्तर  में

 बताया,  यह  प्रश्न  ते  होना  था  कि  इसका  खर्चा

 कौन  देगा  |  कब  यह  ते  हो  गया  है  कि  मिनिस्ट्री
 श्राफ  ट्रांस्पोर्ट  इसका  खर्चा  देगी  जैसे  ही  रुपया
 मिल  जायेगा  इसके  बारे  में  काम  शुरू  किया
 जायेगा  ।

 श्री  हुकम  सन्  कछवाय  :  क्या  इस  प्रकार
 की  योजना  कौर  बड़े  बड़े  नगरों  में  कार्यान्वित
 करने  का  केन्द्र  का  विचार  है  ?

 श्री  राज  बहादुर  :  अगर  कहीं  रिंग  रोड
 बनेगी  कौर  वह  नेशनल  हाई  वे  होगी  तो
 सरकार  उस  बारे  में  कुछ  विचार  करेगी  |

 श्री  नवल  प्रभाकर  :  क्‍या  माननीय  मंत्री
 जी  बतलायेंगे  कि  जो  रोवर  ब्रिज  बने  हैं  इस
 रिंग  रोड  पर  वे  काम  करने  लगे  हैं  ?

 झष्यकष  महोदय  :  यह  तो  रोशनी  से

 ताल्लुक  रखता  है,  इस  में  श्राप  रोवर  ब्रिज  कैसे

 वे  भाये  ।

 Centralised  Seed  Industry

 +
 Shri  P.  R.  Chakraverti:
 Shri  Bibhuti  Mishra:

 +645,  <  Shri  Kapur  Singh:

 {
 Shri  P.  हू,  Deo:
 Shri  Narasimha  Reddy:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:
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 (a)  whether  Government  are  seek-
 ing  participation  by  foreign  firms  in
 the  development  of  a_  centralised
 seed  industry  in  the  country;

 (b)  whether  Government  propose
 to  exempt  such  enterprise  from  the
 requirements  of  the  Land  Ceilings
 Act;  and

 (c)  the  impact  of  the  seed  satura-
 tion  programme  initiated  during  the
 Second  Five  Year  Plan  on  the  pro-
 duction  front?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food  and  Agriculture  (Shri
 Shahnawaz  Khan):  (a)  There  is  no
 proposal  to  develop  a  Centralised
 seed  industry.  However,  8  pamphlet
 entitled  ‘Prospects  for  Seed  Industry
 in  India’  has  been  prepared  and  cir-
 culated  to  attract  foreign  companies
 who  may  be  interested  in  collabora-
 tion  with  Indian  farmers  to  build  up
 a  sound  indigenous  seed  industry.

 (b)  This  will  be  considered  when-
 ever  this  is  necessary  for  technical
 reasons.

 (c)  Under  the  seed  saturation  pro-
 gramme,  an  area  of  0.5  million
 acres  has  so  far  been  brought  under
 improved  seeds.

 Shri  P.  R.  Chakraverti:  Which  are
 the  foreign  countries  that  have  up
 till  now  offered  to  help  India  in  this
 matter?

 Shri  Shahnawaz  Khan:  The  coun-
 tries  which  are  at  present  assisting
 us  actively  in  our  agricultural  opera-
 tions  are  Russia,  United  States  and
 West  Germany.  But  for  this  parti-
 cular  project  we  are  awaiting  res-
 ponse  from  certain  countries.

 Shri  P.  R.  Chakraverti:  In  con-
 sideration  of  the  vital  importance  of
 having  this  industry  on  an  organised
 basis,  may  I  know  whether  the  Gov-
 ernment  has  allotted  a  special  fund
 for  it  in  the  next  Fourth  Five  Year
 Plan?

 Shri  Shahnawaz  Khan:  We  are
 fully  seized  of  the  importance  of
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 having  proper  seed  multiplication
 programmes.  A_  Seeds  Bill  has
 already  been  passed  by  the  Rajya
 Sabha  and  I  hope  the  Lok  Sabha  will
 also  be  good  enough  to  pass  it  during
 this  session.  Then  we  intend  to  take
 up  this  matter  in  a  really  serious
 manner.

 sft  विभूति  मिथ :  मैं  जानना  चाहता

 हैं  कि  सरकार  का  दिमाग  अपने  सीड  फॉर्म्स

 के  बारे  में  स्थिर  हुआ  है  या  नहीं  ?  हर  ब्लाक

 में  सरकार  की  तरफ  से  एक  एक  सीड  फार्म

 है  लेकिन  इनकी  ज़ोर  सरकार  की  तरफ  से

 ध्यान  नहीं  दिया  जाता,  इसलिए  यह  प्रिया

 कोन  नहीं  कर  रहे  हैं,  क्या  सरकार  मुस्तैदी  से

 इन  सीड  फॉर्म्स  को  विकसित  करने  के  बारे

 में  सोच  रही  है  ?

 श्री  शहनवाज  खां  :  जी  सोच  रही  है  ।

 लगभग  चार  हजार  सीड  मल्टि प्लिकेशन

 फार्म  हैं।  उनके  तजरबे  से  हम  इस  नतीजे  पर

 पहुंचे  हैं  कि  छोटे  छोटे  फर्म  रखने  के  बजाय

 हम  बड़े  फार्म  रखें  जिन  पर  हम  ज्यादा  भ्रच्छा

 कंट्रोल  रख  सकें,  उनकी  अ्रच्छी  देखभाल  कर

 सकें,  जैसे  सूरतगढ़  फार्म  कौर  जेठसर  फार्म  ।

 हम  इस  नतीजे  पर  पहुंचे  हैं  कि  इस  तरह  के

 फार्म  500  ए  ड़  से  बड़े  होने  चाहिए  क्योंकि

 यहां  हम  अच्छे  ढंग  से  काम  कर  सकते  हैं
 शौर  वहां  अपने  माहिरीन  को  भी  रख  सकते

 हैं  ।  हमारा  इरादा  ऐसे  फार्म  खोलने  का  है,
 कौर  हम  ऐसा  ही  करने  जा  रहे  हैं  ।

 Shri  Kapur  Singh:  Is  the  desir-
 ability  of  starting  a  central  seed  farm
 in  the  Punjab  being  considered  by
 the  Government?

 Shri  Shahnawaz  Khan:  Yes,  Sir.
 That  is  also  being  effectively  con-
 sidered.

 sit  सर  पाण्डेय  :  अभी  माननीय  मंत्री

 जी  ने  बताया  कि  अलग  प्रति  राज्यों  में  जो

 सीड  फार्म  बनाए  गए  हैं  वे  बरच्छा  काम  नहीं
 कर  रह  हैं  -  क्या  सरकार  केन्द्र  की  ओर  से  इस

 प्रकार  के  बड़े  फार्म  खोलने  का  विचार  कर  रही

 है,  यदि  हां,  तो  उन  पर  कितना  रुपया  खच

 करने  का  विचार  है  ?

 श्री  हा हनन  ज  खां  :  मैंने  यह  तो  नहीं
 कहा  कि  सब  फार्म  बरच्छा  काम  नहीं  कर  रहे

 हैं,  बहुत  सारे  बरच्छा  काम  कर  रहे  हैं  ।  लेकिन
 मैंने  कहा  हमारा  तजरबा  यह  है  कि  झगर  बड़े
 रकबे  के  फार्म  हों,  जैसे  कि  सूरतगढ़  फार्म

 है  जो  कि  तीस  हजार  ए  ड़ का  है,  कौर  उसी
 के  साथ  साथ  जेठसर  फार्म  है  जिसका  रकबा
 लगभग  उतना  ही  होगा  जो  राजस्थान  नहर
 के  एरिया  में  है,  तो  हम  ज्यादा  भ्रच्छे  ढंग  से
 उन  फार्मो  को  चला  सकते  हैं  कौर  ज्यादा
 अच्छा  काम  कर  सकते  हैं  ।

 श्री  उ०  मू०  त्रिवेदी  :  प्रभी  माननीय
 मंत्री  जी  ने  कहा  कि  हमने  कुछ  चार  हजार
 सीड  फार्म  खोल  रखे  हैं  -  मैं  जानना  चाहता  हूं
 कि  इनमें  कितना  उत्पादन  हुआ  है  और  इन
 से  कितना  नुक्सान  हुआ  है  ?

 श्री  श  नवाज  खां  :  इसके  लिए  तो

 श्रलाहिदा  नोटिस  चाहिए  क्‍योंकि  इसके  लिए
 झा  ड़े  जमा  करने  होंगे,  नुक़सान  का  तो  कोई
 सवाल  नहीं  है  ।  सब  अच्छा  काम  कर  रहे  हैं  ।

 श्री  कस  खुद  कछवाय  :  पांवड़े  कब

 इक्ट्ठा  करोगे  ?

 भ्रध्यक्ष  महोदय  :  चार  हजार  फार्म्स
 के  बारे  में  सवालों  के  दौरान  कैसे  बताया  जा
 सकता  है  ।

 श्रीमती  लक्ष्मी  बाई  :  माननीय  मंत्री
 जी  ने  बताया  कि  सीड  फार्म  बहुत  भ्रच्छे  चल.

 रहे  हैं।  वहां  पर  खर्च  क्‍या  है  कौर  उनसे
 झामदनी  क्‍या  है  ?

 श्री  शाहनवाज  ष्ा  :  वे  तो  पच्चीस
 पच्चीस  ए  ड़  के  फार्म  बनाए  गए  हैं,  कौर
 लगभग  सब  फार्म  अपना  खर्चा  निकाल  लेते

 हैं

 निमतो  लक्ष्मी  बाई  :  क्या  कोई  फायदा,

 हुआ  है  इनसे  ?
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 अध्यक्ष  महोदय  :  शब  आप  बैठ  जाइए  ।

 श्री  ज्या०  Mo  ज्योतिषी  :  इन  फार्मो

 से  जो  लाभ  की  अपेक्षा  की  गयी  थी  लाभ  नहीं
 मिलता  है  ।  क्‍या  शासन  ने  जांच  पड़ताल
 की  है  कि  इसका  क्‍या  कारण  है  ?

 श्री  शाहनवाज  |. । ह  :  इसकी  खास  वजह

 यह  है  कि  ये  पच्चीस  पच्चीस  एकड़  के  छोटे  फार्म

 बनाए  गए  हैं  जहां  हम  भ्र पने  माहिरीन  वगैरह

 नहीं  रख  सकते  जो  उसकी  ठीक  देखभाल  कर

 सकें  ।  इसलिए  यह  सोचा  गया  है  कि  जो  भी

 फार्म  हों  वे  बड़े  हों  जहां  हम  अपने  साइंटिस्ट
 कौर  माहिरीन  को  रख  सकें  शर  इच्छा  काम

 कर  सके  ।

 जाए  Thirumala  Rao:  Has  the
 attention  of  the  Government  been
 drawn  to  the  fact  that  the  seeds  pro-
 duced  in  some  of  the  seed  farms  are
 being  diverted  to  the  foodgrains  mar-
 ket  where  they  get  a  higher  price
 than  the  price  offered  for  the  seed?

 The  Minister  of  Food  ang  Agricul-
 ture  (Shri  C.  Subramaniam):  These
 seed  farms  are  run  by  the  State
 Governments.  But  I  do  not  think
 such  diversion  is  taking  place.

 Shri  M.  R,  Krishna:  May  I  know
 whether  it  is  a  fact  that  some  of  the
 big  business  houses,  like  Birlas,  have
 received  thousands  of  acres  of  land
 for  being  developed  as  seed  farms  in
 Punjab?

 Shri  C.  Subramaniam:  Yes,  Sir.  In
 Punjab  they  have  a  seed  farm.  But
 I  do  not  know  the  extent  to  which
 land  has  been  allotted  to  them.

 श्री  रासेशवरानन्द  :  मैं  यह  जानना  'चाहता

 हूँ  कि  जो  बीज  इन  बीज  फार्मों  में  तैयार  होता  है
 उसको  कृषकों  तक  पहुंचाने  का  श्राप  का  क्‍या

 प्रकार  है  ?  श्राप  किस  प्रकार  कृषकों  तक  वह
 बीज  पहुंचाते  हैं  ?

 श्री  शाहनवाज  |. क  :  वह  ब्लॉक्स  के

 हैडक्वाटर स  से  तकसीम  होता  है  ।  जहां  केन

 डेबवेलपिग  सोसाइटीज  हैं  उनके  जरिए  तकसीम
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 किया  जाता  है  भौर  कोआपरेटिव  सोसाइटीज
 के  जरिए  भी  तकसीम  किया  जाता  है

 aft  रा०  स०  तिवारी  :  कभी  मंत्री  जी

 ने  कहा  कि  जब  सरकार  बड़े  फार्म  बनाने  पर

 ध्यान  दे  रही  है।  मैं  जाना  चाहता  हूं  कि

 सूरत  गढ़  के  फार्म  से  क्या  घाटा  हो  रहा  या  क्‍या

 मुनाफा  हो  रहा  है  ?

 शी  शाहनवाज  जां  :  प्रभी  थोड़े  दिन  हुए  में

 सूरत  गढ़  फार्म  गया  था।  यह  सही  है  कि  फिलहाल
 उस  फार्म  से  घाटा  हो  रहा  है  ।  उसकी  खास

 वजह  यह  है  कि  रेगिस्तान  में  जब  तक  पानी
 की  काफी  मिकदार  न  पहुंचे  तब  तक  वहां
 फायदा  नहीं  हो  सकता  |  तीस  हजार  एफिड  में
 प्रभी  लगभग  पांच  हजार  ए  .ड़  को  पानी  पहुंच

 चुका  है श्रौर  जब  वहां  राजस्थान  नहर  का  पानी

 पहुंच  जाएगा  तो  उस  रेगिस्तान  में  चमन
 बन  जायगा  t

 Shri  Narendra  Singh  Mahida:  There
 are  many  Government  agencies
 through  which  seeds  are  distributed.
 Is  the  Government  aware  of  the  fact
 that  many  of  these  seeds  do  not
 bloom?

 Shri  Shahnawaz  Khan:  I  could  not
 catch  the  question.

 श्री  रामेश् वरान रद  :  मेरा  व्यवस्था  का
 प्रश्न  है  ।

 अ्रध्यक्ष  महोदय  :  महिला  साहब  आप
 बठ  जाएं,  स्वामी  जी  का  व्यवस्था  का  प्रश्न

 है  1

 श्री  रामेशवरानन्द  :  मैं  ग्रसने  ज्ञान  के
 भ्राता  पर  कहता  हूं  कि  जो  बीज  इन  फार्मों
 में  तैयार  किया  जाता  है  वह  सोसाइटियों  को
 किसानों  को  देने  के  लिए  दे  दिया  जाता  है,  पर

 वह  बाजार  में  और  बीज  से  सस्ता  होता  है
 इसलिए  बाजार  में  बिक  जाता  है  और  किसानों
 को  नहीं  मिल  पाता  ।  इसलिए  आज  लाखों

 एकड़  जमीन  में  किसान  पुराने  किस्म  का  बीज
 बोता  है  जिससे  पैदावार  कम  हो  रही  है  ।
 क्या  इस  बारे  में  श्राप  आदेश  देंगे  ।
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 झपष्यक  महोदय  कब  स्वामी  जी,  मगर
 मैं  उठाने  की  इजाजत  न  दू'  तो  आप  नाराज़

 हो  जायेंगे  वैसे  व्यवस्था  मैं  इस  में  क्‍या  दू  ?

 श्री  रामेशवरी  लाद:  इसी  से  सम्बन्धित

 है,  इस  में  उठ  जाता  हैं  और  इस  में  लिखा
 भी  हुआ  है  ।

 भ्रध्यक्ष  महोदय  :  स्वामी  जी,  श्राप  अपने
 आप  को  ही  समझाइये  कि  ऐसा  सवाल  व्यवस्था
 का  नहीं  उठाया  जा  सकता  है  ।

 Shri  Narendra  Singh  Mahida:  There
 are  many  Government  agencies
 through  which  these  seeds  are  distri-
 puted.  Is  the  Government  aware  that
 many  of  the  seeds  distributed  do  not
 bloom  even?

 Shri  Shahnawaz  Khan:  Some  com-
 plaints  have  been  received:  We  have
 drawn  the  attention  of  the  State  Gov-
 ernments  who  are  responsible  for
 supervising  these  farms,  to  look  into
 those  complaints.

 Shri  Kapur  Singh:  In  this  morning's
 papers,  we  have  read  about  exten-
 sive  appearance  of  black-wheat  crops
 in  U.P.  We  would  like  to  know
 from  which  Government  Seed  Farm
 this  seed  originated?

 Shri  Shahnawaz  Khan:  We  will  be
 collecting  that  information.

 Shri  C.  Subramaniam:  The  hon.
 Member  may  be  interested  to  know
 that  this  seed  came  from  Punjab.

 Mr.  Speaker:  Probably,  he  would
 like  to  know  the  district  and  the
 village  also.

 Shri  Bishwanath  Roy:  In  view  of
 the  different  climatic  conditions  in
 the  different  districts  in  the  States,
 mezy  I  know  whether  the  Govern-
 ment  have  got  any  proposal  under
 consideration  for  starting  big  farms
 at  district  level?

 Shri  Shahnawaz  Khan:  We  intend
 to  start  a  large  number  of  these  farms
 depending  on  the  availability  of  land.
 In  the  beginning,  we  hope  to  start  a
 farm  in  each  State  and  we  hope  that
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 it  will  further  be  extended  to  dis-
 tricts.

 पंचायतों  की  वित्तीय  स्थिति

 +

 स्क्रीन

 :

 भी  यशपाल सिंह सिह  :

 श्री  भागवत ा  प्रासाद

 {  ो  कोयला  वेंकैया  :

 शी  रास  हरक  यादव  :

 भी  to  ro  गायक  :

 श्री  बिइधनाणथ  पाण्डेय  :

 क्या  सामुदायिक  विकास  तथा  सहकार
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 +646.

 ।

 (क)  क्‍या  पंचायतों  के  वित्तीय  श्रोतों
 का  अध्ययन  करने  के  लिये  नियुक्त  की  गयी

 बलवन्त राय  मेहता  समिति  ने  अ्रपनी  ग्रन्तरिम

 रिपोर्ट  दे  दी  है  ;

 (@)  यदि  हां,  तो  उसकी  मध्य  मुख्य
 सिफारिशें  क्‍या  हैं  ;  शौर

 (ग)  उनके  प्रति  सरकार  की  क्‍या
 प्रतिक्रिया  है  ?

 The  Deputy  Minister  in  the  Minis-
 try  of  Community  Development  and
 Cooperation  (Shri  B.  S.  Murthy):  (a)
 Yes,  Sir.

 (b)  A  statement  showing  the  main
 recommendations  contained  in  the
 interim  report  is  laid  on  the  Table
 of  the  House.  [Placed  in  Library,
 See  No.  LT-409/65].

 (c)  The  Interim  Report  of  the
 Committee  has  been  considered  by
 the  Consultative  Council  at  its  meet-
 ing  on  the  29th  March,  ‘1965,  and  is
 now  under  the  consideration  of  the
 Government.

 श्री  सिद्धेश्वर  प्रसाद  :  श्री मन,  इस
 रिपोर्ट  में  यह  बताया  गया  है  कि  पंचायतों

 के  पास  पंचायती  राज  लाने  के  लिए  पैसे  का

 बड़ा  प्रभाव  है  कौर  उस  में  यह  सिफारिश

 की  गई  है  कि  केन्द्रीय  सरकार  को  कुछ  अनुदान
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 देने  के  प्रश्न  पर  विचार  करना  चाहिए  ।

 तो  मैं  जानना  चाहता  हूं  कि  इस  सम्बन्ध

 में  केन्द्रीय  सरकार  किस  निश्चय  पर  पहुंची
 है  ?

 Shri  B.  S.  Murthy:  In  the  state-
 ment  laid  on  the  Table  of  the  House,
 it  has  been  stated  that  there  must
 be  a  provision  made  by  the  Central
 Government  that.

 sit  सिद्धेश्वर  प्रसाद  :  यह  सवाल  का

 जबाब  नहीं  हो  रहा  है  ।

 Shri  B.  8.  Murthy:  May  I  request
 the  hon.  Member  to  repeat  the  ques-
 tion?

 Mr.  Speaker:  He  ought  to  have
 asked  for  it  in  the  beginning.

 sit  सिद्धेश्वर  प्रसाद  :  मेरा  यह  सवाल

 था  कि  इस  रिपोर्ट  में  यह  साफ़  कहा  गया  है
 कि  पंचायती  राज  कों  चलाने  के  लिए  पंचायतों

 में  पैसा  "नहीं  है  इसलिए  केन्द्रीय  सरकार
 को  पंचायतों  को  भ्रनुदान  देना  चाहिए  तो  मैं

 यह  जानना  चाहता  हूं  कि  इस  भ्रनुदान  को

 देने  के  सम्बन्ध  में  केन्द्रीय  सरकार  ने  क्‍या
 फैसला  किया  है  ?

 Shri  8.  S.  Murthy:  The  Report  has
 just  come  and  the  Ministry  concern-
 ed  is  considering  it.  It  has  to  move
 other  departments  concerned  in  the
 States.  Therefore,  we  cannot  at  pre-
 sent  say  as  to  what  decision  the
 Centre  is  going  to  take.

 sit  सिद्धेश्वर  प्रसाद  :  इस  रिपोर्ट  में

 दौर  सिफारिशों  के  साथ  एक  सिफारिश

 यह  भी  है  कि  पंचायतों  को  और  अधिक  कर

 लगाने  का  भ्र धि कार  दिया  जाना  चाहिए,
 मैं  जानना  चाहता  हूं  कि  इस  सम्बन्ध  में  केन्द्रीय

 सरकार  न  क्‍या  फैसला  किया  है,  राज्य

 सरकारों  को  इस  सम्बन्ध  में  क्या  सलाह  दी

 हैं।  और  पंचायतों  को  इस  सम्बन्ध  में  क्‍या

 राय  द॑  है?

 Shri  B.  S.  Murthy:  The  panchayats
 have  already  been  authorised  to  levy
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 certain  taxes,  under  the  respective
 State  legislative  enactments.  And
 those  taxes  could  be  classified  as  fol-
 lows:  (a)  proceeds  from  taxes  levied
 by  them;  (b)  fees  and  charges  impos-
 ed;  (c)  income  from  property,  invest-
 ments  and  remunerative  undertak-
 ings;  and  generally,  the  panchayats
 can  levy  taxes  on  houses,  vehicles  and
 profession.

 As  a  result  of  these  taxes,  I  may
 say  that  in  the  Maharashtra  State,  in
 the  year  1962-63,  the  panchayats  had
 got  non-grant  income  to  the  extent
 of  Rs.  474.50  lakhs,  whereas  the
 minimum  figure  was  in  Bihar,  and  it
 was  Rs.  0.45  lakhs.

 sit  यहा पाल  सिह  :  इस  स्टेटमेंट  में  शौर

 सब  कुछ  लिखा  गया  है  भ्र ौर  मेहता  मेट  की

 रिपोर्ट  में  भी सब  कुछ  लिखा  गया  है  अलबत्ता

 एक  बात  नहीं  लिखी  गई  है  कि  पंचायतों  को

 जो  पंचायत  कर  वसूल  करना  पड़ता  है  उस

 का  अभी  लाखों  रुपया  बाक़ी  पड़ा  है  शर  लाखों

 रुपये  का  ग़बन  हो  चुका  है  तो  जब  यह  लोग

 'रेवेन्यू  वसूल  करेंगे,  राजस्व  वसूल  करेगे  उस  बात

 यह  किस  तरीक़े  से  इंतजाम  कर  सकेंगे  कौर

 इतनी  बड़ी  धनराशि  को  कैसे  इकट्ठा  कर

 सकेंगे  कौर  अगर  इस  राजस्व  को  ले  कर  पंचायतों

 को  दे  दिया  जाय  तो  इससे  देहातों  का  क्‍या
 फ़ायदा  होगा  ?

 Shri  8,  8.  Murthy:  I  do  not  think
 that  the  hon.  Member  is  speaking
 with  full  knowledge  of  the  situation.

 aft  यशपाल  सिंह  :  यह  आपका  खुद  का

 स्टेटमेंट  है  किसी  श्र  का  नहीं  ।

 झ्रष्यक्ष  महोदय  :  इस  में  तो  वह  बात

 है  नहीं  ।

 Shri  B.  8,  Murthy:  I  would  beg  to
 state  that  the  statement  does  not  con-
 tain  anything  which  the  hon.  Mem-
 ber  has  stated  now.

 In  Andhra  Pradesh,  the  Government
 have  entrusted  the  collection  of  land
 revenue  with  the  panchayats,  and  the
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 report  is  that  cent  per  cent  collec-
 tion  was  made,  as  a  result  of  which
 the  panchayats  are  getting  about
 Rs.  4000  to  Rs.  8000  as  commission.
 But,  generally,  the  collection  is
 entrusted  not  to  the  village  pancha-
 yats  they  are  to  levy  it,  but  the  col-
 lection  is  entrusted  to  the  revenue
 authorities.  Therefore,  there  is  no
 difficulty  as  far  as  the  panchayats
 levying  the  tax  is  concerned.

 श्री  यशपाल  सिह  :  क्‍या  मंत्री  महोदय
 बतला  सकते  हैं  कि  उत्तर  प्रदेश  में  कितना
 बाक़ी  पड़ा  हुआ  है  ?

 प्रत्यक्ष  महोदय  :  एक  सवाल  खड़े  होकर
 और  एक  सवाल  बैठ  कर  ।

 शी  राम  रख  यादव  :  पंचायतें  प्रजातंत्र
 की  बुनियाद  हैं,  उनके  ऊपर  हमारे  देश  का
 सारा  ढांचा  निसार  है  तो  इस  वक्‍त  जो  शोचनीय
 माल:  हालत  है  उसको  सुधा रने  के  लिए  गवर्नमेंट
 क्या  क़दम  उठा  रही  है,  खास  कर  उत्तर  प्रदेश
 में  जहां  कि  यह  बहुत  र्स  से  क़ायम  है  ?

 Shri  B.  S.  Murthy:  I  have  already
 stated  that  here  is  a  statement  which
 has  been  laid  on  the  Table  of  the
 House,  which  contains  certain  pro-
 posals.  Either  the  Central  Govern-
 ment  can  give  grants  direct  or  the
 President  can  give  a  direction  to  the
 Finance  Commission  to  look  into  the
 matter  and  see  whether  the  grants
 given  to  the  State  Governments  can
 be  allotted  according  to  the  needs  of
 the  panchayati  raj.  These’  things
 have  to  be  processed  and  it  requires
 a  lot  of  time,

 aft  विश्वनाथ  पाण्डेय  :  जैसा  कि  मालूम
 होता  है  धन  के  अभाव  में  पंचायत!  रोज

 अपने  काम  को  सुन्दर  तरीके  से  नहीं  कर  पा

 रहा  है  तो  मैं  यह  जानना  चाहता  हूं  कि  उन्हें

 सुन्दर  तरीक़े  से  चलाने  के  लिए  कितने  धन

 की  आवश्यकता  है  कौर  उस  धन  की  व्यवस्था

 के  लिए  सरकार  क्‍या  करना  चाहती  है  ?

 Shri  B.  S.  Murthy:  To  be  fair  to
 the  State  Governments,  we  must  agree
 that  the  State  Governments  are  doing
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 their  best.  They  are  also  giving  grants
 and  the  power  to  levy  taxes.  But
 all  this  is  not  enough.  Therefore,  this
 committee  has  recommended  that
 much  more  money  has  to  be  given,
 and  these  things  have  to  be  processed.

 Shri  Shree  Narayan  Das:  In  view
 of  the  fact  that  a  study  team  was
 appointed  by  this  Ministry  to  go  into
 the  financial  resource  of  panchayat
 Raj  Institutions,  I  would  like  to  know
 what  was  the  necessity  for  this
 another  committee  and  what  were  the
 special  terms  of  reference  given  to
 this  committee,  which  is  another
 committee  appointed  to  study  the
 matter?

 Shri  B.  S.  Murthy:  That  commit-
 tee  was  appointed  only  to  go  into
 the  question  of  panchayati  raj  insti-
 tutions’  resources.  This  committee
 has  gone  into  various  other  aspects.

 Shri  Shree  Narayan  Das:  What  are
 those  other  aspects?

 et  हुकम  शब्द  कछवाय  :  कया  यह  सही
 है  कि  जिन  पंचायतों  में  ग़बन  शौर  घोटाला

 हुआ  है,  चूंकि  थे  कांग्रेसियों  के  हाथ  में  हैं,
 इस  लिए  ऐसा  हुमा  है  ?

 Shri  8,  S.  Murthy:  Congress  mem-
 bers  never  enjoy  any  monopoly.

 श्री  युद्धवीर  सिह  :  इस  विवरण  में

 बताया  गया  है  कि  इस  कमेटी  ने  पंचायतों

 की  श्रमिक  स्थिति  को  सुधारने  के  लिए

 कुछ  सुझाव  दिये  हैं।  दस  संदर्भ में  आन्ध्र

 का  भी  ज़िक्र  किया  गया  है  कि  वहां  पर

 मालगुजारी  (लैंड  रेवेन्यू)  की  उगाही  का

 काम  पंचायतों  के  सुपुर्दे  कर  दिया  गया  है
 आर  वह  काम  भ्रच्छे  तरीके  से  चल  रहा  है।
 देश  के  शेष  भागों  का  तजुर्बा  यह  है  कि  पंचा-

 मतों  ने  भ्र पने  गांवों  में  मालगुजारी  के  प्रति-

 रिक्त  जो  टेक्स  लगा  रखे  हैं,  उन  का  पचास

 प्रतिशत  भी  इकट्ठा  नहीं  हो  पाता  है  ।

 क्या  सरकार  कोई  ऐसा  सुझाव  या  मेशीनरी

 या  साधन  राज्य  सरकारों  को  बताने  की
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 स्थिति  में  है,  जिस  से  पंचायतों  के  टैक्सों  की

 उगाही  सुचारू  रूप  से  हो  सके  ?

 Shri  B.  S.  Murthy:  As  far  as  land
 revenue  is  concerned,  Andhra  Pra-
 desh  is  giving  25  P.,  Assam  is  giving
 35  P.  and  Bihar  64  P.  The  view  of
 the  State  Governments  is  to  gradual-
 ly  give  all  the  land  revenue  to  the
 panchayats.

 st  madre  सिंह  :  मैं  यह  जानना

 चाहता  हूं  कि  लैंड  रेवेन्यू  के  अलावा  और

 जो  टैक्स  पंचायतें  लगाती  हैं,  सरकार  उन

 की  उगाही  के  बारे में  क्या  कर  रही है

 Shri  B.  S.  Murthy:  All  the  expen-
 diture  which  the  State  Government
 incurs  on  education,  road  building,
 health  and  other  subjects,  all  these
 monies  are  also  transferred  to  the
 panchayati  raj  bodies.

 Mr.  Speaker:  The  panchayats  in
 States  other  than  Andhra  are  not  able
 to  realise  the  amounts  due  to  them.
 What  is  being  done....

 Shri  Yudhvir  Singh:
 land  revenue.

 Other  than

 Mr,  Speaker:  What  is  being  done
 to  help  them  recover  it?

 Shri  B.  5.  Murthy:  All  the  State
 Governments  are  transferring  large
 sums  of  grants  to  undertake  certain
 agency  functions.

 sit  युद्ध धार  सिंह :  अध्यक्ष  महोदय,
 यह  क्‍या  स्थिति  है  कि  आप  के  इतनी  दफ़ा

 कहने  के  बावजूद  भी  मेरे  प्रश्न  का ठीक  जवाब

 नहीं  दिया  जा  रहा  है

 The  Minister  of  Community  Deve-
 lopment  and  Co-operation  (Shri  S.  K.
 Dey):  State  Governments  are  try-
 ing  their  utmost  to  help  the  pancha-
 yats  secure  the  tax  resources  which
 they  levy  on  the  people.  The  pre-
 sent  thinking  is  that  we  should  ask
 the  State  Governments  to  let  the
 revenue  agency  collect  all  the  taxes
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 of  the  panchayati  raj  institutions.  We
 have  yet  to  take  a  final  decision  in
 the  matter.

 Shri  S.  M.  Banerjee:  I  would  like
 to  know  whether  it  is  a  fact  that  in
 these  panchayat  administrations,  the
 major  portion  of  the  financial  aid
 given  to  them  is  utilised  by  the  ruling
 party  for  the  purposes  of  elections
 and  to  prepare  the  ground  for  the
 elections  (laughter)?—Do  not  laugh,
 it  is  true—What  is  the  check  on  this?
 Is  there  any  machinery  to  check  such
 extra  or  wasteful  expenditure  on
 these  elections?

 Shri  S.  है,  Dey:  The  information
 supplied  by  the  hon.  Member  is,  to
 the  best  of  my  knowledge  completely
 without  any  foundation.

 Shri  Daji:  Is  the  Government  aware
 that  in  order  to  avoid  the  commit-
 ment  of  giving  morc  financial
 resources  to  panchayats,  many  states
 like  Madhya  Pradesh  are  avoiding
 the  inauguration  of  panchayati  raj
 from  year  to  year?  It  is  now  more
 than  two  years,  and  despite  the  pro-
 mise  that  it  would  be  done,  pancha-
 yati  raj  has  not  been  ushered  in
 Madhya  Pradesh.  What  does  Gov-
 ernment  propose  to  do  about  it?

 Shri  S.  K.  Dey:  I  am  happy  to  say
 that  this  is  not  correct.  I  have  receiv-
 ed  the  assurance  of  the  Chief  Minister
 of  Madhya  Pradesh  that  before  the
 onset  of  this  monsoon,  panchayati  raj
 will  be  in  operation  in  the  State.

 Shri  Kapur  Singh:  He  is  happy,
 but  has  he  ascertained  the  facts  for
 himself?

 Mr.  Speaker:  He  got  the  informa-
 tion  from  the  Chief  Minister.

 st  शिव  नारायण  :  सन्तान  कमेटी
 बैठी  हुई  थी।  उस  के  बाद  एक  नई  कमेटी

 बिठाई  गई।  मैं  यह  जानना  चाहता  हूं
 कि  यह  कमेटी  किन  किन  विषयों  की  जांच
 करने  के  लिए  बिठाई  गई  और  कया  उस  ने

 यह  रिपोर्ट  भी  दी  है  कि  पंचायत-राज
 को  तोड़  दिया  जाय  ।
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 Shri  s.  K.  Dey:  There  is  no  ques-
 tion  of  disbanding  the  Panchayat
 institutions.  Nobody  can  disband  the
 institutions  now.  The  subjects  that
 were  entrusted  to  the  Balwant  Rai
 Mehta  Committee  for  study  were
 entirely  different  from  the  subjects
 that  were  remitted  to  the  Santhanam
 Committee  on  financial  resources.
 What  was  remitted  to  the  Balwantrai
 Mehta  Committee  has  already  been
 listed  in  the  papers  that  have  been
 laid  on  the  Table  of  the  House.

 Mr.  Speaker:  I  do  not  think  any
 further  supplementaries  after  this
 answer  are  required.

 Air-India  Advertisement
 +

 Shri  P.  C.  Borooah:
 [  Shri  Yashpal  Singh:

 647  J)  Shri  Prakash  Vir  Shastri:
 7  Shri  P.  6.  Sen:

 Shri  Ram  Sewak:
 {  Shri  Onkar  Lal  Berwa:

 Will  the  Minister  of  Civil  Aviation
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that
 Kashmir  was  eliminated  from  the
 map  of  India  being  used  by  the  Air-
 India  in  an  advertisement  published
 in  the  ‘New  York  Times’  which  ap-
 peared  in  January,  1965;

 (b)  if  so,  the  reasons  therefor;  and

 (c)  the  action  taken  against  the
 persons  responsible  for  this?

 The  Minister  of  Civil  Aviation  (Shri
 Nityanand  Kanungo):  (a)  to  (c).  I
 lay  a  statement  on  the  Table  of  the
 House.

 Statement

 (a)  and  (b),  The  advertisement
 captioned  “We  should  say  once  that
 Air-India  jets  to  Bombay  daily  and
 has  the  fastest  service  to  New  Delhi”
 was  prepared  by  the  Air-India’s  ad-
 vertising  agents  in  New  York  to  high-
 light  the  Corporation's  jet  services  to
 Bombay  and  Delhi.  Bombay  and
 Delhi  were  pin-pointed  in  a  ‘rough’
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 outline  of  India  and  not  a  geographi-
 cal  map.  There  was  no  intention  to
 show  the  political  or  geographical
 boundaries  of  India.  Since  the  ad-
 vertisement  was  liable  to  be  mis-
 understood,  it  was  withdrawn  imme-
 ditely  by  the  Corporation.

 (c)  All  concerned  in  Air-India  have
 been  suitably  instructed  to  be  very
 careful  whenever  using  maps  depict-
 ing  boundaries  of  India.

 Shri  P.  C.  Borooah:  May  I  know
 under  what  circumstances  this  self.
 damaging  and  miSleading  map  was
 published  by  a  Government  advertis~
 ing  agency,  how  much  time  after  the
 publication  of  this  map  this  defect
 was  noticed,  and  what  steps  have
 been  taken  to  correct  it?

 Shri  Kanungo:  As  has  been  said  in
 the  statement,  it  was  not  a  map  of
 India,  because  large  portions  of  India
 are  not  shown  in  it.  However  when
 a  PTI  message  from  New  York  show-
 ed  that  there  was  some  misunder-
 standing,  it  was  immediately  with.
 drawn,  and  the  revised  advertisement
 went  into  circulation.

 Shri  P.  C.  Borooah:  In  view  of  the
 fact  that  even  the  Government  agen-
 cies  pay  scant  regard  for  the  sanctity
 of  the  map  of  India,  may  I  know
 whether  Government  proposes  to
 restrict  or  regulate  the  publication  of
 maps  for  advertisement  purposes;  if
 so,  what  steps  have  been  taken  in
 that  regard?

 Shri  Kanungo:  As  already  stated,
 this  is  not  a  map  of  India.  It  was
 only  a  portion  of  India  highlighting
 two  points,  Bombay  and  Delhi,  for
 the  jet  services.

 st  सिद्धदबर  प्रसाद  :  माननीय  मंत्री

 जी  ने  अपने  जबाव  में  कहा  है  कि  यह  हिन्दु-
 स्तान  का  रह  मैप  था  |  मैं  यह  जानना

 चाहता  हूं  कि  उस  में  काश्मीर  के  प्रति रिक्त

 हिन्दुस्तान  के  कौन  से  हिस्से  नहीं  दिखाए
 गये  थे  और  यदि  केवल  काश्मीर  ही  नहीं

 “दिखाया  गया  था,  तो  क्‍या  उस  से  यह  स्पष्ट
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 नहीं  हो  जाता  है  कि  जान-बूट  कर  ऐसा
 किया  गया  था  ?  इस  सम्बन्ध  में  सर्दी
 स्थिति  क्‍या  है  ?

 Shri  Kanungo:  I  have  seen  the
 advertisement  which  appeared.  In  it
 the  whole  of  eastern  India  was  not
 shown,  including  parts  of  Bihar,  U.P.
 and  Assam  and  a  large  portion  of
 South  India  wag  also  not  shown,  be-
 cause  the  purpose  was  to  highlight
 Bombay  and  Delhi.

 श्री  यह शा पाल  सिंह  :  क्‍या  यह  सही

 है  कि  रूस  में  क्रेमलिन  में  जो  नक्शा  लगा  छुपा
 है,  उस  में  काश्मीर  डिस्प्यूटिड  पार्ट--मुश्तर्का
 पार्ट--दिखाया  गया  है  ?

 झष्यक्ष  महोदय  :  माननीय  सदस्य
 क्रेमलिन  में  लगे  नक्शे  के  बारे  में  पूछ  रहे
 हैं,  जिस  का  इस  सवाल  से  कोई  ताल्लुक
 नहीं  है।

 श्री  प्रकाश वीर  शास्त्री  :  क्‍या  यह
 सही  है  कि  एयर  इंडिया  के  जिस  मानचित्र
 की  राज  चर्चा  हो  रही  है,  सब  से  पहले
 अमरीका  के  किसी  निवासी  ने  उस  की  जोर
 ध्यान  आकर्षित  किया  था  शौर  भ्रमर  का  में

 हमारे  राजदूतावास  न  एयर  इंडिया  की
 इस  प्रवृत्ति  की  निन्दा  को  हैं  vr

 Shri  Kanungo:  I  have  no  informa-
 tion  as  to  who  drew  attention,  but
 my  information  is  that  a  PTI  mes-
 sage  from  New  York  drew  attention
 to  this  possible  misunderstanding.  It
 was  not  a  map  of  India,  as  I  have
 already  said.  Thereafter  the  adver-
 tisement  was  withdrawn.

 क्रि  प्रकाशकों  शास्त्री  :

 राजदूत  ने  क्‍या  लिखा  ?
 हमारे

 Shri  Fatehsinhrao  Gaekwad:  May
 I  know  whether  Government  are
 aware  of  the  fact  that  there  are  other
 carriers  plying  through  India  who
 distribute  maps  which  show  Kashmir
 as  a  disputed  area,  and  if  so,  what
 steps  Government  propose  to  take?
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 Mr,  Speaker:  Others  are  not  con-
 cerned  here.

 Shri  R.  Ramanathan  Chettiar:  Ina
 view  of  the  fact  that  this  is  not  the
 first  time  that  Kashmir  was  left  out
 of  the  map  in  the  Air  India  adver-
 tisement,  may  I  know  if  such  maps
 will  not  be  repeated  in  future?

 Mr.  Speaker:  Air  India  left  it  out
 earlier  also?

 Shri  R.  Ramanathan  Chettiar:  Yes.
 It  was  brought  to  the  notice  of  the
 previous  Minister.

 Mr.  Speaker:  Then  he  does  not
 know  it.

 st  to  ao  तिवारी  :  चीन  का

 दावा  उत्तरी  हिन्दुस्तान  के  ऊपर  है  कौर

 वही  भाग  उस  नकलें  में  दिखाया  नहीं  गया

 है,  क्‍या  यह  सही  नहीं है
 ?

 अध्यक्ष  महोदय  :  यह  दूसरी  बात

 है  1

 Shri  P.  R.  Chakraverti:  May  I  know
 whether  the  Government  has  utilised
 the  services  of  experts  in  the  know-
 ledge  of  geography  and  history  to
 defame  India  in  the  international
 world  and,  if  so  whether  the  Gov-
 ernment  has  taken  steps  ta  save  us
 from  these  friends?

 Mr.  Speaker:  Next  question.

 Hindu  Religious  Endowments
 Commission

 +

 *e48,  Sf  Shri  Hem  Raj:
 ‘|  Shri  Vishwa  Nath  Pandey:

 Will  the  Minister  of  Law  be  pleas-
 ed  to  state:

 (a)  the  progress  made  in  the  finali-
 sation  of  the  recommendations  of  the
 Hindu  Religious  Endowments  Com-

 mission;
 -

 (b)  when  Government  propose  to
 bring  forth  the  necessary  legislation
 before  Parliament  in  this  behalf;
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 (c)  whether  the  legislation  would
 also  cover  the  Sikh  shrines  and  gur-
 a@waras;  and

 (d)  if  not.  the  reasons  therefor?

 The  Deputy  Minister  in  the  Minis-
 try  of  Law  (Shri  Jaganatha  Rao):
 {ai}  and  (b).  The  matter  is  under
 very  active  consideration  of  the  Gov-
 ernment  and  a  decision  in  that  regard
 is  likely  to  be  taken  soon.

 (९)  and  (d).  No.  Sir.  This  was
 not  within  the  terms  of  reference  of
 the  Commission,  and  the  Commission
 did  not  make  any  recommendation  in
 relation  thereto,

 Shri  Hem  Raj:  May  I  know  whe-
 ther  the  views  of  the  different  State
 Governments  have  been  received  on
 this  point  and  what  those  views  are?

 Shri  Jaganatha  Rao:  The  views  of
 the  State  Governments  had  been
 Teceived  except  from  Kerala  and  West
 Bengal  and  the  Administrations  of
 Union  Territories  of  Goa,  Pondicherry
 and  Manipur.  It  is  difficult  to  enume-
 rate  the  views  as  there  are  many
 views.

 Shri  Hem  Raj:  May  I  know  whe-
 ther  the  Sikh  religion  formed  part
 of  the  Hindu  religion  and,  if  so,  why
 js  it  that  it  had  been  kept  out  of  this
 Commission?

 The  Minister  of  Law  (Shri  A.  K.
 Sen):  This  was  not  within  the  terms
 of  reference  of  the  Commission  and
 it  was  thought  proper  not  to  include
 it  as  the  Sikh  Gurdwaras  Act  is  con-
 sidered  sufficient  for  this  purpose...
 Cnterruptions).

 et  'विश्वनाथ  पाण्डेय:  कानून  बनाने

 के  पहले  क्या  मठाधीशों  से  भी,  इस  कमिशन
 के  सुझावों  पर  विचार  करते  समय,  परामर्श

 लिया  जाएगा  ।

 Shri  A.  K.  Sen:  The  Commission
 had  car-icd  out  a  fairly  wide  investi-
 gation  into  the  whole  matter  and
 examined  all  the  relevant  interests.

 2663  (Ai)  LSD-—2.

 CHAITRA  9,  887  (SAKA)  Oral  Answers  6622

 Shri  P.  R.  Patel:  The  recommen-
 dations  do  not  apply  to  Muslim
 endowments  and  Christian  endow-
 ments.  I  want  to  know  why  a  sepa-
 rate  law  is  being  thought  of  for
 Hindus  and  not  for  all  the  communi-
 ties  combined  in  this  non-communal
 and  secular  State?

 Shri  A.  K.  Sen:  The  whole  com-
 mission  was  appointed  for  the  pur-
 pose  of  Hindu  Religious  Endowments,
 as  the  name  suggests.

 Shri  Bishwanath  Roy:  May  I  know
 whether  any  legislation  is  under  con-
 sideration  of  the  Government  which
 would  cover  all  the  religious  endow-
 ments,  irrespective  of  individual  reli-
 gions  to  which  they  may  belong?

 Shri  A.  K.  Sen:  No,  Sir.

 Shri  Shree  Narayan  Das:  The  hon.
 Deputy  Minister  said  that  these
 recommendations  are  under  active
 consideration.  May  I  know  the  pre-
 cise  time  they  will  take  to  come  to  a
 decision?

 Shri  Jaganatha  Rao:  The  draft  Bill
 is  ready  and  is  being  finalised.  It  is
 proposed  to  introduce  legislation  as
 early  as  possible.

 sit  सिहासल  सिह:  उस  कमिशन की
 रिपोर्ट  को  भाये  हुए  पांच  छ:  वर्ष  हो  गये

 हैं।  वह  i958ar  1959%  श्राई थी थी  ।

 मैं  जानना  चाहता  हूं  कि  कब  तक

 यह  झंडा  कंसीड़रेशन  रहेगी  ?  क्या  गवर्नमेंट
 के  पास  ऐसे  भी  कोई  अंकड़े  हैं  कि  इन
 मंदिरों  में  कितनी  धन  सम्पत्ति  है,  कितनी

 झ्रामदनी  यहां  से  होती  है  |

 Shri  Jaganatha  Rao:  This  Com-
 mission  was  appointed  in  1960.  The
 report  was  submitted  to  the  Govern-
 ment  on  3lst  May,  1962,  Thereafter
 the  opinions  of  the  State  Governments
 were  called  for.  There  is  no  unusual
 delay.  Because  it  is  a,concurrent
 subject  and  we  have  to  await  the
 recommendations  and  views  of  the
 State  Governments....
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 Mr.  Speaker:
 from  these.

 About  the  income

 Shri  A.  K,  Sen:  We  have  got  no
 actual  statistics  with  regard  to  endow-
 ments  which  are  not  cOvered  by  any
 legislation.

 श्री  प्रकाश वीर  शास्त्री :  क्या  सरकार
 के  ध्यान  मैंथा  बात  भी  आई  है  कि  भारत-
 वर्ष  में  कुछ  ऐसे  धर्म  भी  कार्य  कर  २;  हैं
 धर्म  प्रचार  के  नाम  पर  कि  जिन  को  विदेशों
 से  पैप्ता  प्राता  है  जोर  जिस  का  इस  देश  में

 राजनीतिक  कार्यों  में  उपयोग  किया  जाता

 है?  यदि  हां,  तो  क्या  सरकार  ऐसे  घर्म

 मंदिरों  के  लिए  श्लोक  उनकी  नीतियों  के
 सम्बन्ध  में  भी  जानकारी  हासिल  करने  के
 बारे  में  कोई  आयोग  बिठाने  का  विचार
 कर  रही  है  ?

 झप्यक्ष  महोदय  :

 सवाल  है।

 शो  जगदेव  सिह  सिद्धांत:  सभी
 मठों  में,  मंदिरों  में,  शिवालयों  में  जितना  भी
 पिता  महंतों  के  पास  जाता  है  वह  हिन्दुश ों
 द्वारा  ही  दिया  जाता  है।  बया  आपने
 कभी  सोच;  है  कि  जब  कोई  बाय  जन  होगा
 तो  वह  सब  चैता  केवल  हिन्दु  धर्म  के  जितने
 भी  सम्प्रदाय  हैं,  उन्हीं  की  उन्नति  पर  खर्च
 किया  जाए  ?

 यह  तो  दुसरा

 Shri  A.  K.  Sen:  It  will  be  for  the
 respective  mutts  and  the  trusts  and
 the  endowments  to  determine  for
 wht  nurpose  and  for  what  religious
 communities  this  particular  fund  has
 to  be  utilised.

 श्री  रामेदबरानन्द  :  कितनी  ही  देर

 तक  मुस्लिम  सरकार  ने  यहां  राज्य  किया

 झोर  उसके  ब  द  अंग्रेज  क  गये  ।  उन्होंने
 धार्मिक  कार्यों  कोई  भो  सरकारो  दखल

 देने  का  दत्त  नहीं  किया,  कई  कानून  बनाने

 का  दत्त  नहीं  किया  ।  राज  इस  राम

 राज्य  सरकार  को  क्‍या  प्रावश्यकता  पड़

 MARCH  80,  965
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 गई  कि  इन  धार्मिक  स्थानों  के  बारे  में
 भी  वह  आयोग  प्रिये  ?

 Shri  A.  K.  Sen:  Most  of  the  success-
 ful  legislations  relating  to  Hindu
 Religious  Endowments  were  passed
 during  the  British  regime  and  those

 measures
 have  proved  very  success-

 l,

 Shri  Thirumala  Rao:  With  respect
 to  part  (b)  of  the  reply,  may  I  know
 if  there  is  any  proposal  to  exclude
 certain  States  like  Andh-a-  Pradesh.
 and  Madras  where  the  State  Acts  are
 functioning  very  efficiently,  and
 where  they  have  expressed  an  opinion
 that  their  Acts  are  sufficient  for  this
 purpose?

 Shri  A.  K.  Sen:  That  is  so.  The
 contemplation  is  that  this  will  be  &
 model  legislstion  and  any  State  would
 be  free  to  adopt  it  for  its  own  pur-
 Pose.

 Haldia  Port

 +
 Shri  S.  C,  Samanta:
 Shri  M.  L.  Dwivedi:

 )  Shri  Suboth  Hansda:
 |  Shri  8.  K.  Das:.

 Wil'  the  Minister  of  Transport  be
 pleased  to  state:

 #6  19,

 (a)  the  number  of  displaced  persons
 or  families  from  Haldia  Port  site
 who  hive  bee.  settled  on  the  Jands
 developed  for  the  purpose;

 (b)  the  conditions  for  settlement;

 (c)  whether  cost  per  acre  cf  deve-
 loped  land  has  been  calculated;  and

 (d)  if  so,  what  it  is?

 The  Minister  of  Transport  (Shré
 Raj  Bahadur):  A  statement  is  laid  om
 the  Table  of  the  House.

 Statement

 (a)  It  is  understood  from  the  West.
 Benzal  Government  that  so  far,  I7
 families  have  sought  assistance  for
 rehabilitation  on  the  land  developed

 Out  of  these,  8B
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 families  have  taken  formal  possession
 of  the  land  and  four  of  them  have
 Stactad  coustructicn.

 (b)  The  conditions  for  settlement
 adopted  by  the  State  Government  are
 broadly  as  follows:

 (i)  Each  family  will  be  allotted
 4  Cottahs;

 (ii)  the  allotted  land  will  be  given
 on  an  initial  Jease  for  30  years
 with  cption  for  renewal;

 (iii)  the  land  shall  be  held  by  the
 lessee  for  the  purpose  of  con-
 struction  of  residential  ac-
 commodation  for  himself  and
 the  members  of  his  family
 and  his  heirs  and  fur  no  other
 purpose  and  the  construction
 of  the  house  shall  be  com-
 pleted  within  three  years
 from  the  date  on  which  pos-
 s2ssion  of  the  holding  has
 be2n  given  to  the  lessee  or
 within  such  further  time  as
 may  be  allowed  by  the  Col-
 lector  of  Midnapore;

 (iv)  the  lessee  sha'l  pay  rent  for
 the  said  holding.

 (c)  and  (d).  An  amount  of  Rs.  500
 only  is  being  realised  by  the  West
 Bengal  Government  n  an  ad  hoc
 basis  for  a  plot  of  .06  cf  an  acre  of
 homestead  land  from  each  family
 seekinz  rehabilitation  pending  settle-
 ment  of  actual  price.

 Shri  S.  C.  Samanta:  May  I  know
 whorther  the  Department  of  Social
 Security  have  recommended  to  this
 Ministry  that  according  to  the  Dhebar
 Commission’s  recommendations,  each
 Scheduled  Caste  family  which  has
 been  displaced  at  Haldia  will  be  paid
 Rs.  500  for  land  and  Rs.  2,500  for
 building  a  house,  and,  if  so,  what  is
 the  reaction  of  the  Government  to  it?

 Shri  Raj  Bahadur:  So  far  as  I  am
 aware,  no  sch  communication  has
 be2n  received  from  the  Department
 of  Social  Security  by  the  Port  Com-
 missioners,

 CHAITRA  9,  887  (SAKA)  Oral  Answers  6626

 Shri  S.  C.  Samanta:  May  I  know
 whether  the  7  families  mentioned
 in  the  statement  have  received  com-
 pensation  for  their  homestead  land
 so  that  they  may  buy  the  plots?

 Shri  Raj  Bahadur:  The  Govern-
 ment  of  India  or  the  Port  Commis-
 sioners  have  paid  to  the  Government
 of  West  Bengal  the  cost  of  acquisi-
 tion  as  adjudged  and  declared  to  be
 given  by  the  Land  Acquisition  Officers
 concerned  of  the  West  Bengal  Gov-
 ernment,  and  that  has  been  done.  The
 rest  of  the  exercise  entirely  lies  within
 the  domain  of  the  functions  of  the
 West  Bengal  Government.

 Shri  Subodh  Hansda:  I  find  from
 the  statement  that  a  sum  of  Rs.  500
 is  being  realised  by  the  West  Bengal
 Government  from  those  _  families
 which  are  seeking  rehabilitation,  for
 a  plot  of  0.06  of  an  acre  of  homestead
 land.  I  find  that  from  the  statement,
 that  is  done  on  an  ad  hoc  basis,  wh'ch
 means  that  the  cost  will  go  up.  I
 would  like  to  know  how  it  compares
 with  the  compensation  paid  to  them
 for  the  lands  which  have  been  acquir-
 ed  from  them.

 Shri  Raj  Bahadur:  So  far  as  the
 cost  of  land  to  be  realised  is  concern-
 ed,  it  has  been  fixed  by  the  West
 Bengal  Government.  I  think  they
 have  taken  into  account  the  fact  of
 displacement  of  the  number  of  per-
 sons  of  the  families  concerned.  As
 for  the  rate  of  acquisition,  I  am
 sorry  the  information  is  not  readily
 available  with  me.

 Shri  Basumatari:  Mav  I  know  to
 what  extent  the  complaint  made  by
 the  people  who  have  been  displaced
 there  is  correct,  namely,  there  is  dis-
 crimination  between  one  community
 and  another  in  resvect  of  the  pay-
 ment  of  compensation,  allotment  of
 land,  etc.?

 Shri  Raj  Bahadur:  I  do  not  think
 the  West  Bengal  Gove-nment  hive
 discriminated  between  one  community
 and  another  in  this  particular  matter.
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 को  शिव  नारायण  :  क्‍या  ढेबर  कमेटी  की

 रिपोर्ट  इस  बात  की  भी  है  कि  पोस्टेड  के

 डिवेलपमेंट  के  लिए  एक  संपेरेट  मिनिस्ट्री
 फार्म  की  जाये  शौर  क्या  वह  फार्म  की  जायेगी  ?

 Shri  Raj  Bahadur:  This  does  not
 come  within  the  purview  of  the  ques-
 tion  nor  of  this  Ministry.

 een  का  निर्यात

 652.  श्री  हवा>  प्र०  ज्योतिषी  :  क्‍या

 खाद्य  तथा  कृषि  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  1964-65  में  किन  देशों  को

 चीनी  का  किस  दर  पर  और  कितना  कितना

 निर्यात  हुआ;  और

 (ख)  निर्यात  में  होने  वाले  व्यय  को

 निकाल  कर  वस्तुत:  कितनी  विदेशी  मुद्रा  को

 राय  हुई  ?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food  and  Agriculture  (Shri
 D.  R.  Chavan):  (a)  A  statement  is
 Yaid  on  the  Table  of  the  House.

 Statement

 The  quantity  of  sugar  exported
 during  964  to  various  countries  and
 the  estimated  f.o.b.  realisation  there-
 on  were  as  under:

 Quantity  Estimated
 SL.  Country  exported  f.0.  b.
 No.  (Tonnes)  price

 (Rs.  per
 tonne)

 i.  Malaya  14,509  895

 2.  South  Vietnam  19,346,  १३37

 3.  U.K.  30,§25  969

 4.  U.S.A.  99,437  727

 s.  Hong  Kong  10,469  674

 रु.  Italy  195153,  73०

 7.  Japan  60,866  988

 (b)  Rs.  29  crores  estimated.
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 Shri  Bishwanath  Roy:  In  view  of
 our  exports  to  the  different  countries,
 may  I  know  whether  the  demand  for
 Indian  sugar  is  increasing  in  the  in-
 ternational  market  and  whether  with
 the  present  rates  of  the  price  of  sugar
 in  the  international  market,  we  are
 able  to  export  more?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  0.  Subramaniam):  We  have
 to  subsidise,  because  Our  costs  are
 much  more  than  the  international
 price.  It  is  on  that  basis  that  we
 have  been  exporting.

 32.00  hrs.

 SuHort  Notice  QUESTIO?I

 ज़िन्दों  में  पता  लिखें  पत्र

 +

 शी  बिगड़ो:
 डा०  राम  मनोहर  लोहिया  :

 श्री  किसान  पटनायक  :

 §.No.6%  ot  मधु  लिमये
 थी  यहा पाल  सिह  :

 1
 थी  युद्धवीर  सिह  :

 [भी  कपूर  सिंह:

 क्या  संचार  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  हिन्दी  में  पता

 लिखे  पत्तों  को  बंगाल,  तमिलनाड  वालों  द्वारा,

 दस  निर्देश  के  साथ  कि  प्रंग्रेजी  में  पता  लिखा

 जाय,  लौटाये  जाने  की  कुछ  घटनाएं  हुई  हैं;

 (ख)  क्‍या  ऐसे  पत्रों  में  “कख  ग”

 (इलाहबाद  से  निकलने  वाली  )  जैसी  पत्रिकाएं
 भी  हैं  जिनके  लौटाये  जाने  से  उनके  ग्राहकों  को

 काफी  परेशानी  हुई  है;

 (ग)  क्या  प्रंग्रेती  शासन  काल  में  कभी

 हिन्दी  में  पता  लिखे  पत्तों  को  लौटाने  बी  घटनाएं

 हुई  थीं;  प्रौढ़
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 (a)  यदि  उपरोक्त  भाग  (क)  और

 (ख)  का  उत्तर  हां  में  है  तो उस  पर  सरकार  की
 क्या  प्रतिक्रिया  है  ?

 संचार  विभाग  में  उपमंत्री  (भी  भगवती):
 (क)  इलाहबाद  से  हिन्दी  में  पते  लिखकर  बजे

 गये  दो  पुस्तक  पैकेटों  क ेकलकत्ता  से  लौटने
 के  सम्बन्ध  में  काग''  पत्र  के  मैनेजर  से

 मिली  केवल  एक  शिकायत  का  पता  चला  है  |

 (ख)  जैसा  कि  पहले  ही  बताया  जा  चुका
 है  कि  जो एक  शिकायत  मिली  थी  वह  “क  ख  ग!

 पत्र  के  मैनेजर  से  ही  केवल  मिली  थी  |

 (ग)  इतने  दिनों  के  बाद  कोई  रिकार्ड

 उपलब्ध  नहीं  है  ।

 (ध)  विभागीय  नियमों  के  भ्रनुसार  भजने

 वाले  डाकघर  द्वारा  हिन्दी  में  लिखे  पतों  को

 अंग्रेज़ी  में  लिख  दिया  जाना  चाहिए  था,  क्‍योंकि

 उक्त  पुस्तक  पैकेटों  को  उस  इलाके  में  बांटा

 जाना  था  जहां  ञ्रामतौर  से  हिन्दी  नहीं  समझी

 जाती  है  ।  इलाहाबाद  के  कर्मचारियों  द्वारा

 ऐसा  नहीं  किया  गया,  इसके  लिए  उनके  विरुद्ध
 उचित  कार्रवाई  की  जायेगी  ।  इस  बात  की

 जांच  भी  की  जायेगी  कि  यदि  वितरण  कर्म-

 नारियों  को  उन्हें  पढ़ने  में  कठिनाई  हुई  तो  इन

 पुस्तक  पैकेटों  पर  लिखे  पतों  को  कलकत्ता  स्थित

 किसी  लिप्यंतरण  केन्द्र  (  trancription
 entre)  या  पुनः  प्रेषण  केन्द्र,  कलकत्ता

 द्वारा  प्रंग्रेज़ी  में  क्‍यों  नहीं  लिखा  गया  कौर  इस
 सिलसिले  में  सम्बन्धित  व्यक्तियों  को  जिम्मेदार

 ठहराया  जायेगा  t

 at  आगड़ा  :  क्‍या  सरकार  यह  बतलाने

 की  कृपा  करेगी  कि  मद्रास,  तामिलनाद  या

 गैर  हिन्दी  भाषी  क्षेत्रों  के  बड़े  डाक  तारधरों

 के  इन्दर  हिन्दी  समझने  या  अनुवाद  करने  वाले

 साधन  हैं  या  नहीं  ।  मगर  हैं  तो  इस  सम्बन्ध  में

 उन  को  क्‍या  आपत्ति  हुई

 संचार  तथा  संसद  कार्य  मंत्री  (श्री  सत्य

 नारायण  सिह)  :  हर  इलाके  में  हैं  चाहे  वह
 कोई  भी  स्थान  हो  ।  सभी  स्थानों  पर  हमारी
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 भाषियों  को  जानने  वाले  मौजूद  हैं  ।  यह  तो

 कसूर  हमने  किया  है।  भ्रमर  किसी  को  हिन्दी

 पढ़ना  नहीं  भ्राता  था  तो  वहां  इसकी  सुविधायें
 थीं  हमारे  ग्राफिस  में  ही  n  वहां  पर  उनसे

 ट्रांसलिटरेशन  करवाया  जा  सकता  था  |

 क्रो  बागड़ी  :  सरकारी  कर्मचारियों  ने  जो

 इस  किस्म  का  कर्म  किया  है  क्‍या  वह  हिन्दी
 विरोधी  आन्दोलन  की  परछाई  है  जिसका  असर

 केन्द्रीय  सरकार  के  मंत्रियों  के  इस्तीफे  सेल  कर
 के  कर्मचारियों  तक  पहुंचा  है  यदि  हां,  तो

 इस  आन्दोलन  की  जो  परछाई  है  उसे  रोकने  के

 लिये  सरकार  क्‍या  कर  रही  है  t

 aft  सत्य  नारायण  सिह  :  यह  पोलिटिकल

 परछाई  है  या  नहीं  यह  तो  मैं  नहीं  कह
 सकता  t  लेकिन  जो  काम  हुआ  है  वह  ग़लत

 हुआ  है  और  हम  लोग  इसकी  जांच  पड़ताल
 कर  रहे  हैं  ।  जो  भी  कुसूरवार  साबित  होगा
 उसको  दंड  दिया  जायेगा  ।

 शी  किशन  पटनायक  :  धर्मयुग  के  चालू
 शंक  में  ऐसी  कुछ  बौर  मिसालें  छपी  हैं।  उनके

 प्रति  मैं  मंत्री  महोदय  का  ध्यान  आकर्षित

 करते  हुए  यह  पूछना  चाहता  हूं  कि  क्‍या  मंत्री

 महोदय  महसूस  करते  हैं  कि  दिल्‍ली  की  सरकार
 का  अनुशासन  और  निर्देश  खासकर  भाषा  के

 मामले  में  कलकत्ता  और  मद्रास  के  नौकरशाहों
 पर  ढीला  हो  गया  है  या  खत्म  हो  गया  है  ।

 अ्रध्यक्ष  महोदय  :  यह  क्‍या  सवाल  किय

 गया  है  |

 भरी  किराम  पटनायक  :  मैं  ने  पूछा  था  कि
 क्या  मंत्री  महोदय  महसूस  करते  हैं  कि  केन्द्रीय
 सरकार  का  भ्रनुशासन  या

 झ्ध्यकष  महोदय  :  महसूस  करने  का  सव/ल

 नहीं  पूछा  जा  सकता  ।  यह  तो  आप  ही
 अ्रन्दाजा  लगा  लें  |

 श्री  मु  लिखने  :  भाषा  के  मसले  का
 सरकार  ने  बहुत  ज्यादा  बिगाड़ा  है  इसलिए
 सरकार  क्‍या  अपने  सभी  दफ्तरों  को  यह
 आदेश  देने  के  लिये  तैयार  है  कि  जिस  किसी
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 भारतीय  भाषा  में  पता  वर्ग रह  लिखा  हो  तो

 के  भ्रनुप्तार  पन्नों  को  बांटने  का  काम  किग्रा

 जायेगा  ज़ोर  भारतीय  भाषाग्रों  को  इज्जत

 की  जायेगा,  चाहे  तामील  हो  या  हिन्दी  हो  ।

 श्री  सत्य  नारायण  सिंह:  मैं  ने  बतलाया

 कि  हर  एक  जगह  पर  सब  भाषियों  के  जानने

 वाले  लोग  मौजूद  कहतेहैं  |  जहां  भो  इस  तरह
 की  कविताई  हो,  वहां  मैंने  बतलाया;  वे

 जाकर  दूसरी  लिपि  में  लिखवा  सकते  हैं  ।

 उसका  ट्रॉली-रोशन  कराया  जा  सकता  है।

 नहीं  किया  यहां  पर  यहो  तो  हमारा  कसूर
 था  |

 शो  मु  लिमये  :  सब  भाषाओं  के  हैं  ।

 श्री  सत्य  नाराज  तिरू:  जी  हां

 भी  यशपाल  सिह  :  करा  सरकार

 बतला  सकती  है  कि  वहाँ  पेपर्स  जब  दुबारा

 इलाहाबाद  से  उत्हीं  साह  गन  को  भेजे  गये

 सो  कितना  डिले  उतकों  डिलेवरी  में  हुई  ।

 श्री  सत्य  नारायण  सिह  :  जो  पेपर्स

 उनके  थे  वह  हमारे  पास  भेजे  नहों  गये  हैं
 झभी  तक  |  इलाहाबाद  से  आने  के  बाद  इस
 बात  को  छात बोन  को  जायेंगी  ।

 श्री  यशपाल  तह  :  जब  इलाहाबाद
 से  दूबारा  ग्राहकों  को  वे  भेजे  गये  तो

 कितने  दिन  लगे  उनके  पहुंचने  में  शरीर  क्‍या

 इलाहाबाद  के  ड.कखाने  वालों  ने  पता  नहीं
 लिखा  था।

 श्री  सता  नारायण  सिह  :  वही  तो  मैं

 ने  बतलाया  कि  कपूर  उनका  भी  था  1

 इलाहाबाद  में,  जहां  से  वह  भेजा  गया  था,
 कर्मचारियों  को  च.हिये  था  कि  अगर  वह
 किस  फंसे  प्रान्त  में  जा  रहा  है  जहां  के

 लोग  श्राप्तानो  से  हि  दी  नहों  समझते  हैं,  तो
 वे  उसको  हि  दी  से  अंग्रेजो  में  कर  दें  ।  लेकिन

 कसूर  दोंनो  जगह  हुआ  ।  जह  से  उसे
 भेजा  गया  वहा  भी  नहीं  लिखा  गया

 अर  जहां  रुको  पहुंचना  था  वहां  भी
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 नहीं  लिखवाया  गया।  कसूर  दोंनों  जगह

 हुमा  ।

 Mr.  Speaker:  Shri  Yudhvir  Singh.

 Shri  Thirumala  Rao:  What  about
 letters  addressed  in  Telugu  and  mis-
 delivered?  $

 Mr.  Speaker:  Order,  ovder.  I  have
 called  Shri  Yudhvir  Singh.

 श्र,  यु  fio  चय परी:  जैसा  कि
 पिछले  कई  सालों  से  जोर  दिया  जा  रहा  है  कि

 चीनी  को  बांटने  वाले  डाकिये  को  श्रोर  डाक-
 खानों  में  सिखाया  बनने  वाले  कलक  को

 हिन्दी,  शंप्रेजी  श््रौर  उस  प्रान्त  विशेष  की
 भाषा  का  सामान्य  ज्ञान  होना  हो  चाहिये,
 तो  मैं  सरकार  से  पूछता  चारा  कि  क्‍या
 पिछले  कुछ  सालों  से  ऐसे  का  निर्देश  दे  कर  कोई
 व्यवस्था  की  गई  है  कि  डाकियों  और  चिट्  गयां
 छ  बने  वाले  कार्यों  को  तीनों  भाषियों  का
 ज्ञान  हो,  ऊपर  से  लेकर  नोचे  तक  के  सब
 आदमियों  को  इत  भाषाओं  का  ज्ञान  हो  t

 श्री  सय  नारायण  सिह :  कभी  तीन
 लें वज़  फार्मूला  सत्र  लोंगो  ने  कबूल  नहीं
 किया  है  i  तब  फिर  मैं  अपने  कर्मचारियों
 को  कते  मजबूर  कर  सकता  हू  ।

 Shri  Kapur  Singh:  As  we  are  given
 to  understand  here,  this  particular
 grievance  might  relate  to  the  newly
 erupted  hostility  towards  Hindi.  In
 this  context,  I  ask  whether  the  Gov-
 e:nment  are  aware  that  this  allergy
 to  Hindi  is  not  hostility  towards  the
 great  language  but  is  the  fear  of
 political  implications,  of  its  being
 imposed  as  an  official  language  of  the
 Union;  if  so,  what  do  Government
 propose  to  do  in  the  matter?

 Shri  Satya  Narayan  Sinha:  The
 hon.  Member  can  draw  his  own  in-
 ference.  I  do  not  accept  it,  I  cannot
 vouch  for  it,  that  this  was  done  with
 that  purpose.  He  is  free  to  draw  his
 own  inference.
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 करी  प्रकाशवीर  शास्त्रो  :  जैसा  मंत्री

 महोदय  ने  कहा  है  कि  जिन  कर्मचारियों  को
 सावधानी  से  इस  प्रकार  की  कठिनाई  उत्पन्न

 हुई  है  उन  को  दंडित  किया  जायेगा,  लेकिन
 क्‍या  इस  के  साथ  साथ  मंत्रालय  द्वारा  इस
 दिशा  में  भी  सोचा  गया  है  कि  इस  प्रकार  के
 निर्देश  जारी  किये  जायें  कि  भविष्य  में  इस
 प्रकार  की  घटनायें  न  होने  पायें  ।

 थी  सत्य  नारायण  पिह :  जरूर

 शह  नियम  तो  पहले  से  हो  है  ।  हमको  कोई

 नया  नियम  नहीं  बनाना  है

 शी  प्रकाशवोर  शास्त्री  :  तो  उसको

 दुहराना  चाहिए  ।

 श्री  सत्य  नारायण  सिह  :  हां,  दुहरा
 सकते  हैं  ।

 Shri  Warior:  May  I  know  whether
 it  is  a  fact  that  not  only  registered
 packets  but  also  ordinary  letters  and
 money  orders  sent  to  non-Hindi  areas
 with  addresses  written  in  Hindi,  and
 to  Hindi-speaking  areas  with  English
 addresses,  are  delivered  to  the  wrong
 addresses  by  the  postmen  and,  if  so,
 are  any  arrangements  being  made  to
 rectify  this.

 Shri  Satya  Narayan  Sinha:  The
 arrangements  are  there  already  at  all
 important  places;  of  course,  not  in
 all  rural  post  offices  but  in  all  big
 post  offices.  If  a  letter  is  going  to  a
 place  where  the  language  of  the
 address  is  not  commonly  understood,
 then  the  post  office  of  origin  is
 expected  to  translate  it  into  either
 Hindi  or  English  or  the  language  of
 the  place  to  which  it  is  sent.  The
 duty  is  cast  on  post  offices  at  both
 the  sending  and  receiving  ends.  These
 arrangements  already  exist.  Unfor-
 tunately,  it  was  not  done  in  this  case.

 CHAITRA  9,  887  (SAKA)  6634

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Mormugao  Port

 *643.  Maharajkumary  V'java  Ananda:
 Will  the  Minister  of  Transport  be
 pleased  to  state:

 (a)  whether  Government  have  re-
 ceived  the  report  of  Rendel,  Pa'mer
 and  Tritton  for  the  development  of
 Mormugao  Port;

 (b)  if  so,  the  particulars  thereof;
 and

 (c)  when  the  scheme  wou!d  be
 taken  up?

 The  Minister  of  Transport  (Shri  Rat
 Rahadur):  (a)  M/s  Rendel,  Palmer
 and  Tritton  have  nct  yet  submitted
 their  report  on  the  development  cl
 the  Port  of  Mormugao.

 (b)  and  (c).  Do  not  arise.

 Dredging  in  Hooghly

 Shrimati  Renu
 Chakravarttv:

 Shri  Hima‘sineka:
 Shri  Rameshwar  Tantia:

 Will  the  Minister  of  Transpo:t  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  drede-
 ing  of  river  Hooghly  has  badly  dete-
 riorated;  and

 (b)  the  efforts  being  made  for
 dredging  and  keeping  the  Calcutta
 Port  open  for  deep  draughts?

 The  Minister  of  Transport  (Shri  Raj
 Bahadur):  (a)  No,  Sir.  The  C-mmis-
 sioners  have  actually  augmented  their
 dredging  fleet  considerably  and  the
 dredging  of  the  river  is  being  carried
 out  intensively  so  that  the  maximum
 possible  drafts  are  provided  for  ships.

 (b)  In  the  mavigable  channel  of
 the  River  Hooghly,  there  are  fifteen
 bars  which  have  to  be  dredsed  in
 order  to  maintain  sufficient  depths  for
 navigation.  The  drafts  allotted  to
 shipping  depend  upon  the  depth  of
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 water  on  these  bars.  For  dredging
 these  bars,  the  Port  maintains  a  fleet
 of  six  large  suction  dredgers,  parti-
 culars  of  which  are  given  below:

 S.No.  Name  of  dredgers  Year  of
 purchase

 qa)  Balari  T9I3
 (2)  Gunga  I92
 (3)  Jalengi  3950
 (4)  Bhagirathi  957
 (5)  Maitena  .  3960

 (second-hand)

 (6)  Churiti  7967

 It  will  be  seen  from  the  table  above
 that  the  Port  has  had  to  expand  the
 dredging  fleet  gradually.  This  expan-
 sion  was  necessary  to  meet  the  pro-
 gressive  increase  in  the  dredging
 commitments  brought  about  by  the
 deterioration  of  the  river.

 Sugar  Export

 “65l.  Shri  D.  J.  Naik:  Will  the
 Minister  of  Foo@  and  Agriculture  be
 Pleased  to  state:

 (a)  whether  any  loss  has  been  in-
 curred  by  Government  in  the  export
 of  sugar  during  1964-65;  and

 (b)  if  so,  the  amount  thereof?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  C.  Subramaniam):  (a)  and
 (b).  Yes,  Sir.  It  is  estimated  at

 Rs,  21  crores.

 Model  Farms

 (Shri  D.  C.  Sharma:
 Shri  Bishwanath  Roy:
 Shri  Madhu  Limaye:

 Will  the  Minister  of  Food  and  Agri-
 culture  be’  pleased  to  state:

 (a)  whether  the  Soviet  Union  have
 offered  to  set  up  a  model  farm  in
 every  State  of  India  to  improve
 agriculture;  and

 (b)  if  so,  the  reaction  of  the  Gov-
 ernment  thereto?
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 The  Minister  of  Food  and  Agricul-
 ture  (Shri  0.  Subramaniam):  (a).
 Yes.

 (b)  The  offer  of  the  Soviet  Govern-
 ment  is  under  consideration.

 Agricultural  Bank

 |  Shri  P.  Venkatasubbaiah:

 nese
 4

 Shri  D.  0.  Sharma:
 *

 |  Shri  Yashpal  Singh:
 L  Shri  Kapur  Singh:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  Government  propose
 to  set  up  8  separate  Agricultiifal
 Bank  to  extend  credit  to  the  farmers;
 and

 (b)  if  so,  the  salient  features  of
 the  scheme?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  C.  Subramaniam):  (a)
 Certain  ideas  about  setting  up  sepa-
 rate  Agricultural  Banks  to  extend
 credit  to  the  farmers  have  been  re-
 cently  mooted.  These  are  being  exa-
 mined  by  the  Government.

 (b)  The  details  of  the  proposal  are
 still  to  be  worked  out.”

 Economic  Development  of  Dacoit-
 infested  Areas  in  Chambal  Valley

 Shri  Yashpal  Singh:
 Shri  Bhagwat  Jha  Azad:

 [  Shri  Onkar  Lal  Berwa:

 Will  the  Minister  of  Social  Security
 be  pleased  fo  state:

 (a)  whether  it  is  a  fact  that  Khadi
 and  Village  Industries  Commission
 has  prepared  a  comprehensive  scheme
 for  the  economic  development  of  the
 dacoit-infested  areas  in  the  Chambal
 Valley;

 "G55. <

 (b)  if  so,  its  main  features;  and

 (c)  when  it  will  be  taken  up  for
 implementation?

 The  Deputy  Minister  in  the  Minis-
 try  of  Law  (Shri  Jaganatha  Rao):  (a>
 No;  Sir,
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 (b)  and  (c).  Do  not  arise.

 Bombay  Port

 Maharajkumar  Vijaya
 Ananda:

 Shri  D.  ८.  Sharma:
 Shri  P.  R,  Chakraverti:
 Shri  Kapur  Singh:

 |  Shri  P.  K.  Deo:
 Shri  Narasimha  Reddy:

 [  Shri  Maheswar  Naik:

 *656.

 Will  the  Minister  of  Transport  be
 pleased  to  state:

 _(ajthe  salient  features  of  the  pro-
 posal  for  the  modernisation  of  the
 Bombay  Port;  and

 (b)  the  total  outlay  involved?

 The  Minister  of  Transport  (Shri  Raj
 Bahadur):  (a)  and  (b).  The  Bombay
 Port  Trust  has  undertaken  two
 schemes  viz.  the  Dock  Expansion
 Scheme  and  the  Ballard  Pier  Exten-
 sion  Scheme  for  the  renovation  and
 modernisation  of  Bombay  Port.  The
 Dock  Expansion  Scheme  provides  for
 the  construction  of  four  additional
 berths  in  the  Alexandra  Dock,  the
 deepening  of  three  berths  at  the
 harbour  wall  to  28  feet  below  datum
 and  the  provision  of  a  jetty  575  feet
 in  length  for  ferry  vessels  and  har-
 bour  launches,  The  scheme  is  esti-
 mated  to  cost  Rs.  3.25  crores.

 The  Ballard  Pier  is  to  be  extended
 by  750  feet  southwards  to  form  an-
 other  berth.  The  estimated  cost  of
 the  scheme  is  Rs,  4.69  crores.

 A  contract  for  the  main  Civil  Engi-
 neering  Works  relating  to  the  two
 schemes  was  sanctioned  by  Govern-
 ment  in  January.  1965.  The  con-
 tract  value  is  Rs.  0.70  crores,

 Modern  Farming

 *657.  Shri  P.  R.  Chakraverti:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:
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 (a)  whether  Government  have  con-
 sidered  the  question  of  encouraging:
 modern  farming  in  the  context  of  the
 present  trends  in  agriculture;

 (b)  if  so,  whether  it  is  proposed  to
 associate  with  it  small  element  of
 mechanisation;

 (c)  whether  Government  Siva  given
 highest  priority  to  the  wide-spread
 manufacture  of  modern  agricultural.
 equipments  in  the  country;  and

 (d)  the  progress  achieved  in  manu--
 facturing  baby  tractors?

 The  Minister  of  Food  ang  Agricul-
 ture  (Shri  C.  Subramaniam):  (a)  and
 (b),  The  importance  for  _  scientific:
 agriculture  of  improved  tillage  and
 harvesting  practices  has  been  gene-
 rally  recognised  in  the  agricultural
 development  plans.

 (c)  High  priority  has  been  given.

 (d)  One  Unit  Krishi  Engines  ०
 Hyderabad  has  already  gone  into  pro-
 duction,  while  a  number  of  proposals.
 from  private  concetns  are  under  con-
 sideration.  There  is  also  a  proposal  to
 establish  a  public  sector  undertaking...

 Central  Warehousing  Corporation
 Shri  Yashpal  Singh:
 Shri  Bhagwat  Jha  Azad:
 Shri  Bibhuti  Mishra:
 Shri  P_  Venkatasubbaiah:

 *658.  4  Shri  Ram  Sewak:
 Shri  P.  G.  Sen:
 Shrimati  Sharda  Mukerjee::

 L  Shri  Sidheshwar  Prasad:

 Will  the  Minister  of  Food  ang  Agn-
 culture  be  pleased  to  state:

 (a)  whether  it  is  proposed  to  jn-
 creage  the  storage  capacity  of  the
 Central  Warehousing  {Corporation  ‘o
 meet  the  expected  storage  demands  of
 the  Foog  Corporation  of  India;

 (b)  if  so,  the  extent  thereof  and
 the  steps  taken  to  achieve  it;

 (c)  the  total  estimated  expenditu.>
 involved  thereby;  and

 (d)  the  proposed  location  of  the
 new  warehouses  to  be  constructed?
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 The  Minister  for  Food  and  Agricul-
 ture  (Shri  C.  Subramaniam):  (a)  Yes,
 Sir.

 (b)  It  is  proposed  to  construct  ad-
 ditional  storage  capacity  to  the  exte.:t
 of  2  lakh  tons  in  Madras  State  and
 3.35  lakh  tons  in  Andhra  Pradesh,

 The  con:truction  of  godowns  in
 Madras  State  is  a'ready  in  progress.
 It  is  expected  to  be  taken  up  shortly
 in  Andhra  Pradesh.

 (c)  Rs.  958.25  lakhs,

 (d)  The  centres  are  as  undcr:—

 Madras
 Madras  50,000  tongs
 Tiruchirapalli  50,000  tons
 Mannargudi  50,000  tons
 Thanjavur  50,000  tons

 Andhra  Pradesh

 Tadepalligudem  25,000  tons
 Rajamundry  25,000  tons

 Vijayawada  25,000  tons
 Gudivada  25,000  tong

 Nandyal  50,000  tons
 Nizamabad  25,000  tons
 Renigunta  25,000  tong
 Nellore  20,000  tons

 Masulipatnam  15,000  tons

 Mahboobnagar  25,000  tons

 Suryapet  10,000  tons
 Bodhan  20,000  tons
 Vadlamudi  20,000  tons
 Medak  10,000  tons
 Siddipet  10,000  tons

 Karimnagar  10,000  tons

 Old  Age  Pension  Scheme  in
 Rajasthan

 1699.  Shri  Karni  Singhji:  Will  the
 Minister  of  Socia)  Security  be  pleased
 to  state:

 (a)  whether  the  Government  of
 Rajasthan  have  sought  any  finanvial
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 aid  from  the  Centre  for  implementing
 the  Old  Age  Pen.ion  Scheme;  and

 (b)  if  so,  the  sum  askeq  for  and
 the  assistance  given?

 The  Deputy  Minister  in  the  Ministry
 of  Law  (Shri  Jaganatha  Rao):  (a)
 No.

 (b)  Does  not  arise.

 Welfare  of  S.C.  &  S.T.  in  Orissa

 1700.  Shri  Rama  Chandra  Mallick:
 Will  the  Minister  of  Social  Security
 be  pleased  to  state:

 (a)  the  total  amount  given  by  the
 Central  Government  to  non-official
 organisations  in  the  State  of  Orissa
 for  the  welfare  of  Scheduled  Castes
 and  Scheduled  Tribes  since  96]  to
 date;  and

 (b)  the  names  of  those  organisa-
 tions?

 The  Deputy  Minister  in  the  Depart-
 ment  of  Social  Security  (Shrimati
 Chandrasekhar):  (a)  and  (b).  The
 following  grants-in-aid  have  been
 paid  to  the  Thakkar  Bapa  Ashram,
 P.O.  Nimkhandi,  district  Ganjam,
 Orissa.  _

 Rs.

 I9  6I-62  a  .  Nil

 1962-63  .  .  Nil
 1963-64  12,000
 1964-65  I0,300

 TOTAL  se  -  225300

 2.  Grants  have  also  been  paid  to
 certain  organisations  of  all  India
 character  like  the  Servants  of  India
 Society,  Bharatiya  Depressed  Classes
 League  and  All  India  Backward
 Classes  Federation  for  welfare  schemes
 in  a  number  of  States  including
 Orissa.
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 एजीकेंडा  गुज़ारों  में  विश्राम  7%

 1701.  श्री  जसवन्त  :  क्‍या  परिवहन

 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  बम्बई  के  समीप  रप  सरन

 गुफाओं  में  कोई  नया  विश्वास  गृह  बताया
 गया  है  ;

 (ख)  यदि  हां,  तो  इस  पर  कितना

 व्यय  हुआ  ;  ५

 (ग)  क्‍या  यह  सच  है  कि  पानी  की

 व्यवस्था  न  होने  के  कारण  विश्वास-गृह  झ्र भी

 तक  भारतीय  या  विदेशी  पर्यटकों  के  लिए

 नहीं  खुला  है  ;  शौर

 (व)  यदि  हां,  तो  इस  मामले  में

 क्‍या  कार्यवाही  की  गई  है  या  करने  का  विचार

 है?

 परिवहन  मंत्री  (आओ  राज  बहादुर)  :

 (क)  बम्बई  के  समीप  एलिफैंटा

 गुफाओं  पर  एक  जलपान  तथा  विश्वास-गृह
 बनाया  ग्रया  है  ।  यह  पर्यटन  के  लिए  दूसरी
 पंच  वर्षीय  योजना  में  शामिल  को  गई
 योजनाओं  में  से  एक  है  ।

 (ख)  42.  लाख  रुपया  ।

 (ग)  श्र  (घ).  नवम्बर  964
 में  उक्त  संस्थान  महाराष्ट्र  सरकार  को  दिन
 प्रतिदिन  प्रबंध  के  लिए  सौंप  दिया  गया
 था  ।  राज्य  सरकार  ने  तब  से  जल  व्यवस्था

 के  लिए  प्रबंध  कर  दिया  है  मीर  जलपान

 बाले  भाग  ने  काम  करना  प्रारंभ  कर  दिया  है  ।

 स्थायी  आधार  पर  जल  व्यवस्था  में

 सुधार  करते  के  लिए  राज्य  सरकार  कार्यवाही
 कर  रही  है

 भाषा  की  जाती  है  कि  शिव  ही  राज्य

 सरकार  विश्राम-गृह  को  भी  गुफाओं  को  देखने

 बाले  पर्यटकों  के उपयोग  के  लिए  खोल  देगी  ।
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 Grant  to  Farm  University,  Pant
 Nagar

 1702.  Shri  Ram  Harkh  Yadav:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  whether  the  U.S.  Government
 have  sanct‘oned  a  special  grant  to  the
 Farm  Univer.ity  at  Pant  Nagar;

 (b)  if  so,  the  details  thereof;  ud

 (c)  whether  the  grant  is  assigned
 to  any  special  purpose?

 The  Deputy  Minister  in  the  M'nis-
 try  of  Food  ang  Agricu'ture  (Shri-
 Shahnawaz  Khan):  (a)  to  (c).  Tle
 U.S.  Governinent  have  been  providing
 assistance  to  the  Uttar  Pradesh  Agvi-
 cultura]  Univers'ty,  Pant  Nagar  sin.e
 959  in  the  form  of:

 l.  As‘ignment  of  U.S,  technicians
 for  advisory  ang  teaching
 work;

 2.  Advanced  training  in  U.S.A.  of
 Staff  members  of  the  Univer-
 sity;  and

 3.  Supply  of  Laboratory  equip-
 ment  and  Library  books.

 The  extent  of  assistance  so  far  pro-
 vided  is  as  follows:

 (i)  Assignment  of  Technicians:
 17  technicians  (including  5  short®

 term  consultants)  have  been
 assignej  out  of  whom  I]  (/in-
 cluding  5  consultants)  have
 returned  on  completion  of
 their  assignmests  leaving  6
 in  position  ag  on  date.  Nomi-
 nations  against  two  approvee
 positions  are  being  awaited;

 (ii)  Training  of  Staff  Members:

 So  far  8  staff  members  have
 been  deputed  9  and  out  cf
 them  9  have  returned  after
 completion  of  their  training.
 8  staff  members  whos  nori-
 nations  have  been  approved
 by  the  Government  of  Inia
 sre  awaiting  thcir  deper-
 ture.



 €6  43  Written  Answers

 (ili)  Supply  of  Laboratory  equip-
 ment  and  books:

 A  total  provision  of  $5,00,000  has
 been  made  for  the  purpose.
 Against  this  Indents  of  the
 value  of  $4,75,000  have  al-
 ready  been  placed  with  the
 U.S.  Agency  for  procurement
 of  equipment  and  books  and
 the  value  of  equipment  and
 books  for  which  shipping
 documents  have  been  received
 is  $2,63,204.

 In  addition,  a  grant  of  Rs.  -2,16,00,000
 has  been  made  by  the  U.S,  Govern-
 ment  out  of  Rupee  funds  generated
 under  P.L.  480  to  meet  expenditure
 incurred  on  construction  and  develop-
 ment  of  facilities  at  the  site  of  the
 University,  Tarai  State  Farm  and
 University  Experimentation  Station.
 Out  of  this  a  sum  of  Rs.,60,30,405.3
 has  so  far  been  actually  reimbursed
 by  the  U.S.  Government  on  the  basis
 of  the  expenditure  incurred.

 केरल  में  चुना

 _ क्रि  प्रकाश धीर  शास्त्री:

 I703> यो  जगदेव  सिंह:  सिद्धांत:

 क्या  बिधि  मंत्री  यह  बताने  की  कृपा

 करेंगे  कि:

 (क)  कया  हाल  में  केरल  में  हुए  सामान्य
 निर्वाचनों  में  कुछ  भ्रनियमितताझों  एवं  झगड़ों
 के  बारे  में  कोई  शिकायतें  प्राप्त  हुई  हैं  ;

 (ख)  यदि  हूं,  तो  वे  क्‍या  हैं  ;  और

 (ग)  क्‍या  सरकार  को  कोई  ऐसा
 संकेत  बिमला  है  कि  हन  निर्वाचनों  में  कुछ
 विदेशी  धन  व्यय  ह्भ्ना  है  ?

 विधि  मंत्रालय  में  उपमंत्री  (भी  जगन्नाथ

 राबत:  (क)  और  (ख)  केरल  में  हाल  में

 हुए  सामान्य  निर्वाचनों  के  दौरान,  चुनाव
 लड़ने  वाले  उम्मीदवारों  से  निर्वाचन  आयोग

 को  केवल  शिकायतें  प्राप्त  हुई  थीं।  दोनों  ही
 शिकायतें  स्थानीय  पुलिस  द्वारा  पक्षपातपूर्ण
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 और  पूर्वग्रह पूर्ण  रीति  से  भ्रभिकथित  हस्तक्षेप
 क  बारे  में  थीं  1

 (ग)  जी,  नहीं,  न  तो  सरकार  को  और
 न  निर्वाचन  आयोग  को  ही  ऐसा  कोई  संकेत
 पा  जानकारी  मिली  है  ।

 Malkani  Committee
 tions

 Recommenda-

 /  Shrimati  Savitri  Nigam:
 ‘|  Shri  P,  0.  Borooah:

 Will  the  Minister  of  Social  Security
 be  pleased  to  lay  on  the  Table  a  state-
 ment  showing  action  taken  by  Gov-
 ernment  on  the  main  recommends-
 tions/suggestions  made  in  the  Report
 of  the  Malkani  Committee  on  the
 conditions  of  sweepers  /scaveirgers?

 704

 The  Deputy  Minister  in  the  Depart-
 ment  of  Social  Security  (Shrimati
 Chandrasekhar):  Copies  of  the  Scav-
 enging  Conditions  Enquiry  Commit-
 tee  Report  have  been  forwarded  to  ail
 State  Governments,  Union  Territory
 Administrations  anq  Ministries  of  the
 Government  of  India  for  their  active
 consideration  and  speedy  implementa-
 tion.  Most  of  the  recommendations
 made  by  the  Committee  have

 fc
 be

 implemented  by  local  bodies  under  ihe
 supervision  of  their  State  Govern-
 ments.  There  are  about  223  recom-
 mendations,  action  on  most  of  which
 could  not  be  taken  simultaneously.
 The  local  boties  have  to  draw  up
 phased  programmes  ang  implement
 the  recommendations  over  a  length  of
 time  according  to  local  conditions.
 Whereas.  many  of  the  local  bodies
 in  different  States  have  already  start-
 ed  implementing  varios  recommenda-
 tions,  this  is  expected  to  be  taken  up
 at  other  places  gradually.  In  many
 States  the  practice  of  carrying  head
 loads  hag  been  put  an  end  to,  On  ac-
 count  of  the  prevalence  of  a  system
 of  customary  rights,  privatt  scaveng2r
 in  the  States  of  Punjab,  Rajasthan,
 U-P.,  parts  of  M.P.  and  in  the  Union
 Territory  of  Delhi  are  resisting  the  ac-
 ceptance  of  the  device  of  wheel  bar-
 rows  for  fear  that  this  might  lead  to
 municipalisation  of  scavenging  s2t-
 vices  and  private  sanitation.
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 Grant  of  financial  assistance  to  State
 Governments  for  the  scheme  of  intrn-
 duction  of  wheelbarrows  has  been
 liberalised  following  the  recommenda-
 tions  of  the  Malkani  Committee,  Ac-
 tion  is  also  being  taken  to  implement
 the  recommendations  in  the  areas  un-
 der  the  control  of  the  Ministry  of  De-
 fence  and  the  Ministry  of  Railways.
 An  Advisory  Committee  with  Prof.
 Malkani  as  Chairman’  was  also  ap-
 pointed  in  May  962  for  a  period  of
 two  years  to  mobilise  efforts  in  per-
 suading  the  local  bodies  and  private
 scavengers  to  accept  and  implement
 the  recommendations  of  the  Malkani
 Committee.

 दिल्‍ली  दुग्ध  योजना

 श्री  यशपाल  सिह  :

 17052  श्रीमती  सावधानी  निगम  :

 [भरी  हुकम  चन्द  कछवाय  :

 क्या  साय  तथा  कृषि  मंत्री  यह  बताने  की

 कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  963-64

 में  सरकार  को  दिल्‍ली  दुग्ध  योजना  के  कुप्रबंध
 के  कारण  8  लाख  रुपए  का  घाटा  हुआ  ;  शौर

 (ख)  यदि  हां,  तो  सरकार  घाटे  को

 पूरा  करने  के  लिए  कया  कदम  उठा  रही  है  ?

 खाद्य  तथा  कृषि  मंत्रालय  में  उपमंत्री

 (सो  वाहनवती  खां)  :  (क)  शौर  (ख).
 दिल्ली  दुग्ध  योजना  को  963-64  में

 23.09  लाख  रुपए  की  हानि  हुई  ।  परन्तु

 यह  हानि  सुप्रबन्ध  के  कारण  नहीं  हुई  ।  हानि

 दुग्ध  के  क्रय  मूल्य  में  वृद्धि  तथा  दिल्ली  दुग्ध
 योजना  के  कर्मचारियों  की  महंगाई  तथा  अन्य

 भत्तों  की  वृद्धि  तथा  उपभोज्य  स्टोरों  के  मूल्यों
 में  वृद्धि  के  कारण  हुई  है  ।  हानि  को  पूरा
 करने  के  लिए  योज॑ना  ने  थी,  मक्खन  तथा

 आइसक्रीम  के  मूल्यों  में  वृद्धि  कर  दी  है  ।

 मुग्ध  के  मूल्यों  में  संशोधन  के  बारे  में  भी विचार

 हो  रहा  है  |
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 Smuggling  of  Foodgrains  from  Delhi

 1706  Jf  Shri  Bhagwat  Jha  Azad: .
 L  Shri  Yashpal  Singh:

 Will  the  Minister  of  Food  and  Agri-
 culture  he  pleased  to  state:

 (a)  whether  the  Punjab  Govern-
 ‘ment  have  drawn  the  attention  of
 the  Union  Government  towards  the
 smuggling  out  of  such  foodgrains
 from  Delhi  by  traderg  as  are  sent  to
 Delhi  by  the  Punjab  State;  and

 (b)  if  so,  the  steps  being  taken  to
 ntop  this?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food  and  Agriculture  (Shri  D.
 R.  Chavan):  (a)  and  (b)  The  Gov-
 ernment  of  Punjab  brought  to  the
 notice  of  the  Government  of  India
 that  wheat  was  being  smuggled  from
 Delhi  to  the  adjoining  States.  The
 Delhi  Administration  hag  taken  ela-
 borate  anti-smuggling  measures  in-
 cluding  the  strengthening  of  the
 check-posts  on  the  border  to  prevent
 smuggling  foodgrains  from  Delhi.

 LA.C,  Radio  Officers

 1707.  Shri  Heda:  Will  the  Minister
 of  Civil  Aviation  be  pleased  to  state:

 (a)  whether  Indian  Airlines  Cor-
 poration  have  decided:  to  raise  the

 pay  scales  of  their  Radio  Officers;

 (b)  whether  this  increase  is  in
 consonance  with  the  increase  of  pay
 to  all  other  categories;  and

 (c)  the  net  burden  on  the  Corpora-
 {ion  ag  a  result  of  this  increase?

 The  Minister  of  Civil  Aviation
 (Shri  Kanungo):  (a)  and  (b).  Yes,
 Sir.

 (c)  The  estimated  expenditure
 during  1963-64  is  Rs.  80,000  ang  dur-
 ing  1964-65,  Rs.  2,60,000.
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 Crack  in  Air  India  Boeing

 (Shri  P.  C.  Borooah:
 Shri  Subodh  Hansda:
 Bhri  S.  C.  Samanta:

 ;  Shri  D.  N.  Tiwary:
 [  Shri  Daljit  Singh:

 Will  the  Minister  of  Civil  Aviation
 be  pleased  to  state:

 1708.

 (a)  whether  a  Sydney-bound  Air
 India  Boeing  707  airliner  turned  beck
 to  Perth  after  an  hour  of  take-off
 on  the  i2th  January,  1965,  when  a
 crack  was  found  in  the  aircraft;

 (b)  if  so,  the  nature  and  extent  of
 “he  damage  caused  to  the  aircraft;
 and

 (c)  whether  cracks  of  this  nature
 have  also  been  found  in  other  Boeing
 aircrafts  of  the  Corporation  and  if
 80,  in  how  many?

 The  Minister  of  Civil  Aviation
 (Shri  Kanungo);:  (a)  <A  Sydney-
 bound  Air-India  Boeing  707  aiccraft
 returned  to  Perth  after  one  hour  and
 55  minutes  of  its  take-off  on  Vth
 January,  985  when  a  crack  was
 found  in  the  co-pilot’s  outer  wind
 shielq  panel.

 (b)  Only  the  outer  panel  of  the  co-
 pilot’s  No.  l  wind-shield  panel  was
 cracked.

 (c)  There  have  been  ten  casey  of
 wing  shield  panels  cracking  on  Boe-
 inz  aircraft  of  the  Corporation  since
 the  heginning  of  Boeing  operations
 by  Air-India  in  1960.

 Rice  and  Wheat  Prices  in  Blhar

 17109  f  Sari  9.  N.  Tiwary: °
 \  Shri  Bibhuti  Mishra:

 Will  the  Minister  of  Foog  and  Agri-
 culture  be  plea:ed  to  state:

 (a)  whether  Government  are
 aware  that  Bihar  Government  have
 reduced  the  prices  of  rice  and  wheat;

 (b)  if  so,  the  extent  to  which  the
 reduction  has  been  made;  and
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 (c)  whether  concurrence  of  Centre
 was  taken  before  reduction  in  prices
 was  made?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food  and  Agriculture  (Shri  D.
 R.  Chavan):  (a)  to  (c)  The  Bihar
 Government  has  reduced  the  _  issue
 price  of  coarse  rice  by  Rs.  2°56  per
 quintal  ang  the  issue  price  of  wheat
 by  Rs.  3:50  per  quintal.  The  Gov-
 ernment  of  India  has  concurred  in
 these  reductions.

 Aerodrome  at  Nangal

 1710.  Shri  Daljit  Singh:

 Will  the  Minister  of  Civil  Aviation
 be  pleased  to  state:

 (a)  whether  any  decision  has  been
 taken  for  the  construction  of  an  aero-
 drome  at  Nangal  in  Punjab;  and

 (b)  if  so,  the  details  thereof?

 The  Minister  of  Civil  Aviation
 (Shri  Kanungo):  (a)  and  (b).  There
 is  no  proposal  to  construct  an  :¢cro-
 drome  at  Nangal.

 Indian  Airlines  Corporation

 JS  Shri  Heda:
 |  Shri  Prakash  Vir  Shastri:

 Will  the  Minister  of  Civil  Aviation
 be  pleased  to  state:

 (a)  the  routes  operated  by  the
 Indian  Airlines  Corporation  which
 are  still  running  at~a  loss;

 (b)  the  routes  running  on  good
 profits;  and

 (c)  the  further  programme  for  the
 expansion  of  the  services?

 The  Minister  of  Civil  Aviation
 (Shri  Kanungo):  (a)  The  following
 services  were  operated  on  loss  qur-
 ing  the  first  half  of  964-65:—

 (i)  Services  to  Karachi,  Lahore,
 Dacca,  Chittagong,  Rangoon
 and  Kathmandu.

 (ii)  All  the  Dakota  passengers
 and  freighter  services  ex-
 cepting  Calcutta/Agartala.
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 (iii)  |  Delhi-Madrag  Caravelle
 Service.

 (iv)  Delhi-Agra-Lucknow-Banaras
 Calcutta  and  Madras~
 Colombo  Viscount  services.

 (v)  Night-Airmail  Services.
 (vi)  Friend:hip  services:—

 (a)  Beinbay-Goa,
 (b)  Madras-Trichy-Madurai-

 Trivandrum.
 (c)  Bombay-Ahmedabad-Udai-

 pur-Jaipur-Delhi.,
 (d)  Calcutta-Bagdogra.
 (e)  Madras-Bangalore-Coimha-

 tore.
 (f)  Delhi-Kanpur-Banaras~

 Patna-Calcutta.
 (g)  Delhi-Lucknow-Allahabad.

 (b)  The  routes  which  give  surplus
 results  are  given  as  under:—

 l.  Bombay-Calcutta.
 Bcembay-Madras.
 Bombay-Delhi,
 Calcutta-Delhi,
 Calcutta-Madras.

 Calcutta-Bagdogra.
 Madras-Bangalore,
 Calcutta-Gauhati.

 Bombay-Bangalore,
 Bombay-Hyderabad.
 Hyderabad-Madras.
 Hyderatad-Bangalore,
 Delhi-Hyderabad,
 Delhi-Srinagar.

 15.  Delhi-Kabul.

 (c)  Further  programme  for  expan-
 sion  of  the  services  is  given  below:

 ्

 AO

 ४
 wh

 ell
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 Caravelle/Boeing

 The  4th  Caravelle  is  being  phased
 in  on  1-4-1965.  With  this  the  Cara-
 velle  services  will  be  operated  §  as
 under:—

 Calcutta-Delhi—two  services  dally.
 Bombay-Delhi  three  services

 daily.
 Delhi-Madra;  one  service  daily.

 Bombay-Bangalore-Madras  cne
 service  daily.

 The  Boeing  services  on  _  the
 Bombay-Delhi  route  will  be  discon-
 tinued  and  instead  wi'l  be  operated
 on  the  route  Bombay-Calcutta,

 Viscount

 In  addition  to  the  above,  the  Cor-
 poration  shaall  be  operating  a  Vis-
 count  Service  on  the  Cancutta/
 Gauhati  Chabua  route,  an  ufternoon
 duplicate  shuttle  between  Calcutta
 and  Gauhati,  a  morning  shttle  on
 the  Calcutta|Bagdogra  segment  and  a
 late  afternoon  service  between
 Bombay  ang  Ahmedabad.  In  _  addi-
 tion  to  the-e,  a  duplicate  frequency
 between  Delhi  and  Srinavar  (sea-
 sonal)  will  also  be  operated.

 Friendship

 The  Friendship  pattern  has  been
 re-planneq  so  as  to  enable  the  Cor-
 poration  to  operate  with  this  type  of
 equipment  on  the  Calcutta/Agartala.
 Silchar,  Calcutta/TezpurlJorhat  and
 Delhi|  Kanpur|  Banaras/Gorakhpur
 Lucknow  routes.  The  firt  two  will
 operate  on  a  Daily  frequency,  while
 the  last  one  wil]  operate  on  4  days
 in  a  week.

 Dakota

 The  Hyderabad/Bezwada/Vizag
 Dakota  service  will  onerate  3  days  in
 a  week  instead  of  biweekly  883  at
 present.

 The  Bombay/Aurangabad|  Nagpur
 flight  which  at  present  operates  4
 days  in  the  week.  will  operate  on  a
 daily  bacis  from  ist  April,  1965.

 Panchayat  Elections

 1712,  Shri  P.  RK.  Chak-averti:  Will
 the  Minister  of  Commun'ty  Deve'op-
 ment  and  Cooperation  be  pleased  to
 state:

 (a)  whether  Government  have  con-
 sidereq  the  possibility  of  making  vct-
 ing  ccmpulsory  in  Panchayat  elec-
 tions;

 (b)  the  extent  to  which  the  survey
 of  public  opinion  favours  such  inno-
 vation  in  the  existing  practice;  and
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 (c)  the  average  percentage  of  vot-
 ing  in  the  latest  Panchayat  elections?

 The  Deputy  Minister  in  the  Minis-

 try  of  Community  Development  and
 Cooperation  (Shri  8.  8,  Murthy):  (a)
 No,  Sir.

 (b)  No  survey  of  public  opinion
 chas  been  conducte@  in  this  behalf.

 (c)  A  statement  showing  average
 percentage  of  voting  in  the  Panchayat
 elections  held  since  963  igs  laid  on
 the  Table  of  the  House.  [Placed  in
 Library,  see  No.  LT-092/65).

 Loss  of  Foodgrains

 1713.  Shri  Sidheshwar  Prasad:
 Will  the  Minister  of  Food  and
 Agriculture  be  pleased  to  state:

 (a)  the  extent  of  transit  and
 “storage  losses  of  foodgrains  during
 1963-64;

 (b)  the  reasons  therefor;  and

 (c)  the  details  of  the  action  taken
 against  persons  held  responsible  in

 ‘this  behalf?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food  and  Agriculture  (Shri  D.
 R.  Chavan)  (a)  The  quantity  and
 the  value  of  foodgrains  lost  in  transit
 and  storage  during  the  year  1963-64
 are  as  under:—

 “(Quantity  in  000  tonnes  and  value
 in  lakhs  of  rupees)

 ‘Quantity  lost  in  transit  Value

 3°4  38°2

 Quantity  lost  in  storage

 2°3  58°8

 (b)  Some  small  transit  lo-s  due  to
 spillage  etc.  when  foodgranis  are
 transferred  is  unavoidable  ang  can-
 not  be  helped.  There  are  however,
 also  some  notional  transit  losse;  due
 to  different  modes  of  weighment

 ‘employed  at  the  despatch  and  desti-
 ‘nation  ends.  Again,  there  are  transit
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 losses  on  account  of  driage  during
 transit  an  pilferage.

 The  storage  losses  are  due  to  dri-
 age  and  also  damage  or  loss  caused
 by  insects,  rodents  and  birds.

 (c)  In  a  number  of  cases  of  road
 transit  losses,  responsibility  has  been
 fixed  on  the  transport  contractors
 and  recoveries  effected  from  _  their
 bills.  In  the  case  of  Rail  movements
 also,  claims  are  preferreq  against  the
 Railways  for  the  shortages  in  transit
 by  rail,  wherever  tenable.  In  a  few
 cases  where  departmental  officials
 are  suspected  to  be  involved,  vigi-
 lance  cases  have  been  started.  Some
 of  the  cases  are,  however,  still  under
 investigation  with  a  view  to  fixing
 responsibility.

 Rice  Production  of  Kerala

 JS  Shri  Bhagwat  Jha  Azad:
 Siri  Yashpal  Singh:

 Will  the  Minister  of  Food  and
 Agriculture  be  pleased  to  state:

 (a)  whether  any  F.A.O.  team  made
 a  study  for  raising  the  rice  produc-
 tion  in  Kerala;

 1114.

 (b)  if  so,  the  recommendations  of
 this  team;  ang

 (c)  whether  the  report  has  been
 considered  by  Government?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food  ang  Agriculture  (Shri
 Shahnawaz  Khan):  (a)  Yes.

 (b)  The  team  has
 that  certain  low  lying  rice-growing
 areas  of  Kerala  should  be  selected
 for  a  project  under  which  aerial
 photogruphy,  deiailed  and  semi-
 detaileq  soil  survey,  research  and
 trials  with  new  paddy  varieties,  con-
 tour-mapping,  study  of  ground-water
 resources,  designing  of  polders  irriga-
 tion  and  flood-control  works  and
 fea:ibility  studies  of  the  effects  of
 reclamation  work,  should  be  arranged
 over  a  perind  of  five  years.  The
 tota]  area  recommended  to  be  cover-
 ed  by  the  Project  is  about  190,000
 acres,

 recommended
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 (c)  Yes.  Government  of  Kerala  has
 been  requested  to  prepare  a_  draft
 scheme  for  submission  to  the  United
 Nations  Special  Fund.

 ‘Z-326.  Trenner  Master’,  Czech  Plane

 (  Shri  Uikey:
 Shri  R.  8,  Pandey:
 Shri  Vidya  Charan

 W715.  Shukla:
 Shri  Radhelal  Vyas:

 [  Dr.  Chandrabhan  Singh:

 Will  the  Minister  of  Civil  Aviation
 be  pleased  to  state:

 (a)  whether  Government  have  con-
 sidereq  the  proposal  of  purchasing
 Czech  trenner  plane  ‘Z-326,  Trenner
 Master’;  and

 (b)  if  so,  the  details  of  the  proposal
 and  Government’s  decision  thereon?

 The  Minister  of  Civil  Aviation
 (Shri  Kanungo):  (a)  and  (b).  The
 proposal  is  still  under  consideration.

 Commodity  Committee

 (  Maharajkumar  Vijaya
 Ananda; da,

 Shri  Indrajit  Gupta:
 Shri  P.  G.  Sen:
 Shri  Ram  Sewak:
 Shri  Onkar  Lal  Berwa:

 |

 Shri  Dinen  Bhattacharya:

 1716.

 Shri  5.  M.  Banerjee:
 Shri  “A,  K.  Gopalan:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  refer  to  the
 reply  given  to  the  Starred  Question
 No.  82  on  the  17th  November,  964
 and  state:

 (a)  the  progress  made  towards  the
 reorganisation  of  the  various  Commo-
 adity  Committees;

 (b)  the  broad  outlines  of  the
 scheme  of  re-organisation:  and

 (c)  the  net  result  thereof?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food  and  Agriculture  (Shri
 Shahnawaz  Khan):  (a)  to  (c).  The
 2663  (Ai)  LSD—3
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 future  set  up  and  functions  of  the
 Central  Commodity  Committees  are
 still  under  consideration.

 Tremor  Caused  by  undergrotnd
 Atomic  Tests

 1717,  Shrimati  Savitri  Nigam:
 Will  the  Mintster  of  Oivil  Aviation
 be  pleased  to  state  whether  the
 Indian  laboratories  were  able  to
 recorg  the  tremor  caused  by  the
 recent  underground  atomic  bomb
 tests?

 The  Minister  of  Civil  Aviation
 (Shri  Kanungo):  No  such  _  tremors
 have  beén  recorded  by  our  Seismo-
 graphs  recently.

 Employees’  State  Insurance  Scheme

 (  Shrf  Indrajit  Gupta:
 Shri  Daji:

 1718,  4  Shri  Dinen  Bhattacharya:
 |  Dr.  Ranen  Sen:

 Will  the  Minister  of  Social  Security
 be  pleased  to  state:

 (a)  whether  he  is  aware  that
 workers  insured  under  the  Em-
 ployees’  State  Insurance  Scheme  are
 being  refused  prescribed  medicines
 by  the  registered  chemists’  shops  in
 West  Bengal  on  the  ground  that  their
 bills  were  lying  unpaid  by  the  Em-
 ployees’  State  Insurance  Corporation;
 and

 (b)  the  reasons  for  mal-
 administration?

 such

 The  Deputy  Minister  in  the  Minis-
 try  of  Law  (Shri  Jaganatha  Rao):
 (a)  No.

 (b)  Does  not  arise.

 Co-operative  Society

 i79.  Shri  Bibhutj  Mishra:  Will  the
 Minister  of  Community  Development
 ang  Co-operation  be  pleased  to  state:

 (a)  whether  Government  are  con-
 templating  to  set  up  a  single  type  of
 co-operative  society  in  place  of  the
 existing  several  societies;
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 (b)  if  so,  when  the  scheme  is

 likely  to  be  implemented;  and
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 (c)  the  reactions  of  various  State
 Governments  to  this  proposal?

 The  Deputy  Minister  in  the  Minis-

 try  of  Community  Development  and
 Co-operation  (Shri  B.  S.  Murthy):
 (a)  No,  Sir.

 (b)  and  (०).  Do  not  arise.

 D.T.U.

 Sbri  Rameshwar  Tantia:
 Shrimati  Laxmi  Bai:

 [  Shri  Lakhmu  Bhawani:

 Will  the  Minister  of  Transport  be

 pleased  to  state:

 1720.

 (a)  whether  it  is  a  fact  that  the
 Delhi  Transport  Undertaking  is

 considering  a  proposal  to  put  bus
 trailers  on  the  road  as  a  way  out  to
 meet  the  unmanageable  rush  on  _  its
 fleet;

 (b)  if  so,  when  the  proposal  is
 likely  to  be  put  into  practice;

 (c)  how  far  this  is  likely  to  help
 the  D.T.U.  to  meet  the  requirements
 of  the  travelling  public  in  the  Capi-
 tal;  and

 (d)  the  total  expenditure  involved
 in  this  scheme?

 The  Minister  of  Transport  (Shri
 Raj  Bahadur):  (a)  and  (b).  Yes.
 One  trailer  bus  unit  has  already  been
 pressed  into  service  as  an  experimen-
 tal  measure.

 (c)  This  type  of  vehicle  would  be
 very  useful  for  peak  traffic  owing  to
 its  large  carrying  capacity.

 (d)  The  type  of  trailer  bus  already
 operating  involves  an  additional  ex-
 penditure  of  about  Rs.  5,000  in  con-
 verting  each  unit.

 Co-operative  Farming

 A721,  f  Shri  Ramachandra  Ulaka:
 ‘  Shri  Dhuleshwar  Meena:

 Will  the  Minister  of  Community
 Development  and  Co-operation  be
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 pleased  to  refer  to  the  reply  given  to
 Starred  Question  No.  298  on  the  lst
 December,  964  and  state:

 (a)  whether  the  subject  of  intro-
 ducing  an  intermediate  stage  in  joint
 co-operative  farming  has  since  been
 considered  by  Government;

 (b)  if  so,  the  details  thereof;

 (c)  whether  Government  have
 received  the  report  of  the  Gadgil
 Committee  which  was  appointed  to
 make  an  assessment  of  the  progress
 of  co-operative  farming  societies;  and

 (d)  if  so,  the  recommendations
 thereof:  ang  the  action  taken  by
 Government  thereon?

 The  Deputy  Minister  in  the  Minis-
 try  of  Community  Development  and
 Co-operation  (Shri  B.  8.  Murthy):
 (a)  The  matter  is  still  under  consi-
 deration.

 (b)  Does  not  arise.

 (c)  The  report  of  the  Committee  is
 still  awaited.  ©

 (d)  Does  not  arise.

 Joint  Shipping  Service  between  India
 and  Germany

 1722  £  Shri  P.  C.  Borooah:
 "Shri  P.  R.  Chakraverti:

 Will  the  Minister  of  Transport  be
 pleased  to  state:

 (a)  whether  talks  on  operating  a
 joint  shipping  service  between  India
 and  the  German  Democratic  Republie
 were  recently  held  in  New  Delhi;  and

 (b)  if  so,  the  terms  of  the  accord,
 if  any,  reached  in  the  matter?

 The  Minister  of  Transport  (Shri
 Baj  Bahadur):  (a)  Yes,  Sir.

 (b)  No  final  agreement  has  beem
 reached  in  the  matter.
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 पटना  में  गंगा  पर  पुल

 [भी  विभूति  मिश्र :

 1723.!  श्री  विधान थ  पाण्डेय :

 हि
 Blo  ato  तिवारी:

 कभी  प्र०  रं०  चसक वर तों  :

 बया  परिवहन  मंत्र  यह  बताने  की  कृपा
 करेंगे  किः

 (क)  क्या  यह  सच  है  कि  बिहार  सरकार

 ने  केन्द्रीय  सरकार  से  पटना  में  गंगा  पर  पुल
 बनाने  के  लिये  वित्तीय  सहायता  मांगी  है  ;  कौर

 (ख)  यदि  हां,  तो  परियोजना  की

 अनुमानित  लागत  क्‍या  है  और  सरकार  ने  इस
 सम्बन्ध  करें  क्या  निश्चय  किया  है  ?

 परिवहन  मंत्री  (श्री  राज  बहादुर)  :

 (क)  शौर  (@).  पटना  पर  गंगा  का

 प्रस्तावित  पुल  राज्य  सड़क  पर  पड़ेगा  |  शर्त:

 इस  के  निर्माण  से  मुख्यतः:  बिहार  सरका"  का

 सम्बन्ध  है  |  उक्त  पुल  के  निर्माण  के  लिए
 केन्द्रीय  वित्तीय  सहायता  के  लिए  राज्य  सरकार
 ने  अभी  तक  कोई  औपचारिक  प्रस्ताव  नहीं
 भेजा  है।  परन्तु  उचित  स्थान  के  चुनाव  के  लिए

 बह  (i)  सिंचाई  अनुसंधान  स्टेशन,  रुड़की
 कौर  (2)  द्रविड़  भ्रनुसंधान  स्टेशन,  पूना,
 में  नदी  माडल  जांच  परीक्षण  करवा  रही  है  |

 Navigation  in  Brahmaputra

 1724.  Shrimati  Renuka  Barkataki:
 Will  the  Minister  ‘of  Transport  be
 pleased  to  state:

 (a)  whether  the  Government  of
 Assam  have  sought  the  approval  and
 assistance  of  the  Union  Government
 for  construction  of  two  inlang  river
 ports  in  the  Sate  and  increasing  navi-
 gational  facilities  in  the  Brahma-
 putra;  and

 (b)  if  so,
 thereto?

 The  Minister  of  Transport  (Shri
 Raj  Bahadur):  (a)  and  (b).  The
 Government  of  Assam  have  submit-
 ted  proposals  for  improvement  of

 Government's  reaction
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 port  facilities  at  Gauhati  and  Sadily
 pur  Ghat  on  the  Brahmaputra.  The
 mater  is  under  examination  in  con-
 sultation  with  the  State  Government.

 Tube-wells  in  Orissa

 95  f  Shri  Ramachandra  Ulaka:
 1725.  Shri  Dhuleshwar  Meena:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  the  number  of  experimental
 tube-wells  drilled  in  Orissa  quring
 1964-65  (District-wise);  and

 (b)  the  number  out  of  them  found
 successful?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food  and  Agriculture  (Shri
 Shahnawaz  Khan):  (a)  In  the  course
 of  groundwater  exploration  ३७  Osissa,
 3  exploratory  bores  were  drilled  in
 Puri  District  during  the  year  1964-65.

 (b)  Nil.

 Rice  Production  in  Orissa

 Shri  Ramachandra  Ulaka:
 ‘1726,  4  Shri  Dhuleshwar  Meena:

 L  Shri  Rama  Chandra  Mallick:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pieas*d  to  state:

 (a)  the  production  of  rice  in  Orissa
 during  1964-65;

 (b)  the  quantity  of  rire  exported  to
 other  States  during  the  same  period;
 and

 (c)  the  cost  thereof?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food  and  Agriculture  (Shri
 9.  R.  Chavan):  (a)  Summer  rice
 crop  has  still  to  be  harvested  and
 precise  estimate  of  production  of  rice
 in  Orissa  during  1964-65  cannot,
 therefore,  be  given  at  this  stage.

 (b)  and  (c).  From  ‘1-12-64,  to
 8-3-65,  a  total  quantity  of  60,370
 tonnes  of  rice  was  exported  from
 Orissa  to  other  States.  The  approxi-
 mate  cost  of  this  rice  is  Rs.  3°65
 crores.
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 Aerodrome  at  Konarak

 Pr  JS  Shri  Ramachandra  Ulaka:
 ~  Shri  Dhuleshwar  Meena:

 Will  the  Minister  of  Civil  Aviation
 be  pleased  to  state:

 (a)  the  progress  made  so  far  in
 regard  to  the  construction  cf  an  aero-
 drome  at  Konarak  in  Orissa;  and

 (b)  the  total  expenditure  incurred
 thereon  so  far?

 The  Minister  of  Civil  Aviation  (Shri
 Kanungo):  (a)  and  (b).  Site  for
 the  aerodrome  at  Konarak  has  been
 inspected.  Technical  problems  about
 soil  conditions  are  under  examination.
 No  expenditure  has  been  incurred  so
 far.

 Joint  Farming  Pilot  Schemes  in
 Orissa

 2728  JS  Shri  Ramachandra  Ulaka:
 ‘|  Shri  Dhuleshwar  Meena:

 Will  the  Minister  of  Community
 Development  and  Co-operation  be
 pleased  to  state:

 (a)  whether  the  Joint  Farming
 Pilot  Schemes  are  proposed  to  be
 organised  in  Orissa  during  ‘1966-68;

 (b)  if  so,  the  amount  allocated  for
 the  purpose  during  the  same  period;
 and

 (c)  the  number  of  such  pilot  pro-
 jects  working  at  present  in  Orissa  and
 the  amount  sanctioned  for  these
 during  the  Third  Plan  period  so  far?

 The  Deputy  Minister  in  the  Minis-
 try  of  Community  Development  and
 Co-operation  (Shri  B.  8.  Murthy):
 (a)  Yes,  Sir.

 (b)  An  amount  of  Rs.  4°73  lakhs
 has  been  allocated  for  co-operative
 farming  societies  to  be  organised  in
 pilot  project  areas  duing  1965-66.

 (c)  There  are  at  present  5  pilot
 projects  in  Orissa.  63  co-operative
 farming  societies  have  been  organis-

 ‘ed  in  them.  Upto  the  end  of  ‘1963-64,
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 a  sum  of  Rs.  5:78  lakhs
 tioned  to  these  societies.

 was  sanc-

 Financial  Assistance  to  Orissa

 4729  J  Shri  Dhuleshwar  Meena: "
 \  Shri  Ramachandra  Ulaka:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  any  short  term  loan
 has  been  given  to  the  Government  of
 Orissa  for  increasing  farm  output
 during  1964-65;  and

 (b)  if  so,  the  details  thereof?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food  and  Agriculture  (Shri
 Shahnawaz  Khan):  (a)  and  (b).
 Yes.  A  short-term  loan  of  Rs.  63.20
 lakhs  has  been  sanctioned  to  the
 Government  of  Orissa  for  distribution
 of  fertilisers,  pesticides  and  improved
 seeds  including  hybrid  maize  seeds
 on  credit  to  cultivators  as  detailed
 below:

 Amount  ia
 SI.  No.  Purpose  Lakhs

 t.  Distribution  of  Fertilisers  30°00

 2.  Distribution  of  Pesticides  6°00

 3.  Distribution  of  improved
 seeds  including  hybrid
 maize  sceds  मु  25°20

 TOTAL  6r'20

 Rates  of  Sweets  in  Delhi

 1730.  Shri  Yashpal  Singh:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  Halwais
 in  Delhi  are  selling  sweets  at  exorbi-
 tant  rates;

 (b)  the  reason  therefor,  specially
 when  Government  are  giving  them  the
 sugar  quota  at  controlled  rates;  and

 (c)  the  action  Government  propose
 to  take  in  the  matter?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food  and  Agriculture  (Shri  D.  R.
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 Chavan):  (a)  and  (b).  It  is  true  that
 the  prices  of  sweets  are  fairly  high  in
 Delhi.  The  prices  of  sweets,  however,
 depend  not  only  upon  the  price  of
 sugar,  but  also  on  other  items,  such
 as  wages  of  skilled  labour,  rental  of
 accommodation,  prices  qf  other  com-
 modities  used  such  as_  milk,  khoya,
 ghee,  vanaspati,  maida  and  fuel  etc.

 (c)  It  is  difficult  to  take  any  action
 in  the  absence  of  control  over  prices
 ef  other  items  of  cost,

 Written  Answers

 Avro  748

 (  Shri  Subodh  Hansda:
 78i.  q  Shri  S.  C.  Samanta:

 [  Shri  M.  S.  Murthi:

 Will  the  Minister  of  Civil  Aviation
 be  pleased  to  state:

 (a)  the  internal  routes  on  which
 Avro  748  shall  operate;  and

 (b)  whether  there  is  likely  to  be
 any  change  in  the  tariff  as  a_  result
 thereof  and  if  so,  to  what  extent?

 The  Minister  of  Civil  Aviation  (Shri
 Kanungo):  (a)  and  (b).  An  Avro  Air-
 craft  has  just  been  made  available  to
 the  Indian  Airlines  for  route  proving
 and  to  try  its  suitability  for  their
 requirements.  It  is  intended  to
 operate  them  on  Dakota-routes.  It  is
 too  early  to  say  what  the  cost  of
 operations  will  be  and  what  impact  it
 would  have  on  the  fares.

 Central  Food  Storage  Godown,
 Gwalior

 1732.  Shri  J.  P.  Jyotishi:  Will  ti
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  there  is  a  proposal  to
 remove  the  Central  Food  Storage  from
 Gwalior  in  Madhya  Pradesh;  and

 (b)  if  so,  the  reasons  therefor  and
 the  place  to  which  it  is  being  shifted?

 The  Deputy  Minister  in  the  Minis-
 शत  of  Food  and  Agriculture  (Shri
 D,  BR.  Chavan):  (a)  and  (b).  There
 was  a  proposal  to  close  down  the
 Central  Storage  Depot  at  Gwalior.  It
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 has,  however,  been  decided  to  continue
 the  depot  for  the  time  being  in  order
 to  accommodate  the  request  of  the
 State  Government.

 बम्बई-पूना  तथा  बम्बई  नासिक  सरक

 1733.  शी  जसवन्त  :  क्‍या  परिवहन
 मंत्री  यह  बताने  की  कपा  करेंगे  कि  :

 (क)  कया  बम्बई-पूना  तथा  बम्बई-
 नासिक  सड़कों  को  दोहरा  करने  का  प्रस्ताव

 सरकार  के  विचाराधीन  है;

 (ख)  कया  विश्व  बैंक  के  प्रतिनिधियों

 ने  इस  सम्बन्ध  में  कोई  सुझाव  दिये  हैं  ;

 (ग)  क्‍या  वर्षा  के  दिनों  में  यह  सड़कें
 खराब  हो  जाती  हैं  ;  कौर

 (घ)  यदि  हां,  तो  उनको  ठीक  हालत
 में  बनाए  रखने  के  लिए  सरकार  क्या  कार्यवाही
 कर  रही  है  ?

 परिवहन  मंत्री  (शी  राज  बहा सर):
 (क)  राष्ट्रीय  मुख्य  मार्गों  के  इन  सेबों  में

 पहले  ही  दोहरा  गलियों  वाले  (20  फुट)
 यान  मार्ग  हैं  ।  इन्हें  और  चौड़ा  करने  की

 जरूरत  पर  विचार  किया  जा  रहा  है  ।

 (ख)  विश्व  बैंक  के  प्रतिनिधियों  ने
 लागत-लाभ  विश्लेषण  सहित  विस्तृत  सर्वेक्षण

 करने  का  सुझाव  दिया  है  ।

 (ग)  जी  हां  ।

 (घ)  टूट फूट  की  देखभाल  रखने  के
 उपायों  के  श्रन्तगंत  ठीक  किया  जाता  है  ।

 परियोजना  प्रौर  सुधार  कार्यक्रम  के  प्रारम्भिक
 कार्य  के  रूप  में  विस्तृत  क्षेत्र  सर्वेक्षण  विचाराधीन

 है

 Forest  Department  of  Andaman  and
 Nicobar  Islands

 1184.  Sf  Shri  Mohammad  Elias:
 ‘|  Shri  S.  M.  Banerjee:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:
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 (a)  the  total  number  of  workers
 employed  at  present  in  the  Forest
 Department  of  the  Andaman  and
 Nicobar  Administration;

 (b)  the.  number  of  workers  employ-
 ed  under  contractors;

 (९)  whether  any  retrenchment  was
 made  in  the  Forest  Department  by
 the  Andaman  Administration;  and

 (d)  the  total  number  of  employees
 retrenched  and  the  reason  therefor?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food  and  Agriculture  (Shri
 Shahnawaz  Khan):  (a)  3,934.

 (b)  982.

 (c)  and  (b).  No,  the  services  of  9
 contract  labourers  were,  however,
 treated  as  terminated  after  the  expiry
 of  their  contracted  period  of  two
 years  and  that  too  mainly  on  account
 of  their  refusal  to  renew  the  contract
 under  the  terms  of  agreement  for  a
 further  period.

 A.C.  Engineering  Base  at
 Begumpeta,

 1735.  Shri  M.  S,  Murthi:  Will  the
 Minister  of  Civil  Aviation  be  pleased
 to  state:

 (a)  whether  there  is  any  proposal
 to  close  down  the  Engineering  base
 of  IAC  at  Begumpeta  (Hyderabad);
 and

 (b)  if  so,  the  manner  in  which  the
 staff  working  at  Begumpeta  Engineer-
 ing  base  will  be  utilised?

 The  Minister  of  Civil  Aviation
 (Shri  Kanungo):  (a)  No,  Sir.

 (b)  Does  not  arise.

 National  Shipping  Board

 1736.  Shri  P.  0.  Borodah:  Will  the
 Minister  of  Transport  be  pleased  to
 state:

 (a)  whether  the  7797  Meeting  of
 the  National  Shipping  Board  was
 recently  held  in  Panjim;  and
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 (b)  if  so,  the  specific  subjects
 which  were  discussed  therein  and  the
 decisions  taken  by  the  Board?

 The  Minister  of  Transport  (Shri
 Raj  Bahadur):  (a)  Yes,  Sir.

 e

 (b)  The  official  minutes  of  the
 meeting  are  not  yet  available.  How-
 ever,  a  brief  summary  of  the  discus-
 sions  that  took  place  at  the  meéting
 as  well  as  the  recommendations
 made  by  the  Board  is  laid  on  the
 Table  of  the  House.  [Placed  in  Lib-
 rary,  see  No.  LT-4093/65].

 Dredging  in  Beypore

 1737  J  Shri  A.  ९.  Raghavan:
 ae  Shri  Pottekkatt:

 Will  the  Minister  of  Transport  be
 pleased  to  state:

 (a)  the  progress  made  in  the
 matter  of  dredging  the  Beypore  river
 in  Kerala  as  recommended  by  the
 Minor  Port  Development  Committee;

 (b)  the  amount  set  apart  for  this
 for  1965-66;  and

 (c)  when  the  work  will  be  comp-
 leted?

 The  Minister  of  Transport  (Shri
 Raj  Bahadur):  (a)  to  (c).  The  Gov-
 ernment  of  Kerala  has  placed  orders
 for  the  manufacture  of  a  Dredging
 Unit  consisting  of  one  cutter  suction
 dredger,  one  two-ton  grab  dredger, three  dump  hopper  barges  and  one
 tug  costing  Rs.  27.0  lakhs  for  dredg-
 ing  the  Beypore  river  and  the  boat
 channel  at  Beypore  and  for  internal
 dredging  at  all  other  minor  ports  in
 Kerala.  The  Dredging  Unit  is  ex-
 pected  to  be  delivered  by  the  end  of
 the  year  1965-66.  The  dredging
 work  will  be  taken  up  by  the  State
 Government  after  the  dredging  unit
 is  ready.  It  is  not  possible  to  indi-
 cate  when  the  work  will  be  comip-
 leted.
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 .C.AR.

 1739.  Shri  P.  C.  Borooah:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  a  serious  controversy
 hus  of  late  arisen  due  to  the  fact  that
 the  Indian  Council  of  Agricultural
 Research  have  questioned  the  very
 basis  of  planning  major  and  medium
 irrigation  projects  without  assuring
 adequate  supply  of  inputs  like  ferti-
 lisers  and  plant  protection  Chemi-
 cals;

 (b)  if  so,  the  precise  nature  of  the
 controversy  between  the  Council  and
 Government;  and

 (c)  how  it  is  being  resolved?

 The  Deputy  Minister  in  the  Minis-
 try  of  Foog  and  Agriculture  (Shri
 Shahnawaz  Khan):  (a)  The  Indian
 Council  of  Agricultural  Research  has
 only  suggested  that,  side  by  side
 with  development  of  irrigation,  ade-
 quate  provision  for  other  input
 factors,  like  fertilizers  and  plant
 protection  appliances,  should  also  be
 made  to  derive  the  maximum  benefit
 from  the  creation  of  new  irrigation
 potential.  There  is  no  controversy  in
 this  regard.

 (b)  and  (c).  Do  not  arise.

 Central  Road  Cess  Fund

 1740.  Shri  R.  N.  Reddi:  Will  the
 Minister  of  Transport  be  pleased  to
 state:

 (a)  the  amount  allocated  from  the
 Central  Road  Cess  Fund  for  Andhra
 Pradesh  during  1964-65;  and

 (b)  the  works  for  which  this  amount
 has  been  utilised?

 The  Minister  of  Transport  (Shri
 Raj  Bahadur):  (a)  Rs.  5.00  lakhs.
 It  is  presumed  that  the  hon’ble  mem-
 ber  refers  to  the  Central  Road  Fund.

 (b)  The  information  is  being  col-
 lected  and  will  be  laid  on  the  table
 of  the  Sabha.
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 Coimbatore-Bangalore-Madras  Flights

 1741,  Shri  Madhu  Limaye:  Will  the
 Minister  of  Civil  Aviation  be  pleased
 to  state:

 (a)  whether  the
 Corporation  have  proposed  any
 changes  in  the  flights  from  Coim-
 batore  to  Bangalore  and  Madras  in
 their  summer  schedules;  and

 Indian  Airlines

 (b)  if  so,  the  reasons  therefor?

 The  Minister  of  Civil  Aviation
 (Shri  Kanungo):  (a)  Yes,  Sir.  In  the
 present  schedule  there  are  two
 Friendship  flights  between  Coim-
 batore,  Bangalore  and  Madtas  operat-
 ing  in  the  morning  and  evening.  In
 the  scheduled  effective  Ist  April,  965
 one  flight  is  being  withdrawn  i.e.
 there  will  be  only  one’  Friendship
 flight  between  Coimbatore,  Banga-
 lore  and  Madras  operating  during  the
 afternoon.  The  Corporation  is  how-
 ever  considering  the  possibility  of  a
 service  between  Bangalore  and
 Coimbatore  to  provide  a  connection
 with  Caravelle  service  Madras-
 Bangaloré-Bombay.

 (b)  The  change  has  been
 siated  due  to:

 neces-

 (i)  Shortage  of  aircraft  in  view
 of  one  F-27  aircraft  having
 been  grounded  following  an
 accident  at  Madras.

 (ii)  Shortage  of  crew  due  to
 flight  and  duty  time  limita-
 tions  coming  into  force  from
 the  lst  April,  1965.

 Denotified  Tribes

 Shri  M,  P.  Swamy:
 742.2  Shri  Kasinatha  Dorai:

 Shri  M.  Malaichami:

 Will  the  Minister  of  Social  Secu-
 rity  be  pleased  to  state:

 (a)  whether  the  Central  Govern-
 ment  have  formulated  a  scheme  to
 improve  the  educational,  employment
 and  economic  backwardness
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 Denotified  Tribes  in  the
 and

 (b)  if  so,  the  broad  outlines  of  the

 country;

 scheme  and  the  results  achieved
 thereunder?

 The  Deputy  Minister  in  the
 Department  of  Social  Security  (Shri-
 mati  Chandrasekhar):  (a)  Yes.  The
 educational  betterment  and  economic
 upliftment  of  Denotified  Tribes  is
 sought  to  be  achieved  through  a  num-
 ber  of  schemes  instead  of  one  single
 all  comprehensive  scheme  for  the
 country  as  a  whole.  An  illustrative
 list  of  such  schemes  is  laid  on  the
 Table  of  the  House.  [Placed  in  Lib-
 rary,  see  No.  LT-4094/65].

 (b)  These  schemes  have  been
 included  in  the  Central  Sector  of  the
 programme  of  the  welfare  of  Back-
 ward  Classes  during  the  Third  Plan.
 Against  a  plan  outlay  of  Rs.  49  lakhs,
 an  amount  of  Rs.  276.50  lakhs  is  likely
 to  be  spent  during  the  first  four
 years  of  the  Third  Plan.

 Wool]  Research  Centre

 1743.  Shri  Hem  Raj:  Will  the
 Minister  of  Food  ang  Agriculture  be
 pleased  to  state:

 (a)  the  progress  made  in  the  set-
 ting  up  of  the  Wool  Research  Centre
 in  the  Kulu  valley;  and

 (b)  when  it  will  begin  to  function?

 The  Deputy  Minister  in  the  Minis-
 try  of  Food  and  Agriculture  (Shri
 Shahnawaz  Khan):  (a)  and  (b),  A
 Sub-station  of  the  Central  Sheep  &
 Wool  Research  Institute  set  up  at
 Ghersa  in  Kulu  Valley  has  started
 functioning.  30  acres  of  land  made
 available  so  far  by  the  Government
 of  Punjab  for  this  Sub-station  has
 been  taken  over,  cleared  and  deve-
 loped.  Requisite  nucleus  staff  has
 been  appointed.  Construction  of
 buildings  both  residential,  office  and
 laboratory  has  recently  been  =  sanc-
 tioned  and  work  is  expected  to  start
 soon.  Experimental  sowing  of  fod-
 der  and  flock  of  Romney  Marsh  and
 South  Down  breeds  of  sheep  receiv-
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 ed  from.  Newzealand  last  year  is
 being  maintained  for  acclimatisation
 and  multiplication.

 2.0  hrs

 CALLING  ATTENTION  TO
 MATTERS  OF  URGENT  PUBLIC

 IMPORTANCE

 (i)  ReporRTED  FLIGHT  OF  PLANE  CARRY-
 ING  CHINESE  PREMIER  OVER  CALCUTTA

 श्री  हुकम  बन्द  कछवाय  (देवास)  :

 मैं  ग्र विलम्ब नीय  लोक  महत्व  के  निम्नलिखित
 विषय  की  ओर  वैदेशिक-कार्य  मंत्री  का  ध्यान

 दिलाता  हूं  कौर  प्रार्थना  करता  हूं  कि  वह  इस
 बारे  में  एक  वक्तव्य  दें  :

 23  मार्च,  965  को  चीन के  प्रधान  मंत्री,
 श्री  चार-एन-लाई,  को  ले  जाने  वाले

 विमान  की  कलकत्ता  के  ऊपर  से  उड़ान
 करने  का  समाचार

 The  Minister  of  External  Affairs
 (Shri  Swaran  Singh):  Chinese  Pre-
 mier  Chou-En-lai  and  party  flew  from
 Dacca  to  Karachi  on  their  way  to
 Rumania  in  a  Boeing  720  belonging  to
 the  Pakistan  International  Airlines  on
 March  23,  1965.  The  flight  was  an
 extra-section  flight  of  the  regular
 PIA  schedule.  Under  the  Internatio-
 nal  Air  Services  Transit  Agreement
 to  which  Pakistan  and  India  are  sig-
 natories,  o.:'y  prior  intimation  is  need-
 ed  to  overfly  Indian  territory  in  the
 case  of  such  flights.  The  same  facility
 is  available  to  aircraft  belonging  to.
 Indian  airlines  overflying  Pakistan
 territory.

 2,  P.LA.,  Karachi,  advised  D.G.C,A,,
 India,  on  the  22nd  morning  that  they
 would  be  operating  an  extra-section
 on  the  23rd  morning  from  Dacca  to
 Karachi.  On  the  evening  of  22nd
 March,  1965,  the  First  Secretary  of  the
 Chinese  Embassy  informed  the  Minis-
 try  of  External  Affairs  that  the  Chi-
 nese  Premier  and  party  were  due  tc
 leave  Dacca  for  Karachi  at  0430
 GMT  (i.e.  0  AM  IST).

 3.  Ever  since  the  operation  of  the
 Sino-Pakistan  Air  Agreement  which
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 provides  a  direct  link  between  China
 and  East  Pakistan,  there  has  been  an
 increase  in  Chinese  passengers  over-
 flying  Indian  territory  in  aircraft  be-
 longing  to  the  P.I.A.  For  the  section
 between  Dacca  and  Karachi,  Chinese
 passengers  have  been  invariably  using
 aircraft  belonging  to  the  P.I.A.  These
 aircraft  operate  under  the  Indo-Pakis-
 tan  bilateral  Air  Agreement  and  the
 International  Air  Services  Transit
 Agreement  to  which  both  India  and
 Pakistan  are  signatories.  These  flights
 can  operate  after  prior  intimation  and
 no  prior  permission  is  necessary.

 Flight  of  CHAITRA  9,

 4.  It  has  been  made  clear  to  the
 Chinese  Government,  however,  that  in
 ease  of  Chinese  parties  overflying
 Indian  territory  in  non-scheduled
 chartered  aircraft  prior  permission  of
 the  Government  of  India  would  be
 necessary.

 श्री  हुकम  चंद  कछवाय:  मैं  यह  जानना

 चाहता  हूं  कि  यह  जो  विमान  उड़ा  यह  क्‍या

 लड़ाकू  विमान  था।  क्‍या  इसको  भ्र पने  इलाके

 पर  से  उड़ने  की  जो  भ्र नुम ति  भारत  सरकार  ने

 दी  उसको  चीन  प्रशंसा  की  दृष्टि  से  नहीं  देखता

 बल्कि  उसको  हमारी  का  रता  की  निशानी

 समझता  है,  कौर  क्या  इसको  रोकने  के

 लिए  .  .

 wer  महोदय :  मेम्बर  साहब  पहले
 झपना  सवाल  पूरा  कर  लें।

 श्री  हुकुम  ब्खन्द  कछवाय  :  क्‍या  यह

 हमारी  दुर्बलता  नहीं  मानी  जाती  कि  उन्होंने

 हमारे  इलाके  से  उड़ान  भरी  कौर  चरागे  ऐसी

 उड़ान  न  भरें  क्या  इसके  लिए  हमारी  सरकार

 सख्त  कारंवाई  करने  जा  रही  है?

 श्री  स्वर्ण  सिह  :  माननीय  सदस्य  शायद

 इस  बात  को  नजर-अन्दाज  कर  गए  या  भूल
 गए,  या  जान  बूझ  कर  उसका  जिक्र  नहीं
 फरमाया  कि  यह  पाकिस्तान  की  इन्टरनेशनल

 एयर  लाइन्स  का  एक  मामूली  मुसाफिर  ले

 जाने  वाला  हवाई  जहाज  है,  कौर  मैं  ने  इस
 बात  को  जाहिर  किया  है  कि  हमारा  पाकिस्तान

 के  साथ  ऐसा  इंटरनेशनल  एग्रीमेंट  है  कि

 887  (SAKA)  Chinese  Premier  6670. over  Calcutta  (C.A.)

 हिन्दुस्तान  एयर  लाइन्स  के  हवाई  जहाज
 पाकिस्तान  के  इलाके  पर  से  उड़  सकते  हैं
 झभ्ौर  पाकिस्तान  के  हवाई  जहाज  हमारे
 इलाके  पर  से  उड़  सकते  हैं।  यह  चीनी  विमान

 नहीं  था  जोर  न  फौजी  विमान  था  t

 Shri  Hem  Barua  (Gauhati):  On  pre-
 vious  two  occasions,  when  Mr.  Chou.
 En-lai  overflew  our  country,  he
 obtained  the  permission  from  the
 Indian  Government.  This  time,  not
 to  speak  of  obtaining  permission,  he
 did  not  care  to  inform  that  he  was
 overflying  this  country.  In  the  con-
 text  of  that,  may  I  know  (a)  if  it  is.
 a  fact  that  Mr.  Chou-En-lai  radioed
 a  message  to  our  Prime  Minister  from
 the  plane  in  the  sky  over  Calcutta;
 (b)  is  it  not  a  fact  that  international
 aviation  rules  stipulate  that  in  the
 case  of  ynannounced  flight,  the  plane
 must  stop  at  the  port  of  call  and,
 if  so,  did  this  plane  do  that;  and
 (ec)...

 Mr.  Speaker:  Not  so  many  ques-
 tions,

 Shri  Hem  Barua:  I  will  not  go  to.
 (d).  and  (c)  whether  this  incident
 of  violation  of  international  ethics  and
 rules  has  been  brought  to  the  notice
 of  both  Pakistan  and  China  and,  if
 s0,  with  what  effect.

 Shri  Swaran  Singh:  I  have  ventur-
 ed  to  point  out  that  there  is  no  viola-
 tion  of  any  international  air  agree-
 ment  or  any  of  the  other  code  of
 behaviour  or  conduct  that  is  followed:
 in  this  respect.  Therefore,  there  is
 no  question  of  protesting  either  to
 China  or  to  Pakistan.  The  other
 question  that  was  put  was  that  prior
 permission  had  been’  taken  on  an
 earlier  occasion.  Sir,  I  have  clarified:
 the  position  towards  the  end  of  my
 statement.  On  an  earlier  occasion—
 I  am  speaking  from  memory  and  this
 concerns  the  Aviation  Department—it
 ‘was  a  case  of  K.L.M.  plane  and  that
 was  clearly  a  non-scheduled  char-
 tered  aircraft  whereas  this  was  the
 normal  P.I.A.  service  which  flies  over



 667  Flight  of  Chinese  Premier  MARCH  30,  965  Pakistan  Rifles  firing  6672
 over  Calcutta  (C.A.)

 [Shri  Swaran  Singh]
 this  area  and  they  adopted  the  same
 international  practice,

 Shri  Hem  Barua:  What  about  the
 other  one?  He  has  not  replied  whe-
 ther  he  radioed  a  message  to  our
 Prime  Minister.

 Shri  Swaran  Singh:  The  hon.  Mem-
 ber  said  that  no  prior  information  had
 been  given.  I  have  already  said  in
 the  statement  that  we  were  informed
 that  he  will  be  one  of  the  passengers
 in  the  P.I.A.  aircraft  and  it  is  a  fact
 that  he  did  send  a  message  of  gree-
 tings  when  he  was  overflying  the
 country.

 श्री  किशन  पटनायक  (सम्बलपुर  )
 मैं  यह  जानना  चाहता  हूं  कि  क्‍या  हिन्द  पाक

 एयर  एग्रीमेंट  के  कारण  कोई  ऐसी  कानूनी
 रुकावट  है  कि  हम  पाकिस्तान  के  विमान  में

 बाऊ-एन-लाई  की  उड़ान  को  मना  नहीं  कर

 सकते  थे,  बौर  पाक  सरकार  से  यह  अनुरोध
 नहीं  कर  सकते  थे  कि  क्‍योंकि  चीन  से  हमारी

 दुश्मनी  का  रिश्ता  है  इसलिए  उनको  अपने

 विमान  में  हमारे  अकाश  में  मत  उड़ाइये  ?

 श्री  स्वर्ण  सह  :  ऐसा  कोई  इंटरनेशनल

 एग्रीमेंट  नहीं  है  कौर  न  ऐसी  प्रेक्टिस  है  ।

 इसलिए  हमें  ऐसे  मामले  में  इंटरनेशनल
 प्रेयसी  को  मानना  चाहिए  ।

 श्री  मधु  लिसिये  (मुंगेर):  चार-एन-लाई
 रूमानिया  जाने  के  लिए  पाकिस्तान  के  विमान

 से  भारत  की  हवा  में  से  गुजरे  हैं  z  उनके  लिए
 मास्को  से  सीधा  कौर  नजदीक  का  रास्ता  था।

 लेकिन  हमारी  नाक  काटने  के  लिए  श्र

 दुनिया  को  यह  दिखाने  के  लिए  कि  भारत  की

 भूमि  को  हथियाने  के  बाद  भी  हमारी  यह
 ताकत  है  कि  उनकी  हवा  में  से  हम  जा  सकते  हैं,
 और  भारत  की  सरकार  हमारा  कुछ  भी  नहीं
 बिगाड़  सकती,  उन्होंने  सन्देशा  भी  दिया  ।

 इसके  अलावा  विदेश  मंत्री  जी  ने  कहा  कि

 भविष्य  के  लिए  हम  ने  उन  से  कहा  है  कि

 on  West  Bengal
 Border  (C.A.)

 भ्रमर  कभी  कोई  चीन  के  बड़े  नेता  इस  तरह
 जायेंगे  तो उनकी  इजाज़त  की  जरूरत  होगी  ।

 इसी  तरह  न  कहा  है,  मैं  ने ठीक  सुना  है  ?  मैं  ने
 जो  सुना  है  वह  यही  है  कि  उन्होंने  भविष्य  के

 लिए  कहा  है  1
 >

 तो  मेरा  प्रश्न  यह  है  कि  क्‍या  भविष्य  में

 चीनी  सरकार  के  जो  नेता  हैं,  उनको  विदेश
 यात्रा  कें  लिए  भारंत  की  जो  हवा  है,  भारत
 का  जो  ग्रा समान  है,  उसका  इस्तेमाल  करने  की

 इजाज़त  नहीं  मिलेगी,  यह  साफ  तौर  से  मंत्री

 महोदय  कहने  के  लिए  तैयार  हैं  ?  क्योंकि  जहां
 तक  मेरा  ख़्याल  है  चीन  ने  कोई  अंतर्राष्ट्रीय
 एग्रीमेंट  इस  के  आरे  में  नहीं  माना  है  ।

 अध्यक्ष  महोदय  :  मामला  पाकिस्तान
 का  है  और  यह  देखने  का  है  कि  पाकिस्तान
 के  हवाई  जहाज़  ने  यह  जो  उड़ान  भरी  यह
 ठीक  थी  या  नहीं  ?

 श्री  मधु  लियें  :  क्या  ऐसे  हवाई  जहाज़ों
 से  हमारे  दुश्मनों  को  भी  ले  जा  सकते  हैं  ?
 मैं  ने  कानून  देख  लिया  है  1  चीन  ने  कोई

 प्रन्तर्राष्ट्रीय  कानून  हवाई  जहाज़ों  की  उड़ान
 के  बारे  में  नहीं  माना  है  ।  मंत्री  महोदय  मेरे
 प्रश्न  का  जवाब  दें  ।  आख़िर  इस  तरह  से  हम
 कब  तक  अपनी  नाक  कटने  देंगे  ?

 श्री  बागड़ी  (हिसार)  :  अध्यक्ष  महोदय,
 उन  के  प्रश्न  का  उत्तर  आना  चाहिए  |

 भ्रध्यक्ष  महोदय  :  अब  श्राप  बैठ  जाइये  ।

 (ii)  PAKISTAN  RIFLES  FIRING  ON  WEST
 BENGAL  BorpDER—cont 7.

 Mr.  Speaker:  The  hon.  Minister  of
 External  Affairs  may  make  his  state-
 ment  in  reply  to  yesterday's  calling-
 attention-notice  in  regard  to  the  firing
 on  the  Cooch-Behar  border.

 The  Minister  of  External  Affairs
 (Shri  Swaran  Singh):  On  22nd  March

 I  made  a  statement  before  this  House
 in  which  I  announced  the  acceptance
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 by  Pakistan  of  the  4-point  proposal
 that  had  been  made  by  the  Govenment
 of  India  on  20th  March,  to  deal  with
 the  situation  arising  from  firing  by
 the  East  Pakistan  Rifles  on  the  Cooch-
 Behar  border.  The  acceptance  of  the
 Government  of  Pakistan  of  our  4-
 point  proposal,  was  conveyed  to  the
 Foreign  Secretary  by  the  Pakistan
 High  Commissioner  on  the  afternoon
 of  22nd  March.  Our  first  proposal  to
 which  effect  was  to  be  given  imme-
 diately,  was  that  there  should  be
 stoppage  of  firing  on  the  border  with-
 ‘out  any  loss  of  time.  It  was  made
 clear  that  once  firing  had  stopped  and
 the  ccase-fire  had  become  effective,
 an  announcement  would  be  made  for
 a  conference  between  the  Chief  Sec-
 retaires  of  West  Bengal  and  East
 Pakistan,  at  which  details  for  main-
 taining  tranquility  on  the  border  and
 for  ensuring  the  return  of  such  resi-
 dents  of  Dahagram  as  had  left  the
 enclave,  would  be  worked  out.  It  had
 been  agrecd  that  the  Commandant  of
 the  East  Pakistan  Rifles  would  ap-
 proach  the  Commandant  of  the  West
 Bengal  Border  Police  immediately,  to
 effect  a  cease-fire)  on  which  action
 would  be  taken  by  our  Deputy  High
 Commission  at  Dacca  to  issue  visas
 etc.  to  a  party  of  Pakistan  officials
 who  intended  to  transit  through
 Indian  territory  to  proceed  to  Daha-
 gram.

 2.  From  our  side  there  was  no  am-
 biguity  about  this  understanding.
 Unfortunately,  the  Government  of
 Pakistan  delayed  giving  instructions
 to  the  Commandant  of  the  East  Pakis-
 tan  Rifles  to  make  contact  with  the
 Commandant  of  the  West  Bengal  Bor-
 der  Police,  to  effect  a  case-fire.  AS
 the  House  is  aware,  firing  has  con-
 tinued  on  the  Cooch-Behar  border
 since  11  March  and  the  agreement
 of  22nd  March  did  not  ptt  an  end  to
 the  firing  as  it  should  have  done.  In-
 deed,  later  day  reports  from  the  West
 Bengal  Government  indicated  that
 not  only  had  the  firing  not  stopped
 but  that  its  intensity  and  extent  had
 increased.  Intermittent  firing  by  Pak
 forces  cotinued  on  the  22ng  and  28rd
 March  in  Jikabari,  Tinbigha,  Bag-
 dokra,  Kharkharia  and  Permekliganj.

 887  (SAKA)  firing  on  West
 Bengal  Border  (C.A.)

 The  East  Pakistan  Rifles  made  use  of
 light  machine  guns,  mortarg  and  gre-
 nades.  For  some  time  thereafter,  fir-
 ing  was  subdued  but  from  the  night
 of  24th  March,  it  again  became  more
 intense  in  the  Tinbigha  area.  There
 was  again  some  relief  on  the  25th
 March  but  on  the  26th  Tinbigha,  Bag-
 dokra  and  Kharkharia_  sectors  were
 again  scenes  of  firing  by  the  East
 Pakistan  Rifles,  who  later  extended
 their  activities  to  satirpul  and  Fulka-
 dabri.  On  the  27th  March,  the  Pakis-
 tan  forces  continued  to  fire  and  upto
 the  28th  March  firing  was  intense  and
 continuous  at  Kharkharia,  Bagdokra,
 Jikabari  and  Tinbigha.

 The  West  Bengal  Border  Police
 naturally  returned  the  firing  in  self
 defence  and  thus  foiled  all  attempts
 by  the  East  Pakistan  Rifles  to  dis-
 lodge  our  order  posts.  Encroachment
 on  Indian  territory  by  personnel  of
 the  East  Pakistan  Rifles  was  effec-
 tively  prevented  through  the  action
 of  the  West  Bengal  Border  Police  who
 gave  a  good  account  of  themselves  in
 a  trying  situation.
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 3.  The  intensification  of  firing  sur-
 prised  the  Government  of  India  as
 much  as  the  Government  of  West
 Bengal.  We  had  been  led  to  believe
 that  the  delay  in  the  non-implemen-
 tation  of  the  agreement  of  22nd  March,
 was  not  due  to  any  substantive  deci-
 sion  by  the  Government  of  Pakistan
 not  to  honour  this  agreement,  but  to
 the  temporary  absence  from  Dacca  of
 high  official  of  the  East  Pakistan  Gov-
 ernment  who,  we  were  told,  were
 away  to  Rawalpindi  to  attend  the  in-
 auguration  ceremonies  of  the  Pakistan
 President.  The  impression  was  con-
 veyed  to  ug  that  as  soon  as  senior
 officials  of  the  East  Pakistan  Govern-
 ment  returned  to  Dacca,  there  would
 be  no  difficulty  in  implementing  the
 ageement  of  22nd  March  and  an  im-
 mediate  cease-fire  would  be  ordered.
 As  an  earnest  of  their  intention  to
 abide  by  the  agreement  of  22nd  March,
 a  group  of  East  Pakistan  officials  put
 in  visa  applications  with  our  Deputy
 High  Commission  at  Dacca  on  24th
 March.  Our  Deputy  High  Commis-
 sioner  stresseq  that  before  facilitating
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 the  transit  of  a  party  of  East  Pakistan
 Officials  through  Indian  territory  by
 granting  them  visas  etc.,  an  announce-
 ment  about  the  cease-fire  should  be
 made  and  indication  given  of  the  date
 of  a  conference  between  the  Chief
 Sccretaries  of  West  Bengal  ang  East
 Pakistan.  The  question  of  granting
 visas  and  of  working  out  arrange-
 ments  for  the  return  of  such  inhahi-
 tants  of  Dahagram  as  had  left  the  en-
 clave,  could  only  be  taken  up  after
 the  cease-fire  had  become  effective
 and  an  announcement  of  an  agreed
 date  for  the  conference  between  the
 Chief  Secretaries  of  West  Bengal  and
 East  Pakistan  had  been  made.

 4.  By  25th  March  it  had  become
 clear  that  difficulties  were  being  creat-
 ed  in  Dacca  due  to  which  implementa-
 fion  of  the  agreement  of  22nd  March
 was  being  impeded.  From  what  we
 could  make  out  here  of  the  local  diffi-
 culties  in  Dacca,  We  came  to  the  con-
 clusion  that  an  argument  had  deve-
 loped  in  Dacca  as  to  whether  visas
 could  be  given  to  Pakistani  officials
 desirous  of  proceeding  to  Dahagram,
 even  before  a  cease-fire  had  been  fix-
 ed  or  announced.

 5.  To  break  the  deadlock  and  to  put
 an  end  to  the  wanton  firing  which  is
 causing  unnecessary  tension  and
 harassment  to  the  civilian  population,
 discussions  have  taken  place  with  the
 Pakistan  High  Commissioner  here.  It
 has  been  agreed  that  the  important
 thing  is  for  the  cease-fire  to  come  into
 operation  at  the  earliest  possible  time.
 Steps  would  accordingly  immediately
 be  taken  to  fix  a  time  by  mutual
 agreement.  Transit  visas  would  be
 issued  by  that  time,  and  they  would
 of  course  become  effective  fom  a  prac-
 tical  point  of  view,  only  when  the
 firing  stopped.  It  was  also  agreed
 that  negotiations  should  take  place
 without  delay  to  fix  an  early  date  and
 time  for  the  Chief  Secretaries’  Con-
 ference.  That  conference  woulg  con-
 sider  the  question  of  future  transit
 facilities  to  enclave  residents  on  both
 Sides  of  the  border  ag  well  as  other
 matters  connected  with  reducing  ten-
 sion.
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 6.  It  is  essential,  in  order  to  put  an
 end  to  the  unfortunate  situation  which
 has  been  thrust  upon  us,  and  to  pave
 the  way  for  the  restoration  of  normal
 conditions  in  the  area,  for  an  early
 announcement  to  be  made  of  the  com-
 ing  into  force  of  the  cease-fire  and
 of  the  Chief  Secretaries’  Conference.
 It  was  mutually  agreed  that  this  could
 be  facilitated  by  the  two  High  Com-
 missioners  themselves  proceeding  to
 Dacca  to  work  out  the  arrangements
 after  necessary  consultation,

 7.  The  Pakistan  High  Commissioner
 has  already  left  for  Dacca  and  our
 High  Commissioner  is  on  his  way  to
 the  East  Pakistan  capital.  It  is  ex-
 pected  that  the  presence  of  the  two
 High  Commissioners  at  Dacca  would
 greatly  help  in  the  implementation
 of  the  decisions  taken  on  the  22nd
 and  29th  March,  to  end  firing  and
 tension  on  the  Cooch-Behar  border
 and  to  prepare  the  ground  for  the
 Chiet  Secretaries’  Conference.  While
 in  Dacca,  the  two  High  Commissioners.
 could  also  usefully  discussed  the  re-
 cent  firing  on  the  borders  of  Assam
 and  Tripura,  with  a  view  to  effecting
 a  cease-fire  there  as  well.  We  hope
 that  with  these  arrangements,  an  end
 will  be  in  sight  to  the  extremely  re-
 grettable  and  wholly  unnecessary  con-
 flict  which  has  been  created  along
 these  sectors  of  our  border  with  East
 Pakistan.  I  would  like  to  say,  in
 conclusion,  that  there  is  no  reason  at
 all  for  such  situation  to  arise,  given
 the  minimum  of  goodwill  and  good
 faith  and  the  modicum  of  restraint.
 These  are  matters  which  can  and
 should  be  settled  around  the  con-
 ference  table  and  not  by  resort  to
 force,  as  that  only  exacerbates  the
 situation  and  creates  tension  and  ex-
 citement,  and  causes  much  harm  and
 suffering  to  the  inhabitants  of  the
 area.

 Mr.  Speaker:  We  have  been  able
 to  prevent  any  encroachment  upon
 our  Jand?

 Shri  Swaran  Singh:  That  is  corect.
 I  have  clarified  that  in  my  statement
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 Mr.  Speaker:  There  is  no  cause  for
 an  adjournment  motion,  I  allow  the
 call  attention  notice.

 st  हुकम  चन्द  कछवाय  :  पाकिस्तान  की
 ओर  से  हमारी  सीमा  पर  जो  भ्राक्रमण  हो  रहा
 है,  उस  को  रोकने  के  लिए,  जिस  प्रकार  के

 हथियार  उस  के  सैनिक  उपयोग  कर  रहे  हैं.
 क्‍या  उसी  प्रकार  के  हथियारों  का  उपयोग  करने
 का  सरकार  का  विचार  है  ?

 श्री  स्वर्ण  सिह  :  मैं  ने  प्र पने  इस  बयान  में
 साफ़  किया  है  कि  बैस्ट  बंगाल  की  बार्डर  पुलिस
 ने  हमारे  इस  इलाके  की  बहुत  भ्रच्छे  ढंग  से

 हिफ़ाज़त  की  है  और  जिस  किस्म  के  हथियारों
 की  उन  को  ज़रूरत  होगी,  वे  कुदरती  तौर  पर
 उन  को  मिलेंगे  ।

 श्री  हुकम  बलन्द  कछवा प्र  :  अ्रध्यक्ष  महोदय,
 मरे  प्रश्न  का  उत्तर  नहीं  दिया  गया  है  :

 भ्रध्पक्ष  महोदय  :  मिनिस्टर  साहब  ने

 कहा  है  कि  जैसे  हथियार  पाकिस्तान  के  सैनिक

 इस्तेमाल  कर  रहे  हैं,  हमारे  आदमी  भी  वैसे  ही
 हथियार  इस्तेमाल  करेंगे  ।

 श्री  श्रवण  सिह  :  यही  नहीं,  बल्कि  हम
 उन  से  भी  भ्रच्छे  हथियार  इस्तेमाल  करेंगे,
 जिस  से  हमारी  पूरी  हिफ़ाज़त  हो  ।

 श्री  हुकम  चन्द  कछवाय  :  कब  करेंगे  ?

 ये  रोज़ाना  हम  पर  हमला  कर  रहे  हैं  ।

 अध्यक्ष  महोदय  :  श्री  यशपाल  सिंह  ।

 श्री  यशपाल  सिंह  (कराना):  मेरी  समझ

 में  यह  बात  नहीं  आती  कि  सरकार  क्यों  इन
 वारदातों  को  रोकना  चाहती  है  ।  पाकिस्तान

 अपने  जोरों  पर  तुला  हुआ  है  शौर  हम  भ्रपमान

 बर्दाश्त  नहीं  कर  सकते  ।  तो  फिर  दो  दो  हाथ
 क्‍यों  नहीं  हो  जाते  कौन  सा  मौका  आयेगा

 दो  हाथ  करने  का  ?

 Shri  Kapur  Singh  (Ludhiana):  What
 is  this  business  of  दो.  हाथ  काना
 being  mentioned  in  the  House.  We
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 are  trying  to  spoil  the  atmosphere.
 After  all,  it  is  a  friendly  country.
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 श्री  यशपाल  सिह  :  कब  तक  हम  दश्त
 करेंगे  इस  अन्याय  और  भ्रष्टाचार  को  ?

 भ्रध्यक्ष  महोदय  :  मैं  ठाकुर  साहब  से

 कहूंगा  कि  वह  ये  दो  दो  हाथ  श्री  कपूर  सिंह  से
 कर  के  प्रयास  में  फ़ैसला  कर  लें

 Shri  Nath  Pai  (Rajapur):  This  in-
 tensification  of  firing  on  the  eastern
 border  by  the  Pakistani  forces  in
 flagrant  violation  of  the  earlier  agree-
 ment,  to  which  the  hon.  Mimister  has
 just  made  a  reference,  assumes  a  new
 dimension  when  we  take  cognizance
 of  the  fact  that  right  now  the  Chinese
 Poreign  Minister,  Marshal  Chen  Yi,  is
 in  Pakistan  and  is  every  day  parrott-
 ing  the  same  anti-Indian  slogans  at
 every  press  conference  and  at  every
 public  rally.  Coupled  with  this,  i¢  he
 takes  note  of  the  fact  that  the  Pakis-
 tani  newspapers  have  been  talking  of
 teaching  a  lesson  to  India,  is  he  quite
 sure  that  these  are  localised  affairs,
 and  something—once  again  we  want
 to  express  our  anxiety—bigger  is  not
 in  the  offing?

 Shri  Swaran  Singh:  Whereas  we
 should  take  note  of  all  these  deve-
 lopments,  including  the  collusion  bet-
 ween  China  and  Pakistan  on  this  oc-
 casion—in  fact,  that  is  something
 which  has  been  there  for  quite  some
 time—at  the  same  time  we  have  to
 take  all  possible  steps  to  safeguard
 our  integrity  and  to  defend  our  coun-
 try,  and  that  is  our  most  important
 task  these  days,

 Shri  Hem  Barua:  Apart  from  the
 massive  military  build  up  by  Pakis-
 tan,  as  also  the  clearing  of  jungles  for
 a  Pakistani  air  field,  as  also  the  dig-
 ging  of  new  trenches  on  the  Pakistan-
 West  Bengal  border,  may  I  know
 whether  the  attention  of  Government
 has  been  drawn  to  a  Pakistani  radio
 broadcast  on  the  26th  March,  1965,
 accusing  India  of  continuing  firing  on
 Pakistani  positions,  and  accusing
 India  of  failure  to  implement  the
 undertaking  to  maintain  peacefully
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 [Shri  Hem  Barua]
 the  status  quo  in  Dahagram—these
 are  the  exact  words  of  the  broadcast—
 and  if  so....

 Mr,  Speaker:  That  is  enough.

 Shri  ‘Hem  Barua:  I  have  not  finish-
 ed.

 That Mr.  Speaker:  conveys  the
 whole  thing.

 Shri  Swaran  Singh:  He  has  men-
 {ioned  that  there  was  a  radio  broad-
 cast  from  Pakistan  in  which  they
 have  accused  the  Government  of
 India  of  not  implementing  the  terms
 of  the  agreement  and  of  continuing
 the  firing.  I  have  made  jt  clear  that
 so  long  as  Pakistani  firing  continues,
 we  have  to  defend  ourselves  and  we
 will  continue  the  firing.  So,  there  is
 no  apology  needed  on  that  score,  so
 long  as  Pakistan  does  not  desist  from
 aggressive  designs  there.  On  the
 other  issue,  we  have  not  done  any-
 thing  which  might  be  construed  as
 our  failure  to  implement  the  agree-
 ment.  We  are  quite  clear  that  the
 failure  on  this  issue  has  been  clearly
 on  the  side  of  Pakistan.

 Shri  P.  R.  Chakraverti  (Dhanbad):
 May  I  know  whether  the  Government
 has  examined  the  question  whether
 the  presence  of  Mr.  Chou  En-lai  in
 Dacca  added  to  these  aggressive  de-
 signs  of  Pakistan  on  the  eastern  front?

 Shri  Swaran  Singh:  Let  the  hon.
 Member  form  his  own  opinion.  I
 think  it  will  not  be  quite  correct.

 Shri  S.  M.  Banerjee  (Kanpur):  He
 was  present  in  Dacca

 Shri  Swaran  Singh:  I  do  not  think
 that  there  is  any  information  in  our
 possession  to  connect  the  two.

 Shri  Brij  Raj  Singh—Kotah  (Jhala-
 war):  On  a  point  of  order,  Sir.  Is  it
 in  order  that  the  seat  of  the  Prime
 Minister  be  occupied  by  any  other
 Member  of  the  House?
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 Shri  _S.  M.  Banerjee:  From  the
 statement  of  the  hon,  Minister  and
 the  statement  of  the  Chief  Minister
 of  West  Bengal,  it  is  quite  clear  that
 the  Pakistani  troops  are  using  2”  and
 3”  mortars.  Generally,  mortars  are
 used  for  occupying  a  particular  terri-
 tory  for  advancing,  and  not  for  terro-
 rising  only.  I  would  like  to  know
 whether  instructions  have  been  issued
 to  the  Chief  Minister  of  West  Bengal,
 who  is  eager  to  meet  this  threat  and
 repluse  this  aggression,  to  use  what-
 ever  arms  and  ammunitions  are  used
 by  Pakistan?

 Shri  Swaran  Singh:  I  have  already
 answered  that,  and  I  would  request
 the  hon.  Members  not  to  ask  questions
 about  the  type  of  ammunition  —  that
 might  be  used  by  our  forces,  That  is
 something  which  is  not  done.  I  have
 already  clarified  the  position  that  we
 will  use  whatever  has  to  be  used  in
 order  to  defeng  our  territory.  Ques-
 tions  as  to  the  particular  ammunition
 or  the  type  of  weapon,  I  think,  should
 be  left  to  the  experts,

 Shri  8.  M.  Banerjee:  I  am  not  ask-
 ing  that.

 Shri  Swaran  Singh:  He  need  not
 discuss  that  here.

 को  हुकम्खन्द  कछवाय  :  कब  तक  उन

 हथियारों  का  उपयोग  कपों  नहीं  पिया
 गया  हें  ?

 Mr.  Speaker:  Why  should  he  insist
 on  asking  whether  instructions  have
 been  issued?

 Shri  S.  M.  Banerjee:  No,  I  do  not.
 I  am  only  insisting  on  one  thing—
 whether  he  is  aware  that  mortars  are
 used  only  for  advance  purposes.

 Mr.  Speaker:  He  has  said  that  no
 encroachment  has  been  made.

 Shri  8.  M.  Banerjee:  Kindly  hear
 me.  I  want  a  clarification.  I  would
 only  say  that  there  is  a  rumour  in
 Pakistan,  which  hag  been  spreaq  by
 Pakistani  agency,  that  our  people
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 have  occupied  Dahagram,  and  have
 started  communal  riots  on  the  mino-
 rities.  It  should  be  made  clear  that
 we  have  not  committed  that.

 Shri  Daji  (Indore):  Has  the  Gov-
 ernment  any  knowledge,  or  means  to
 get  the  knowledge,  whether  the  bor-
 der  forces  on  the  Pakistani  side  are
 only  police  personnel  or  heavy  mili-
 tary  personnel?

 Shri  Swaran  Singh:  In  this  enga-
 gement  which  is  going  on,  there  is  no
 information  that  up  till  now  any  re-
 gular  army  of  Pakistan  has  been
 used.

 Shri  Tridib  Kumar  Chaudhuri
 (Berhampur):  I  understood  the  hon.
 Minister  to  say  that  this  non-imple-
 mentation  of  the  cease-fire  agreement
 was  not  a  result  of  any  substantive
 decision  by  the  Pakistan  Government.
 On  the  other  hang  we  find  _  that
 Pakistan  radio  broadcasts,  and  also
 press  statements  made  by  the  Pakis-
 tan  Foreign  Office,  state  that  India’s
 insistence  on  the  four-point  plan  for
 the  settlement  of  this  dispute  has  been
 advanced  only  to  confuse  issues.  The
 whole  tactics  of  Pakistan  is  to  get  the
 visas  passed  first,  ang  then  order
 cease-fire.  Have  we  not  unwittingly
 entered  into  that  sort  of  arrange-
 ment  and  suffered  humiliation?

 Shri  Swaran  Singh:  It  will  be  ab-
 solutely  wrong  to  suggest  that  we
 have  suffered  any  humiliation,  and
 I  will  beg  of  Members  to  view  it  in
 the  proper  perspective.  In  this  parti-
 cular  case,  it  is  true,  as  was  mention-
 ed  by  Shri  Hem  Barua,  that  the
 Pakistan  radio  broadcast,  which  he
 has  mentioned,  said  thaf  India  had
 not  implemented  certain  terms.

 That  was  a  wrong  allegation  and
 the  hon.  Member  is  correct  when  he
 says  that  this  might  have  been  used
 as  a  means  to  confuse  the  people.  The
 best  answer  is  not  to  get  confused
 and  be  clear  in  our  minds,  We  should
 know  what  we  are  doing.
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 Shri  H.  N.  Mukerjee  (Culcutta
 Central):  There  had  been  repeated
 reports  in  the  Press  that  our  officials
 have  picked  up  a  number  of  mortars
 which  were  known  to  be  standardised
 SEATO  weapons  and  SEATO  is  an
 organisation  with  which  Britain  and
 the  United  States  are  very  closely
 related.  May  I  know  if  the  Govern-
 ment  has  verified  this  report  and  is
 contemplating  some  steps  in_  this
 regard?

 Shri  Swaran  Singh:  I  would  like
 to  check  this  information  because  at
 the  moment  I  am  not  in  a  position  to
 say  yes  or  no  to  this  question;  I  have
 not  got  the  requisite  information.

 Shri  Prabhat  Kar  (Hooghly):  This.
 firing  is  continuing  for  a  considerable
 period  of  time  now  and  from  the
 statement  of  the  hon.  Minister  of
 External  Affairs  it  appears  that  the
 cease-fire  agreement  could  not’  be
 implemented  because  the  Pakistan
 Government  could  not  contact  the
 police  forces  in  the  front.  It  is  being
 explained  by  the  Government  that
 there  is  no  intention  on  the  part  of
 the  Pakistan  Government  to  continue
 this  firing.  How  far  is  it  correct?  I
 want  to  know  this.

 Shri  Swaran  Singh:  I  think  the
 hon.  Member  may  have  got  an  incor-
 rect  impression  I  did  say  that  they
 were  unable  to  get  into  touch  with
 them,  I  have  made  it  clear  and  our
 charge  is  that  they  have  not  imple-
 mented  these  agreements.  That  is
 why  we  are  trying  to  clinch  the  issue.
 The  two  High  Commissioners  are
 there  now  to  see  that  the  agreement
 is  implemented.

 श्री  'रघुनाथ  सिह  (वाराणसी)  :  शीत

 महाल  की  हिन्दुस्तानी  एनक्लेव  हिन्दुस्तान
 की  ज़ो  पाकिस्तान  में  है,  उस  पर  अभी  हिन्दुस्तान
 का  अधिकार  है  या  नहीं  है  ?  वहां  से  आने

 वालों  के  लिए  क्‍या  फैसिलिटी  राज  उपलब्ध

 है  ?

 Shri  Swaran  Singh:  One  of  the
 points  that  is  going  to  be  discussed
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 [Shri  Swaran  Singh]
 at  the  Chief  Secretaries’  Conference
 is  the  reciprocal  arrangements  on  the
 basis  of  mutuality  for  the  use  of
 enclaves  in  the  territories  of  the  two
 countries.  In  reply  to  an  earlier
 question  some  days  ago  I  said  that
 those  were  Indian  territories;  those
 Indian  enclaves  within  Pakistan  ter-
 ritory  are  Indian  territory  and  they
 are  in  our  domain,

 Shrimati  Jyotsna  Chanda  (Cachar):
 I  want  to  know  one  thing.  He  has
 not  made  any  statement  regarding  the
 Cachar  border,  Latitila  Dhunabari
 sector.  Will  he  kindly  make  a  state-
 ment  about  Pakistani  firing  on  that
 border?

 Shri  Swaran  Singh:  The  calling
 attention  notice  did  not  specifically
 ‘cover  this.  But  I  have  said  that  the
 two  High  Commissioners  will  discuss
 this  also  in  their  talks.

 Shri  Kapur  Singh:  Sir,  may  I  make
 a  short  submission  with  your  permis-
 sion?  About  four  or  five  days  back..

 Mr.  Speaker:  He  has  not  told  me
 -what  he  wants  to  say.  If  this  proce-
 ‘dure  is  adopted,  it  will  create  diffi-
 ‘culties.  He  may  convey  to  me  what
 she  wants  to  say.  Papers  to  be  laid.

 ३242  brs.

 PAPERS  LAID  ON  THE  TABLE

 NOTIFICATION  UNDER  Moror  VEHICLES
 Act

 The  Minister  of  Transport  (Shri
 ‘Raj  Bahadur):  Sir,  I  beg  to  lay  on
 the  Table  ७  copy  of  Notification  No.
 F,  2]  (ll)  |64  -PR(T)  published  in
 Delhi  Gazette  dated  the  7th  January,
 965  making  certain  amendments  to
 the  Delhi  Motor  Vehicles  Rules,  1940,
 ander  sub-section  3  of  section  33  of
 the  Motor  Vehicles  Act,  1939.
 [Placeg  in  Library.  See  No.  LT-
 4088/65).
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 Auprt  Report  OF  ANIMAL  WELFARE
 Boarp,  MADRAS

 The  Deputy  Minister  in  the  Mints-
 try  of  Food  and  Agriculture  (Shri
 Shahnawaz  Khan):  Sir,  I  beg  to  lay
 on  the  Table  a  copy  of  the  Audit  Re-
 port  on  the  Annual  Accounts  of  the
 Animal  Welfare  Board,  Madras,  for
 the  year  1963-64.  [Placed  in  Library,
 see  No.  LT-4089/65].

 Mr.  Speaker:  Secretary  to  report
 three  messages....  (Interruptions.)
 Order,  order.  Let  him  report  the
 messages.

 2.43  hrs.

 MESSAGES  FROM  RAJYA  SABHA

 Secretary:  Sir,  I  have  to  report
 the  following  messages  received  from
 the  Secretary  of  Rajya  Sabha:—

 “(1)  In  accordance  with  the  pro-
 visions  of  sub-rule  (6)  of  rule
 86  of  the  Rules  of  Procedure
 and  Conduct  of  Business  in
 the  Rajya  Sabha,  I  am
 directed  to  return  herewith
 the  Appropriation  (Vote  oa
 Account)  Bill,  1965,  which
 was  passed  by  the  Lok  Sabha
 at  its  sitting  held  on  the  25th
 March,  1965,  and  transmitted
 to  the  Rajya  Sabha  for  its
 recommendations  and  to  state
 that  this  House  has  no  recom-
 mendations  to  make  to  the
 Lok  Sabha  in  regard  to  the
 said  Bill.

 In  accordance  with  the  pro-
 visions  of  sub-rule  (6)  of
 rule  86  of  the  Rules  of  Pro-
 cedure  and  Conduct  of  Busi-
 ness  in  the  Rajya  Sabha,  7
 am  directed  to  return  here-
 with  the  Kerala  Appropria-
 tion  (Vote  on  Account)  Bill,
 1965,  which  was  passed  by

 (2)
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 the  Lok  Sabha  at  its  sitting
 held  on  the  26th  March,  1965,
 and  transmitted  to  the  Rajya
 Sabha  for  its  recommenda-
 tions  and  to  state  that  this
 House  has  no  recommenda-
 tions  to  make  to  the  Lok
 Sabha  in  regard  to  the  said
 Bill.

 (3)  In  accordance  with  the  pro-
 visions  of  sub-rule  (6)  of
 Rule  86  of  he  Rules  of  Proce.
 dure  and  Conduct  of  Business
 in  the  Rajya  Sabha,  I  am
 directed  to  return  herewith
 the  Kerala  Appropriation
 Bill,  1965,  which  was  passed
 by  the  Lok  Sabha  at  its  sit-
 ting  held  on  the  26th  March,
 1965,  and  transmitted  to  the
 Rajya  Sabha  for  its  recom-
 mendations  and  to  state  that
 this  House  has  no  recom-
 mendations  to  make  to  the
 Lok  Sabha  in  regard  to  the
 said  Bill.”

 ft  मधु  लिये  (मुंगेर)  :  कार्यक्रम
 पत्रिका  के  विषय  संख्या  5  पर  मेरा  व्यवस्था

 का  प्रश्न  है।  अगर  आज्ञा  हो  तो  क्या  मैं  इसको
 उठा  सकता  हूं  ?

 इसको  कार्यक्रम  पत्निका  से  बिल्कुल  हटा
 दिया  जाना  चाहिये  क्‍योंकि  संविधान  की  जो

 204  धारा  है,  इसकी  इस  में  हत्या  होती  है  ।

 बार  बार  यह  सवाल  उठता  है,  इस  वास्ते  मुझे
 ज़रा  विस्तार  से  पूरी  बात  को  रखने  का  शाप
 मौका  दीजिये  ।  में  समझता  हूं  कि  ब्रिल्कुल

 गैर-कानूनी  ढंग  से  और  संविधान  के  खिलाफ
 जा  कर  हम  इस  वक्‍त  काम  कर  रहे  हैं  .  ,

 प्रत्यक्ष  महोदय  :  में  आप  से  दरख़्वास्त

 करूंगा  कि  यह  कोई  मौका  नहीं  है  कि  जिस  वक्‍त
 आप  कोई  कांस्टीट्यूशनल  का  प्वाइंट,  व्यवस्था
 का  प्वाइंट  उठा  सकें  ।  वहां  से  जो  इत्तिला

 आई,  जो  मैसेज  पाया,  यह  तो  उसको  पढ़ा
 जाना  ही  है,  इससे  ज्यादा  कुछ  नहीं  है  t  व्यवस्था
 का  सवाल  हस  वक्‍त  नहीं  उठ  सकता  है  और
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 इसलिए  में  इसको  अब  लेने  के  लिए  तैयार  नहीं

 हूं  ।  इस  वक़्त

 श्री  सब  लिया  :  मुझ  श्राप  अवसर  दें,
 मेरी  बात  को  आप  सुनें  तब  तो  पता  चलेगा
 कि  व्यवस्था  का  प्रश्न  उठ  सकता  है  या  नहीं  t

 हम  को  इस  का  अधिकार  नहीं  है  ।  जो  बात

 हमारे  अधिकार  के  बाहर  की  हो,  उसको  करना
 में  समझता  हूं  सदन  को  शोभा  नहीं  देता  है  ।

 इसलिए  व्यवस्था  का  प्रश्न

 अध्यक्ष  महोदय  :  उसके  लिए  ड्राप  मुझे
 अलहदा  नोटिस  दीजिये  ।  इसको  कब  कैसे

 हम  ले  सकते  हैं

 श्री  साधु  लिमये  :  जब  आक्षेप  उठाया  गया

 हो  संविधान  के  प्राकार  पर

 भ्रध्यक्ष  महोदय  :  सिर्फ  रखें  जाने  पर  नहीं
 हो  सकता  है  ।

 शनी  मु  लिये  :  मेरा  प्रक्षेप  है  कि इसको
 न  रखा  जाये  ।  मुझे  श्री  करने  दीजिये  ।  मैं  कोई
 कार्रवाई  में  बाधा  डालने  की  दृष्टि  से  यह  नहीं
 कर  रहा  हूं  ।  दिन  रात  मैं  इसी  पर  सोच  रहा
 हूं  ।  मेरी  बात  सुन  लीजिये  ।  मुझे  पूरा  विश्वास

 है  कि  आप  मेरी  बात  से  सहमत  होंगे  ।

 भ्रध्यक्ष  महोदय  :  मुझे  पूरा  विश्वास  है

 यह  सवाल  इस  वक्‍त  नहीं  उठ  सकता  है  ।
 सिर्फ  एक  मैसेज  पाया  है  और  उसको  पढ़ा
 गया  है  |  यह  लाजिमी  है  ।  इस  पर  सवाल

 नहीं  उठ  सकता  है  ।

 क्रि  मधु  लिमये  :  इसी  पर  ग्रोथ  है  ।

 भ्रध्यक्ष  महोदय  :  तो  श्राप  अलहदा
 नोटिस  दीजिये  ।

 श्री  रामसेवक  यादव  (बाराबंकी)
 इसको  पढ़ा  जा  चुका  है।  उस  पर  जो  एतराज
 है  उसको  आप  सुन  लें  और  उसके  बाद  भाप
 जो  भी  व्यवस्था  देंगे,  वही  तो  मानी  जायेगी
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 “«  श्ण्यका  महोदय :  केरल  का  सवाल  इस

 तरह  से  अगर  हर  रोज़  उठता  रहे  तो  में  कैसे

 श्री  सधु  लिसये  :  रोज़  नहीं  होगा  t
 आखिरी  दिन  है  |  फैसला  इस  पर  श्राप  होने
 दीजिये  t  ara  के  हाथ  में  फैसला  है  ।

 Shri  Vidya  Charan  Shukla  (Maha-
 samund):  Sir,  there  is  one  point.
 You  have  already  given.  a  ruling  that
 the  point  of  order  cannot  be  raised
 on  this  question.

 Mr,  Speaker:  Let  me  hear;  if  I  am
 wrong  I  will  revise  it.  I  will  request
 him  to  sit  down.  He  wants  this  to
 be  decided  once  for  all.

 श्री  मधु  लिमये  :  मैने  इसलिए  आक्षेप

 उठाया  है  कि  केरल  का  यह  जो  बजट  है  इसके
 बारे  में  मेरा  खयाल  है  कि  यह  संसद्‌  कार्रवाई

 नहीं  कर  सकती  है  क्‍योंकि  केरल  के  बजट

 पर  और  इस  विधेयक  १र  विचार  करने  का

 अधिकार  केरल  में  जो  नई  विधान  सभा

 चुनी  गई  है,  उसी  को  है  कौर  उसके

 इस  अधिकार  को  हम  छीन  नहीं  सकते  हैं  ।

 वह  कैसे  है,  यह  मैं  संक्षेप  में  श्राप  को  बतलाना

 चाहता  हूं  |

 24  तारीख  को  जाकिर  हुसैन  साहब  ने

 राष्ट्रपति  के  जो  भ्र धि कार  हैं,  उन  श्रधिकारों

 के  मातहत  एक  घोषणा  की  जिस  के  अन्तर्गत

 केरल  की  विधान  सभा  को  बरखास्त  किया

 गया,  यह  आप  जानते  ही  हैं  ।  मेरा  निवेदन

 है  कि  केरल  की  विधान  सभा  को  बरखास्त

 करने  का  राष्ट्रपति  को  कोई  स्वतंत्र  भ्र धि कार

 नहीं  है  ।  जो  अधिकार  उनको  मिला  है  वह
 घारा  356  के  श्नन्तर्गत  मिला  है  |

 अध्यक्ष  महोदय:  356  हम  कर  चुके
 हैं

 शी  साधु  लिमये  :  पूरी  बात  तो  कहने
 दीजिये  ।  बड़े  बड़े  सवाल  हैं  t

 इ्रध्यक्ष  महोदय  :  आप  को  इस  वक्‍त

 एजाज़  नहीं  दे  सकता  हूं  ;  जब  केरल  के  बजट

 का  सवाल  पाया  तब  हम  को  उस  पर  बहस
 करने  का  अ्रधिकार  था  या  नहीं  था,  उस  को

 हम  पास  कर  सकते  थे  या  नहीं  कर  सकते  थे,
 पाया  जाकिर  हुसैन  साहब॒  कर  सकते  थे  या

 नहीं  कर  सकते  थे,  ये  सब  सवाल  इस  वक्‍त

 पैदा  नहीं  होते  हैं।  जो  हम  ने  कर  दिया  अगर

 वह  गलत  था  तो  उसके  ऊपर  कोर्ट  को
 श्रख्स्यार  है,  जो  कुछ  वे  चाहें  दखल  दें  ।  जो  कुछ
 हो  चुका  उसके  बारे  में  हम  यह  कहें  कि  हक  नहीं
 था  तो  उसको  मैं  रखने  की  इजाजत  नहीं  दे
 सकता  हूं  ।  इस  बात  का  सवाल  इस  वक्‍त  पैदा

 नहीं  होता  हैं  ।

 श्री  मनु  लिये  :  पूरी  बात  होने  दीजिये  ।

 में  आपका  अधिक  समय  लेने  वाला  नहीं  हं  ,

 भ्रध्यक्ष  महोदय  :  प्रतीक  हो  या  कम,
 जिस  बात  की  जरूरत  नहीं  है  .

 श्री  मधु  लिये  :  यह  ज्यादती  हो

 रही  है  ।

 अ्रध्यक्ष  महोदय  :  मैंने  सुन  लिया  है  |

 श्री  मथ  लिये  :  कई  पहलू  हैं  इस  सवाल

 के

 अध्यक्ष  महोदय  :  कई  पहल  नहीं  सुन
 सकता  हूं  |

 श्री  मधु  लिसये  :  मैं  पांच  मिनट  में  खत्म

 कर  दंगा  ।

 भ्रध्यक्ष  महोदय  :  पांच  मिनट  भी  नहीं  दे

 सकता  हूं  1

 क्रि  मु  लिये  :  आप  ने  तो  कहा  था  कि

 व्यवस्था  का  प्रश्न  में  उठा  सकता  हूं  ।

 अध्यक्ष  महोदय  :  व्यवस्था  का  प्रश्न  मैंने

 सुन  लिया  हैं  ।

 शी  सधु  लिमये  :  पूरा  नहीं  हुआ  है  मेरा

 व्यवस्था  का  प्रश्न  ।  बाप  ने  बीच  में  ही  मना

 कर  दिया  है  ।
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 अध्यक्ष  महोदय  :  बस,  अब  नहीं  ।

 श्री  मधु  लिमये  :  भ्रध्यक्ष  महोदय,  मेरा

 विनम्र  निवेदन  आप  सुन  तो  लें

 अध्यक्ष  महोदय  :  सुन  लिया  है  |

 श्री  मधु  लिये  पूरी  बात  में  पांच  मिनट

 के  अन्दर  रख  दंगा  t

 att  नुत्याल  राव  (महबूबनगर  )  :  माननीय
 सदस्य  कार्रवाई  मैं  बाधा  डाल,  रहे

 हैं...

 अध्यक्ष  महोदय  :  दस  बार  में  कह  चुका
 हैं  उनको  कि  जो  सवाल  यहां  खत्म  ह
 उसको  में  बार  बार  रखने  की  इजाजत  नहीं  दे
 सकता  हूं  ।

 श्री  मधु  लिये:  यह  हुआ  नहीं  है  ।  मैंने
 अलग  सवाल  उठाया  है,  वह  अभी  खत्म  नहीं

 ह्द्ा  हैं

 अ्रध्यक्ष  महोदय  :  मैं  आपको  मना  कर

 रहा  हूं  तब  भी  आप  बोले  चले  जायेगे  ।

 श्री  मधु  लिमये :  मेरी  बात  तो  प्राग

 आयेगी,  कभी  तो  मैं  केवल  पृष्ठभूमि  बतला
 रहा  था  ।

 अ्रध्यक्ष  महोदय  :  नहीं,  नहीं  ।  अरब  मैं
 और  कुछ  नहीं  कहने  दे  सकता  |

 श्री  साधु  लिये  :  यह  गैर  कानूनी  कास

 हो  रहा  है  |  इसलिये  मैं  ने  कहा  कि  कोई
 अधिकार  नहीं  है  हमें  इस  तरह  की  कारंबाई
 करने  का  ।

 अध्यक्ष  मोदी प्‌  :  श्री  ड्राप  अपनी  बात
 खत्म  करेंगे  या  नहीं  t

 श्री  मथ  लिये:  मैं  तो  यही  कहना
 चाहता  हूं  कि  यह  कानून  की  बात  है

 wen  agar:  इस  में  कानून  की
 कोई  बात  नहीं  है  t
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 st  मधु  लिमये  :  कप  मेरी  बातें

 सुन  लें  ।

 अध्यक्ष  महोदय  :  पाप  ने  बात  की

 व्यवस्था  की  ।  मैं  ने  व्यवस्था  वाली  बात

 सुन  ली  ।  आप  ने  कोई  नया  प्वाइंट  नहीं
 बतलाया  ।

 श्री  मथ  लिसये  :  मैं  पांच  मिनट  में

 खत्म  कर  दूंगा  शौर  कभी  भी  बाद  में  इस

 मसले.  को  नहीं  उठाऊंगा  ।

 झ्रध्यक्ष  महोदय  :  नहीं,  श्न्ब  कौर  इस
 पर  बहस  नहीं  हो  सकती  |

 श्री  मधु  लिसये  :  यहां  पर  ऐसा  क्‍यों

 हो  रहा  है  ।

 क्रि  राम सेब थक  यादव  :  माननीय  सदस्य

 की  बात  सदन  को  सुन  लेती  चाहिये

 ग्राम  यहां  कुछ  कहा  जाता  है  शौर  श्राप

 कहते  हैं  कि  इस  से  कार्य  में  रुकावट  पड़ती  है,
 तो  यह  तो  बड़ी  विचित्र  बात  है  |

 अ्रध्यक्ष  महोदय  :  नहीं  अरब  कुछ
 नहीं  ।

 12.51  hrs.

 ESTIMATES  COMMITTEE

 SEVENTY-FOURTH  REPORT

 Shri  A.  C.  Guha  (Barasat):  I  beg
 to  present  the  Seventy-fourth  Report
 of  the  Estimates  Committee  on  the
 Ministry  of  Home  Affairs—Directo-
 rate  of  Manpower,  anq  Institute  of
 Applied  Manpower  Research,  New
 Delhi.

 32.5l4  hrs.

 ‘COMMITTEE  ON  PUBLIC
 UNDERTAKINGS

 First  Report
 Shri  P.  G.  Menon  (Mukundapuram):

 T  beg  to  present  the  First  Report  of
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 [Shri  P.  G.  Menon]
 the  Committee  on  Public  Under-
 takings  on  the  National  Buildings
 Construction  Corporation  Limited,
 New  Delhi.

 12:52  hrs.

 DEMANDS  FOR  GRANTS—Contd.

 MINISTRY  OF  DEFENCE—contd.

 Mr,  Speaker:  The  House  will  now
 take  up  Demands  for  Grants  under
 the  Ministry  of  Defence.  Shri  Jaochim
 Alva  to  continue  his  speech.

 Shri  Joachim  Alva  (Kanara):  Mr.
 Speaker,  Sir,  our  defence  problems
 have  increase  a  hundred-fold  by  the
 partition  of  our  land.  Only  yesterday,
 Or  two  days  ago  in  Karachi  Marshal
 Chen-yi  had  the  audacity  to  outrage
 the  sense  of  protocol  and  to  _  invite
 Sheikh  Abdullah  over  our  heads  ana
 convey  that  invitation  through  the
 Foreign  Minister  of  Pakistan.  He
 also  declared  that  Pakistan  under  the
 Jeadership  of  President  Ayub  woula
 foil  any  attack  from  any  quarter.
 Which  quarter  did  he  mean?  Did  he
 mean  Russia?  Was  Russia  going  to  in-
 vade  Pakistan?  Was  poor  Afghuris-
 tan  ready  to  invade  Pakistan?  Was
 China  going  to  invade  Pakistan?  He
 Only  meant  India.’  Today,  we  are  in
 a  horrible,  terrible  position  on  ac-
 count  of  the  partition  of  our  land.  I
 repeat  once  again  the  point  which  I
 have  made  several  times  in  this  House
 and  being  the  first  and  only  one  to
 make  it  that  we  should  never  have
 agreed  to  the  partition  of  the  land
 without  a  sovereign  clause.  The  parti-
 tion  of  the  land  was  made  without
 that  essential,  a  single  sovereign
 clause.  I  may  refer  to  the  sovereign
 clause  in  respect  of  a  Russia  and  [ran
 treaty  in  the  twenties  which  was  to
 the  effect  that  the  treaty  between
 them  would  have  somewhat  the  pro-
 portion  of  seven  points  for  Russia  and
 two  points  for  Iran  and  that  the  day
 when  that  proportion  was  disturbed,
 the  treaty  would  be  annulled  and
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 Russia  would  be  entitled  to  enter
 Iran.

 In  this  country,  while  we  were
 most  anxious  to  capture  the  seats  of
 power,  no  such  sense  of  treaty  seem-
 ed  to  have  entered  upon  the  minds
 of  our  leaders  at  the  time  of  the
 partition  of  our  country.  If  we  had
 said  that  if  Pakistan  had  a  proportion
 of  two  points  and  we  had  five  points,
 of  the  Defence  ratio  and  that  if  that
 proportion  of  the  ratio  was  disturbed,
 we  would  enter  Pakistan  stating  the
 treaty  was  annulled.  Today,  when  that
 proportion  has  been  gravely  disturb-
 ed,  when  the  ratio  of  defence  is  dis-
 turbed,  the  partition  of  the  land
 should  have  been  annulled.  And  we
 could  have  entered  Pakistan.  But
 then  we  had  forgotten  that  sovereign
 nation-saving  clause.  We  _  entered
 upon  the  partition  agreement  with
 Pakistan  without  that  sovereign  clause,
 namely,  this  would  be  the  proportion
 of  defence,  five  to  three,  or  ten  to
 two  or  ten  to  eight,  and  that  the  mo-
 ment  we  found  that  the  defence  pro-
 portion  or  ratio  was  disturbed,  the
 partition  of  the  land  would  be  dec-
 lareq  annulled  and  we  would  be  free
 to  enter  and  occupy  Pakistan.  There
 was  no  such  sovereign  clause.  So,
 today,  we  are  hammered  on  this  _  side
 and  that  side,  to  the  east  and  to  the
 west.  We  did  not  agree  to  the  parti-
 tion  of  the  sub-continent  so  that  one
 part  may  be  a  permanent  danger  to
 the  other.

 We  must  have  at  strong  army.  I  am
 glad  that  the  Defence  Minister  has
 planned  that  our  army  would  have  ४
 strength  of  8,25,000  men.  But  that  is
 not  enough.  We  must  have  a  stand-
 ing  army  of  two  million  people.  We
 must  reach  that  target  soon,  otherwise,
 we  shall  not  be  able  to  bear  the  in-
 cursion  from  the  Pakistan  side,  from
 the  Gulf  of  Ram  side,  from  the  end
 of  Bengal.  AJ]  these  insults  and  thru-
 sts  will  be  repeated  and  we  shal]  not
 be  able  to  prevent  them.  If  we  had  a
 standing  army  of  two  million  men,  At
 least  we  should  be  able  to  check  the
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 thrusts  on  the  Pakistan  side  if  not
 altogether  of  China.

 The  United  Kingdom  last  yeay  haa
 a  standing  army  of  393,000  men  for  a
 population  of  just  our  fifty  millions.
 The  Russians  had  a  formidable  army
 of  3,  623,000  men  with  which  they
 could  reach  the  Atlantic  shores  in
 three  to  seven  days.  I  need  not  say
 about  China.  Perhaps  they  may
 reach  us  in  less  than  seven  days  or
 even  seven  hours.  And  that  is  a  very,
 very  formidable  danger  facing  us.
 Though  we  have  declared  againt  the
 building  of  nuclear  arms  and  nuclear
 weapons,  we  must  make  our  conven-
 tional  weapons  at  least  so  strong  that
 no  one  shal]  be  able  to  raise  their
 hands  against  us.  As  I  said  yesterday,
 unless  we  have  a_  self-reliant
 attitude  and  a  standing  army,  no  power
 On  earth  can  help  us.  Nobody  can  help
 us,  whatever  be  the  magnitude  of  PL
 480  aid  and  other  aids.  Nobody  can
 help  us.  We  should  therefore,  have  a
 standing  army  of  two  million  men.

 Russia  has  a  potentia]  of  seven  mil-
 lion  men  who  can  be  mobilised  in
 times  of  war;  they  could  call  up  the
 army  of  that  size  in  times  of  danger.
 But  what  is  our  potential?  It  is  true
 that  our  hon.  Defence  Minister  has
 valiantly  trieq  to  build  up  a  target  of
 B,25,000  men.  We  must  have  a  stand-
 ing  army,—  money  or  no  money—of
 two  million  men.  Then  alone  we
 will  have  security.

 What  about  our  Navy?  The  power
 of  the  Indian  Navy  must  exceed  that
 of  any  country  in  the  area  of  the  Red
 Sea  or  the  Persian  Gulf  or  the  Ara-
 bian  Sea  to  the  Bay  of  Bengal.  Un-
 less  we  are  the  masters  of  the  Ara-
 bian  Sea  and  the  Bay  of  Bengal,  our
 lines  of  security  will  be  throttled  and
 freedom  imperilled.

 Take  the  question  of  submarines.
 For  instance,  the  Seventh  Fleet  was
 in  the  Indian  Ocean.  We  must  build
 submarines  for  the  Navy.  The  Ger-
 mans  had  more  than  800  submarines
 in  the  last  war  and  39,000  officers  and
 men  perishad.  What  does  8  sub-
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 marine  cost?  And  again,  it  takes
 four  years  to  produce  a  submarine.  We
 have  to  go  around,  asking  for  sub-
 marines.  I  say  that  the  times  have
 changed.  The  idea  of  defence  has
 changed.  The  times  are  such  that  we
 must  produce  our  submarines.  We
 have  got  first-class  technicians
 amongst  us.  We  have  also  great  har-
 bours.  We  must  be  able  to  convert
 our  factories  overnight  to  produce
 conventional  weapons.  We  have  four
 to  five  automobile  factories  in  the
 private  sector.  What  have  they  done?
 What  goods  have  they  delivered?  In
 times  of  war,  these  factories  should
 be  converted  overnight  into  aircraft
 factories.  Has  it  been  done?  No.  The
 Hindustan  Aircraft  Factory  is  there,
 and  it  has  got  500  per  cent  perfor-
 mance.  But  there  are,  four  to  five
 automobile  factories  run  by  super
 rich  men  in  the  private  sector  who
 are  capitalists  and  they  are  not  able
 to  produce  aeroplanes  overnight,  or
 convert  the  factories  into  aircraft
 manufacturing  units  overnight.  The
 Americans  were  also  be  convert  their
 automobile  manufacture  overnight
 into  gigantic  machines  for  the  manu-
 facture  of  aeroplanes  and  thus  they
 manufactured  a  fantastic  number  of
 aeroplanes.  What  about  our  private
 sector?  Nothing.  They  want  more
 time;  they  want  more  meney  and
 they  want  more  import  licences,  and
 even  with  Rs.  20  crores  or  80  of
 foreign  exchange,  Mahindras  are  not
 able  to  make  One  complete,  self  re-
 liant  jeep,  made  out  of  cent  per  cent
 Indian  parts.

 I  beg  to  submit  that  the  Defence
 Ministry  has  done  a  good  job  in  rese
 pect  of  certain  vehicles.  They  have
 recently  been  able  to  produce  5,104
 Shaktiman  trucks,  7,912  Nissan  trucks
 and  3,065  petrol  jeeps.  Good  or  dad,
 they  made  an  attempt  and  we  shall
 help  them.  If  the  Deputy  General
 Manager  of  the  Hindustan  Aircraft
 Factory  has  been  able  to  produce  a
 car—it  is  a  challenge—costing  about
 Rs.  5,000  better  in  performance,  better
 in  quality  and  almost  cent  per  cent
 indigenous  it  means  that  our  Defence
 Ministry  is  able  to  take  care  of  itself
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 and  produce  these  instruments  of  war
 ig  necessary.  So,  the  private  sector
 too  should  be  able  to  produce  these

 things.  It  is  time  they  discharged
 their  responsibilities.

 Then,  what  about  intelligence?  7

 really  qo  not  know!  But  I  am  sure
 the  Defence  Minister  has  done  his
 best  to  put  it  first-class  basis.  We
 have  now  got  the  electric  intelli-

 gence  methods;  aerial  reconnaissance
 and  other  modern  methods  or  techmni-
 ques.  Formally,  the  intelligence  me-
 thods  were  those  of  tapping  that  tele-
 phone,  eaves-dropping,  so  to  say,  and

 by  word  of  mouth.  But  those  days
 are  over.  We  have  to  be  ready  at

 any  moment  and  for  any  type  of  war-
 fare  and  when  our  intelligence  fails,
 our  country  may  fail;  our  men  and
 women  will  perish  pn  all  the  fronts
 if  our  intelligence  fails.

 Churchil]  warned  Stalin  when  Hitler
 moved  his  Panzer  divisions  from
 Greece  to  Poland.  He  said,  ‘Hitler
 is  attacking  you.”  But  Stalin  dismis-
 sed  it  by  saying  that  it  was  a  pure
 English  story.  Churchill  had  then  no
 intelligence  at  his  command  but  purely
 private  sources  of  information  only  at
 his  disposal.  He  was  the  triumphant
 individual  who  became  Prime  Minis-
 ter  in  the  time  of  war.  He  warned
 Stalin  about  the  invasion;  but  Stalin

 just  dismissed  it  by  saying  that  it  was
 a  pure  English  invention.

 Our  intelligence  sources,  or  the

 intelligence  units  of  any  country  for
 the  matter  of  that,  cannot  give  any

 political  opinion  like  the  Central  In-

 telligence  Agency  of  the  USA.  I  read
 a  horrible  story  yesterday.  The  late
 President  Kennedy  interfered  very

 violently,  when  a  shipload  of  sugar
 was  going  to  be  sent  from.  Cuba  to

 Russia,  when  the  Américans  put  in
 chemical  matter  in  it.  This  story  was

 published  in  the  New  York  Times.  I
 am  afraiq  I  have  not  seen  it  in  the
 Indian  papers.  It  was  the  great  and
 noble  President  Kennedy,  who  even
 in  times  of  war,  protested  against  the
 interference  of  the  Central  Intelli-

 MARCH  30,  4969  Min.  of  Defence  6696

 gence  Agency  putting  harmful  chemi-
 ca]  solution  in  a  shipload  of  sugar-
 supplied  by  Cuba  to  Russia  so  that
 Russia  and  Cuba  may  fly  at  each
 other’  throat.  These  are  cases  of  the
 Central  Imtelligence  Agency’s  activi-
 ties  which  were  published  in  the  New
 York  Times  recently,  and  which  I
 read  in  the  Dawn  yesterday.

 It  is  time  that  our  intelligence
 agency  became  more  proficient  In
 the  time  of  war,  the  frontiers  of
 Burma  were  guarded  by  five  or  six
 men  across  our  border;  it  was  within
 the  grip  of  their  hafds,  the  British.
 What  has  happened  to  our  _intelli-
 gence?  We  shall  not  be  able  to  de-
 fend  our  country  if  our  intelligence
 system  or  agency  is  not  improved.
 The  intelligence  services  or  even  the
 police  services  should  not  be  in  just
 a  position  to  say,  “it  is  not  your  busi-
 ness  or  it  is  not  my  business.”  When
 the  security  of  the  country  is  involv-

 ved,
 it  is  not  just  like  the  cook  saying

 it  is  the  maid’s  work,  or  the  maid
 passing  on  the  blame  to  the  havildar,
 and  thus  allow  the  dacoit  or  thief  to
 walk  away.  These  things  are  past.
 The  Walcott  escape  is  at  once  a
 wounderful  instance,  revealing,  X-
 raying  and  exposing  of  our  line  of
 security.  Our  land  cannot  be  ex-
 posed  to  this  kind  of  danger.  When
 we  have  3,500  miles  of  land  frontier
 and  3,000  miles  of  caastline,  it  is  time
 we  took  matters  in  our  hano
 3  hrs.

 There  are  first  class  men  in  the
 defence  forces.  I  was  the  only  MP
 who  attended  the  World  Medicinal
 Aviation  Week  when  the  World  Medi-
 cal  Congress  was  held  here  recently.
 I  was  astonished  to  find  that  the
 doctors  who  presented  the  papers  from
 India  were  as  good  or  even  better
 than  those  who  came  from  Italy,
 France  or  USA.  They  discussed  what
 would  be  fhe  conditions  of  the  heart
 up  in  the  air  above  30,000  feet.  I  was
 amazed  to  see  these  two  or  three
 Indian  Defence  Forces  doctors—I  am
 ashameq  I  have  forg-tten  their
 names—from  the  Defence  Yurces,  wo
 were  not  only  equals  to  the  best  men
 from  the  West,  but  even  better.  That
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 gave  me  the  idea  that  our  Defence
 Forces  have  got  first  class  men  and
 we  shall  neglect  them  only  at  our
 peril.  I  must  frarikly  confess  and  4
 must  even  warn  that  the  scenes  of
 disor@@t  and  disobedience  to  the
 Chair  repeatedly  witnessed  in  our  Par-
 liament  produce  deterioration  in  our
 democratic  life  ang  it  is  time  that  we
 put  our  house  in  order.  These  are
 capable  people  who  have’  thrown
 away  their  whole  lives  for  the  Defence
 Forces  and  they  will  not  sit  idle  when
 others  attaék  them  or  sell  away  their
 country  for  a  mass  of  pottage.

 Our  production  needs  must  pe
 geared  up  to  the  task.  Our  defence
 production  qepartment  is  doing  a
 good  job.  During  the  first  World  War,
 the  ammunition  used  by  the  USSR
 was  only  one  million  tones.  In  the
 second  World  War,  it  jumped  up  to
 eight  million  tonnes.  So,  we  can  im-
 agine  how  much  we  needeq  in  the
 last  war  and  how  much  we  _  would
 need  in  the  next.  Our  24  Ordnance
 factories  will  have  to  be  kept  going.
 The  Bharat  Electronics  will  have  to
 render  a  good  class  account  of  itself.
 It  is  yet  to  come  to  the  standard  of
 HMT  or  HAL.  The  Bharat  Electronics
 is  producing  about  Rs.  5  crores  worth
 of  electronic  equipment.  They  will
 have  to  supply  all  the  equipment
 needed  for  our  radar  and  the  elec-
 tronic  devices  for  our  fast  moving  jet
 aeroplanes.  They  have  got  the  scien-
 tists  and  engineers  and  other  men  who
 can  produce  these  things.

 The  Atomic  Energy  department  has
 produced  more  than  7730  electronic
 instruments  and  110  accessories.  The
 total  sales  in  the  atomic  energy  elec-
 tronic  department  has  been  Rs.  30
 lakhs.  After  the  last  war,  the  Japa-
 nese  manufacturers.  starteq  from
 scratch  and  they  have  been  able  to
 produce  Rs.  700  crores  worth  of  elec-
 tronic  equipment.  But  we  have  not
 reached  the  Rs.  5  crore  target,  because
 there  are  private  importers  who  want
 to  compete.  Licences  are  issued  by
 the  Ministry  of  Commerce  to  private
 people  when  we  have  had  the  Bharat
 Electronics.  Al)  that  must  be  stopped.
 We  must  make  Bharat  Electronics  an
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 outstanding  factory,  the  pride  of  our
 land,  which  will  supply  the  electronic
 equipment  needed  for  our  aeroplanes
 an  dother  requisite  machines.

 We  must  make  our  navy  guard  our
 shores.  It  does  not  get  the  funds  that
 it  can.  There  are  courageous  men
 coming  up  and  our  naval  men  have
 rendered  an  excellent  account  of
 themselves  in  the  Commonwealth
 exercises  far  beyond  the  shores  of
 India.  Our  men  in  the  Indian  air
 force  are  as  good  as  the  best  in  the
 world.  Our  pilots  ang  others  in  the
 Indian  Airlines  are  able  to  fly  planes
 with  safety.  They  are  the  pride  of
 our  nation  and  the  talk  of  other
 nations.  Most  of  them  do  not  drink
 and  thus  live  dangerous  but  safe
 life  for  others.

 Our  men  in  the  army  are  excellent
 material.  I  mentioned  how  the  doc-
 tors  have  rendered  an  excellent  ac-
 count  of  themselves.  We  have  to

 give  them  the  tools  to  put  them  right;
 we  have  to  make  our  army  dynamic
 and  progressive  and  strong,  to  be

 ready  for  an  attack.  We  have  to  be
 self-reliant  from  beginning  to  end,  As
 I  mentioned,  the  ex-Defence  Sec-
 retary,  Shri  H.  M.  Patel,  said  that  we
 should  buy  the  planes  from  other
 countries  ang  we  need  not  produce
 anything;  and  hinted,  all  this  was  the
 work  of  the  private  sector.  However,
 we  must  be  self-reliant.

 I  will  end  by  paying  a  tribute  of

 praise  to  the  Defence  Minister,  his
 colleague  the  Minister  for  Defence
 Production  and  the  Deputy  Defence
 Minister,  who  as  I  said,  belonged  to
 the  INA,  and  to  all  the  men  and  wo-

 men,  the  jawans,  who  man  our
 defence  forces  far  away  in  the  snow-
 claq  mountains.  We  are  sitting  here
 is  cosy  seats  and  we  do  not  know
 what  war  is  like.  I  would  like  the
 Defence  Minister  to  take  all  the  750
 members  of  Parliament  by  batches  to
 the  heights  of  NEFA  and  Ladakh,  to
 show  how  our  men  are  fighting  a

 lonely  battle  in  drak,  wintry  nights,
 guarding  the  safety  of  our  land.  I  do
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 hope  that  we  shall  always  remember
 them,  and  we  shall  extend  to  them
 every  kind  of  help  they  need,  Above
 all,  we  shall  never  forget  their  wives
 and  children,  when  they  are  turned
 into  widows  and  helpless  children.

 D.G.—

 Shri  N.  Dandeker  (Gonda):  Mr.
 Speaker,  Sir,  before  ]  make  my
 observations  about  the  defence  esti-
 mates  and  some  of  the  matters  which
 I  have  referred  to  in  the  token  cut
 motions,  I  would  like  to  make  two  or
 three  preliminary  comments,  specifi-
 cally  addressed  to  my  hon.  friend,  the
 Defence  Minister,  whom  I  have  had
 the  honour  of  knowing  for  quite
 sometime.

 I  am  aware  that  much  of  what  I  am
 going  to  say  is  concerned  with  the  le-
 gacy  left  to  our  present  Defence  Mins-
 ter  by  his  predecessor.  His  predecessor,
 who  had  been  in  office  for  over  five
 years  as  Defence  Minister,  is  really  the
 person  responsible  for  the  deficiencies.
 I  am  going  to  point  out.  I  do  not
 therefore  intend  my  _  criticisms  to
 mean  any  king  of  criticism  of  the
 present  Defence  Minister’s  capacity
 and  the  way  he  is  tackling  the  job.
 Indeed,  I  am  aware  that  during’  the
 two  years  that  he  has  been  in
 office,  he  has  done  a  good  deal.  I  am
 also  aware  that  the  defence  forces  in
 almost  all  the  knowledgeable  ranks
 and  officers’  cadres  are  aware  of  the
 consistent  personal  effort  he  has  been
 making  towards  the  ends  that  we  all
 desire.  Nevertheless,  if  I  exceed  per-
 haps  in  the  strength  and  vigour  of  my
 criticism,  I  will  ask  him  to  take  it  as
 criticism  made  entirely  on  a  non-
 party  basis,  I  know  that  his  colleague,
 Mr.  Thomas,  resented  the  vigour  of
 My  criticism  in  connection  with  the
 question  of  ordnance  factories  and  he
 took  it  upon  himself  to  believe  that  I
 was  motivated  by  partisan  considera-
 tions.  Sir,  defence  is  involved,  I  am
 not  concerned  with  ‘isms’  or  with
 parties;  I  am  only  concerned  with
 ‘defence.
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 The  first  point  to  whicn  I  wish  to
 draw  the  attention  of  the  House  is
 the  present  strength  and  organisa-
 tional  set-up  of  the  army.  As  far  as
 I  can  make  out,  the  present  target  is
 that  of  825,000  men  to  comprise  of  2l
 operationa]  divisions,  of  which  40  are
 intended  to  be  mountain  divisions.
 Doing  a  bit  of  arithmetic  with  re-
 ference  to  what  I  know  to  be  the
 operational  division’s  strength,  I  find
 that  for  2l  operational  divisions,  the
 man-power  required  would  be  420,000
 (at  20,000  per  division),  whereas  the
 total  man-power  is  825,000.  I  asked
 myself,  what  are  those  remaining
 405,000  men,  i.e,  half  our  total  strength,
 supposed  to  be  doing?  And  I  found
 they  were  apparently  considered  by
 the  Indian  army  as  necessary  for
 backing  up  activities.  So,  w2  have,  if  I
 may  coin  an  expression,  a  ratio  per
 division  of  something  like  20,000opera-
 tional  strength  ang  between  19,000  and
 20,000  non-operational  backing  up
 strength  in  administration  and  all
 kinds  of  other  groups  that  are  engaged
 behind  the  operational  army.  Sir,  I
 consider  this  is  terribly,  terribly  ex-
 cessive.  I  am  firmly  of  the  opinion
 that  an  army  of  825,000  men,  if  that
 is  all  we  can  afford—I  do  believe
 that  is  all  that  we  can  reasonably
 afford,—half  of  which  to  be  non-ope-
 rational  people  appears  to  me  a  ratio
 per  division  which  is  fantastic.  And
 so  I  ask,  how  does  this  happen  to  be
 so?

 Dr.  M.  S.  Aney  (Nagpur):  Is  it  the
 same  thing  as  non-effective?

 Shri  N.  Dandeker:  No,  Sir.  Non-
 effectives  are  pensioners  and  the  like.

 On  reading  some  of  the  most
 excellent  Governments  publications
 connected  with  the  Second  World
 War  and  the  part  which  the  Indian
 army  played  in  it,  and  the  purposes
 for  which  the  Indian  army  was  then
 designed,  I  find  we  are  still  geared
 to  the  British  Imperial  Army  con-
 cepts  of  the  Indian  Army’s  size  and
 organisation.
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 Sir,  the  British  concept  of  the
 Indian  Army  was  that  organisation-
 ally,  the  Indian  army  was  intended
 to  be  a  part  of  the  British  Imperial
 Army.  And  at  that  time  the  func-
 tions  of  the  Indian  Army  were:  (a)
 internal  security,  (b)  to  resist  aggres-
 sion  by  second-class  power;  (c)  only
 to  hold  aggression  by  first-class
 power  until  aid  came  from  overseas,
 (d)  to  provide  operational  and  non-
 operational  reserves  for  overseas
 Operations  from  Suez  to  Hongkong
 and,  (e)  most  important  of  all,  to
 provide  standing  organisation  for
 extensive  recruitment  and  training
 of  operational  officers  and  man-
 power,  and  also  as  a  supply  base  and
 transit  base  for  major  overseas
 operations,

 Now,  Sir,  the  whole  of  this  orga-
 nisational  set  up,  geared  to  the
 requirements  of  the  old  _  British
 Imperial  Army,  nevertheless  continues
 even  now  to  exist  on  the  size  and
 scale  at  which  it  was  then  intended
 in  terms  of  the  proportion  of  back-
 ing-up  strength  to  divisional  opera-
 tional  strength.  I  suggest  that  the
 British  Imperial  Army  concept  in
 relation  to  the  functions  of  the
 Indian  army  is  admittedly  out  of
 date;  and  we  ought,  therefore,  to  re-
 think  this  whole  question  of  the
 over-all  army  strength.  For,  the  pre-
 sent  ratio  of  non-operational  man-
 power  per  division,  it  results  in
 enormous  waste  of  man-power  and
 money.  And,  more  particularly  in
 view  of  the  limitations  on  the  over-
 all  total  strength  that  we  can  afford
 financially,  it  results  in  a  defensive
 posture  and  not  in  a  posture  opera-
 tiona]  strength  such  as  the  enemy
 might  regard  with  some  respect.

 It  will  be  of  interest  for  the  House
 to  know  that  the  Chinese  army  is
 organised  on  an  entirely  different
 ratio  of  operational  and  non-opera-
 tional  strength  such  as  the  enemy
 operating  on  our  border  consists  of
 15,000  men  operational  and  the  back-
 ing-up  strength  is  only  about  5000
 making  a  total  of  20,000  as  against
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 our  present  40,000  per  division.  It  is
 possible,  on  account  of  the  kind  of
 slave  system  that  exists  in  China,
 that  this  would  be  too  thin  a_  ratio
 for  the  Indian  army.  But  I  am  per-
 suaded  that  our  present  ratio  is  far
 too  excessive,  and  I  would  urge  that
 a  complete  re-study  of  the  whole
 question  be  made  with  the  object  of
 ascertaining  whether  it  is  not  pos-
 sible  to  have  a  man-power  reorga-
 nisation  in  such  a  fashion  that  while
 we  continue  an  operational  division
 strength  of  20,000  we  should  have  a
 backing  up  strength  of  not  more
 than  8000  or  10,000,  If  the  Indian
 land  forces  were  reorganised  on  this.
 basis  within  the  same  overall  man-
 power  strength,  I  suggest  it  would
 be  possible,  even  with  an_  overall
 8,25,000  limit,  to  have  seven  or  eight
 more  mountain  divisions  without  any
 increase  in  the  over-all  numericai
 strength  and  with,  perhaps,  only  a
 slight  increase  in  the  financial  ex-
 penditure.  Moreover—and__  this  is
 important,—if  we  did  have  an  opera-
 tional  divisional  strength  of  not  of
 2l  divisions  but  of  the  order  of  30
 divisions,  inclusive  of  not  just  .  0
 mountain  divisions,  but  of  the  order
 of  20  mountain  divisions,  we  would
 not  be  assuming  a  posture  merely  of
 defense  but  of  aggressive  strength
 which  the  enemy  would  respect.  It
 would  of  course  still  not  be  a  pesture
 of  offensive  strength.

 In  the  same  way  as  in  the  case  of
 the  general  army  personnel  organi-
 sation  in  terms  of  over-all  strength
 and  in  terms  of  extravagance  of  man-
 power  utilisation,  the  situation  so  far
 as  I  can  make  out,  is  precisely  the
 same  in  regard  to  transport.  I  under-
 stand  that  a  Chinese  Division  on  our
 Northern  frontiers  has  something
 like  400  vehicles.  But  our  mountain
 division  has  something  like  4200
 vehicles.  It  does  seem  to  mé  that
 while,  again,  the  Chinese  ratio  may
 be  rather  thin,  our  ratio  of  200
 vehicles,  when  a  competent  enemy
 army  can  manage  with  400  and  when
 our  army  has  to  be  organised  on
 quite  a  different  basis  as  compared  to
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 the  old  imperial  system,  is  rather
 high.  Sir,  I  believe  there  is  a  consi-
 derable  over-provision  by  way  of
 vehicles  in  our  mountain  divisions.

 So  much,  Sir,  as  regards  man-
 power  in  general  and  as  regards
 over-provision  of  transport.

 Among  the  various  other  matters
 f  would  like  to  mention  is,  in  parti-
 cular,  the  position  as  regards  the
 armoured  corps.  The  armoured
 corps  is,  of  course,  operationally  not
 particularly  useful  as  against  the
 Chinese.  It  is  essentially  an  arm  to
 be  used  in  plains  warfare.  But  even
 so,  today  in  our  armoured  corps  the
 varieties  and  the  types  of  vehicles
 are  so  many  that  there  is  no  easy
 inter-changeability  of  |man-power
 from  one  unit  to  another,  or  from
 personnel  trained  on  one  particular
 type  of  tank  to  another’  type  of
 tank,  with  the  result  that  while  we
 have  numerically,  perhaps,  an  ade-
 quate  number  of  tanks,  from  _  the
 operational  point  of  view  the  effec-
 tiveness  of  the  armoured  corps  is
 much  less  than  it  could  be  if  this
 variety  of  types  were  weeded  out.

 As  regards  the  other  specialised
 Corps,  such  as  the  signal  Corps,
 Engineering  Corps,  the  Medical
 Corps,  the  Supply  Corps  and  so  on,
 I  have  nothing  particularly  to  say
 except  this,  that  I  think  these  are
 mainly  the  expenditure  wings  of  the
 army,  The  Signal  Corps,  the
 Engineering  Corps  particularly,  the
 Medical  Corps,  and  the  Supply  Corps
 particularly,  the  Ordnance  Corps
 and  so  on  form  the  expenditure  wing
 of  the  army.  My  attitude  as  regards
 expenditure  in  so  far  as  defence
 forces  is  concerned  can  be  summed
 up  in  one  simple  sentence:  “Ask,  and
 it  shall  be  given  to  you”.  I  do  not
 propose,  nor  do  I  think  anybody  in
 this  House  ever  proposes,  that  in  so
 far  as  the  effective  utilisation  of
 money  is  concerned  there  need  almost
 be  any  limit  to  what  this  House
 would  be  prepared  to  vote.  But  by
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 the  same  token  I  would  say,  through
 the  Defence  Minister,  to  our  defence
 forces:  please,  for  heaven’s  sake,
 avoid  extravagance.  We  are  a  poor
 country.  Still  we  are  doing  our  best.
 But  we  want  also,  at  the  same  time,
 to  do  our  best  financially  and  other-
 wise  on  our  developmental  front  too.
 Therefore,  we  would  ask  them  to  avoid
 extravagance  and  to  minimise  waste.
 Let  ‘Economy’  be  the  watchword  of
 everybody  in  the  army.  Economy
 should  be  everybody’s  business.  It
 should  be  everybody’s  business  here
 in  this  House  to  vote  all  the  money
 that  is  required  for  defence  and  it
 should  be  everybody's  business  in  the
 defence  forces  to  make  the  maximum
 effective  utilisation  of  that  money.

 That  is  why  I  was  not  impressed
 with  the  Audit  criticism  which  said
 that  the  actual  expenditure  was
 considerably  below  the  appropria-
 tions  granted  by  this  House.  I  would
 give  full  marks  to  the  defence  forces
 for  not  having  extravagantly  spent
 all  the  money  that  we  voted  saying
 that  they  will  spend  only  what  they
 can  effectively  spend.  It  is  not  a
 proper  criticism  either  by  the  Audit
 or  by  this  House  to  say  that  they
 have  spent  less  than  what  we  pro-
 vided.  I  suggest  it  is  a  matter
 deserving  of  some  congratulations  to
 the  defence  forces  to  find  that,  not-
 withstanding  that  they  asked  for
 considerable  appropriations,  notwith-
 standing  the  fact  that  they  had  plans,
 nevertheless,  they  did  what  they
 could  and  saved  the  rest  instead  of
 being  extravagant  and  throwing  the
 money  out  of  the  window,  Similar-
 ly,  I  know  I  can  go  on  to  comment
 on  some  other  aspects  of  this  audit
 business.  Some  of  the  Audit  criti-
 cisms  are  valid,  some  of  them  are
 utterly  invalid.  I  would  say  this  to
 the  defence  forces,  through  the  De-
 fence  Minister,  that  if  ever  I  have
 occasion  to  participate  in  comment-
 ing  on  these  Audit  criticisms,  believe
 me,  Sir,  my  criticisms  would  be
 intelligent  and  not  this  kind  of  thing
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 I  would  like  to  say  something
 about  the  finances  and  audit......

 Mr.  Speaker:  But  if  physical  tar-
 gets  set  before  the  Defence  Ministry
 have  not  been  achieved?

 Shri  N.  Dandeker:  Sir,  it  is  a  mat-
 ter  of  timing.  The  point  is  really
 this,  that  for  the  achievement  of  any
 particular  target  in  terms  of  a  aate
 and  in  terms  of  a_  physical  perfor-
 mance,  they  have  to  converge  various
 activities  towards  that  particular
 date.  Technically,  it  is  called  net-
 work  planning.  One  does  one’s  best.
 Onc  attempts  the  intricate  net-work
 of  planning  in  such  a  way  that  all
 the  various  desparate  activities  will
 finally  come  to  fruition  on  a  certain
 date  and  at  that  point  converge  to-
 wards  each  other.  But  frequently
 they  do  not,  One  does  one’s  best.
 If  they  do  not,  I  do  not  think  it  ought
 to  be  a  ground  for  criticism  that  some-
 body  has  not  spent  all  the  money  that
 he  was  provided  with.  To  insist  on
 that  would  be  to  encourage  waste  and
 even  extravagance.

 Now,  Sir,  in  regard  to  the  general
 organisation  of  defence  finance,
 audit,  accounts  and  general  adminis-
 tration,  I  have  a  strong  conviction
 that  we,  with  the  enormous  army
 that  we  now  have  and  a  very  large
 defence  force  in  the  aggregate,  are
 working  on  an  utterly  antediluvian
 organisational  system,  antediluvian
 rules  and  regulations,  antediluvian
 contro]  measures  and  so  on.  We  are
 working  to  pre-war  books  of  rules
 and  regulations,  with  copious  amend-
 ment  slips  which  make  the  wretched
 thing,  pretty  fat—every  book  that
 one  can  hardly  hold—and  you  just
 do  not  know  what  the  rule  on  any
 given  subject  is.  Sir,  the  time  has
 come,  I  suggest,  to  think  in  terms  of
 modern  management  ideas,  to  think
 in  terms  of  the  magnitude  of  expendi-
 ture,  to  think  in  terms  of  the  magni-
 tude  of  man-power  and  everything
 else  involved.  The  whole  thing  has
 to  be  streamlined.  There  is  need  for
 a  good  deal  of  devolution  of  power,
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 responsibility  and  authority,  There
 ought  to  be  a  good  deal  of  scrapping
 of  old  rules  and  the  re-formulation
 of  new  rules  and  procedure,  because
 what  exists  at  presént  is  in  my
 judgment  utterly  unsuited  to  modern
 fimes  or  modern  needs.

 At  this  point  I  would  like  to  say  a
 word  on  the  subject  of  discipline,
 morale  and  motivation  in  the  army.
 This  is  a  delicate  subject.  I  know
 that  there  is  na  question  about  the
 courage  of  the  officers  and  men  in
 the  Indian  army,  that  there  is  no
 question  of  the  loyalty  of  the  Indian
 army  or  the  loyalty  of  the  leader-
 ship  of  the  officers  and  men,  But,
 believe  me  Sir,  among  the  things
 that  I  feel  a  little  concerned  about
 this  is  one.  Whereas  during  the
 British  days,  without  a  natural
 motivation  of  the  kind  that  now
 exists—it  was  not  there  then  for  they
 were  not  defending  anything—yet—
 they  were  first-class  professional
 soldiers,  doing  8  first-class  profes-
 sional  job,  today  even  though  they
 have  a  larger  national  motivation,  at
 the  same  time  I  feel—and  this  is  a
 qualitative  assessment  that  I  am
 making—there  is  something  that  is
 required  for  the  upliftment  of  the
 discipline  and  morale  of  the  army.
 For  instance,  take  what  is  known  as
 the  “toughening  process”  of  the
 officers  and  Jawans  and  their  “battle
 innoeulation”.  Today  it  continues
 very  much  like  that  of  the  British
 Other  ranks  in  the  old  days.  This  is
 specially  true  in  regard  to  such  mat-
 ters  as  safety  distances  and  heights
 for  firing  live  ammunition  during
 battle  innoculation,  What  we  need
 is  hard,  tough  and  strong  commanders
 leading  bold  and  ruthless  men.  un-
 less  we  have  thoughts  along  these
 lines  of  the  concept  of  discipline  and
 hardening  up,  we  are  not  going  to
 face  up  to  what  is  ahead  of  us  in  the
 event  of  the  Chinese  embarking
 upon  a  major  aggression  once  again.
 It  is  not  merely  a  matter  of  courage.
 We  have  to  learn  lessons  from  the
 kind  of  tough  war,  from  the  kind  of
 tough  and  ruthless  men_  that  the
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 Japanese  produced  in  jungle  ware-
 fare  and  the  kind  of  tough  anda
 ruthless  men  that  the  Chinese  pro-
 duced  in  mountain  warfare.

 The  second  point  is  this,  and  I  am
 sorry  to  say  this  is  partly,  again,  a
 Krishna  Menon  legacy.  I  _  believe
 there  is  some  amount  of  uneasiness
 still  prevailing  in  the  minds  of
 officers  in  the  matter  of  pro-
 motion,  as  to  whether  promotions
 are  made  on  likes  and  dislikes  by
 direct  decisions  between  the  Chief  of
 Staff  and  the  Defence  Minister;  or
 whether  there  is  an  orderly  establish-
 ed  procedure  of  selection  by  reference
 to  the  back  history  and  record  of  the
 officer,  in  particular  his  record  over
 a  period  of  years,  including  his  back-
 ground,  especially  his  operational  and
 active  service  record.  Today  the
 morale  of  the  officers  in  this  respect
 is  not  quite  as  high  as  it  ought  to  be
 for  want  of  confidence  in  the  promo-
 tion  system.

 I  will  not  dwell  upon  the  question
 of  equipment  and  arms  and  ammuni-
 tion  production,  though  I  would  like
 to  say  that  I  find  the  small-arms  job
 has  been  done  very  well  indeed.  But
 I  would  like  to  say  a  word  about
 signal  equipment.  Here  I  think  we
 are  in  a  bad  position  by  any  modern
 standard.  Moreover,  our  communica-
 tion  system  is  far  too  elaborated,  usu-
 ally  duplicated  (which  is  just  all
 right)  but  not  infrequently  it  is  tripli-
 cated  and  even  quadruplicated.  Also
 the  signal  operations  are  much  too
 centralised.

 I  would  have  liked  to  say  a  little
 more  about  the  ordnance  factories,
 concerning  which  my  hon.  friend,  Shri
 Thomas,  made  a  long’  explanatory
 statement  last  time  during  a_  special
 debate.  But  I  shall  be  content  by
 saying  just  two  things.  I  have  re-read
 the  whole  of  his  speech  yesterday  and
 I  was  amazed  to  find  that  the  only
 new  material  that  he  produced  in
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 reply  to  that  debate  was:  we  came  to
 the  conclusion  in  the  circumstances
 that  the  two  ordnance  factories  intend-
 ed  for  manufacturing  propellants  and
 explosives  were  no  longer  required.  It
 seemed  to  me  an  odd  statement.  The
 present  Defence  Minister  in  early  1963.
 said  that  we  needed  six  ordnance
 factories.  In  the  budget  estimates  and
 appropriations  in  4964  he  repeated
 that  we  need  six  ordfidnce  factories,
 inclusive  of  these  two.  These  are  ad-
 missions  of  my  hon,  friend,  Shri
 Thomas.  Six  months  later,  however,
 they  came  to  the  conclusion  that  we
 did  not  need  these  two.  Are  we  play-
 ing  a  game  of  chess  on  a  chequer
 board  or  are  we  engaged  in  doing
 something  serious?  I  have  no  criti-
 cism  to  make  of  the  Defence  Minister’s
 early  statement  in  963  that  we  need
 six  new  ordnance  factories.  It  was,  for
 him,  a  quick  preliminary  _  estimate.
 Anybody  can  on  a  re-assessment  of
 the  position  change  hig  mind.  But
 when  it  came  to  the  964  budget
 estimates,  when  in  those  budget  esti-
 mates  the  Defence  Minister  said,
 presumably  after  due  deliberation  and
 consideration  that  they  wanted  six
 new  ordnance  factories  and  when  only
 six  months  later  Shri  Thomas  said
 “no,  no,  we  do  not  want  two  of  these”
 I  am  left  completely  sceptical.  And  I
 am  even  more  sceptical  when  we  are
 told  that  the  Americans  too  have
 agreed  with  us  that  we  had  _  better
 devote  our  resources  for  develop-
 mental  purposes,  rather  than  putting
 into  those  two  factories,  I  am  sorry,
 Sir  I  remain  utterly  unconvinced.

 Sir,  if  I  had  time,  I  would  like  to
 say  a  word  about  the  top  organisation
 in  the  army.  But,  before  |  do  80,
 I  must  turn  to  a  more  urgent  subject,
 the  air  force.  Here  the  state  of
 affairs  is  dreadful.  There  is  no  other
 word  by  which  the  present  state  of
 the  Indian  air  force  can  be  described.
 In  962  our  air  force  was  quite  in-
 adequate  even  for  supply  dropping
 operations,  even  for  army  observa-
 tion  operations  or  for  casualty  eva-
 cuation,  much  less  for  transport  ope-
 rations,  But  when  it  came  to  offensive
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 air  operations,  or  defensive  air  opera-
 tions,  or  even  ground  support  of  the
 operations  of  the  army,  our  air  force
 was  just  not  there.  And  if  the  Chinese
 had  opened  up  against  us  any  kind  of
 air  warfare,  our  air  force  would  have
 been  smashed,  I  belicve,  in  about  5
 days.

 Now,  Sir,  the  reasons  for  all  this
 ‘are  well-known  and  I  will  not  go  into
 ‘them  because  similar  circumstances
 prevail]  in  the  state  of  our  airforce

 veven  now.  Today  the  offensive  capa-
 bility  of  the  Itdian  air  force  is  nil.
 I  gravely  doubt  whether  it  has  even
 adequate  defensive  capability.  Paki-
 ‘stan,  for  instance,  has  front  line  air
 force  and  aircraft,  far  superior  to  us.
 And  it  is  welll-known  that  there  are
 regular  air  violations  by  Pakistan  into
 Indian  air  space  and;  but  air  force
 ‘have  just  look  on  as  helpless  specta-
 ‘tors.  They  are  far  too  ahead  of  us;
 ‘and  !f  they  are  so  far  ahead  of  us;
 I  wonder  how  far  ahead  the  Chinese
 vare  even  in  regard  to  the  kind  of
 ‘air  warfare  one  may  expect  over  the
 Himalayas.

 The  reasons  for  this  state  of  affairs
 “are  several.  In  the  first  place;  our
 -Air  Force  has  a  large  variety  of  air-
 craft;  most  of  them  obsolete;  none  of
 them  in  adequate  numbers  and  most
 of  them  dispersed  in  all  airfields.

 ‘The  consequences  of  this  khitcheree
 vof  supposed  air  force  strength  are
 serious;  and  I  would  like  to  put  them
 down,  one  by  one,  logically.  Firstly,
 there  is  the  impossibility  of  achieving
 standardised  air  crews.  Those  who
 are  trained  in  one  type  cannot  ordi-
 narily,  at  short  notice  under  opera-
 tional  conditions,  be  expected  efficient-
 ly  to  man  any  other  type.  Next,  there
 is  the  impossibility  to  standardise
 maintenance  equipment,  stOre,  and
 ‘spares,  resulting  in  extravagence  in
 ‘the  aggregate  but  inadequacy  for  each
 ‘type,  This  is  something  with  which
 industrialists  are  familiar.  when  you
 have  got  too  many  types  or  plants
 and  machinery,  you  are  Overwhelmed
 by  the  aggregate  burden  in  :egard  to
 maintenance  equipment,  stores,  spares
 and  the  lot.  But  when  you  come  to
 jndividual  items,  the  stock  is  pretty
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 thin  and  you  remain  always  within
 danger  limits.  Consequently,  again,
 in  industry  as  in  Air  Force  tnere  is
 the  impossibility  to  standardise  main-
 tenance  organisation,  maintenance  pro-
 cedures,  ground  crew  training  and  so
 on,

 Apart  from  these  ,coming  to  the
 other  necessary  aids  to  the  air  force,
 our  radar  network  and  training  are
 still  utterly  inadequate.  Then,  apart
 from  the  poor  quality  and  efficiency
 of  the  general  communicaTion  system,
 our  communications  for  rapit  MET
 briefing  are  Still  woefully  inadequate.
 I  will  not  speak  of  the  kind  of  things
 I  have  heard  in  this  connection  which
 will  shock  people;  but  I  will  simply
 say  that  quick  and  accurate  MET
 briefing  is  hardly  in  existence  and
 the  general  communication  network
 is  quite  bad.

 Now,  Sir,  supposing  one  wanted  to
 strive,  not  tor  an  offensively-poised
 but  defensively-poised  air  force,  an
 air  force  which  is  strong  enough  80
 that  anybody  would  think  twice  be-
 fore  starting  any  funny  business  with
 us,  then  I  suggest  that  what  we
 urgently  require  is  a  reduction  of  the
 multiplicity  of  types.  What  we  re-
 quire  is  rapid  picking  up  of  strength
 and  what  has  been  stated  as  adequate
 for  this  purpose  something  like  45
 additional  squadrons  of  fighters,  with
 a  full  complement  of  medium  range
 fast  bombers,  army  support  aircraft,
 transport  aircraft  and  7  helicopters.
 We  are  thoroughly  ill-equippeq  and
 inadequatcly  equipped  in  egard  to  all
 these.

 I  woulg  like  to  illustrate  that  by
 reference  to  the  dreadful  state  in
 which  we  are  in  the  matter  of  fighters.
 By  fighters  I  do  not  mean  planes  which
 will  attack  the  enemies  miles  ahead  in
 their  own  territory.  I  am  talking  of
 fighters  which  will  do  interception
 work  efficiently,  and  give  cover  to  the
 army  during  operations  and  things  of

 that  kind.

 Now  we  have  seven  types  of  fight-
 ers—three  British  the  Vampires,
 Gnats  and  Hunters,  two  French  the
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 Toofarnis  (Ourange)  and  Mysteres,
 one  Russian:  the  MIG;  and  one  Indian,
 HF-24.  And  what  is  the  effective
 operational  position  about  this  lot?
 The  Vampires  and  Toofanis  are  com-
 pletcly  obsolete  as  fighters  and  use-
 ful  only  for  army  support  work.  The
 Mysteres  are  mysteriously  useless.  In
 fact,  they  are  now  ‘being  used,  I
 understand,  merely  for  photo  recon-
 naisance  work.  There  was  a  scandal
 associated  with  their  purchase;  but  I
 do  not  want  to  go  into  that  now  be-
 cause  it  is  also  my  information  that
 that  business  is  being  adequately
 “taped.”  The  Gnats  are  now  being
 manufactureqd  by  HALL  under
 licence.  I  do  not  know  why.  They
 are  not  supersonic  at  level  flight;
 their  ejection  seats  do  not  always
 eject;  they  have  poor  manoeuvr-
 ability,  there  is  the  highest  fatality
 rate;  they  are  grounded  for  two
 months  out  of  every  four;  they  are
 not  armed  with  guided  missiles;
 and  they  have  been  rejected  by
 NATO  as  utterly  useless.  The  H.F-24
 with  gnat  engines  is  again  utterly  use-
 less  and  the  result,—a  very  poor  per-
 formance.  We  were  assured  at  one
 time  that  the  British,  then  the
 Russians,  then  the  Egyptians  and’  per-

 _haps  all  sorts  of  other  people  were
 developing  suitable  power  units  for
 this  aircraft.  But  all  that  has  fallen
 through;  with  the  result  that  this,
 Much  publicised  “Indian  built  Mach
 5  fighter,”"—that  wretched  thing
 with  l}  times  the  speed  of  sound  does
 not  exist  in  reality  at  all.  It  is  just
 a  bit  of  bumkum  that  has  been  handed
 out  to  the  country.

 Now,  Sir,  I  come  to  the  Migs.  They
 are  doing  a  firstclass  job.  They  are
 good  fighter  aircraft  by  modern  stand-
 ards.  But  ]  am  a  little  worried—to
 put  it  mi!dly—about  the  supply  posi-
 tion  and  about  the  production  position
 of  Migs,  because  it  all  seems  to  be
 shrouded  in  mystery.  In  963  we
 received  six  Migs.  Those  are  the  only
 aircraft  which  we  have  yet  received
 of  this  particular  bran&.  Two  of  them
 were  lost  by  collision.  Two  of  them
 have  been  grounded  for  technical
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 reasons;  and  only  two  are  in  use.
 Thereafter  we  only  get  all  stories,
 such  as  that  three  squadrons  of  Migs
 have  been  en  route  to  India  since
 1963.  Even  if  they  were  travelling
 by  bullock  carts,  they  should  be  here
 by  now.  I  do  not  know  whether  they
 are  towed  by  human  beings

 An  hon.  Member:  Or  coming  over
 the  Himalayas.

 Shri  N.  Damdeker:  Or  whether  they
 are  coming  over  the  Himalayas.  I  do
 not  know,  We  are  supposed  to  have
 had  by  this  time  three  squadrons  of
 Migs  which,  as  I  said,  are  very  good
 aircraft.  Also,  Mr,  Thomas  explained
 in  this  House  the  other  day  about  the
 plans  of  manufacturing  Migs  in  India.
 I  do  not  know  whom  he  thought  he
 was  talking  to,  I  happen  to  be  one
 who  has  some  experience  in  the  mat-
 ter  of  setting  up  the  manufacture  of
 something,  where  nothing  is  made  here
 and  where  you  want  to  go  hack,  stage
 by  stage,  until  you  produce  the  whole
 wreched  thing  from  the  raw  mater-
 ial  stage.  What  Mr,  Thomas  said,  I
 am  afraid,  is  a  pretty  little  story  which
 goes  like  this:  he  said  that  we  are
 building  factories  for  manufacturing
 Migs  in  fhis  country;  the  factories  will
 be  erected  in  one  year;  the  production
 of  Migs  on  assembly  basis  will  be  in
 the  second  year;  production  on  gsub-
 assembly  basis  will  be  in  the  third
 year;  and  production  on  virgin  raw-
 material  basis  will  be  in  the  fourth
 year.  It  is  utter  nonsense.  Tt  just
 cannot  happen.  T  have  some
 knowledge  of  manufacturing  complete
 cement-making  machinery  in  the
 country.  It  takes  a  long  time.  But,
 do  not  rely  upon  my  experience  alone.
 Ask  the  Chittaranjan  Locomotive
 works  how  many  years  it  took  them  to
 produce  a  compicte  ordinary  locomo-
 tive.  Ask  Telco  how  many  years  it
 took  them  to  produce  an  ordinary
 locomotive  until  all  the  components
 were  Indian  made.  Ask  Chittaranjan
 now  how  long  they  have  been  in  pro-
 ducing  electric  Locomotives  and  how

 many  more  years  is  it  going  to  take
 before  they  produce  the  whole  pro-
 duct  in  this  country,  In  spite  of  this,
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 we  were  regaled  by  the  Minister  with
 a  delightful  tale  when  he  said  that
 within  as  little  as  four  years  we  were
 going  to  produce  Mig  aircraft  from  the
 raw-matcrial  stage.  I  want  to  repeat
 that  Mig  is  a  first  class  aircraft.  If
 We  could  have  them,  in  adequate
 numbers  it  would  be  very  good.  But
 I  get  a  little  worried  with  this  sort  of
 thing.  I  am  just  trying  to  bring  it
 into  the  focus  of  our  urgent  needs.
 What  we  are  looking  for  is  an  Air
 Force  that  will  effectively  resist  ag-
 gression  from  China.  Are  we  going
 to  be  dependent  on  this  kind  of
 schedule  and  plan  three  squadrons
 taking  two  7९७5  to  come  here  and  not
 yet  arrived,  and  Migs  taking  years  to
 produce  in  the  country—and  all  of
 them  from  Russia?  |  am  not,  parti-
 cularly  in  this  debate,  taking  up  an
 ideological  aftitude.  I  am  concerned
 merely  with  the  fact  that  country  ‘A’
 is  going  to  promise  the  supply  and  to
 help  us  produce  these  ‘aircraft  in  this
 country  to  be  used  against  hig  friend.
 I  wonder  whether  all  this  delay  has
 some  bearing  and  whether  this  prob-
 lem  is  in  some  fashion  interlinked
 with  the  fact  that  it  is  China  against
 whom  we  want  these  and  it  is  Russia
 which  is  going  to  supply  all  these.
 Ordinarily,  IT  would  only  wonder  in  a
 mild  way.  But  I  particularly  won-
 der  when  I  am  told  fairy  tales  about
 the  short  time  it  is  going  to  take  to
 produce  complete  aircraft  in  this
 country  from  the  raw  Materials  stage

 Shri  Joachim  Alva:  Has  not  the
 USA  played  Pakistan  and  India,  one
 against  the  other  in  the  case  of  F.-04,
 military  aircraft?

 Shri  N.  Dandeker:  If  the  Speaker
 will  give  me  another  half  an  hour,  १
 will  answer  that.

 Sir,  the  only  aircraft  today  with
 us,  with  a  reasonable  and  adequate
 capability  88  a  good  intercepter,  78
 the  Hunter.  The  rest  is  just  useless
 clutter.  MIG  could  be  a  first  class
 business.  I  would  suggest  that  we
 Zo  a  little  faster  on  this  Mig  business.
 Let  us  get  more  Migs,  more  quickly
 I  would  suggest,  too  that  we  get  some
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 F.-5s  or  Phantoms  from  USA.  The
 important  point  is  this.  I  do  not  care
 where  a  good  fighter  aircraft  comes
 from,  provided  it  is  a  modern  §  and
 sufficiently  competent  aircraft.  But
 I  want  that  it  should  come.  I  want
 that  it  shoulq  be  here,  and  7०६४  that
 we  should  still  be  merely  _  talking,
 two  and  a  half  years  after  the  Chinese
 invaded  us,  about  an  Air  Force  which
 today  coulq  be  knocked  out  by  the
 Chinese  in  six  weeks  whereas  at  that
 time  perhaps  they  could  have  done  it
 in  a  fortnight.

 Let  me  just  take  a  few  minutes
 over  the  peculiar  position  that  exists
 in  the  matter  of  transport  aircraft.
 The  Dakotas  continue  to  do  an  extra-
 ordinary  job.  We  have  also  one  or
 two  other  transport  aircraft.  But  the
 story  I  want  to  tell  is  about  he  Avro-
 748—another  big  hoax  like  HF-24.  It
 was  another  propaganda  gimmick  of
 the  previous  Defence  Minister,  It
 is  said  that  since  1958-59  the  factory
 at  Kanpur,  which  is  manned  by  train-
 eq  service  personnel,—that  is,  to  say,
 Air  Force  personnel  engaged  in  the
 job  of  producing  the  aircraft—-as  if
 the  Vizag  or  Cochin  Shipyard  could
 be  better  run  by  ©  sailors——anyhow
 since  1958-59  the  Kanpur  _§  factory
 manned  by  trained  serivce  personnel
 has  in  seven  years  produced  two
 Avro-748  aircraft.  I  may  be  wrong,
 it  may  be  two  or  three,  in........

 An  hon.  Member:  Six  yeers.

 Shri  N.  Dandeker:  Make  it  six  years.

 An  hon.  Member:  Is  it  six  planes
 or  six  years?

 Shri  N.  Dandeker  The  Avro  was
 discontinued’  in  UK.  because  there
 were  no  orders  for  any  more  of  them.
 The  Indian  Air  Force  knowg  it  is  a
 useless  junk,—hoax.  They  do  not
 want  any  of  them.  The  Kanpur  fac-
 tory  are  now  trying  to  foist  them  on
 the  Indian  Airlines  Corporation.

 Sir,  I  will  not  take  much  more
 time  in  this  debate.  I  hope  I  have
 made  my  point,  which  is  this.  From
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 the  point  of  view  of  Army  organisa-
 tion,  from  the  point  of  view  of  army
 equipment  and  from  the  point  of
 view  of  Army  discipline  and  morale,
 much  still  remains  to  be  done,  though
 today  the  Army  is  in  far  better  shape
 than  it  was  in  1962.  I  would  like  to
 repeat  that.  I  do  not  want  anybody
 to  think  that  I  have  the  same  sort  or
 feeling  about  the  Army  today  as  |
 hag  about  it  in  962  or  I  have  about
 the  Air  Force  today.  The  Army  is
 in  good  shape.  The  officers  and  per-
 sonnel  are  al]  right.  But  in  relation
 to  the  particular  point  I  made  about
 hardening  up  and  producing  tough
 and  ruthless  men,  even  at  the  cost  of
 a  few  casualties  during  battle  inocu-
 lations,  the  counterpart  of  this  must
 also  be  remembered.  If  the  men  lose
 their  lives  during  battle  inoculation
 training,  their  families  get  a  miserable
 pension.  I  was  horrified  to  hear  that.

 I  feel,  I  should  not  mention  the  figure.
 व  do  not  believe  it  in  fact.  I  am  told
 that  it  is  Rs.  8  or  Rs.  0  if  in  a  non-
 operational  situation  a  man  under
 training  dies.  Please,  Sir,  Yé€  us  not
 be  so  niggardly  towards  the  families
 of  these  stalwarts  whom  we  are  en-
 gaging  in  the  Army  on  a  voluntary
 im-take  basis,  not  as  conscripts.  They
 are  men  with  dependents  whom  we
 have  taken  on  8  voluntary  in-take
 basis  and  for  whom  I  have  suggested
 rigourous  toughening  up  and  strong
 discipline.  Let  us  not  be  so  niggardly
 in  so  far  as  thelr  family  pensions  are
 concerned.

 As  far  as  our  ‘Air  Force  is  concerned,
 I  confess,  I  am  utterly  horrified  at
 the  present  state  of  affairs  and  I  hope
 the  Minister  will  take  drastic,  quick
 and  effective  remedial  action.  Let
 the  whole  force  get  geared  up  with
 certain  clear  objectives,—but  not  with
 this  hotch-potch  types  of  aircraft,  of
 every  conceivable  variety  that  we
 seem  to  think  of.  Let  us  cut  out  this
 ccackle  about  Avro-748,  the  H.F.-24
 and  the  whole  lot  of  other  balonies
 handed  out  to  the  country  about  com-
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 pletely  manufacturing  modern  fighter
 aircraft  in  the  country  with  four
 years!  ly

 Shri  Raghunath  Singh  (Varanasi):
 Mr,  Speaker,  Sir,  in  the  Ministry  of
 Defence  Report  for  the  year  1964-65,
 it  is  mentioned  that“the  foreign  policy
 and  defence  planning  must  go  hand
 in  hand.  This  is  realistic  approach  to
 the  Defence  problem.  In  other  words,
 tf  our  defence  is  strong,  the  foreign
 policy  will  be  stronger.  The  power
 of  defence  decides  the  foreign  policy
 of  a  nation.  The  Govefnment  of  India
 has  realised  it  but  it  has  realised  it
 after  a  long  time.

 The  second  point  mentioned  in  this
 Report  is:

 “Pakistan  .and  China  are  pre-
 paring.  There  has  been  no  mate-
 rial  change  in  the  threat  to  our
 security.  Pakistan  has  continued
 their  pressure  tactics  and  all  along
 the  cease-fire  line  the  number  of
 incidents  of  violation  of  cease-
 fire  line  has  shown  a  disturbing
 tendency  to  increase.”

 If  you  will  permit  me,  Sir,  4  may
 add  that  we  are  being  humiliated
 every  day  on  our  border  by  Pakistan.
 Arson,  loot  and  abduction  have  be-
 come  the  rule  of  the  day.  This  is  the
 worst  type  of  humiliation  to  a  peace-
 ful  nation.  We  60  not  believe  in  war,
 but  we  believe  in  the  defence  of  our
 freedom  which  we  have  achieved
 after  a  long  suffering  and  sujugation.

 3.4  hrs.

 {Mr.  Deputy-SPEAKER  in  the  Chair]

 Marshal  Chen  Yi  said  on  28-3-65  at
 Rawalpindi  described  Sindo-Pakistan
 cooperation  “as  a  positive  factor  in
 the  present  international  situation”.
 We  should  take  note  of  this.  The
 great  Marshal  is  moving  in  our
 friendly  border  countries  with  some

 purpose.
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 This  Report  again  is  realistic  when
 it  says:

 “While  our  relation  with  all  our
 neighbours  continues  to  remain
 cordial,  the  attitude  of  these  two
 neighbouring  cpuntries  and  the
 continued  occupation  by  China
 of  vast  tracts  of  our  territory
 have  made  it  necessary  to  keep
 our  forces  in  a  state  of  readiness.”

 We  should  not  underestimate  the
 strength  of  Chinese  and  Pakistani
 forces.  We  should  not  underestimate
 the  newly  formed  Peking-Rawalpindi
 and  Djkarta  axis.  The  border  of  In-
 donesia  ig  only  40  miles  away  from
 Nicober.  In  the  north,  the  Chinese
 armies  are  massing.  On  the  western
 and  eastern  fronts,  Pakistani  armed
 forces  are  not  losing  any  chance  to
 humiliate  us.  Let  us  see  what  the
 Chinese  leaders  say.  Mao  Tse-tung
 wrote  “On  Protracted  War”  to  keep
 the  enemy  “in  the  dark  about  where
 and  when  our  forces  will  attack”.
 Further:  “In  order  to  achieve  vic-
 tory,  we  must  as  far  as  possible  make
 the  enemy  blind  and  deaf  by  sealing
 his  eyes  and  ears  and  drive  his  com-
 manders  to  distraction  by  creating
 confusion  in  their  minds”.  In  the
 context  of  this,  I  hope  that  India
 will  neither  be  blind  nor  deaf  to  the
 designs  of  the  enemy.  During  the
 border  fighting,  Peking  demonstrated
 that  it  could  very  effectively  deploy
 and  support  limited  but  still  signifi-
 cant  conventional  land  power  beyond
 the  Chinese  borders  under  particular
 conditions.  This  it  had  previously  de-
 monstracted,  on  a  much  larger  scale,
 in  Korea,  where  he  said:

 “There  is  a  preparation  afoot.
 China  has  got  People’s  Libera-
 tion  Army  of  27  lakhs  including
 ground  forces,  air  forces,  navy
 and  border  guards.  People’s  Arm-
 ed  Police  is  estimated  at  about  5
 Jakhs.”

 The  bulk  of  People’s  Liberation  Army
 (2  million)  ig  believed  to  be  assign-
 ea  to  approximately  40  field  armies,
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 each  basically  consisting  of  three  in-
 fantry  divisions.  The  infantry  divi-
 sions  range  from  05  to  54  consist-
 ing  of  11,000  to  12,000  man  infantiy.

 Their  Air  Force  numbers  about  2600
 aircrafts  of  which  some  2000  are  jets.
 As  far  as  the  Army  and  the  Air
 Force  are  concerned,  I  leave  it  to
 my  friends,  Shri  Ravindra  Varma  and
 Shri  Brij  Raj  Singh  of  Kotah.

 I  want  to  say  a  few  words  more
 about  the  Chinese  intentions.  The
 leaders  of  China  have  said  ihat  a
 revolutionary  army  is  not  afraid  of
 the  enemy,  no  matter  how  powerful
 he  is.  It  is  not  afraid  of  any  weapon,
 No  matter  how  strong  it  is,  A  well-
 known  expert  on  defence  has  said  that
 the  Chinese  could  take  over  Nepal,
 Bhutan,  Sikkim  and  Assam  should  they
 wish  to  do  so.  Troop  strength  in  the
 Tibetan  area  amounts  to  five  or  six
 acclimated,  well-equipped  mountain
 divisions,  plus  some  separate  task
 groups  of  regimental  size.  Overall
 strength  is  possibly  1,60,000  at  pre-
 sent  in  Tibet  near  the  border  of
 India.  The  Chinese  army  is  equipped
 with  nuclear  and  modern  weapons  of
 destruction.  India  should  realise  that
 she  hag  to  meet  a  formidable  enemy
 on  her  borders.

 I  welcome  that  the  Defence  Ministry
 is  establishing  missile  complexes.  We
 must  equip  our  Army  with  nuclear
 weapons  but  not  the  atom  bomb.  We
 cannot  dream  to  play  with  the  liberty
 of  the  people.  Nepolean  rightly  said:
 “Blood  is  the  price  of  victory.  We
 must  either  resort  to  it  or  give  up
 waging  war.  All  reasong  of  humanity
 which  you  might  advance  will  omy
 expose  you  to  being  beaten  by  less
 sentimental  adversaries.”  China  and
 Pakistan  are  not  wedded  to  any  rea-
 son.  They  understand  only  the  lan-
 guage  of  force.  I  would  like  the
 (sovernment  to  adopt  a  firm  and  deci-
 sive  policy  against  Pakistan  and
 China.  Defence  against  Pakistan  and
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 China  is  to  be  planned.  The  army
 units  equippeq  with  weapons  furnish-
 ed  by  U.S.A.  cannot  be  deployed
 against  Pakistan.  Therefore,  India
 will  have  to  meet  the  menace  of
 Pakistan  on  her  own  strength  and
 people’s  cooperation  should  be  sought
 in  this  direction.  We  will  defend
 India  not  for  ourselves  but  for  our
 future  generations.

 During  the  Second  World  War,  Fran-
 klin  Roosevelt  rightly  remarked:

 ‘We  will  defend  not  for  our
 generation.  We  defend  the  foun-
 dation  laid  by  our  forefathers.
 We  will  build  the  lives  for  gene-
 rations  yet  unborn.  We  defend
 and  we  build  a  way  of  life  not
 for  America  alone  but  for  all
 mankind.”

 This  axis  of  Djakarta-Peking-Karachi
 is  a  menace  not  only  to  the  continent
 of  Asia  but  to  the  whole  world.
 When  Prime  Minister  Nehru  appealed
 to  the  people  of  this  country  to  re-
 pel  the  Chinese  aggression,  they  stood
 as  one  man  in  supporting  the  Gov-
 ernment.  They  responded  spontane-
 ously.  The  time  has  come  when  our
 present  Prime  Minister  and  the  De-
 fence  Minister  should  give  a  clarion
 call  to  our  country  and  I  att  confident
 that  if  people  are  taken  into  confi-
 dence,  they  will  rise  as  one  man  to
 defend  their  motherland.

 The  Chinese  atom  bomb  blast  at
 Lapnor  on  the  6th  October  has  caus-
 ed  a  great  consternation  throughout
 the  world.  The  U.S.  Defence  Secre-
 tary  said  recently  in  his  testimony  to
 the  House  of  Representative  Armed
 Service  Commission:

 “The  prospect  of  unfriendly
 neighbour  on  its  northern  border
 armed  with  nuclear  weapon  5
 understandably  disturbing  to  the
 Indian  Government  and  the
 people.”

 India  should  equip  her  armaq  forces
 with  nuclear  weapons  so  that  we  may
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 not  face  the  humiliation  again.  Our
 Defence  budget  is  not  very  inspir-
 ing.  India  is  spending  only  30  per
 cent  of  its  Budget  on  Defence.  Pakis-
 tan  is  spending  more  than  60  per  cent
 of  her  Budget  and  so  is  the  case  of
 many  nations  in  the  world.

 Shri  Hari  Vishnu  Kamath  (Hoshan-
 gabad):  On  a  point  of  order,  Sir.
 It  is  interesting  to  hear  the  General
 Secretary  of  the  Congress  Parliamen-
 tary  Party  reading  a  written  speech.
 If  you  permit  him  to  do  so,  the  same
 latitude  should  be  given  to
 (Interruption).

 Shri  Raghunath  Singh:  Come  on
 and  see  it.  It  is  not  a  speech.  These
 are  the  notes.

 Shri  Nath  Pai  (Rajapur):  Mr.
 Deputy-Speaker,  Mr,  Kamath  should
 know  that  a  maiden  speech  is  never
 interrupted.  It  is  his  maiden  speech
 in  English.

 Shri  Hari  Vishnu  Kamath:
 case  I  am  sorry.

 In  that

 Shri  Raghunath  Singh:  As  far  as
 our  Budget  is  concerned,  in  1963-64,
 the  amount  provided  was  Rs.  704
 crores;  in  1964-65,  it  was  Rs.  76  crores
 and  in  1965-66  it  is  Rs.  748  crores.  I
 fail  to  understand  how  our  army  is
 going  to  be  modernised.

 Now,  Sir,  I  want  to  remind  the
 House  about  our  sea  frontier.  Our
 sea  frontier  is  3,500  miles,  whereas
 the  land  frontier  of  India  is  9,945
 miles.  That  means,  30  per  cent  is
 our  sea  frontier.  But,  what  are  we
 spending  on  the  Navy?  We  are
 not  spending  even  4  per  cent,  we  are
 spending  at  present  on  the  Navy  only
 3.3  per  cent.  If  we  take  our  general
 budget,  then  we  are  Spending  on  Navy
 only  l  per  cent,  when  our  sea  fron-
 tier  is  more  than  3,500  miles.  Let  us



 6721  D.G—

 see  what  America  is  spending  on  her
 Navy.  America  is  spending  29  per
 cent  of  her  defence  budget  on  Navy.

 Let  me  come  to  the  budget  of
 Navy.  In  ‘1963-64  Rs.  22  crores  were
 allotted;  Rs.  23  crores  were  allotted
 in  ‘1964-65,  and  Rs.  25  crores  are  allot-
 ted  in  ‘1965-66.  With  this  amount,
 we  want  to  purchase  submarines,  we
 want  to  replace  our  old  ships.  How
 can  al]  these  things  be  done  with  this
 meagre  allotment?  I  am  not  very
 hopeful.  At  the  present  time  the
 whole  strategy  of  the  world  is  chang-
 ing.  In  the  words  of  Mr.  Khrushchev
 —he  remarked  about  the  new  stra-
 tegy  of  defence  in  January  :964—
 “the  Air  Force  is  being  almost  com-
 pletely  replaced  by  missiles;  in  the
 Navy  now  submarines  are  important,
 but  surface  ship  can  no  Jonger  play
 the  role  they  played  in  past.”  But
 what  do  we  find  in  our  Budget?
 There  is  not  that  much  of  importance
 given  to  the  development  of  Navy.
 In  the  Report  also  there  is  only  one
 line—a  phased  programme  for  re-
 placement  of  over-aged  ships  of  the
 Navy.  When  the  whole  defence
 strategy  in  the  world  is  changing  and
 when  submarine  has  gained  a  pre-
 eminent  position  in  the  defence
 strategy,  I  do  not  know  how  we  are
 going  to  equip  our  Navy  with  modern
 ‘weapons.

 When  our  Generals  and  Defence
 experts  may  say  that  Navy  has  no
 importance,  a  well-known  author  on
 defence  says  in  connection  with  the
 importance  of  Navy  that  “no  matter
 what  short-sighted  nations  may  do  in
 allowing  their  power  on  the  seas  to
 wither  there  will  always  be  others
 ready  and  eager  to  use  the  seas  for
 their  own  purposes  to  establish  their
 own  rules  according  to  their  cons-
 cience  and  their  ability  to  enforce
 their  will”.  If  I  can  give  you  the
 comparative  figure  of  China-Indone-
 sia—Pakistan  axis,  they  have  got
 totally  1,069  units  of  all  categories.
 As  compared  to  this  figure  of  1,069
 units,  we  have  only  44  units.  Mr.
 Aditi,  the  Indonesian  Communist
 Leader  remarked  in  January  last  that
 the  border  of  India  from  Sumatra  is
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 only  40  miles  and  the  Chinese  steam
 boats  are  seen  plying  there.  Our
 Andaman-Nicobar  islands  are  expos-
 ed  to  the  enemy.  There  is  no  de-
 fence  and  I  wonder  how  we  tan  de-
 fend  the  coast-line  of  3,500  miles
 with  only  44  units.  I  would  like  to
 say  that  it  is  not  proper  to  neglect
 the  Navy.  Navy  is  the  life-line  of
 India  and  we  must  always  remember
 that  our  Navy  has  to  protect  3,500
 miles  of  our  coast  line.  There  must
 be  a  regular  planning  cell  for  Navy
 alone.  Rs.  25  crores  is  a  very  meagre
 sum  and  it  will  not  secure  Navy
 much  of  modern  equipment.

 Let  us  see  what  programme  we
 have  for  the  development  of  Navy.
 In  1972-73  with  the  collaboration  of
 English-men  we  will  be  able  to  pro-
 duce  only  three  frigates—after  five
 years.  What  we  will  be  doing  with-
 in  these  five  years  if  war  comes,  no-
 body  knows.  We  have  got  no  torpe-
 do  boats  and  no  ordinary  gun  boats.
 We  have  got  no  anti-submarine  fri-
 gates.  I  don’t  think  we  are  realising
 the  strength  of  the  Chinese  and  In-
 donesian  Navy.  which  has  the  attack-
 ing  force  and  which  has  the  landing
 force.  We  should  not  forget  this.
 When  Indonesia  has  got  six  subma-

 rines,  India  has  got  none.  We  are
 still  negotiating  to  get  a  submarine
 from  the  U.K.  In  view  of  the  fact
 that  the  whole  Indonesian  and
 Chinese  navy  is  organised  on  the
 basis  of  attacking  and  landing  force,
 it  is  high  time  that  our  Defence

 planning  is  geared  up  and  our  imme-
 diate  needs  are  attended  to.  What
 we  need  is  small  fast  destroyers,  sur-
 face  torpedo  boats  and  submarine
 boats  and  light  cruisers.  We  have  to
 have  before  us  the  principles  of  mobi-
 lity,  freedom  of  action  and  flexibi-

 lity  in  the  use  of  armed  power  at  sea.
 We  have  entered  into  agreement  with

 the  United  Kingdom  for  production
 of  three  frigates;  but  the  frigates  are
 out  of  date.  We  must  have  organised
 our  Navy  on  modern  lines  as
 the  Navy  of  Russia  is  organised.  In
 Russia  they  have  got  500  submarines.
 It  was  the  U-boat  which  paralysed
 the  whole  allied  powers,
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 In  the  end,  I  would  like  to  say  I

 assure  Shri  Chavan  that  the  Indian
 people  will  take  pride  in  defending
 their  motherland.  We  have  achieved
 freedom  after  several  hundred  years
 of  slavery  and  we  have  got  to  pre-
 serve  it,  whether  we  have  nuclear
 weapon  or  not;  we  have  got  to  pro-
 tect  our  country’s  freedom  and  we
 will  do  it.

 Shri  Sham  Lal  Saraf  (Jammu  and
 Kashmir):  Mr.  Deputy  Speaker,  Sir,
 after  hearing  the  two  speeches,  one
 from  Mr.  Dandeker  and  the  other
 from  Shri  Raghunath  Singh,  I  feel
 that  I  must  give  some  of  the.  figures
 given  by  the  Ministry  of  Defence  and
 try  to  explain  them  as  I  have  un-
 derstood  in  order  to  show  the  pro-
 gress  achieved  by  the  Ministry  of
 Defence  on  all  fronts,

 If  we  take  the  budget  figures  of
 1963-64  in  respect  of  the  Ministry  of
 Defence,  the  actuals  on  the  revenue
 side  were  704.l4  crores  and  Rs.
 9.98  crores  on  the  capital  budget
 side.  A  year  before  this  it  was  only
 50.  60  crores.  In  1964-65,  the  revised
 estimates  have  come  to  77.80  crores
 for  revenue  budget  and  4.0  crores
 for  capital  budget  making  a  total  of
 853.90  crores.  In  1965-66  the  esti-
 mated  grants  that  are  before  us  are
 748.74  crores  for  Revenue  and  30.65
 crores  on  capital  budget  making  a
 total  of  878.79  crores.  Right  from
 1962-63  onwards  we  find  that  under
 budget  heads  there  is  increase  on  the
 revenue  side  and  the  expenditure  is
 rising  in  accordance  with  the
 revenue  receipts  have  in  the  country
 us  a  whole.  My  hon.  friend  Shri  N.
 Dandeker  has  made  certain  remarks
 about  the  ideal  things  that  we  should
 have,  and  he  has  also  pointed  out  in
 his  own  way  how  those  ideal  things
 could  be  achieved.  My  hon.  friend
 Shri  Raghunath  Singh  also  has  done
 the  same  thing  from  another  angle.
 But  the  point  that  has  to  be  remem-
 bered  is  this.  After  all,  this  money
 has  to  come  from  somebody.  It  has
 to  come  from  the  people  by  way  of
 taxes,  from  the  economic  strength
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 that  the  people  and  the  country  have.
 From  the  time  of  the  ‘1963-64  bud-
 get,  we  find  that  the  people  have
 been  taxed  to  the  utmost,  and  a  large
 portion  of  the  tax  collections  has
 been  diverted  to  the  Army.  I  shall
 presently  explain  how  the  entire
 activities  of  the  Army  are  going
 ahead  very  rightly  in  the  direction  in
 which  my  hon.  friends  Shri  Raghu-
 nath  Singh  and  Shri  N.  Dandeker
 want  them  to  move.

 4  hrs,

 If  we  take  the  ‘1964-65,  budget  and
 see  the  amount  that  was  earmarked
 for  the  Army,  this  is  what  we  find.
 On  the  revenue  side,  there  was  a
 shortfall  of  Rs,  0.99  crores  last  year,
 but  that  was  counter  balanced  by  in-
 crease  in  pay  and  allowances’  and
 expenditure  on  transportation  and

 This  kind  of  reappropriation
 within  those  heads  was  permissible
 from  the  budgetary  point  of  view.
 That  is  to  say,  the  amount  that  could
 not  be  spent  under  one  head  has  been
 spent  under  another  permissible  head.
 This  is  really  creditable  on  the  part
 of  the  Defence  Ministry.

 Again,  on  the  capital  side  there  was
 a  shortfall  of  about  Rs.  8.5  crores.
 The  Ministry  could  not  spend  that
 amount  to  the  extent  that  it  was  ear-
 marked  for  particular  things,  but
 that  was  due  to  reasons  that  have
 been  explained  in  the  memoranda
 that  have  been  circulated  to  us,  and,
 therefore,  I  would  not  like  to  go  into
 those  reasons  in  detail.  But  they
 have  spent  the  amount  on  other  capital
 works  and  ‘such  other  matters.  That
 is  to  say,  they  have  not  allowed  that
 amount  also  to  lapse,  but  they  have
 spent  the  amount  in  the  way  they
 could  spend  it  best.

 Now,  let  us  see  the  break-up  of
 the  present  budget.  And  this  is  a
 point  that  my  hon.  friend  Shri  N.
 Dandeker  should  note.  On_  the
 revenue  budget,  we  find  that  out  of
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 about  Rs.  700  odd  crores,  Rs.  30i.2
 crores  are  for  pay  and  allowances,
 Rs.  343.9  crores  for  stores  and  equip-
 ment,  transportation  and  _  miscella-
 neous  account  for  Rs.  47.53  crores,
 and  maintenance  of  buildings  and

 installations  etc.  accounts  for
 Rs.  35.60  crores.  From  the  proportion
 of  the  expenditure  on  the  various
 items  also  we  fing  that  the  strength
 of  the  Army  is  going  up  and  so  also
 that  of  the  Navy  and  the  Air  Force,
 which  I  shall  presently  deal  with  in
 some  detail.  Also,  if  we  see  the  ex-
 penditure  on  stores  and  equipment
 ang  transportation,  we  find  that  in
 comparison  with  that  on  pay  and
 allowances,  this  expenditure  is  much
 more.  That  shows  very  clearly  how
 the  strength  ag  well  as  the  quality
 of  the  Army  and  the  other  two  wings
 of  the  Defence  Forces  are  being  in-
 creased,

 Compared  with  the  Revised  Esti-
 mates  for  1964-65,  the  Budget  Esti-
 mates  for  1965-66  show  an  increase
 of  Rs.  3.93  crores  in  the  net  expen-
 diture  to  be  met  from  revenue.  The
 increase  has  occurred  mainly  under
 Army  (Rs.  2  crores),  Navy  (Rs.  2

 crores)  800  Air  Force  (Rs.  28  crores).
 l  would  submit  that  we  must  be

 very  realistic  in  these  matters  and
 understand  what  it  really  means.  It
 is  all  right  if  it  is  said  that  one  must
 cut  one’s  coat  according  to  the  cloth.
 But  ag  regards  the  money  made
 available  to  the  Ministry  of  Defence,
 I  would  submit  that  they  are  to  cut
 their  coat  according  to  the  cloth.  So,
 I  can  fully  appreciate  the  way  in
 which  some  increase  has  occurred  to
 the  extent  of  Rs.  2  crores
 Amny,  Rs.  2  crores  on  the  Navy  and
 Rs.  28  crores  on  the  Air  Force.  This
 igs  a  matter  which  has  to  be  appre-
 ciated.

 Again,  in  the  capital  budget  for
 this  year,  there  is  an  increase  of
 Rs.  2.0  crores,  ang  that  is  very
 rightly  being  spent  on  new  factories
 and  for  the  construction  of  married
 accommodation.  I  am  very  happy  to
 note  that  more  money  is  being  spent
 now  on  provision  of  marrie@  accom-
 dation.  It  is  a  very  good  thing  that
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 is  being  done.  I  had  spoken  about
 this  matter  last  year,  and  I  got  a
 letter  from  the  Defence  Minister  on
 this  matter,  and  I  am  very  much
 thankful  to  him  that  he  is  paying  his
 attention  to  this  important  matter.
 It  is  also  really  laudable  that  the
 Ministry  is  going  to  invest  money  on
 the  establishment  of  new  defence
 factories.

 Another  thing  that  I  must  appreci-
 ate  is  in  regarg  to  the  measures  for
 better  financial  control,  with  a  view
 to  enabling  the  Ministry  to  spend
 money  properly  and  to  effect  savings
 wherever  possible,  by  framing  proper
 rules  and  regulations  and  checks  etc.,
 and  by  giving  the  Ministry  sufficient
 financial  advice  on  the  spot  go  that
 the  hurdles  that  arise  from  day  to
 day  could  be  cleared  on  the  spot  and
 the  money  could  be  spent  effectively.

 There  is  one  other  thing  which  is
 very  much  exhilarating.  I  am  glad
 that  the  Ministry  hag  revised  and
 increased  the  salaries  of  some  cate-
 gories  of  the  Army,  particularly  of
 the  nursing  services.  I  know  that
 even  in  the  civilian  departments
 there  is  a  paucity  of  nursing  service
 personnel,  and  doctors,  and  parti-
 cularly  lady  doctors.  I  am  happy  to
 see  that  the  Ministry  has  very  real-
 itically  given  them  increased  pay
 and  allowances  and  also  pension
 facilities,  ang  I  hope  that  these  will
 help  in  bringing  up  the  quality  of
 the  Army  services.

 In  regard  to  recruitment,  we  are
 very  nappy  to  note  the  progress  that
 has  been  achieved.  Ever  since  the
 emergency  was  declared,  by  the  end
 of  963  the  target  that  they  had  fixed
 for  recruitment  is  almost  over,  as  far
 as  officers  and  other  ranks  are  con-
 cerned.  And  this  has  been  the  posi-
 tion  in  the  case  of  all  the  three  wings
 of  the  Defence  Services.  For  the
 first  time  during  the  last  two  or  three
 years  we  find  that  the  recruitment
 has  been  made  open  to  all  classes  and
 to  al]  areas,  without  any  distinction
 between  martial  and  non-martial
 classes.  Formerly,  some  years  back,
 only  individuals  from  certain  com-
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 munities  used  to  be  recruited  but
 now  that  is  almost  over,  and  the
 relations  between  the  officers  and
 jawans  are  very  much  cordial  because
 they  work  together  and  live  together.
 It  is  a  new  thing  whlch  is  developing
 in  our  Army.

 As  far  as  recruitment  is  concerned,
 particularly  in  regard  to  technical
 graduates  for  the  technical  wings,
 there  has  been  some  difficulty  in
 getting  doctors  and  engineers  parti-
 cularly.  For  this  purpose,  incentives
 have  been  given  to  our  young  men.
 Yhe  recruitment  is  made  even  at  the
 university  level  now.  For  instance,
 the  Ministry  has  started  granting
 commissions  to  the  under-graduates
 in  the  last  year  of  their  course  in
 the  technical  colleges  as,  for

 instance,  to  the  engineering
 students  in  the  fourth  year
 of  the  engineering  course.  This
 nas  definitely  given  an  incentive  to

 the  candidates  and  this  will  help  in

 reducing  paucity  of  personnel.  After

 putting  in  five  years’  service  in  the

 Army,  should  they  want  to  come
 back  to  the  civilian  departments,
 they  can  do  so  and  they  are  to  be

 given  preference  in  class  I  and  class
 II  appointments  in  the  civil  services.
 A  similar  thing  is  there  in  regard
 to  the  doctors  also.  Doctors  who

 have  already  put  in  6}  years’  house

 job  can  straightway  be  given  a

 Major’s  job.  There  can  be  no  better
 incentive  than  this.  I  am  very  happy
 that  this  incentive  has  been  given.

 I  hope  that  when  the  Defence

 Minister  replies  to  the  debate  he  will

 tell  us  how  these  incentives  have
 worked  in  actual  practice.  Besides,
 I  must  also  point  out  that  some  ante-
 date  concessions  have  been  given.
 Two  years’  ante-dating  has  been

 given  for  engineers  and  doctors  that
 is  to  say,  for  two  years,  without

 actually  serving  in  the  Army,  they

 will  get  their  seniority,  promotion
 and  increments.

 As  far  as  training  is  concerned,
 the  military  academies,  defence  staff

 school colleges,  army  air  transport
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 etc.  are  there;  physical  training,  army
 education  and  foreign  languages  ete.
 are  also  included  in  the  training.  All
 these  things  have  been  going  on  very
 well.  The  Chinese  aggression  has
 taught  us  a  few  lessons.  All  of  us
 whether  on  one  side  of  the  House  or
 the  other  had  been  very  much  pertur-
 bed  at  the  time  of  the  Chinese  aggres-
 sion  and  there  was  consternation  all
 over  the  country,  but  the  Chinese
 aggression  has  taught  us  a  few  lessons.
 The  Army  has  learnt  that  lesson,  and
 we  can  see  this  from  the  way  it  has
 reacted  in  order  to  better  its  fighting
 units  by  intensive  training,  by  having
 better  recruitment,  and  better  equip-
 ment,  by  the  development  of  commu-
 nications  and  by  improving  the  supply
 and  logistics  position.  Tactics  and
 strategy  have  been  very  much  im-
 proved,  and  the  concepts  of  warfare
 also.  are  brought  up-to-date  and
 changing.

 Another  thing  that  I  would  like  to
 mention  is  the  psychological  and
 physical  conditioning  of  the  men
 who  fight  in  the  Army.  They  are
 provided  with  light  but  effective
 weapons,  as  I  have  myself  seen  on  the
 frontier  areas,  particularly  in  my
 State;  I  have  seen  how  they  are
 working.  The  provision  of  better
 and  quick  transport  hag  also’  very
 much  helped  these  people,  and  this
 has  been  made  possible  by  the  con-
 struction  of  border  roads.  I  do  not
 have  much  time  to  deal  with  this
 matter,  but  the  opening  of  border
 roads  in  border  areag  is  one  of  the
 very  best  achievements  of  the  Army.

 The  Directorate  of  Combat  Deve-
 lopment  which  has  been  set  up  is
 something  which  is  self-explanatory.
 It  has  helped  in  training  our  combat
 forces  in  a  better  manner.  Military
 intelligence,  no  doubt,  is  very  much
 important,  but  I  personally  feel  that
 a  lot  more  has  to  be  done  in  this
 regard.

 Then,  Sir,  with  regard  to  mountain
 divisions  certain  definite  objectives
 have  been  kept  in  view,  namely,  ex-
 treme  mobility,  increased  fire-power,
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 training  for  mental  and  _  physical
 fitness  and  high  altitude  living.  All
 that  is  very  important.  I  am  glad
 that  funds  are  provided  and  provi-
 sion  has  been  made  to  our  army
 personne]  as  far  as  these  items  are
 concerned.  Regarding  these  moun-
 tain  divisions  some  new  divisions  have
 been  created  and  some  existing  divi-
 sions  have  been  converted.

 I  am  very  happy  that  army  research
 has  succeeded  in  providing  nutritive
 and  palatable  food  which  is  light  to
 be  carried  ang  easy  to  cook.  That  is
 very  important.  It  is  a  good  thing

 ‘that  they  have  done.  I  must  pay
 them  my  congratulations  for  doing
 that.

 Two  scout  battalions  have  been
 raised  in  the  Punjab,  Himachal  Pra-
 desh  and  Ladakh  on  the  type  of
 Assam  Rifles.  It  is  a  matter  of  recent
 history.  It  is  modelled  on  the  pattern
 of  the  Assam  Rifles.  Recently  two
 battalions  were  raised.

 Our  Army  personnel  were  assigned
 international  jobs  and  7  international
 assignments,  They  have  discharged
 their  work  creditably  and  well.  They
 have  worked  wonderfully  and  by
 their  work  they  have  raised  the  pres-
 tige  of  the  country;  and  we  are  very
 much  thankful  to  them  for  that.

 As  far  as  the  subject  of  defence
 research  and  development  ig  con-
 cerned,  there  is  a  high-power  defence
 research  development  council.  In
 this  connection  certain  things  have
 been  pointed  out  by  Shri  Dandeker.
 These  are  being  looked  into  and
 decision  is  taken  and  a  number  of
 difficulties  are  removed.

 I  want  to  place  a  few  more  points
 before  the  House.  The  army  service
 corps  is  doing  a  wonderful  job.  But
 one  thing  is  very  important.  Vigil
 is  to  be  kept  in  the  matter  of  trans-
 port.  Vigil  has  to  be  kept  on  the
 entire  transport  service  and  also  in
 respect  of  food  and  other  things  that
 they  purchase  from  the  Food  and
 Agriculture  Department  or  otherwise.
 The  Defence  Ministry  purchases  lot
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 of  such  things  and  vigil  has  to  be
 kept  in  these  matters.

 The  Territorial  Army  is  doing  very
 good  work  and  the  Auxiliary  Force
 is  really  the  second  line  of  defence
 which  needs  to  be  strengthened  and
 given  more  push.

 The  N.C.C.  is  doing  wonderfully
 well  in  our  schools  and  colleges  and
 in  our  universities.  More  funds  be
 provided  for  little  more  _  intensive
 training.

 Sir,  I  come  from  that  part  of  the
 country  where  the  position  is,  I
 should  say,  highly  inflammable.
 Certain  things  are  happening  and  cer-
 tain  things  happened  about  which  we
 are  not  at  all  happy;  and  a  number  of
 things  may  come  up  to  the  surface
 how  soon,  I  cannot  say.

 Sheikh  Abdullah’s  name  has_  been
 mentioned.  Apart  from  his  political
 importance  or  what  it  is  I  do  not  know,
 I  would  request  our  Defence  Minis-
 ter  to  kindly  take  note  of  this  point
 that  that  man  is  vlaying  havoc  with
 our  defence  there.  If  not  for  any-
 thing,  for  imparing  our  defence.
 effort  there.  For  maintaining  the
 morale  of  our  army,  such  statements
 as  he  is  making,  should  be  stopped.
 Once  and  for  all  the  Government
 must  take  courage  in  their  hands  and
 deal  with  this  situation.  If  they  don’t
 do  it,  God  alone  knows  what  is  going
 to  happen  in  the  future.  It  is  not
 merely  a  question  of  dealing  with  ten
 or  twenty  or  hundred  or  thousand
 persons.  It  is  a  question  of  how  he  is
 affecting  the  morale  of  the  army.  Mr.
 Sheikh  Abdullah  has  been  addressing
 meetings  in  the  vicinity  of  military
 camps  and  speaking  things  which  are
 highly  inflammable  and  which  js  act-
 ing  against  the  morale  of  the  people.
 This  will  also  adversely  affect  the
 morale  of  the  army  85  well.  He  is  mak-
 ing  speeches  which  are  highly  inflam-
 mable.  He  is  making  anti-Indian
 statements  which  stand  very  much
 condemned.  Our  Government  must
 take  courage  in  their  hands  to  check
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 up  this  sort  of  thing  as  soon  as_  pos-
 jible.  Otherwise  I  don’t  know  what
 might  happen.  I  will  speak  on  this
 when  the  External  Affairs  Ministry’s
 demands  come  up.

 Shri  Narendra  Singh  Mahida  (An-
 and):  How  is  Shiekh  Abdullah  allow-
 ed  to  address  the  army?

 Shri  Sham  Lal  Saraf:  He  addressed
 a  public  meeting  and  spoke:  what  is
 the  army  doing  here,  they  have  no
 right  to  be  here,  they  must  go  away,
 it  is  not  an  army  of  occupation  and  80
 on  and  so  forth.

 Shri  Alvares  (Panjim):  It  is  an  act
 of  treason.

 Shri  Sham  Lal  Saraf:  About  defence
 production,  we  have  got  to  modernise
 and  expand  our  ordnance  factories  and
 take  steps  to  set  up  new  ordnance  fact-
 ories.  No  doubt  some  steps  have  been
 taken.  Our  Minister  for  Defence
 Production  has  to  lock  into  this.  The
 production  achieved  there  has  led  to
 some  very  good  results,  but  much
 more  is  needed.  Avs  far  as  this  year  is
 concerned  it  has  reached  over  Rs.  420
 crores  of  production.  This  is  a  thing
 which  is  to  be  appreciated  very  much.

 Then,  Sir,  with  regard  to  the  Air
 Force,  we  have  got  squadrons,  fighters
 and  bombers  and  reconnaissance
 planes.  In  this  respect  quality  as  well
 as  quantity  is  very  important.  Train-
 ing  is  very  important.  All  these  are
 being  lookeq  into.  Thatis  very
 good.  But  still  we  have  to  pay  a  lot
 of  attention  in  respect  of  the  training
 establishment  in  flying,  ground  con-
 trol,  proper  maintenance  of  air  de-
 fence  units  etc.  There  are  much  more
 things  needed  to  be  done.  There  has
 been  a  steady  rise  in  respect  of  our
 maritime  power.  I.  know  it.  Aflot
 establishments  are  there.  There  are
 two  or  three  suggestions  which  I  wish
 to  make.  The  breed  of  horses,  ponies
 and  mules  should  be  improved.  There
 should  be  much  more  vigil  on  the  use
 of  military  transport.  Army  supplies
 should  be  watched  very  carefully.
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 There  is  me  corruption  which  is
 going  on.  It  should  be  put  an  end  to.
 The  army  workshop  shouid  be  stan-
 dardised.  The  design,  construction
 and  maintenance  in  engineering
 schemes  should  be  streamlined  and  we
 should  see  to  it  that  the  A.E.MLE.
 Services  give  us  the  highest  standard
 required  of  them.

 द

 I  have  seen  some  of  the  army  per-
 sonnel  waiting  for  long  hourg  on  the
 railway  stations  because  they  could
 not  get  reservation  and  sometimes
 they  have  to  spend  the  whole  day  on
 the  railway  platform.  The  Defence
 Ministry  should  take  up  this  matter
 with  the  Railway  Ministry  to  see  that
 the  army  personnel  and  officers  are
 not  stranded  like  this  on  the  railway
 stations  when  they  come  from  far  off
 places.  Something  must  be  done  in
 this  regard.  Labour  welfare  and
 labour  laws  should  be  introduced  in
 Defence  production  units,  The  work  of
 the  District  Soldiers’,  Sailors’  and
 Airmen’s  Board  should  be  improved
 and  made  more  effective.  Land  cases
 of  army  personne]  should  be  looked

 into.  Army  cantonment  boards
 should  be  improved.  With  these  words
 I  finish.

 Shri  Indrajit  Gupta  (Calcutta  South
 West):  Mr.  Deputy-Speaker  Sir,  with
 your  permission,  I  would  like  to  make
 a  passing  reference  once  again  to  the
 basic  questions  of  the  defence  policy
 because  although  the  debate  so  far  has
 more  or  less  steered  clear  of  that
 fleld,  yet,  it  is  necessary  to  reiterate
 these  principles,  since  our  defence
 policy  has  got  a  very  vital  inter-con-
 nection  with  the’  country’s  foreign
 policy.  There  are  one  or  two  obser-
 vations  which  I  feel  I  should  make,
 with  your  permission  Sir.  I  would
 like  to  quote  a  few  lines  from  what  I
 had  to  say  in  this  House  when  these
 Grants  of  the  Ministry  of  Defence
 were  debated  on  that  memorable  oc-
 casion  two  years  ago,  the  first  time
 after  the  Chinese  invasion.  I  had
 saiq  on  that  occasion  as  follows:

 “What  is  the  political  and  mili-
 tary  significance  of  this  huge
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 burden  which  the  Government  of
 India  has  proposed  and  which,  so
 far  as  I  know  no  one  has  oppos-
 sed?....  I  believe  it  is  a  qeciara-

 self-reliance  in  national
 defence.  Otherwise,  this  Rs.
 900  crores  has  no  meaning...  .it  is
 a  pledge  to  stand  on  our  own  feet,
 to  build  our  own  independent
 strength  at  the  cost  of  enormous
 sacrifice  and  to  rely  on  our  own
 resources  first  and  foremost.  I
 think,  Sir,  this  is  really  the  fiscal
 counterpart  of  the  foreign  policy
 of  non-alignment.  It  means  that
 we  are  not  prepared  to  walk  into
 any  body’s  block,  Jt  means  we
 are  not  prepared  to  crawl  under
 any  body’s  umbrella  for  protec-
 tion,  because  if  we  want  to  come
 under  somebody  else’s  umbrella
 we  do  not  need  Rs.  900  crores  for
 it;  it  could  be  managed  in  a
 different  way.”

 We  made  that  observation  at  that  time
 because  we  thought  it  necessary  to
 emphasise  that  the  critical  condition
 in  which  the  country  was  plunged  at
 that  moment  required  a  very  firm
 declaration  by  the  Government  and  the
 country,  that  despite  our  limited  re-
 sources,  we  would  give  an  example  to
 the  world  as  to  how  to  build  up  our
 independent  defence  potential.  Now
 Sir,  as  far  as  principles  go,  I  am
 gratified  by  the  fact  that  by  and  large
 those  principles,  I  think  have  been
 accepted  by  the  Government.  The
 matter  of  execution  and  implementa-
 tion  is  perhaps  somewhat  different
 sometimes;  but  as  a  matter  of  policy
 and  principle  this  has  been  acccepted.
 The  reason  why  I  refer  to  this  today
 is  because,  I  just  wanted  to  make  re-
 ference  to  the  fact  that  hostile  voices
 within  our  country  still  continue  to  be
 heard,  complaining  whenever  oppor-
 tunity  arises,  challenging  this  concept,
 and  a  chorus  of  other  kinds  of  slogans
 are  heard  sometimes  which  is  devigned
 to  subvert  if  I  may  say  so,  the  in-
 dependence  of  our  defence  policy.  I
 do  not  want  to  go  into  details  because
 it  is  rather  transgressing  in  the  field
 of  Foreign  Affairs.  Nevertheless,  re-
 cently,  we  have  heard  an  outcry  about
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 the  question  of  building  our  own  atom
 bomb,  about  which,  I  believe  firmly
 that  the  advocates  of  that  siogan  did
 not  really  believe  jn  themselves.  But
 I  feel  that  really  speaking,  it  is  meant
 to  cover  up  the  second  line  of  argu-
 ment  which  is  that  if  we  cannot  build
 our  own  bomb  or  if  it  is  unrealistic  or
 unwise  in  any  way  to  build  up  our
 own  bombs,  then  we  should  accept
 someone  else’s  nuclear  umbrella,  The
 slogan  of  a  nuclear  umbrella  was  also
 bandieg  about  quite  a  bit  a  few  months
 ago.  For  some  time,  we  were  not  very
 satisfied  with  the  sort  of  reply  we  were
 able  to  get  from  Government  on  this
 question  as  to  whether  they  were-
 clear  in  their  own  mind  as  to  whether
 or  not  they  were  prepared  to  seek
 some  sort  of  nuclear  protection  from
 other  powers,  in  the  event  of  an  attack
 upon  us.  Later  on,  the  Prime  Minis-
 ter  made  it  clear  that  we  had  made
 no  such  request.  I  do  not  know  what
 is  the  latest  position  regarding  that
 particular  concept.  There  were  even
 voices  which  suggested  at  the  time,
 when  we  read  about  the  extension  of
 the  US  Seventh  Fleet’s  operations  into
 the  Indian  Ocean,  that  we  should
 welcome  this  development.  I  think  it
 has  some  bearing,  for  example,  on  the
 recent  story  put  out  by  Shri  Sudhir
 Ghosh  about  the  aircraft  carrier  that
 never  was.

 All  these  things  have  some  bearing
 on  the  adopting  of  some  sort  of  a  con-
 cept  of  an  alternative  policy,  which  is
 not  a  policy  primarily  of  self-reliance
 and  indepedence,  but  is  a  concept  of
 slowly  taking  shelter  under  somebody’s
 umbrella  or  walking  into  somebody’s
 bloc.

 Therefore,  when  we  again  debate
 these  Grants,  I  feel  it  is  in  order  that
 the  Government  of  India  should  make
 its  position  clear  once  again  and  the
 Ministry  of  Defence  should  resolutely
 oppose  any  sort  of  concept  which  may
 lead  to  the  jeopardising  of  our  nation-
 al  sovereignty  in  defence  matters.  On
 this  score,  I  have  actually  some  criti-
 cism  to  make  of  the  Government  it-
 self  because,  as  my  hon.  friend,  Shri
 Dandeker,  said  very  -correctly,  in
 many  matters  connected  with  defence
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 we  find  ourselves  unable  to  break  our
 links  with  the  old  concepts  which  pre-
 vailed  in  the  pre-independance  days
 when  the  British  Indian  Imperial
 Army  was  maintained  here’  by
 the  foreign  rulers.  He  was  correct
 in  that.  But  I  may  say  also  that  that

 ‘king  of  continued  link  in  some  fields
 is  going  on  now,  in  my  opinion,  to  a
 Stage  which  may  also  become  quite
 dangerous  to  our  national  security.
 The  whole  House  is  agitated,—practi-
 cally  every  day  it  comes  up  in  some
 form  or  other,  The  country  is  agitat-
 ed  about  two  recent  developments.  One
 is  the  obvious  fact  of  the  growing  col-
 lusion  between  Pakistan  and  China.
 We  do  not  know  whether  it  will  ex-
 tend  into  the  realm  of  defence  affairs
 or  yot.  The  other  is  this  sudden
 flare-up  on  the  Indo-Pakistan  frontiers
 both  in  the  east  and  in  the  west.  I
 would  like  to  ask  the  Minister  whether
 all  these  things  have  got  any  bearing
 on  the  pattern  of  aid  we  are  seeking.

 Shri  Dandeker  was  at  some  pains
 to  point  out  that  he  did  not  wish  to
 bring  in  any  ideology  into  his  remarks
 though  he  did  make  a  reference  to  the
 fact  that  if  we  became  dependent  only
 on  the  supply  of  MIGs  from  _  the
 Soviet  Union,  it  might  jeopardise  our
 defence  later  on,  because  he  seemed
 to  think  that  there  might  be  some

 ‘reluctance  on  the  part  of  the  Soviet
 ‘Union  to  provide  equipment  which
 might  be  used  against  China.  Well,  I
 do  not  know.  The  same  _  argument
 can  be  applied  in  the  other  case  also,
 because  after  all,  whether  we  like  it
 or  not,  Pakistan  is  and  continues  to  be
 a  very  active  member  of
 certain  military  alliances  of  a  war
 bloc,  the  SEATO  bloc  because
 of  the  proximity  of  East  Pakis-
 tan  to  it,  ang  of  CENTO  bloc.  In
 view  of  these  two  developments—the
 obviously  increasing  aggressive  hos-
 tility  of  Pakistan  on  our  borders  and
 its  growing  collusion  with  China,—I
 think  it  is  time  that  the  Government
 of  India  gave  some  thought  to  the
 pattern  of  aid  we  are  seeking,  because
 ‘some  compromising  position  appears
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 to  me  to  be  possible  of  developing
 here  in  future.

 We  have  accepted  certain  arms  aid
 from  the  partners  of  Pakistan,  i.e,  the
 US  and  UK,  partners  in  the  sense  of
 the  SEATO  ang  CENTO  blocs,  on  cer-
 tain  conditions  they  have  laid  down,
 that  We  cannot  use  these  weapons
 against  Pakistan—that  is  the  condition
 stipulated  by  the  Americans  at  least.
 Then  we  have  dlso  agreed  that  their
 military  observers  can,  from  time  to
 time,  tour  our  forward  positions  to  see
 whether  the  material  and  equipment
 are  being  properly  used  or  not.

 My  question  is:  is  it  fantastic  to
 imagine  that  this  list  of  arms  and
 equipment  supplied  to  us  by  the
 western  military  partners  of  Pakistan,
 who  have  got  some  political  interest
 too,  I  think,  in  keeping  the  question  of
 Kashmir  alive,  is  it  fantastic  to  ima-
 gine  from  the  point  of  view  of  secu-
 rity,  that  much  information  which  we
 do  not  want  Pakistan  to  have  regard-
 ing  our  defence  preparedness  can  leak
 out  through  that  channel?  If  it  can
 leak  out  to  Pakistan,  why  cannot  it
 leak  out  via  Pakistan  to  China  also,  in
 the  present  set-up?  So  the  whole
 question  of  our  border  dispositions,
 the  locations  of  our  radar  stations  on
 the  border  and  so  on  may  all  become
 jeopardised  because  of  this  peculiar
 set-up  now  developing  in  the  relations
 between  these  powers.

 So  I  would  ask  the  Government  of
 India  to  give  very  serious  thought  to
 this  matter.  I  am  afraid  they  are
 not—they  do  not  seem  to  be—capable
 of  breaking  new  ground  at  all  even  to
 the  extent  of  dispensing  with  certain
 hangovers  of  the  past.  I  think  it  is
 an  anachronism  today  left  over  from
 the  old  days  that  we  still  continue  to
 participate  with  absolutely  puncti-
 lious  regularity  in  these  joint  com-
 mon-wealth  exercises  every  time  every
 year.  What  is  so  sacrosanct  about  it,
 I  do  not  know.  Simply  because  from
 the  time  of  the  British  we  have  been
 doing  that,  we  continue  to  participate
 in  these  joint  commonwealth  exercises,
 Pakistanis  are  also  participating.  We
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 are  participating  in  the  joint  naval
 exercises—they  participate  and  we
 also  participate.  What  ig  the  object
 of  it,  I  am  not  able  to  understand.  I
 can  understand  Pakistan  participating
 because  they  are  a  member  of  a  war
 alliance,  a  military  bloc.  But  why  do
 we,  who  claim  to  stand  firmly  on  the
 basis  of  non-alignment,  why  do  we
 participate  in  these  joint  common-
 wealth  exercises?  Why  must  our  top
 commanders  go  religiously  every  year
 to  Camberley  or  wherever  it  is  in
 England  to  participate  in  those  top-
 level  military  conferences  with  other
 commanders  of  the  zommon-wealth?
 These  habits  die  hard,  and  J  think  from
 the  point  of  view  of  basic  policy  and
 outlook,  all  this  needs  to  be  reviewed
 very  seriously  in  the  interest  of  the
 country’s.  security.

 I  cannot  deal  with  all  the  problems
 which  have  been  mentioned  in  this
 report,  because  there  is  no  time  for  it,
 but  I  would  just  like  to  mention  one
 or  two  issues  connected  with  our  de-
 fence  preparedness,  some  of  which
 have  been  dealt  with,  I  must  say,  very
 knowledgeably,  by  Shri  Dandeker.  I
 only  wish  to  emphasise  certain  exam-
 ples  of  what  I  may  call,  the  painfully
 slow  progress  since  1962-63,  which
 stand  out.  I  do  not  wish  to  spend
 my  time  paying  a  tribute  to  the  De-
 fence  Ministry  for  many  of  the  good
 things  which  have  been  done.  We  have
 spent  quite  a  packet  of  money.  Some
 things  have  been  done.  They  are
 listed  at  great  length  in  various
 publications.  Good.  But  certain  other
 things  also  stand  out.  One  has  been
 mentioned  and  that  is—I  do  not  wish
 to  dilate  on  it—the  failure,  which  hits
 one  in  the  face,  to  develop  up  to
 today  or  acquire  or  do  something  about
 a  supersonic  engine  for  the  HF  24.
 We  qo  not  know  where  we  are  now.
 That  whole  project  to  get  the  Orpheus
 engine  from  the  British  collaborators
 fell  through.  The  Minister  of
 Defence  Production,  to  my  mind,  does
 not  disclose  to  us  what  happened.
 There  was  a  question  about  it  the
 other  day.  I  thought  the  replies
 were  most  evasive.
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 Now,  it  seems  we  are  ultimately  re-
 duced  to  a  position  where  we  are
 banking  entirely  on  the  UAR  for  some
 engine  for  this  HF  24.  The  fact  of
 the  matter,  as  Shri  Dandeker,  said
 ig  that  except  for  the  MIG  project—
 whatever  the  detailed  position  regard-
 ing  it  may  be,  which  we  are  not  able
 to  know—except  for  the  MIG  propect
 and  the  acquisition  of  three  squadrons
 of  MIGs,  which  we  are  now  told  will
 arrive  by  the  end  of  this  year,  1965,
 nothing  else  has  been  done,  literally.
 It  is  very  well  for  Shri  Dandeker  to
 say  that  we  should  acquire  modern
 planes,  jet  planes,  from  other  sources.
 But  the  whole  trouble  is  that  we  are
 not  able  to  get  them.  It  seems  a  lot
 of  negotiations  had  gone  on  with  the
 US  for  the  acquisition  of  F-04  and
 other  planes.  It  seems  that  the
 CENTO  and  SEATO  partners’  of
 Pakistan  are  not  very  eager  to  supply
 us  with  that  material.

 And  then,  there  is  this  failure  to  ac-
 quire  even  one  submarine  so  far.  I  am
 against  Mr.  Raghunath  Singh’s  idea  of
 upgrading  the  priority  to  be  given  to
 the  Navy;  I  am  totally  against  it.  .
 think  the  correct  order  of  priority  has
 been  taid  down  by  the  Defence  Mints-
 try.  Nevertheless,  this  question  of
 acquiring  even  one  submarine  does
 not  seem  to  have  got  us  anywhere,
 despite  the  visit  of  the  Defence  Minis-
 ter  recently  to  the  U.K.  भाव  secret
 talks  which  went  on  there.  The

 country  is  not  very  much  illuminated
 as  to  the  result.

 As  far  as  the  agreement  which  has
 been  made  with  Vickers  Armstrong
 for  construction  of  frigates,  for  the
 construction  of  three  Leander  class
 frigates  at  the  Mazgaon  dock:,  is  con-
 cerned,  we  are  told  in  this  report  that
 the  first  one  will  become  available
 only  possibly  at  the  end  of  97l.  So,
 six  years  from  now,  we  will  get  one
 frigate  out  of  the  Mazgaon  dock.  And
 whether  any  submarine  wil]  materi-
 alise  or  not  is  just  not  known.

 Then  I  would  bring  to  the  attention
 of  the  Ministry  what  is  really  a  very
 slow  progress  of  the  tank  factory  at
 Avadi.  One  tank  has  emerged,  of
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 course—assembled,  one  should  say—
 one  tank  has  been  assembied.  It  is
 not  manufactured  here;  the  bulk  of  it
 is  from  components  which  are  not  in-
 digenous.  But  the  future  projects of  this  factory  to  my  mind  are  very
 dubious.  I  asked  a  question  the  other
 day  as  to  what  was  going  to  happen
 about  the  supply  of  armoured  Plate, because  no  tank  can  be  built  without
 armoured  plates.  And  I  know  _  that
 the  Hindustan  Shipyard’s  development
 schemes,  for  example,  for  building
 ordinary  ships,  ocean-going  ships,
 have  been  held  up  because  of  the  lack
 of  even  plates  required  for  the  ships.
 The  plate  mill  at  Rourkela  doe;  not
 seem  to  function  according  to  its  tar-
 gets.  The  Minister  saiq  the  other  day
 in  reply  that  these  armoured  plates
 required  for  the  tanks  woulg  have  to
 be  imported  from  abroad,  which  I
 suggest  is  really  quite  an  unhappy
 state  of  affairs.

 The  Minister  of  Defence  Production
 in  the  Ministry  of  Defence  (Shri  A.
 M.  Thomas):  Imported  temporarily.

 Shri  Indrajit  Gupta:  The  question
 I  would  like  to  ask  is  whether  during the  interval,  assuming  we  do  begin
 indigenous  manufacture  Jater  on,  as  a
 stop-gap  what  steps  have  been  taken
 Or  are  being  taken  to  acquire  some
 tanks,  some  light  and  medium  tanks,
 from  abroad.

 I  do  not  agree  with  Mr.  Dandeker
 that  the  armoured  corpg  can  be  used
 only  in  the  plains.  They  may  not  be
 capable  of  being  used  at  high  altitudes,
 but  they  can  certainly  be  used  in  the
 foothills.  We  debated  two  years  ago
 the  necessity  of  acquiring  light  tanks
 which  can  be  ysed.  And  they  were
 used  jn  the  battle  of  Zo  Zila  during  the
 attack  on  Kashmir  jn  1948.  There  is
 no  reason  why  they  cannot  be  used
 in  the  foothills  along  our  borders.  But
 we  87९  not  told  anything  in  this  report
 about  the  efforts  to  acquire  light  or
 medium  tanks  from  abroad,  though
 there  were  newspaper  reports  that
 the  Soviet  Union  had  made  some  offer
 to  that  effect  also.
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 About  mountain  divisions  a  good start  has  been  made,  I  think,  and  that is  all  to  the  good.  But  no  information is  available  in  these  Teports  about
 cerlain  vita]  aspects  without  which  I
 think  jt  is  not  possible  for  these  moun. tain  divisions  to  operate  effectively. I  am  referring  to  the  question  of
 knowledge  of  terrain  and  military  in-
 telligence  and  communication  system, because  we  came  to  grief  in  NEFA  in
 962  very  largely  because  of  our  lack
 of  these  qualities  or  factors.  Now,
 obviously  the  Minister  cannot  give  us
 details  about  Military  intelligence,  and
 I  am  not  asking  him  to  do  that.  But
 we  have  our  misgivings  on  this  ques-
 tion  about  the  efficacy  of  the  mountain
 divisions,  which  cannot  be  achieved
 simply  by  giving  them  proper  protec-
 tive  clothing  or  specialised  type  of
 high-altitude  diet  or  acclimatising
 them  to  high  altitudes,  all  of  which  is
 very  necessary  as  a  physical  condition.
 But  without  these  three  basic  quali-
 ties  it  is  not  possible  for  them  to  fun-
 ction.  Our  misgivings  are  caused  by
 certain  reports.  Firstly—I  bring  this
 up  every  time  but  I  get  no  reply—we
 do  not  know  yet  whether  the  organi-
 sation  of  defence  intelligence  has  been
 handed  over  to  the  military  or  whe-
 ther  it  is  still  retained  entirely  by  the
 Intelligence  Bureau  of  the  Home
 Ministry,  or  whether  the  two  have
 come  to  any  sort  of  agreement  as  to
 how  to  define  their  respective  fields  of
 activity.  There  was  a  newspaper  re-
 Port  in  the  Statesman  of  the  Mth
 December  which  said  that  some  top-
 level  discussion  between  Mr.  Nande
 and  Mr.  Chavan  was  taking  place  on
 this  subject  and  that  “an  important
 subject  of  discussion  lately  has  been
 the  proposal,  emanating  largely  from
 Professional  soldiers,  that  defence  in-
 telligence  should  by  and  large  be  left
 to  the  military....The  idea  is  not  ac-
 ceptable  to  the  Government,  although
 the  need  for  the  introduction  of  a
 larger  element  of  military  expertise
 in  the  civilian  Intelligence  apparatus
 is  accepted”.  This  is  a  responsible
 newspaper  which  is  putting  out  this
 report.  We  would  like  to  know  what
 is  the  position.
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 Secondly,  as  far  as  the  knowledge
 ef  terrain  is  concerned,  I  have  hunt-
 ed  all  through  this  report  and  I  find
 just  two  sentences—one  sentence,  two
 lines  in  one  place—which  says  that  at
 last  a  Cell  has  been  set  up  for  terrain
 evaluation,  for  collating  and  collecting
 information  regarding  terrain.  Every
 time  we  fing  reports  that  in  Nagalana,
 where  I  believe  the  terrain,  at  least
 the  hilly  jungle  terrain,  is  not  dissi-
 milar  to  what.  we  encounter  along
 NEFA  and  our  other  northern  borders,
 we  are  totally  incapable  and  our
 defence  forces  are  totally  incapable  of
 detecting  or  intercepting  the  fairly
 Jarge  bodies  of  hostile  Nagas  who  move
 back  and  forth  between  Nagaland  and
 Pakistan.  Now,  a  terrain  evaluation
 ९0]  has  been  set-up.  But  how  these
 mountain  divisions  function  without
 specialiseqg  knowledge  of  terrain,  I  do
 not  understand.  It  seems  that  there
 is  a  big  lag  here.  I  do  not  know  why
 a  few  Nagas,  young  Nogas,  who  are  on
 our  side  cannot  be  employed  to  give
 our  mountain  divisions  some  specialis-
 ed  training  on  how  to  move  about.

 And  then  there  is,  of  course,  also
 the  admission  made  here  that  despite
 the  progress  made  in  the  BEL  factory
 in  Bangalore,  there  is  still  very  serious
 continuing  shortage  of  signals  equip-
 ment.  So,  on  the  basis  of  this,  we
 would  like  to  know  how  really  the
 fighting  operational  efficacy  of  these
 mountain  divisions  can  be  assessed.

 I  would  just  like  to  quote  here  one
 short  paragraph  from  an  article  which
 has  appeared  in  the  organ  of  our  own
 Genera]  Staff—Army  Headquarters.  It

 is  appropriately  titled  “Mountain
 ‘Troops  in  Modern  Warfare”,  written

 by  an  American,  expert  I  suppose,
 ‘Major  Raymond  Motte:

 “The  latest  military  history
 shows  us  danger  of  believing
 that  the  issue  of  the  wars  of  the
 future  can  depend  solely  on  the
 superiority  of  the  technical  means
 employed.  It  teaches  us
 that  ....in  a  mountainous  region,
 a  force  which  is  inferior  in  men
 and  materia]  but  which  makes

 good  use  of  the  terrain  can,  at
 ‘Yeast  temporarily,  outclass  an  ad-
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 versary  with  modern  arms  and
 equipment.”

 So  this  shows  that  the  importance  of
 terrain  knowledge  and  _  specialised
 terrain  evaluation  and  assessment  is
 understood  very  clearly  by  modern
 experts.

 Then  there  is  no  concrete  evidence  I
 find  anywhere—I  would  like  some—of
 this:  we  are  told  that  the  relations
 between  officers  and  men  are  develop-
 ing  wonderfully.  It  may  be;  I  should
 be  very  glad  if  it  is.  But  the  report
 should  tell  us  something  about
 the  broad  methods  which  are  used  in
 training  and  so  on  in  order  to  bring
 this  about,  in  order  to  break  down  the
 old  sort  of,  what  I  would  call,  caste
 system  which  prevailed  in  the  Army.
 It  seems  to  me  that  the  Government
 seems  more  sensitive  of  bringing  about
 some  sort  of  equality  at  the  level  of
 the  top  brass  more  than  anything  elsc.
 I  have  seen  recently  a  report  of  how
 emoluments  have  been  increased  of
 Indian  army  commissined  top  officers
 in  order  to  close  or  reduce  the  gap
 between  their  emoluments  and  the
 emoluments  of  the  former  King’s  com-
 missioned  officers  of  the  same  rank.  I
 have  nothing  against  that,  although  I
 find  that  the  increments  which  have
 been  given  will  still  leave  a  gap  of  a
 thousand  rupees  a  month.  This  is  all
 right,  Sir;  I  mean  if  there  is  any  dis-
 content  among  people  like  the  army
 commanders  and  the  principlal  staff
 officers  on  this  ground,  I  hope  the
 Ministry  will  try  to  sort  it  out.  But
 the  point  is,  what  is  being  done  at  the
 lower  rungs  of  the  ladder?  We  have
 now  a  five-year  plan,  Defence  plan.
 It  is  a  good  thing,  I  welcome  it,  I  had
 suggested  it  in  963  in  my  speech.  But
 does  this  plan  visualize  at  least  a
 phased  revision  of  the  emoluments  and
 condition  of  those  who  are  on  the
 lower  rungs  of  the  ladder?  Mr.  Saraf
 just  now  paid  a  great  compliment—I
 do  not  know  where  he  got  his  material
 from—about  the  great  progress  made
 in  providing  married  accommodation
 to  junior  officers,  JCOs  and  jawans.
 But  I  do  not  find  it  anywhere  in  the
 report:  the  report  gives  rather  a
 contrary  picture.
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 It  shows  that  there  is  very  acute

 shortage,  and  the  progress  also  in
 providing  accommodation  is  not  at  all
 satisfactory.

 On  the  other  hand,  Sir,  I  find  from
 this  Audit  Report  that  in  Calcutta
 City,  one  Major  General  who  draws
 a  salary  of  Rs.  2,250  a  month  is  lodg-
 ed  in  a  building—in  a  house—special-
 ly  requisitioned  for  him  for  which
 the  Government  has  to  pay  a  rent  of
 Rs.  3,900  per  month  but  can  only
 recover  from  him,  according  to  the
 Army  Rules,  a  rent  of  Rs.  2.50  I
 don’t  think  this  is  very  good  for  deve-
 loping  a  healthy  relation  between  the
 top  officers  and  men  who  cannot  get
 even  married  accommodation  and
 that  we  have  to  spend  on  buildings
 like  this.  This  kind  of  thing  is  not
 very  good  from  the  morale  and  disci-
 pline  point  of  view.

 Incidentally,  I  would  like  to  know
 whether  the  Major  General  concern-
 ed  is  one  of  the  officers  who  conduct-
 ed  the  famous  enquiry  into  the  ‘NEFA
 Reverses’  and  whose  report  waxed
 eloquent  about  the  need  for  improv-
 ing  the  relations  between  men  and
 officers.  I  would  also  mention  the
 hardship  of  our  jawans  who  are  go-
 ing  home  on  leave  from  front  areas.
 I  have  raised  this  point  on  two  or
 three  occasions  regarding  the  most
 ugly  incidents  that  have  taken  place
 at  Howrah  Station  and  Gomoh  Sta-
 tion  when  a  large  number  of  our
 jawans  are  unable  to  get  any  sort  of
 accommodation  in  the  trains.  I  know

 ‘of  these  people  lying  on  the  platform
 for  three  or  four  days  wasting  their
 leave  because  of  their  not  being  able
 to  get  accommodation  and  finally  they
 have  forced  their  way  into  the  ordi-
 nary  compartments  in  the  through-
 trains  resulting  in  hand-to-hand  fight
 between  them  and  the  passengers
 thereby  creating  most  ugly  scenes.
 I  think  this  is  a  very  undesirable  state
 of  affairs.  These  are  jawans  with
 whom  we  rightly  are  very  much  con-
 cerned  and  so  many  tears  have  been
 shed.  Cannot  this  mighty  organization
 of  the  Defence  Ministry  as  well  as  the
 Railway  Ministry  arrange  for  sepa-
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 rate  railway  accommodation  for  these
 men  who  are  going  back  on  leave  to
 live  with  their  families  for  a  few
 days  and  then  returning  from  their
 home  to  the  fronts?  I  hope  this  will
 be  looked  into.

 Then,  Sir,  about  the  remarks  in  the
 Audit  Report  about  which  I  do  not
 want  to  go  into  details.  But,  still,  J
 cannot  resist  the  temptation  of  quot-
 ing  the  remarks  which  I  had  made  in.
 968  debate.  I  said:

 “Then,  Sir,  the  significance  in
 this  budget  at  home,  for  our  own
 people,  is  that  this  is  the  biggest
 sacrifice  they  have  ever  been  cal-
 led  upon  to  make.  They  are  go-
 ing  to  willingly  undertake  much
 privation  and  suffering.  But,  in
 exchange  for  what?  I  believe  it
 is  in  exchange  for  their  right  to
 demand  that  these  defence  grants
 are  spent  wisely  and  well,  and
 the  right  to  take  the  Government
 to  task,  and  bring  this  Govern-
 ment  to  book  if  it  fails,  and
 the  Parliament,  as  the  representa-
 tives  of  the  people,  hag  that  task
 too.”

 Now,  Sir,  Mr.  Dandeker,  of  course..
 said  that  this  Audit  Report  showed
 that  the  Defence  Services  were  spend-
 ing  the  money  extremely  well.  I  am:
 afraid  I  cannot  agree  with  him  be-
 cause,  the  Audif  Report  may  not  re-
 veal  a  very  enormous  sum  of  wast--
 age  in  crores  of  rupees.  But,  it  does
 reveal  something  which,  [  find)  much
 more  alarming  and  that  is  the  state:
 of  efficiency  by  which  this  whole:
 policy  of  stores  purchases  and  alloca-
 tion  of  stores  and  so  on  is  carried  on.
 I  have  a  feeling  that  a  large  number
 of  contractors—both  private  and
 foreign—to  whom  we  look  for  sup-
 plies  of  stores  and  equipments  of  all
 sorts  of  things  are  making  merry  just
 as  they  do  in  other  fields  here  too.
 I  would  request  the  Defence  Minister
 particularly  to  set  up  some  form  of
 a  Vigilance  Commission  or  some  such:
 thing  within  his  organization  because,
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 if  there  is  any  prima  facie  case  of
 corrupt  collusion  between  these  con-
 tractors  who  are  given  orders  worth
 crores  of  rupees  and  any  officers  or
 any  personnel  of  Defence  Ministry
 who  are  connected  with  those  orders,
 that  matter  might  be  looked  inta
 This  ig  not  a  thing  which  the  country
 is  going  to  tolerate  very  easily.  It  is
 not  like  any  other  Ministry  or  any
 other  field  of  activity.  For  example
 T  can  only  give  one  or  two  references.
 There  is  a  reference  in  this  to  the  pur-
 chase  made  from  abroad  of  horses.
 One  thousand  horses  were  purchased
 in  November,  962  from  abroad  at
 Rs,  2,455  each.  Now  it  is  found  after
 all  these  years  that  only  479  horses
 have  been  issued  to  the  user  units;
 46  have  died  and  the  remaining  470
 horses  costing  nearly  Rs.  l2  lakhs  are
 still  held  in  the  Depot  after  more
 than  5  months  of  their  arrival  in
 India.  One  ts  almost  led  to  suspect
 that  the  horses  were  imported  for
 some  Army  Officers  who  were  keen  on
 replenishing  their  polo  ponies.  Cer-
 tainly  they  were  not  put  to  any  other
 useful  purpose,

 There  is  another  case  cited  here
 about  a  large  number  of  items  that
 were  manufactured  at  the  Naval  Dock
 Yard  some  years  ago  which  could  not
 be  put  ६0  any  use  now  because  the
 whole  records  are  missing;  nobody
 knows  what  for  they  were  manufac-
 tured  and  so  on  and  go  forth.

 Finally,  I  would  talk—I  would  only
 take  two  minutes—on  one  other  sub-
 ject.  That  is  regarding  the  civilian
 employees  of  the  Defence  Undertak-
 ings.  As  far  as  Ordnance  Factory
 workers  are  concerned,  they  really
 deserve  the  congratulations  of  the
 nation.  They  have  maintained  a  re-
 cord  tempo  of  production  and  they
 have  to  learn  many  new  techniques
 and  many  new  ‘skills  which  are  all
 the  more  praiseworthy  because,  des-
 pite  our  policy  and  our  intentions,  we
 have  not  been  able  to  modernise  the
 bulk  of  the  machines  of  the  Ordnance
 Factories.  Therefore,  T  would  plead
 with  the  Ministry  to  considfér  the  need
 for  appointing  a  separate  Wage  Board
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 for  these  Ordnance  Factory  workers.
 This  is  the  most  appropriate  time  for
 it.  When  Wage  Boards  have  been  set
 up  by  the  Ministry  of  Labour  for  the
 Engineering  Industry  for  industrial
 workers  and  for  the  workers  of  the
 iron  and  steel  industry  why  is  it  that
 for  this  sector  of  Ordnance  Factory
 workers  who  aYe  considered  equal  to:
 those  working  on  metallurgical  pro-
 cesses  and  who  are  doing  a  first-rate
 job  on  old  ang  out-of-date  equipment,
 this  should  not  be  considered  on  an
 equal  level?  I  would  plead  that  a
 separate  wage  board  be  set  up  for
 them  also.

 Finally  there  is  this  alarming  news
 about  the  retrenchment  of  civilian.
 employees  in  the  E.M.E,  (Electrical
 and  Mechanical  Engineering).  The
 Minister  has  stated  a  few  days  ago
 that  nearly  2,500  civilian  workers  may
 have  to  be  retrenched.  J]  know  in  my
 part  of  the  country  too  some  threat
 of  retrenchment  has  been  held  out.
 For  example,  in  the  Gun  and  Shell
 Factory  at  Cossipore,  we  find  that  500°
 workers  are  considered  as  surplus  and
 have  to  be  retrenched  and  so  on.
 This  ig  a  very  strange  state  of  affairs.
 It  shows  that  there  is  some  imbalance.
 On  the  one  hand  we  have  not  been
 able  to  provide  what  is  required  to-
 day  but  on  the  other  we  have  got
 surplus  people.  In  the  same  way
 there  mraay  have  been  some  stockpiling
 needs  which  have  been  fulfilled.  It
 is  mentioned  in  this  report  that  the
 policy  laid  down  here  is  that  in  such
 cases,  temporarily,  those  factories  may
 have  to  switch  over  a  part  of  their
 production  capacity  to  civilian  pro-
 duction.  Of  course  these  are  all
 echoes  of  what  happened  during  Mr.
 Menon’s  time.  We  have  not  been  al-
 lowed  to  forget  those  coffee  percola-
 tors  which  were  made  when  ammuni-
 tions  were  required.  Now  the  wheel
 has  come  round  full  circle  again  and
 we  are  told  that  workers  have  to  be
 retrenched.  In  many  of  the  Defence
 Factories  there  is  a  surplus  capacity
 and  no  further  production  is  required.
 The  stockpiling  is  enough.  We  need:
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 not  go  in  for  coffee  percolatorg  but
 perhaps  do  something  more  on  _  the
 civilian  production  side.  We  should
 stop  retrenching  the  surplus  person-
 nel.  Why  adopt  a  policy*  regarding
 the  transport  vehicles  which  I  really
 consider  to  be  fantastic?  Can  we
 afford  this  luxury?  It  is  stated  now
 that  the  new  policy  is  that  even  be-
 fore  a  transport  vehicle  reaches  the
 first  stage  of  major  overhaul,  it  is  go-
 ing  to  be  disposed  of.  Even  one  over-
 haul  is  not  going  to  be  allowed.  Be-
 fore  that,  thousands  of  transport  vehi-
 cles,  trucks  and  jeeps  and  so  on  will
 be  disposed  of.  Can  our  country
 afford  this  kind  of  luxury;  I  do  not
 know.  The  components  of  these  Nis-
 san  trucks  afid  Shaktiman  trucks  are
 not  manufactured  here.  We  are  not
 able  to  stand  on  our  own  feet.  Are
 we  going  to  scrap  and  discard  thou-
 sands  of  vehicles  even  before  they
 reach  the  first  stage  of  overhaul?
 Because  of  that,  these  EME  workers
 are  to  be  retrenched,  I  think  this
 is  a  very  shortsighted  policy.  I  hope

 ‘the  Ministry  will  look  into  this  care-
 fully.  It  will  be  a  very  sad  state  of
 affairs  if,  in  the  midst  of  such  a  big
 defence  plan  and  defence  production,

 ‘these  technical  personnel,  who  are
 well  experienced  and  have  a  long  re-
 cord  of  work  in  engineering  and
 mechanical  types  of  work,  are  going
 to  be  thrown  out  because  we  say  we
 do  not  need  their  services  any  longer.
 J  hope  this  will  be  looked  into  and
 the  policy  will  be  réversed,

 Shri  Majithia  (Taran  Taran):  I
 start  off  by  saying  that  no  praise  is

 -too  great  for  the  way  our  Jawans  and
 -officers  have  discharged  their  duties,
 not  only  on  our  frontiers  but  outside
 our  country,  for  instance  in  Indo-

 ~China,  Gaza,  Congo  and  other  places.

 While  I  give  my  praise  for  the
 jawang  and  the  officers,  I  am  afraid  I
 cannot  do  the  same  for  the  Defence
 Ministry.  On  page  of  their  Report,
 ‘they  mention  in  the  second  paragraph
 ‘that  during  the  year  under  review
 “there  hag  been  no  material  change  in
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 the  threat  to  our  security.  This  is
 one  line  which  contradicts  the  rest  of
 the  paragraph,  and  not  only  that,  but
 80  many  speeches  made  by  our  Prime
 Minister  and  our  Defence  Minister
 saying  that  the  build  up  of  the  Chi-
 nese  on  our  borders  has  been  greater
 than  in  the  past  years.  We  also  know
 that  Pakistan  and  China  are  in  collu-
 sion.  That  also  is  being  said  by  our
 Defence  Minister.  In  spite  of  this,
 they  say  that  there  has  been  no  mate-
 rial  change.  I  would  like  our  Def-
 ence  Minister,  during  his  reply,  to
 throw  some  light  on  the  statement,
 as  to  what  he  means  by  saying  that
 there  is  no  material  change  in  the
 threat  to  our  security.

 Coming  to  the  army,  it  is  a  happy
 sign  that  the  Ministry  has  woken  up
 and  has  started  increasing  the  streng-
 th  of  the  army,  instead  of  pulling
 it  down,  which  was  the  policy  at  one
 time.  I  think  it  is  a  very  realistic
 policy,  but  I  would  like  to  give  a
 word  of  warning,  and  that  is,  that
 the  strength  of  the  army  js  gauged,
 as  you  gauge  the  strength  of  a  chain,
 by  the  weakest  link.  And  the  Minis-
 try  in  their  Report  have  themselves
 said  that  the  position  regarding  the
 signals  and  the  engineering  equip-
 ment  is  most  unsatistactory.  |  would
 like  the  Defence  Minister  to  pay  spe-
 cial  attention  not  only  to  the  equip-
 ment,  but  also  to  the  shortage  that
 we  have  in  the  engineering  officers
 and  the  signals  officers  in  the  army.

 I  can  see  from  the  Report  that
 various  incentives  are  being  given  to
 attract  people  to  join  these  services.
 Giving  certain  reservations  in  the
 civilian  jobs  ig  one  of  the  incentives.
 While  it  is  Happy  from  the  point  of
 view  of  the  individual  concerned  that
 his  job  in  the  civilian  sphere  is  as-
 sured,  that  he  gets  a  good  chance
 of  getting  a  job  there,  it  produces  a
 certain  amount  of  dissatisfaction  in
 the  civilian  service  in  the  States  and
 also  in  the  Centre,  which  is  not  a
 happy  sign.  Besides,  that  parti@ular
 officer  himself,  while  in  the  defence
 services,  also  does  not  put  his  heart
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 and  soul  into  his  work,  because  he
 feels  that  he  hag  got  a  job  outside  as
 soon  as  he  is  thrown  out,  possibly
 with  a  higher  pay.  So,  on  both
 grounds,  both  in  the  defence  servicas
 and  outside,  the  position  is  not  very
 happy.

 I  was  very  happy  to  read  in  this
 same  Report  that  the  tanks  which  are
 being  assembled  will  shortly  go  into
 service  with  our  defence  forces,  and
 also  that,  so  far  as  the  vehicles  are
 concerned,  fhey  are  statidardising
 them.  This  will  reduce  a  Jot  ०९  ex-
 pense  in  their  maintenance  and  re-
 pairs.  That  is  borne  out’  in  the  Re-
 port,  and  fey  say  that  que  to  this
 standardisation,  a  lot  of  old  vehicles
 will  be  thrown  out,  and  thus  consi-
 derably  reduce  the  repairs,

 This  principle  which  has  been  en-
 unciated  in  the  case  of  these  armoured
 vehicles,  I  find,  is  exactly  reversed
 so  far  as  our  Air  Force  is  concerned,
 particularly  in  the  fighter  squadrons.
 There  I  find  that  the  Ministry  ig  still
 asking  for  more  fighters  cf  different
 types.  As  it  is,  we  have  got  seven
 different  types  in  the  service  only  in
 fighters,  and  more  fighters  being  added
 On  means  another  type.  Carrying
 spares  for  eight  different  types  only
 of  fighters  not  only  means  that  you
 have  to  incur  a  lot  of  expense  on
 maintaining  those  spares,  but  it  also
 means  added  expense  in  the  conver-
 sion  that  necessarily  has  to  be  done
 when  a  pilot  from  one  particular
 type  goes  to  another  type.  It  takes
 him  some  time  before  he  can  really
 get  the  same  efficiency  on  the  second
 type  as  he  possessed  in  the  case  of
 the  type  that  he  was  flying.  Imagine
 his  being  changed  to  a  third  or  may
 be  a  fourth  type.  Look  at  the  num-
 ber  of  hours  that  we  are  going  to
 waste  in  making  the  same  person
 get  the  same  efficiency  which  he
 would  get  if  he  were  to  fly  a
 lesser  number  of  types.  But  the
 Ministry,  somehow  or  other,  .  still
 persists  in  asking  for  more  fighters.
 As  I  said  in  my  _  speech  during
 the  debate  on  the  President’s  Ad-

 ‘dress,  it  is  all  right  to  say  that  we
 will  increase  our  strength  to  45  squa-
 drons,  but  I  think  the  Defence  Minis-
 2663  (Ai)  LSD—6.
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 ter  will  agree  that  in  case  we  have
 to  stop  any  aggression  or  any  intru-
 sion  of  any  foreign  aircraft  into  our
 country  which  has  got  such  a  long
 border,  we  will  require  Not  only  45
 squadrons  but  many  times  that  num-
 ber,  and  it  will  become  practically
 impossible  for  the  country  to  bear
 that  huge  burden.

 5  hrs.

 The  only  answer,  according  to  me,
 is  that  you  have  to  think  not  of  def-
 ence  all  the  time  but  should  have  a
 weapon  with  you  by  which  you  could
 pose  a  positive  threat,  that  in  case
 some  outside  power  wants  to  be  funny
 with  you,  you  can  also  hit  that.  So,
 far  as  that  is  concerned,  we  are  still
 carrying  on  with  our  Canberras.
 This  report  does  not  mention  anything
 about  the  replacement  of  these  air-
 craft.  I  know  that  it  can  be  said  that
 India  has  only  one  ideology  and  that
 is,  of  friendliness  and  peaceful  co-
 existence.  I  entirely  support  that
 ideology.  But,  on  the  other  hand,  you
 find  that  your  neighbours,  although
 they  pay  lip  service  to  this  ideology,
 in  actual  fact,  are  all  the  time,  in-
 creasing  their  activities  on  your  bor-
 ders,  as  has  been  mentioned  in  the
 report,  There  are  border  violations
 by  Pakistan  increasingly;  the  concen-
 tration  of  our  northern  border  by  the
 Chinese  is  also  going  on  apace.  To
 that  you  add  the  latest  factor,  that  is,
 that  China  has  exploded  a  nuclear
 device  and  is  expected  to  have  another
 explosion  shortly.  That  means  that
 they  are  going  all  out  to  nave  al!  the
 weapons  of  destruction  in  their  power
 whereas  we  are  simply  carrying  on
 without  them.  I  for  one  do  not  advo-
 cate  that  we  should  join  the  race  of
 nuclear  powers  because  not  joining
 that  race  would  be  one  of  our  major
 arguments  that  we  have  got  no  ag-
 gressive  designs  and  we  want  to  live
 in  peace  and  friendship  with  our
 neighbours.  But  we  should  have  with
 us  a  bomber  force  which  should  be
 able  to  deliver  weapons  of  destruc-
 tion  whenever  the  need  arises  and  we
 should  certainly  think  of  procuring
 one.  I  can  say  it  with  a  lot  of  confi-
 dence  that  with  the  present  western
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 nations  as  well  as  Russia  going  in
 more  for  the  ground-air  guided  mis-
 siles,  their  bombers  are  going  into  the
 back  number  and  we  may  be  able  to
 find  one  which  would  be  suitable  and
 which  would  stand  us  in  good  stead.

 So  far  as  the  Navy  is  concerned,  I
 should  not  like  to  say  very  much...

 Shri  Raghunath  Singh:  Why?

 Shri  Majithia:  Because  the  hon.
 Member  had  already  said  enough  and
 I  am  also  very  happy  that  we  have
 now  a  programme  by  which  we  would
 produce  our  own  frigates  which  we
 expect  to  be  in  service  by  97I—I
 wish  it  had  been  earlier—and  ‘the
 Defence  Minister  has  been  seriously
 pursuing  the  acquisition  of  a  sub-
 marine;  it  is  also  one  of  the  offensive
 ‘weapons  in  the  Navy.

 Coming  back  to  the  Air  Force  as  I
 said  the  principle  enunciated  about
 standardisation  and  getting  rid  of  old
 vehicles  to  save  expenses  has  not
 been  followed  when  you  come  to
 think  that  you  are  acquiring  or  have
 acquired  old  Dakotas  from  the  civilian
 airlines,  an  aircraft  which  the  ‘Indian
 Airlines  Corporation  found  to  have
 past  good  service  and  compared  to
 which  other  aircraft  are  more  econo~-
 mical  to  use.  I  ffMd  that  our  Defehce
 Ministry  has  got  hold  of  this  aircraft.

 Since  my  time  is  up  practically,  I
 shall  confine  to  a  few  remarks  about
 the  fighters.  They  are  meant  for  a
 partieular  purpose.  If  we  use  the
 fighter  for  any  other  purpose  but
 interception  it  becomes  uneconomical.
 I  shall  quote  an  example.  Mr.  Petter
 who  designed  the  Gnat  aircraft  in
 our  service  was  asked  by  the  NATO
 to  redesign  this  and  modify  this  -to
 come  up  to  their  requirements  not
 as  an  interceptor  but  as  a  ground-
 attack  but  he  refused  to  redesign  it
 and  thereby  he  lost  the  contract  of
 the  NATO  which  went  over  to  the
 Fiat  for  G  985  which  could  be  used
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 for  any  other  purpose.  An  inter-
 ceptor,  or,  I  would  say,  any  other
 aircraft  to  be  used  for  purposes  other
 than  the  one  for  which  it  is  made  is
 a  wastage  of  that  aircraft,  of  your
 pilots  and  a  wastage  of  your  capa-
 bilities,

 l  find  that  our  officers  get  Rs.  250
 per  month  as  flying  bounty  for  about
 36  hours  of  flight.  So  far  2५5४  staff
 officers  are  concerned,  when  they  put
 up  36  hours  of  flying  which  is  not
 normally  an  operational  aircraft  but
 on  any  other  aircraft,  they  have  to  be
 paid  the  flying  bounty.  But  money
 has  to  be  spent  for  the  26  hours.  In
 other  words,  the  Ministry  has  to  pay
 Rs.  3,000  and  spends  another  Rs.
 10,000  or  so  on  that  aircraft  fuel,
 maintenance,  etc.  I  am  all  for  this
 flying  country  but  do  not  throw  some
 additional  money  like  this.

 One  more  word  about  the  ex-
 servicemen.  I  have  a  rather  _  soft
 corner  for  them  and  J  need  not  say
 very  much.  After  they  retire,  when
 they  join  the  AOC  as  civilians  the
 first  thing  that  is  done  is  that  their
 pensions  which  they  had  earned  for
 their  service  are  not  given  to  them.
 As  if  the  authorities  are  not  satisfied
 with  that,  no  increments  are  also
 given  to  these  technical  people
 whereas  the  civilian  joining  at  the
 same  time  not  only  gets  th  e  same
 pay  but  goes  on  getting  increments.
 This  poor  ex-serviceman  simply
 because  he  happens  to  be  a  pensioner,
 does  not  get  any  increments.  I  would
 particularly  like  the  Defence  Minister
 to  look  into  this  matter,

 Shri  Surendra  Pal  Singh  (Buland-
 shahr):  Mr.  Deputy-Speaker,  Sir,  the
 reverses,  which  our  Army  suffered  at
 the  hands  of  the  Chinese  two  years
 back  were  no  doubt  very  humiliating
 and  painful  at  the  time  put  they  did
 one  good  thing.  They  gave  this
 country  a  much-needed  rude  shock
 and  opened  our  eyes  to  the  world  as
 it  really  is,  and  not  a  world  of  our
 own  make-believe,  that  is,  a  world,
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 which  has  never  been  free  of  wars
 and  comflicts,  and  never  will  be.  And
 they  also  taught  us  one  big  lesson,
 and  that  is,  if  we  are  to  survive  as
 a  self-respecting,  independent  nation,
 we  will  have  to  be  militarily  strong.
 I  am  glad  to  note  that  this  last  lesson
 has  been  taken  to  heart  by  the  Gov-
 ernment  as  well]  as  by  the  whole
 country,  and  we  are  today  fully  pre-
 pared  to  bear  any  kind  of  sacrifice
 to  strengthen  our  defences  and_  to
 meet  the  enemy’s~challenge.

 Within  a  period  of  two  years  our
 army  has-  almost  doubled  itself.
 Nearly  three  lakhs  of  men  and  over
 l2  thousand  officers  have  been  select-
 ed,  trained  ang  equipped  with  modern
 weapons.  Rarely  in  history  has  any
 army  been  called  upon  to  per-
 form  such  tremendous  feat  in  such
 a  short  time,  and  the  fact  that  our
 army  has  been  able  to  do  it  success-
 fully  and  well  in  time,  is  something
 which  the  country  can  be  proud  of,
 and  I  congratulate  the  Defence
 Ministry  and  the  army  authorities
 for  this  very  magnificent  achieve-
 ment.

 An  expansion  of  this  magnitude  is
 bound  to  bring  in  its  wake  a  certain
 amount  of  lowering  of  the  standards
 both  amongst  men  and  officers,  but
 it  is  very  reassuring  to  read  in  the
 annual  report  of  the  “Defence  Minis-
 try  that  suitable  steps  have  been
 taken  to  reorient  our  entire  system
 of  training  to  meet  the  new  situation,
 and  emphasis  from  now  on  will  be
 laid  on  toughening  of  our  troops  and
 on  putting  them  through  proper
 battle  inoculation  courses.  This  is  a
 very  welcome  step,  and  it  is  very
 good  80  far  as  the  programme  of
 training  of  the  jawansg  is  concerned,
 but  unfortunately,  I  do  not  feel
 happy  about  the  training  that  is  im-
 parted  to  our  middle-piece  officers
 and  the  senior  officers.  I  admit  that
 the  system  we  are  following  is  very
 sound  and  comprehensive,  but  in  the
 light  of  the  experience  gained  so  far,
 I  cannot  help  feeling  that  out  senior
 officers  greatly  lack  in  field  training.
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 Enough  emphasis  it  is  not  being  laid
 on  practical  training  in  the  field
 with  troops.

 I  realise  that.to  undertake  a_train-

 ing  of  that  type,  that  is,  field  training
 at  the  Brigade  level  and  at  Divisional
 level  is  a  very  costly  affair  and  our
 meagre  and  limited  financial  resour-
 ces  do  not  permit  us  to  undertake  a
 programme  of  that  nature  and
 magnitude.  But,  all  the  same,  it  must
 be  realised  that  field  training  is  an

 essential,  which  should  not  or  cannot
 be  wéighed  in  terms  of  money.

 While  on  this  subject,  with  your
 permission,  I  would  like  to  read  the
 judgment  of  General  O’  Connor,  a
 very  able  British  general  of  the  last
 war,  who  has  this  to  say  about  the
 importance  of  field  training  for  the
 armed  forces.  I  quote:

 “Training  only  —  starts  in
 schools.  It  is  the  lack  of  training
 facilities  in  the  field  in  full  scale
 battle  conditions  of  terrain  and
 formations,  that  leads  to  a  dire
 effect  on  the  production  of  com-
 manders  in  war.

 Tactics  can  only  be  outlined  on

 paper  and  on  models.  It  can  be

 taught  ‘only  in  the  field.  You
 must  absorb  with  your  eyes
 what  formations  on  the  ground
 look  like,  and  you  must  get  the
 feel  of  handling  them  tactically
 and  physically,  if  you  are  to  be
 a  commander.  All  else  is  aca-

 demic
 The  root  cause  of  failure  is  lack

 of  training.  It  is  not  a  matter
 of  hours  spent  but  the  nature  of

 training  that  counts.”

 In  the  light  of  that  observation  if
 we  look  back  to  our  own  reverses  in

 NEFA  sometime  back  and  if  we  study
 them  closely,  we  will  find  that  we

 faileq  there  not  because  of  any  fault
 of  our  jawans  or  the  junior  officers,
 but,  I  am  sorry  to  say.  we  failed,
 because  of  the  incompetence  of  our

 senior  officers  and  generals  and  they
 failed  because  of  lack  of  field  train-
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 ing,  and  because  they  were  not
 physically  and  professionally  up  to
 the  mark  to  command  our  troops,

 At  this  juncture,  I  am  _  reminded
 of  a  story  which  was  current  in  all
 the  army  masses  immediately  after
 the  NEFA  reverses,  and  the  story
 goes  somewhat  like  this.  A  very
 Senior  army  officer  from  Delhi,  one
 of  the  brasshats,  visited  a  unit  in  the
 forward  areas  soon  after  the  debacle.
 When  he  came  across  the  Subedar-
 Major  of  the  unit,  the  Gereral  asked
 him  in  Hindustani,

 “सूबेदार  साहब  विडेड्ाग्नल  कैसे  ह्भ्ा"
 The  Subedar-Bajor
 and  said:  The

 ढोक  हुआ  साहब,  बहुत  अच्छा  हुआ,
 सं निया रिट,  के  साथ  न्

 The  implication  of  this  remark  is
 quite  obvious,  and  I  do  not  think  there
 is  any  need  for  me  to  elaborate  the
 same.  We  must  realise  how  and
 where  thing  went  wrong,  The
 question  of  field  training  cannot  be
 overemphasised,  and  I  would  urge
 upon  our  Defence  Minister  and  upon
 those  who  have  the  control  of  our
 purse-strings  that  they  should  not
 grudge  any  amount  of  expenditure
 on  fielq  training,  Réwever  excessive
 it  might  appear  to  be  at  the  time.

 saluted  smartly

 I  would  now  like  to  refer  to  the
 subject  of  recruitment  officers.  Since
 the  bulk  of  the  target  for  recruit-
 ment  of  officers  has  been  more  or  less
 fulfilled,  I  agree  with  the  Govern-
 ment’s  policy  to  discontinue  the  giv-
 ing  of  emergency  commissions,  But

 IT  do  not  agree  with  their  decision  re-
 gerding  the  intake  of  officers  through
 the  grant  of  short  service  regular
 commission,  and  I  say  this  for  this
 reason.  Since  1962,  about  12,000
 officers  have  been  commissioned,  with
 the  result  that  today,  nearly  50  per
 cent  of  our  army  officers  have  only
 got  about  two  years  of  service  to
 their  credit.  They  lack  the  requisite
 calibre,  and  that  ig  so  because  at  the
 time  of  their  selection,  the  normal
 standards  of  selection  had  to  be  re-
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 laxed  considerably  because  of  the
 emergency  and_  because  of  the
 abnormal  circumstances  that  prevail-
 ed  in  the  country  at  that  time.  So,
 it  is  my  contention  that  a  large  majo-
 rity  of  these  officers  will  not  be  able
 to  make  the  grade  and  they  will  not  be
 absorbed  in  the  army,  which  they
 will  have  to  leave  when  the  emer-
 gency  is  over,  and  thus  the  Govern-
 ment  will  have  an  enormous  job  on
 their  hand  of  having  to  find  jobs  in
 the  civilian  sector  for  the  devoted
 officers.  In  that  context,  the  present
 decision  to  continue  the  Short  Ser-
 vice  Regular  Commission,  in  my  opi-
 nion,  would  only  have  the  effect  of
 swelling  the  ranks  of  such  mediocre
 junior  officers  who  will  be  below  the
 requisite  standard,  and  the  rehabili-
 tation  problems  that  will  follow  ofter-
 wards  wil]  be  of  such  an  unsur-
 mountable  nature  that  I  _  think
 this  scheme  of  SS.  Regu-
 lar  Commission  should  be  completely
 given  up.  In  my  humble  opinion,  the
 time-has  now  come  when  we  should
 stabilise  the  officers’  cadre  completely,
 and  we  should  revert  to  the  old
 system  of  recruiting  officers  by  grant-
 ing  Permanent  Regular  Commissions.
 Utmost  care  should  be  taken  from
 now  onwards  in  selecting  the  most
 able  and  the  most  competent  officers
 for  our  armed  forces  who  wil]  cherish
 their  career  and  who  woulg  be  an
 asset  to  the  nation.

 I  would  also  request  the  Govern-
 ment  to  begin  from  now  the  prepara-
 tion  of  schemes  and  plans  for  the  TA
 habilitation  of  such  officers  about
 whom  I  have  just  spoken,  who  will
 not  be  able  to  stay  in  the  army  after
 the  emergency  is  over  and  will  have
 to  be  provided  with  jobs  outside.  If
 things  are  allowed  just  to  drift  in
 this  regard,  as  unfortunately  is  at  the
 present  moment,  at  the  crucial  mom-
 ent  a  situation  might  arise  that  might
 confuse  the  entire  Government  machi-
 nery,  and  cause  heart-breaks  among
 those  officers  who  will  be  demobbed.
 The  Government  shoulg  come  for-
 ward  and  take  a  definite  policy  deci-
 sion,  as  to  the  number  of  vacancies,
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 or  the  percentage  of  vacancies  that
 should  be  reserved  in  the  Govern-
 ment  services  for  such  officers.

 In  this  connection,  I  think  it  would
 be  wise  to  emulate  the  example  of
 Great  Britain.  Ag  is  well  known  to  all
 of  us,  that  country,  immediately  after
 the  last  world  war  started,  froze  all
 the  vacancies  in  Government  services
 for  war-service  candidates.  I  suppose
 we  have  our  own  peculiar  adminis-
 trative  difficulties,  ang  it  may  not  be
 possible  for  ug  to  go  to  the  same  ex-
 tent  as  Great  Britain  did  in  this  mat-
 ter  but  it  ig  my  earnest  desire,  hope
 and  wish  that  at  least  50  per  cent  of
 our  vacancies  in  Class  I  and  Class  YW
 services  will  be  reserved  for  these
 dembobbed  officers,  both  by  the  Cen-
 tre  and  the  States.

 This  is  very  essential  from  two
 points  of  view,  Firstly,  from  the  point
 of  view  of  boosting  up  the  morale  in
 the  defence  service,  and  secondly,  for
 creating  a  confidence  among  the  young
 men  of  this  country  that  their  inte-
 rests  will  always  be  looked  after  by
 the  Government  even  after  they  leave
 the  services,  and  in  future,  if  ever  the
 youth  of  this  country  are  called  to  the
 colours  again  they  will  be  more  wil-
 ling  to  come  than  they  have  been
 hitherto.  I  think  a  successful  solution
 of  this  problem  is  very  important.

 I  would  now  like  to  say  a  few
 words  about  the  Navy  about  which
 mention  has  already  been  made  by
 one  or  two  hon.  Members.  I  am  very
 sorry  to  note  that  the  Navy  is  still
 being  given  a  very  low  priority  in
 the  scheme  of  things  as  spelled  out
 in  the  Five  Year  Defence  Plan.  So
 long  as  our  defences  al]  along  the
 northern  border  were  not  strong,  and
 so  long  as  the  danger  of  Chinese  in-
 vasion  wag  looming  large  over  our
 heads,  and  over  armed  forces  were
 not  considered  competent  enough  to
 meet  that  anger,  there  was
 every  justification  for  giving  top
 most  priority  to  the  needs  of  the
 army  and  to  the  Air  Force,  But  now
 when  our  defences  have  considerably
 improved,  I  think  more  and  ‘more
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 attention  should  be  given  to  the
 requirements  of  the  Indian  Navy.
 The  navy  too  has  a  very  important
 role  to  play  in  the  defence  of  the
 country.  It  has  three  very  impor-
 tant  functions  to  perform.  Firstly,  it
 has  to  guard  our  very  long  and
 vulnerably  coastline.  Secondly,  it  has
 to  give  protection  to  our  terri-
 tories  which  are  of  great  sirate-
 gic  importance  for  the  defence  of
 the  country,  Thirdly,  if  ever  we  are
 involved  in  a  war  with  any  neigh-
 bouring  country,  it  will  have  to  do
 the  most  difficult  task  of  keeping  our
 sea  routes  open  in  times  of
 war.  I  feel  that  even  our  present
 navy  is  not  really  capable  of  perform-
 ing  all  these  three  tasks.  It  is  of  the
 utmost  importance  that  the  strength
 and  fighting  powers  of  the  navy  is
 maintained  at  the  highest  level  at  any
 cost.

 The  first  para  of  Chapter  IV  of
 the  annual  report  reveals  two  policy
 decisions,  firstly  that  the  ~ navy's
 strength  wil]  be  maintained  at  the
 present  level  ang  secondly  that  all
 the  old  ships  will  be  replaced  by
 modern  vessels.  I  have  no  quarrel
 with  the  first  decision,  because  actu-
 ally  I  too  realise  that  our  fiancial
 resources  are  so  meagre  that  we
 cannot  possibly  afford  a  large-scale
 expansion  of  our  navy.  As  for  the
 second  decision  regarding  the  replace-
 ment  of  old  ships,  I  very  much  wel-
 come  it.  But  somehow  I  could  not
 understand  how  we  can  achieve  this
 very  laudable  objective,  in  view  of
 the  programme  that  has  been  spelt
 out  in  the  annual  report  regarding
 the  replacement  programme.

 The  position,  as  I  see,  it  is  Like
 this,  Nearly  50  per  cent  of  our-ships
 today  are  between  25  to  30  years  old.
 The  norma]  effective  life  of  a  man  of
 war  is  only  about  20  years.  So,  we
 can  safely  discount  half  of  our
 ships  as  being  completely  useless
 and  junk.  As  _  regards  purchase
 of  new  ships  from  abroad,  we  have
 not  purchased  any  new  ships  every
 since  962  nor  is  there  any  prograra-
 Me  of  purchasing  more  new  craft  in
 the  near  future.
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 I  am  afraid  the  three  frigates  which
 are  going  to  be  manufactured  at  the
 Mazagaon  Docks  will  not  be  able  to
 join  the  navy  before  1973.  The
 “yuestion  then  arises  as  to  how,  under
 these  cireumstances,  we  are  going  to
 fulfil  our  programme  of  replacement
 satisfactorily,  and  in  time?  What
 are  we  going  to  do  between  now  and
 19737,  By  the  time  the  three  frigates
 join  the  navy,  T  have  a  feeling  that
 half  of  our  navy  would  be  at  the
 bottom  of  the  sea  or  very  near  ff.  At
 the  present  rate,  we  will  never  be
 able  to  fulfil  our  replacement  pro-
 grammes,  nor  will  be  able  maintain
 the  strength  of  our  navy  at  the  pre-
 sent  level.

 Another  difficulty  which  would
 arise  from  shortage  of  ships  is  this.
 Most  of  our  sea-captains  will  not  be
 able  to  actually  command  ships  on  the
 seas,  because  of  the  non-availability
 of  slips.  They  will  instead  have  to
 command  shore  establishments,  The
 result  will  be  that  by  sitting  in  their
 offices,  they  will  not  only  become
 soft,  but  they  will  not.  be  able  to
 keep  abreast  with  the  latest  mavel
 strategies,  which  are.  changing  ‘fast
 every  day  in  this  modern  and  scienti-
 fic  world,  ang  it  is  just  possible  that
 if  ever  they  are  called  upon  to  fight
 a  battle  on  the  seas,  I  fear  the  same
 sort  of  thing  might  repeat  itself  as
 happened  in  NEFA  in  1962.  So,

 ba
 to

 keep  the  sea-captains  in  training  and
 to  keep  them  abreast  of  all  the,  latest
 developments  in  ‘their  profession
 they  must  be  given  command  of  the
 ships  which  float  on  water,  and  not

 ships  which  are  always  parked  on
 land  like  UNS.  India  at  Delhi:  =

 °

 :  The  position  regarding  the  acquisi-
 tion  og..submarines  is  also  not  a  very
 hapeful  and  happy  one.  We  are
 told  that  Great  Britain  is  going  to

 help  us  in  getting  a  submarine  built
 in  Britain.  That.  will  take  about  4  or
 5  years  and  we  will  not  see  a  sub-
 marine  ill  1970.  So,.for  many  years
 to  come:  still,  our:  navy  will.  suffer
 from..a:  very  great  handicap,  of,  not
 having  submarines.  I  .do  not  relish
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 this  position  very  much,  particularly
 when  we  know  that  two  or  three
 countries  hostile  to  us  already  pos-
 sess  a  large  number  of  submarines,
 which  pose  a  grave  threat  to  our
 defences.  We  already  know  that  a
 number  of  unidentified  submarines
 have  made  several  appearances.  in
 the  Indian  Occean  and  some  7  of
 them  have  also  been  seen  in  our
 territorial  waters.  It  is  a  clear  indi-
 cation  of  what  they  are  up  to.  They’
 certainly  go  not  come  al]  that  way
 on  pleasure  crises.  We  know  fully
 well  what  their  intentions  are.  They
 made  a  deep  incursion  and_  probe
 into  our  territoria]  waters  to  see  what
 our  sea  defences  are  like.  It  is
 about  time  we  took  note  of  this  new
 development  and  made  efforts  to
 get  not  only  one  submarine,  but  a
 number  of  submarines,  because  one
 submarine  alone  added  to  our  fleet
 will  not  help  much.  It  may  enhance
 our  prestige  slightly,  but  it  will  not
 add  much  to  the  Navy’s  strength.

 Mr.  Deputy-Speaker:  His  time  is
 up.

 Shri  Surendra  Pal  Singh:  If  you
 give  me  two  minutes  more,  I_  will
 say  a  few  words  about  defence  pro-
 duction.

 .

 Mr.  Deputy-Speaker  I  am  sorry.

 ott  जगदेव  सिह  तिद्धान्ती  (झज्जर)  :

 उपाध्यक्ष  महोदय  मेरा  समय  समाप्त  होने
 से  दो  मिनट  पहले  मुझे  बतला  दीजियेगा  ।

 मैं  भ्र धिक  समय  नहीं  लूंगा  |

 बीर  भोग्या  वसुन्धरा  ।  हमारे  नीति-

 कारों  का  यह  मत  है  कि  जो  वीर  लोग  होते  हैं

 वही  वसुन्धरा  की  रक्षा  करते  हैं  कौर  वही

 इसकी  सम्पत्ति  को  बढ़ा  सकते  हैं  ।

 न  वैशीपुत्रमभिषिझ्चेतु  ।

 न  शूद्रापुत्रसभिषिज्चेत  ।॥।
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 मूर्ख,  लोभी,  कामी  और  भ्रष्टाचारी  को  कभी

 सेना  का  अधिकार  नहीं  दिया  जाना  चाहिये

 यह  हमारे  इतिहासकार  बतलाते  हैं  ।  इसी

 तरह  पंच तन्त्र  में  है  कि  :

 “स्वर्णपुष्पितां  पृथिवी  विचिन्वन्ति

 नरास्त्रय:  शूरश्कृतविद्यश्च
 यश्च  जानाति  सेवितम्‌  @”

 तीन  ही  प्रकार  के  लोग  राष्ट्र  की  रक्षा

 कर  सकते  हैं  ।  शूर,  वीर,  योद्धा,  कृतवीर्य:
 जिसने  रणनीति  का  अच्छी  प्रकार  ज्ञान  प्राप्त

 किया  है  कौर  तीसरे  जो  सेवा  करना  जानता

 है।  हमारे  यहां  तीसरी  बात  खूब  है,  अर्थात्‌
 जो  सेवा  करना  जानता  हैं  खुशामदी  भ्र फसरों

 की,  परन्तु  जो  पहले  दो  गुण  हैं  श्र्थात्‌  शुरू
 कृतविद्यश्च,  उस  पर  ध्यान  नहीं  दिया  जाता  1

 मैं  इस  पर  ध्यान  दिखाऊंगा  ।  यह  कहा  गया

 हैकि  :

 7 ae ea
 रयिमश्न्वत्‌

 यदि  हम  चाहते  हैं  कि  हमारे  राष्ट्र  की  सम्पत्ति

 बढ़े  तो  हमारी  सेना  को  और  हमारे  राजनीतिक
 नेतायों  को  अग्नि  से  खेलना  चाहिये  |  जो
 अग्नि  से  नहीं  खेलता  वह  अपने  श्राप  तो  जिन्दा

 रहता  ही  नहीं,  अपने  राष्ट्र  को  भी  बहुत  बुरी
 अधोगति  में  डाल  दिया  करता  है।  यह  ;  बात
 तो  मैं  ने  सामान्य  रूप  से  कही  ।

 प्रभी  हम  देखते  हैं  कि  इस  रिपोर्ट में
 लिखा  गया  है  कि  हमारे  पड़ोसी  देशों  से  हमारे
 सम्बन्ध  अच्छे  हैं।  तो  चीन  और  पाकिस्तान
 से  हमारे  अच्छे  सम्बन्ध  हैं  क्या?  अपने

 मुह  मियां  मिट्टी  बनने  वाली  बात  है  |  कोई

 कबूतर  अपनी  भ्रांखें  बन्द  कर  ले  कि  बिल्ली
 उस  पर  झपट्टा  नहीं  मारेगी  तो  वह  कबूतर
 बच  नहीं  सकता  ।  इसी  तरह  से  हमें  ध्यान
 रखना  चाहिये  कि  पड़ौंसी  चाहे  शत्रु  हो  चाहे
 मित्र  हो,  हमें  पूरी  तैयारी  करनी  चाहिये  |
 सीमा  की  रक्षा  करना  इस  समय  हमारा
 सर्वप्रथम  गतंव्य  है  ।  हमारी  सीमा  छोटी

 नहीं  है  1  उन  सितारों  की  रक्षा  के  लिये
 अभी  सरकार  ने  इस  रिपोर्ट  में  लिखा  है  कि
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 हम  ने  8  लाख  25  हजार  सेना  तैयार  कर  शी

 है  ।  इतने  बड़े  राष्ट्र  के  लिये  8  लाख  25

 हजार  सेना  ।  कम  से  कम  50  लाख  सेना

 होनी  चाहिये  ।  कोई  कह  सकता  है  कि

 रुपया  कहां  से  आयेगा  ।  तो  भाग  लगावो

 सिनेमा  घरों  में  ।  बन्द  करो  उनको  जो  भ्र ग्या शी

 के  अड्डे  हैं।  नौजवानों  के  चरित्र  पर  कुल्हाड़ा
 चलाते  हैं  ।  इस  इमर्जेंसी  के  समय  उन्हें

 तुरन्त  बन्द  कर  देना  चाहिये  -  कौर  भी  कई

 महकमें  हैं  जिन  क ेबिना  हमारा  काम  चल

 सकता  है,  मगर  सेना  का  जो  काम  है,  बिना

 उसके  हमारा  काम  नहीं  चल  सकता  है,  हमारे

 राष्ट्र  की  रक्षा  बिना  सेना  के  नहीं  हो  सकती  ।

 इसलिये  मैं  माननीय  रक्षा  मंत्री  से  प्रार्थना

 करूंगा  कि  जितना  धन  अभी  आपको  दिया
 गया  है  कम  से  कम  उससे  तिगुने  की  मांग  वे

 वित्त  मंत्रालय  से  करें  सेना  के  लिये।  राष्ट्र
 की  रक्षा  तो  तभी  होगी

 यहां  प्रायः  कहा  जाता  है  कि  हम  णु
 वस्त्र  नहीं  बनायेंगे  ।  यह  हमार  राष्ट्र  की
 नीति  है  |  यह  महात्मा  गांधी  का  देश  है,

 यह  जवाहरलाल  नेहरू  का  देश  है  |  लेकिन

 बह  तो  दो  ही  थे,  यहां  करोड़ों  लोग  हैं,  जिनका

 यह  देश  है  ।  करोड़ों  लोगों  की  मांग  है  कि

 अणु  वस्त्र  तैयार  किये  जाने  चाहियें  ।  भ्रूण
 अस्त्र  तयार  नहीं  होगा  तो  क्या  होगा  इसकी
 कल्पना  नहीं  की  जा  सकती

 हसी  के  साथ  प्रश्न  आता  है  सनिक  साज
 सामान  का  ।  माननीय  श्री  सुरेन्द्र  पाल सिंह  जी  ने

 कहा  कि  सूबेदार  का,  नान  कमीशंड  आफिसर

 का,  जनरल  आफिसर  कमांडिंग  का  दोष  नहीं  ।
 मैं  कहता  हूं  दोष  उन  लोगों  का  है  जिनको
 मेडिकल  लाइन  से  इंजीनिर्यारेग  लाइन  से,

 ट्रांस्पोर्ट  लाइन  से  या इधर  उधर  की  लाइन  से
 उठा  कर  सेना  के  बड़े  जनरल  के  पदों  पर  डाला
 गया  शौर  वह  लोग  भाग  गये  ।  सेना  में

 सिपाहियों  की  वीरता  में  कमी  नहीं  थी,  सैनिक
 अ्रफसरों  की  कमी  नहीं  थी,  कमी  थी  तो  उन
 लोगों  की  जो  अपने  आपको  वीरता  में  नहीं
 ढाल  सकते  थे  ।



 6763  DG.--

 [श्री  जगदेव  सिंह  सिद्धान्त]

 से निक  साज  साम,न  की  कमी  आप  स्वयं
 सुनते  हैं।  रिपोर्ट  में  कह।  है  कि सैनिक  साजो

 समान  अभी  तक  हमारा  पूरा  नहीं  है  |  मैं

 प्रार्थना  क  '
 गा  कि  कृपा  करके  इस  सामान  को

 अधिक  लीजिए  a  तीनों  सैनिकों  में  अधिक  से
 अधिक  भरती  कीजिए  ।  मैं  पहले  भी  यह  नीचे-
 दन  कर  चका  हूं  कि  श्राप  सेना  में  कमीशन

 दीजिए,  आपत्ति  नहीं  लेकिन  जिसको  श्राप
 कमीशंड  श्र  सर  बनाते  हैं,  च  हे  सैकिण्ड
 लेफ्टिनेट  से  चलाए  या  जमादार  से  चलाइए,
 कम  से  कम  पांच  साल  तक  उसको  ट्रेनिंग  मिलनी

 चाहिए  ।  उसको  कम  से  कम  पांच  साल  तक
 जवानों  के  साथ  कदम  मिला  कर  लेफ्ट  राइट
 करके  अपने  को  फिट  बताना  चाहिए  t  सेना
 में  और  योग्यता  किस  चीज  की  है  ?  इसकी

 नहीं  कि  उसको  अंग्रेजी  अच्छी  बोलनी
 जाती  है,  इसकी  नहीं  कि  उसको  शौर  कोई
 चीज  बढ़िया  भ्राती  है,  या  वह  सम्पत्तिशाली

 है  ।  सेना  में  तो  सबसे  ग्रावश्यक  चीज  यह

 है  कि  हर  कोई  अपने  को  राष्ट्र  की  रक्षा  के लिए
 योग्य  बनावे  |  लद्दाख  के  मोर्चे  पर  और  नेफा
 के  मोर्चे  पर  हमारे  जवानों  ने  अपनी  बहादुरी
 की  ऐसी  मिसाल  दिखायी  है  कि  संसार  में  वैसी
 मिसाल  नहीं  मिल  सकती  ।  ब्रिगेडियर  होशियार
 सिह  और  मेजर  ब्रह्म  सत्त  ने  वहां  वीर  गति
 पायी  ।  उनके  बारे  में  मैंने  माननीय  प्रतिरक्षा
 मन्त्री  को  कई  बार  लिखा  है  कि उनको  महावीर
 चक्र  अलंकृत  किया  जाए,  परन्तु
 अभी  तक  ऐसा  नहीं  किया  गया,  यह  खेद  की

 बात  है  कौर  इस  कारण  हमारे  इलाके  में  सरकार

 की  आलोचना  की  जाती  है  ।

 जो  हमारे  आ्डिनेंस  डिपो  हैं  उनमें  जो

 लोग  नियुक्त  किए  जाएं  उनको  जाति  बिरा-

 दरी  के  प्राकार  पर  नहीं  :खा  जाना  चाहिए  |

 इनमें  बहुत  सुपरीक्षित  अफसरों  को  रखना

 चाहिए,  कौर  इन  के  बारे  में  सूचना  भी  नहीं
 निकालनी  w  हिए  ।  हम  देखते  हैं  कि सरकार

 इन  डिपो  के  बारे  में  पहले  से  सूचना  निकाल

 देती  है  कि  दक्षिण  में  फलां  स्थान  पर  हम  झाडी-
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 नेस  डिपो  बोलने जा  रहे  हैं  ।  इन  सब
 बतों  को  गप्त  रखना  चाहिए,  इनको  प्रकाश  में

 नहों  लाया  जाना  चाहिए  ।

 इसी  प्रकार  मेरा  सुझाव  है  कि  पेंशनरों
 किशोर  रजब  फोन  वालों  को  सरकार  को

 कुछ  उपयोगी  काम  देन।  चाहिए  i  wa  तो
 आपने  नियम  कर  दिया  है  कि  i5  साल  की
 सेवा  के  बाद  आदमी  सेना  से  पेंशन  ले  सकता

 है  या  रिजर्व  फोन  में  जा  सकता  है  ।  मेरा  सुझाव
 है  के  उनको  कुछ  न  कुछ  उपयोगी  काम  मिलना

 चाहिए  ।  हमारी  सीम।  बहुत  लम्बी  चौड़ी  है
 इन  सैनिकों  के  परिवारों  को  उस  इलाके  में
 भूमि  दीजिए  ।  वे  लोग  वहां  रह  के  काम  काज

 करेंगे  वे  सैनिक  तो  हैं  ही,  शौर  भी  इस  प्रकार
 का  काम  कर  सकते  हैं  ।  प्रंग्रेज  भी  उनके  लिए
 एसा  प्रबन्ध  करता  था  |  सन्‌  98  की  लड़ाई
 के  बाद  जो  सैनिक  सेना  से  अलग  किए  गए
 उनको  श्री  सुरजीत  सिंह  मजीठिया  इस  बात
 को  जानते  हैं--घोड़े-  पालने  के  लिए  जमीनें
 दी  गयीं  थीं  ताकि  वे  भ्रच्छे  घोड़े  तैयार  करें  ।

 तो  मेरा  सुझाव  है  कि  श्राप  सैनिकों  को

 सीमा  के  इलके  में  जमीन  दीजिए  ।  राज  श्राप

 जमीन  देते  हैं  उन  लोगों  को  जिनकी  सात

 पीढ़ी  में  भी  किसी  ने  खेती  नहीं  की  है  |  वे  लोग

 दूसरे  दिन  जमीन  को  बेच  कर  चले  जाते  हैं  ।

 श्राप  उन  सैनिक  परिवारों  को  जमीन  दीजिए
 जो  खेती  करते  रहे  हैं  ।  ये  देश  के  लिए  भ्र नाज
 भी  पैदा  कर  सकते  हैं  कौर  लड़ाई  के  समय
 आपको  शूर  वीर  भी  दे  सकते  हैं  |

 ले|कन  शूर  वीरों  के  लिए  आप  क्‍या  कर

 रहे  हैं  -  हमने  देखा  क  सन्‌  947  से  सन्‌
 962  तक  आपने  सैनिकों  की  जोर  कोई

 ध्यान  नहीं  दिया  q  सैनिकों  को  भेजा  जाता  था

 बाढ़  को  रोकने  के  लिए  या  जंगलों  को  ट्रैक्टरों
 से  तोड़ने  के  लिए  |  जब  हमारे  सैनिक  मैरो-

 पोटामिया  में  कैद  थे  तो  उनसे  यह  काम  लिया

 जाता  था  |  राज  आजाद  भार:  वर्ष  में  उनसे

 यह  काम  लिया  जाता  रहा  ।  मेरा  सुझाव  है
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 कि  आपको  सैनी  दें  का  सम्मान  करना  करना

 चाहिए

 अर.  सेना  में  बन्दी  के  प्रयोग  को  बढ़ा

 रहे  हैं  इससे  प्रसन्नता  है,  लेकिन  इतने  से  ही  काम

 नहीं.  चलेगा,  इसको  और  बढ़ाना  चाहिए
 जिससे  कि  अंग्रेजी  न  जानने  वाले  अपना  काम

 आसानी  से  कर  सके  |

 दर्सी  के  साथ  मांस  खाना  कम  करना

 चाहिए  ।  मांस  खाना  कोई  बहादुरी  का  चिह्न

 नहीं  है  |  मांस  खाने  से  और  शराब  पीने  से

 आदमी  जालिम  हो  सकता  है,  बहादुर  नहीं  |

 प्राचीन  समय  से  हमारे  यहां  सेना  में  मांस  को

 ध्रावश्यक  रखा  गया  है  ।  गवर्नमेंट  रिसर्च

 इंस्टीट्यूट  की  भी  रिपोर्ट  है  कि  फौज  के  ऑफ-

 सरों  के  लिए  शौर  जवानों  के  लिए  मांस  और

 शराब  जरूरी  नहीं  है  ।  उनके  लिए  घी  का

 दूध  का  और  दूसरी  चीजों  का  प्रबन्ध  किया

 जाए  ।

 एक  साधनों  सदस्य  :  वे  सन्यासी  नहीं  हैं  I

 श्री  जगदेव  हिं हूँ  सिद्धान्त  :  ठीक  है,  वे

 सन्यासी  नहीं  है,  वे  क्षत्रिय  हैं  -  वे  हिंसा  करेंगे

 क्योंकि  इसके  बिना  राष्ट्र  की  रक्षा  नहीं  हो

 सकती,  परन्तु  मांस  खाने  से  कोई  वीर  नहीं

 हो  जाता  ।
 -

 मैं  ने  जो  सुझाव  दिए  हैं  वे  राष्ट्र  की  रक्षा

 के  लिए  उपयोगी  हैं,  अपने  बीर  जवानों  को

 श्राप  बढ़ावा  दीजिए  ।  इतना  है.  मरा  निवेदन

 है

 Shrimati  Sharda  Mukerjee  (Ratn-
 agiri):  Mr.  Deputy-Speaker,  Sir,  the
 speakers  before  me  have  highlighted
 the  economic,  political  and  strategic
 aspects  of  our  defence  problems.  I
 cannot  say  I  am  qualified  to  compete
 with  them.  Others  have  paid  tri-
 bute  and  compliment  to  the  armed
 forces.  They  have  also  expressed
 grave  cencern  and  anxiety  over  their
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 pay,  pension  etc.  This,  rather,  remnds
 me  of  a  familiar  saying  in  the  arm-
 ed  forces,  and  I  trust  that  it  wil]  not
 be  misunderstood  in  the  House.  Sir,
 it  useq  to  be  said  by  servicemen  that
 politicians  always  think  of  them  when
 there  is  trouble  and  for  the  rest  of
 the  time  they  remain  forgotten.
 Therefore,  the  very  fact  that  there
 is  so  much  talk  and  agitation  and
 also  anxiety  to  participate  in  this
 debate  and  that  this  House  gives  so:
 much  attention  to  the  requirements
 of  the  armed  forces  certainly  est-
 ablishes  the  fact  that  the  servicemen
 are  always  remembered.

 Nevertheless,  there  is  one  rather
 odd  feature  about  the  sort  of  contact
 between  parliamentarians  and  ‘ser-
 vicemen  which  is  peculiar  to  our
 country.  It  is  not  the  sort  of  _  thing
 that  happens  in  the  west;  it  is  not
 the  sort  of  thing  that  happens  in
 England,  America  or  even  in  a
 country  like  Russia.  But  it  does
 happen  here.  I  think  this  is  a  fea-
 ture  that  we  have  perhaps  inherited
 from  the  old  days  when  the  armed
 forces  were  kept  rather  segregated
 from  the  people  at  large  and  parti-
 cularly  from  politicians.  It  is  rather
 surprising  that  even  today  that  pat-
 tern  and  systems  continues.  We  are
 grateful  to  the  Defence  Minister  for
 the  relaxation  he  has  brought  about
 in  this  respect,  that  he  has  made  it
 possible  for  Members  of  Parliament
 to  visit  the  border  areas.  Last  year
 we  also  went  to  the  Air  Force  Station
 at  Palam  to  have  a_  look  at  the  air
 exercises  which  were  taking  place
 there.  I  certainly  hope  that  there
 will  be  greater  opportunities  for
 this  inter-change  of  ideas  between
 parliamentarians  and  servicemen.  It
 was  justifiable  for  the  British  to
 keep  the  armed  forces  entrenched
 behind  a  barbed  wire,  mainly  because
 during  the  British  time  our  army
 was  an  army  of  occupation.  Even  in
 the  pre-independence  days,  I  rem-
 ember,  there  used  to  bea  _  very
 active  and  a  very  determined  effort
 on  the  part  of  the  leading  politicians
 in  our  country  to  speak  to  service-
 men  although  in  those  days  Indian
 servicemen  hardly  held  positions  of
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 responsibility.  Even  so,  there  was  a
 ‘determined  effort  on  the  part  of  the
 politicians  to  get  to  know  the  pro-
 “‘plems  of  servicemen.  I  remember,
 when  we  were  in  the  North-West
 Frontier  Province,  a  heavily  guarded
 area,  Dr.  Khan  Sahab,  Abdul  Gaffar
 Khan  and  his  political  Colleagues

 ‘used  to  meet  the  armed  forces  per-
 sonnel  and  officers.  Today  when  we
 ‘are  citizens  of  a  free  and  democratic
 ‘country  when  there  should  be  an  op-
 portunity  of  mixing  and  talking  with
 members  of  the  armed  forces,  when

 there  should  be  an  opportunity  to  un-
 derstand  each  other’s.  problems,  I
 find  it  very  difficult  to  understand
 ‘why  members  of  the  armed  forces
 are  still  separated  by  a  virtual  barb-

 ‘ed  wire.  It  is  not  something  that  the
 Government  have  recently  imposed
 but  it  is  a  pattern  which  unfortunate-
 ‘ly  exists  in  the  country.  I  hope  it
 will  be  rectified.  As  I  said  earlier,  I
 am  very  glad  to  see  that  the  Defence
 ‘Minister  has  made  an  effort  to  break
 down  some  of  the  old  rigidities.

 In  this  connection,  may  I  say  that
 some  of  the  statements  by  Govern-
 ment  spokesmen  have  gone  unques-
 tioned  or  unchallenged  in  this  House
 because  of  this  lack  of  interchange
 of  ideas?  Now  there  is  no  really
 effective  defence  lobby  in  Parliament.
 There  are  spokesmen  or  advocates
 for  jabour,  industrialists  and  farmers.
 But,  unfortunately,  for  the  service-
 men  there  is  no  effective  lobby.  There
 are  Members  here  who  are  very
 anxious  to  participate  in  the  debate
 or  ask  questions  but  due  to  an  insu-
 fficient  background  knowledge,  they
 are  not  able  to  spot  discrepancy
 very  often  in  the  replies  given  by
 the  Government.  For  instances,  other
 sections  of  society  like  farmers,
 labourers,  workers  anq_  industrialists
 have  access  to  Members  of  Parlia-
 ment  but  not  the  members  of  the
 armed  forces.  The  servicemen  have
 no  access  to  any  national  forum,
 because  they  are  governed  by  the
 rules  and  regulations  issued  by  the
 ®Mefence  Ministry,  Whether  it  is  a
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 question  of  service  conditions,  pay  or
 pension  or  court  martial,  it  is  all
 carried  on  within  the  restricted
 sphere  of  the  armed  forces  and  there
 is  no  possible  way  of  outside  people
 knowing  about  these  things.  That  can
 change  only  if  there  is  a  free  inter-
 change  of  ideas  between  politicians
 and  members  of  the  armed  forces.
 The  politicians  should  have  acess  to
 members  of  the  armed  forces  and
 vice  versa.  In  that  case,  both  parties
 would  benefit.

 An  hon.  Member:  Then  politics
 will  be  imported  into  armed  forces.

 Shrimati  Sharda  Mukerjee:  I  do
 not  think  in  a  free  democratic
 country  there  will  be  any  politics  of
 that  type.  Discipline,  of  course,  is  a
 different  matter  altogether.  After
 all,  members  of  the  armed  forces  are
 human  beings  like  politicians  and
 there  should  be  no  bar  to  exchange
 of  ideas  between  them.  That  will
 help  them  to  konw  the  problems  of
 each  other  more.

 Now  I  come  to  the  Report  of  the
 Ministry.  In  1963-64  the  Report  of
 the  Defence  Ministry  started  with
 this  enlightened  statement,  which  I
 hope  you  will  excuse  my  quoting.  It
 says:  e

 “The  Ministry  of  Defence  is
 responsible  for  matters  relating
 to  the  defence  of  the  ‘country.”

 A  very  enlightened  sentence!  How-
 ever,  this  year’s  report  is  a  welcome
 change.  I  see  some  of  the  architects
 of  the  report  in  the  official  gallery,
 whom  I  know;  they  are  probably
 the  same.  Without  in  any  way  wish-
 ing  to  minimise  the  ability  or  intel-
 ligence  of  the  people  responsible  for
 this  report,  I  would  say  that  it  would
 be  a  good  thing  for  Parliament  if  the
 preparation  of  the  report  is  a  com-
 bined  effort  of  all  concerned,  the
 Ministry  of  Defences  and  the  service
 headquarters,
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 combined  effort.

 Perhaps  it  is  a

 Shrimati  Sharda  Mukerjee:  With
 my  little  knowledge  of  service
 matters  I  can  say  that  this  was  per-
 haps  not  exactly  a  combined  effort.
 In  the  air  force  some  people  were
 calleq  Chair-borne  pilots.  If  I  may
 use  that  analogy,  if  this  reprot  was
 a  combined  effort  of  air-borne,  land
 borne  and  chair-bcine  generals  of
 the  three  departments  of  the  Defence
 Ministry,  it  wou'd  have  given  a  more
 comprehensive  picture  of  the  _  posi-
 tion.

 For  many  years  the  Government
 has  laboured  under,  what  I  think  is
 a  mistaken  idea,  of  what  is  and  what
 is  not  in  the  public  interest.  It  is
 very  encouraging  to  see  that  the
 area  of  what  is  not  in  the  _  public
 interest  has  shrunk  to  some  extent.
 Therefore,  if  I  may  submit,  this  ex-
 cellent  report  will  be  useful  to  some
 Members  of  Parliament  who  are  not
 adequately  familiar  with  the  working
 and  organisational  side  of  the  armed
 forces  and  the  Defence  Ministry—I
 hope,  Sir,  you  will  excuse  my  putting
 it  this  way—to  them  it  will  be  an
 excellent  guide  book.  For  instance,
 if  they  receive  letters  from  service-
 men  and  they  want  to  forward  them
 to  the  right  directorate,  they  will
 know  from  this  report  where  they
 should  be  sent.

 I  do  not  think  this  wil]  be  received
 with  appreciation,  but  I  do  think  that
 a  report  which  is  presented  to  Parlia-
 ment  for  voting  for  a  qemand  for  a
 grant  of  more  than  one-third  of  our
 annual  national  revenue  should  be
 more  specific.  If  it  is  not  specific
 then  the  very  right  of  Parliament  to
 examine  and  asseSs  important  polices
 of  Government  is  defeated  or  nega-
 tived.  So,  I  would  submit  that  if  this
 report  had  been  more  specific,  it
 would  have  served’  its  purpose
 better.

 We  support  the  Government  and
 vote  for  the  grants  because  we  feel
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 it  is  our  duty  to  strengthen  our
 armeg  forces  and  supply  the  forces
 with  adequate  weapons,  training  and
 equipment  so  that  in  combat  our  men
 will  have  a  decent  chance  of  con-
 fronting  the  enemy  which,  I  might
 say,  was  denieg  to  them  in  the  NEFA
 operations,  While  we  give  our  whole-
 hearted  support  to  the  Government
 and  the  Government  bears  the  exe-
 cutive  responsibility  for  implement-
 ing  their  policies,  is  it  not  equally
 the  duty  of  the  Government  to
 clarify  and  state  categorically  to
 Parliament  their  objectives  and  com-
 mitments?

 If  I  may  read  the  opening  sentence
 of  the  Report,  it  starts  off  by  saying:

 ‘Defence  planning  and  prepa-
 ration  is  essentially  conditioned
 by  our..”

 I  suppose  “is”  is  a  printing  error,  it
 should  have  been  ‘are’.

 sy  ...by  our  political,  economic
 and  social  objectives.”

 This  is  the  first  sentence.  Now  we
 are  sitting  on  a_  veritable  volcanoe
 which  may  erupt  at  any  time.  We
 have  the  uncomfortable  experience  of
 NEFA.  behing  us.  Thousands  of  miles
 of  our  territory  are  still  under  the
 occupation  of  Chinese  and  the  _  in-
 fluence  of  Chinese  is  growing  in  the
 Far  East.  In  the  face  of  that,  what  is
 our  defence  policy  geared  to,  what
 is  our  defence  planning  or  prepara-
 tion  geared  to?  “political,  economic
 and  social  objectives”.  Then  the
 report  goes  on  to  say:

 “India  continues  to  be  wedded
 to  a  policy  of  non-aggression
 within  the  framework  of  the
 United  Nations.”

 Are  we  then  tied  by  eternal  wedlock
 to  a  policy  of  non-aggression  in  the
 face  of  impending  attack  by  the  ene-
 my  at  our  door?  Are  our  soldiers
 expected  to  keep  qufef  unti]  the  ene-
 my  fires  the  first  shot?  Coming  to
 economic  objectives,  do  you  expect
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 the  soldiers  to  go  to  the  top  of
 Himalayas  and  confront  the  enemy
 but  not  to  fire?  Is  that  what  you
 mean  by  ecofiomic  objective?
 Secondly,  do  you  tell  your  soldier
 fhat  non-aggression  is  our  policy,
 therefore  wait  till  the  enemy  comes
 to  our  territory;  don’t  do  anything
 till  then  because  you  are  wedded  to
 non-aggression,  This,  I  think,  is  a
 very  good  policy  during  peace  time.
 But  are  we  in  peace-time?
 What  I  would  like  to  know  from  the
 Government  is  a  simple  thing.  What
 exactly  is  the  charter  of  the  Gov-
 ernment  to  the  Defence  forces?  What
 is  the  charter  of  the  Government  to
 the  people  of  India?  What  are  the
 Government’s  objectives?  Are  they
 preparing  for  a  limited  war,  border
 operations  on  a  small  scale,  or  are
 they  preparing  for  a  large-scale  mili-
 tary  confrontation?  Are  we  to  grope
 in  the  wilderness  of  dogmas  and
 slogans  of  political,  economic  and
 social  objectives  and  of  non-aggres-
 sion?  This  makes  little  sense  to  any-
 body.  I  doubt  whether  it  makes  any
 sense  to  Defence  forces.  So,  I  would
 request  the  Defence  Minister,  in
 order  to  generate  confidence  in  the
 people  which  alone  can  make  them
 contribute  their  best  efforts  towards
 the  Government's  policies,  that  the
 best  way  would  be  to  make  this
 Report  of  much  greafer  value.  If  it
 is  to  be  a  more  realistic  approach,
 for  that  three  things  would  be  neces-
 sary.  What  are  the  specific  objec-
 tives  of  the  Government?  What  are
 their  commitments?  How  do  they
 propose  to  meet  these  within  the
 limitations  of  our  resources?  We  are
 all  aware  of  the  limitations,  eco-
 nomic,  technical,  industria]  and  other
 resources  and,  if  anything,  the  inter-
 national  world  knows  it  much  better
 than  we  do.  We  also  know  that
 sophisticated  weapons  of  nuclear
 warefare,  guided  missiles  and  such
 other  things  ere  far  beyond  our
 scope.  Ang  yet  we  are  confronted
 with  this  immediate  problem  of  a
 possible  Chinese  aggression  on  our
 frontiers.  Many  hon.  Members  men-
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 tioned  about  Pakistan.  One  must
 remember  that  she  is  dependent  for
 resources  and  weapons  from  the
 U.S.A.  and  to  that  extent,  unless  we
 know  the  stock-piling  position,  we
 are  unable  to  say  what  offensive
 capacity  she  has  got.

 While  strategy  is  and  should  be  a
 secret  matter,  a  ‘matter  which  con-
 cerng  the  technicians  ang  the  Gene-
 rals—we  do  not  question  it—the
 objectives  and  policies  of  the  Gov-
 ernment  should  be  known  to  Parlia-
 ment  and  the  country.  This  Report
 does  not  make  that  clear  at  all.
 Therefore.  I  would  request  the
 Defence  Minfster  that  he  provides  a
 charter  to  the  Defence  forces  and  to
 the  people  of  this  country.

 Shri  Nath  Pal:  Mr.  Deputy-
 Speaker,  Sir,  as  the  House  debates
 the  Demands  for  Grants  of  the
 Defence  Ministry,  it  will  not  be
 perhaps  out  of  place  to  point  out
 that  we  are  discussing  this  year’s
 demands  under  the  shadow  of
 Chinese  atomic  explosion  ang  as  the
 rumblings  from  what  is  happening
 on  our  eastern  border  become  more
 louds  and  menacing  every  day.
 Pakistan  is  terrorising  our  citizeng  on
 the  eastern  border  and  we  hear
 apologia  from  our  External  Affairs
 Minister  practically  every  day.
 Though  the  House  has,  as  usual,  not
 been  taken  into  confidence  and  told
 the  truth,  Pakistan  has  only  recently
 grabbed  8000  sq.  acres  in  Kutch  and
 I  hope  that  the  Minister  will  be  in
 a  position  perhaps  to  say  that  it  has
 now  been  recovered.  China  is  poised
 with  her  twenty  divisions  chewing,
 of  course,  what  she  has  already
 swallowed  in  Ladakh.  I  am  afraid,
 I  am  constrained  to  say  that  though
 the  things  have  improved  consider-

 ably  than  what  they  were,  when  Mr.
 Chavan  took  over,  fairness  demands
 that
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 that  I  should  tell  him  that  they  are
 not  as  good  as  they  should  be  and  as
 we  expected  they  would  be  under
 him.

 Mr,  Speaker,  Sir.
 border  is  subject  to  active,  severe
 pressure.  Our  skies  are  more  volune-
 rable  today  than  they  ever  were  and
 our  sea  coast  is  defended  by  a  Navy
 which  is  over-worked,  over-aged  and
 out-dated.

 our  entire  land

 There  is  one  difficulty  which  I  will
 be  suffering  from,  which  the  House
 as  a  whoe  would  be,  ard  that  is  the
 allotment  of  time  for  this  debate.  Are
 we  really  serious  about  the  defence
 of  this  country?  Do  we  want  that  a
 judgment  of  enlightened  opinion  be
 available  to  the  Defence  Minister  and
 his  colleagues?  Or,  do  we  make  this
 debate  only  a  ritual  through  which
 we  have  to  go?  I  would  like  that  we
 should  evolve  a  better  system  by
 which  the  estimates  of  all  the  three
 services,  the  Air  Force,  the  Navy  and
 the  Army,  are  separately  debated.
 There  are  other  aspects  of  defence
 Policy  which  we  would  like  to  take
 into  consideration  but  time  will  be
 preventing  me  from  doing  that.  There
 is  the  administrative  side;  and  there
 is  the  expenditure  side.  We  are  a  poor
 nation.  Every  penny  is  valuable  for
 us.  We  give  the  biggest  share  of  our
 budget  to  the  Defence  forces.  We
 want  to  see  that  parliamentary  con-
 trol  of  expenditure  is  purposeful,
 meaningful  and  real.  But  that  is  not
 possible  because  we  must  use  thc
 available  time  for  major  considera-
 tions.  I  would  like  that  we  evolve  a
 better  system.  Mr.  Speaker,  through
 you,  I  want  to  make  this  suggestion
 so  that  our  debates  here  do  not  be-
 come  just  a  big  eye-wash  and  that
 there  are  standing  committees  at  least
 for  some  of  the  important  Ministries

 where  real  day-to-day  consultation,
 guidance  and  direction  take  place,  So
 far  83  this  Ministry  is  concerned,  we
 would  like  to  have  every  year  a  sepa-
 rate  debate  for  the  Army,  Navy  and
 Air  Force.  Otherwise,  I  am  sorry  to
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 Say  that  this  will  be  degenerating
 into  a  big  farce.  We  cannot  do  full
 justice  in  this  kind  of  a  debate.

 Mr.  Speaker:  Why  have  all  the  Min-
 istries  every  year?  That  is  also  an-
 other  question.

 Shri  Nath  Pai:  [  can
 guidance  about  that,

 Mr.  Speaker:  I  suggested  to  the
 hon,  Members  that  in  order  to  have
 a  thorough  debate  on  ६  few  subjects,
 we  might  have  a  few  Ministries  this
 year  and  then  other  Ministries  next
 year.

 have  your

 Shri  Hari  Vishnu  Karhath:  We  have
 agreed  to  cut  out  two  or  three  Minis-
 tries  this  year,  as  you  know,  Sir.

 Shri  Nath  Pai:  I  feel  sustained  that
 I  have  got  your  consent  to  my  pro-
 posal.

 Mr,  Speaker:  He  can  construe  it
 anyway  he  likes.

 Shri  Nath  Pai:  I  would  now’  deal
 with  some  points  very  briefly.  |  nave
 no  quarrel.  about  what  we  shall  have
 to  pay  because  I  do  not  think  the
 price  of  liberty  and  security  is  too
 high.  But  having  said  that,  I  must
 hasten  to  add  that  when  willingly  we
 make  all  the  sacrifices,  we  must  be
 satisfied  and  it  should  be  the  res-
 ponsibility  of  Mr.  Chavan’s  Ministry
 to  see  that  every  penny  is  scrupul-
 ously  used  and  accounted  for.  I  will
 not  be  going  into  the  report  of  the
 Public  Accounts  Committee  or  6
 Audit  Report  in  detail  but,  ६  think,
 he  should  ask  his  many  assistants  to

 make  a  concise  report  for  him  to  look
 at  it  and  tell  us  if  things  have  im-
 proved  really  substantially.  Why  do
 I  say  this?  Sir,  the  Defence  expendi-
 ture  today  accounts  for  6  per  cent
 of  the  national  income.  It  ig  a  very
 big  slice  in  a  very  small  cake  in  this
 country.  In  the  United  Kingdom,  for
 instance,  the  Defence  expenditure
 varied  between  no  more  than  ry  per
 cent  and  3.7  per  cent  of  the  national
 income  between  880  and  93  and  it
 was  below  this  level  between  the
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 inter-War  years  and  more  recently  it
 has  gone  upto  6}  per  cent.  That  is  only
 recently.  I  am  coming  to  the  more
 important  thing.  Australia  spends
 only  about  3  per  cent  of  her  income
 on  Defence;  New  Zealand  spends  less
 than  2  per  cent  and  Canada  _  spends
 about  4  per  cent  of  her  income.  The
 countries  like  Italy,  Norway,  Nether-
 Jands  and  even  Turkey  spend  on
 Defence  only  between  24  per  cent  and
 Ay  per  cent.  Obviously,  as  to  how
 much  should  be  spent  on  Defence  is
 not  for  only  economists  or  only  for
 laymen  like  me  to  say.  I  would  basi-
 cally  like  to  be  guided  by  our  Defence
 experts  in  this.  But  having  sanc-
 tioned  that  much,  I  must  be  satisfied
 that  every  penny  is  turned  to  good
 use—it  Means  more  weapons,  more
 security,  more  deterrence  and  more
 mobility  in  the  Army  and  the  Air
 Force.  In  the  first  place,  may  १
 point  out  to  him  that  I  am  not  at  all
 satisfied.  That  a  brilliant  man  like
 Mr.  Dandeker  should  give  that  certi-
 ficate,  since  he  knows  that  the
 Swatantra  philosophy  always  makes
 him  somehow  unduly  worried  time  in
 and  out  about  extravagance  in  public
 spending,  is  what  I  do  not  under-
 stand.  He  was  giving  that  certificate
 because  Mr.  Chavan’s  Ministry  has
 returned  some  money.  That  is  not  a
 good  performance.  It  is  not  the  ab-
 sence  of  extravagance.  There  has
 been  enough  extravagance.  We  will
 be  pointing  it  out  at  the  suitable  oc-
 casion-—today  the  time  is  limited,  But
 I  hasten  to  point  out  the  failure  to
 reach  the  physical  targets  that  have
 been  set  before  them.

 We  find  that  the  Audit  Report  says:

 “The  provision  included  in  the
 budget  for  the  following  schemes
 proved  excessive  or  unnecessary.
 Over  Rs.  68  crores  representing  56
 per  cent  of  the  provision  nade  in
 the  budget  remained  unutilised.”.

 6  hrs,

 I  shall  be  taking  up  the  question  of
 the  foreign  exchange  unavailability  a
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 little  later,  and  Shri  Y.  B.  Chavan
 should  make  a  very  serious  effort  to

 see  that  there  is  greater  discipline,  not
 only  among  the  soldiers  in  the  ordi-
 nary  sense,  but  better  spending  dis-
 c‘pline,  and  better  utilisation  discip-
 line  also  in  the  Defence  Ministry.
 Then  again,  we  find  from  the  Audit
 Report  that  during  the  three  ycars
 1961-62,  1962-63  and  1963-64,  every
 year  we  find  that  the  amounts  _re-
 turned  were  of  the  order  Rs.  2]  crores,
 Rs,  28  crores  and  Rs,  42  crores  res-
 pectively.  Why  does  it  happen?  It
 will  be  a  very  long  story.  I  shail
 only  cite  this  for  him  becauge  the  plea
 will  come  that  we  did  not  reach  these
 physical  targets  since  =  foreign
 exchange  was  not  available.  Here  is
 the  Public  Accounts  Committee’s  Re-
 port  for  964  which  says:

 “The  Committee  reyret  to  ob-
 serve  that  the  explanations  given
 by  the  Defence  Secretary  before  the
 Public  Accounts  Committee  iast
 year  that  surrenders  were  due  to
 non-availability  of  foreign  exchange
 involved  in  most  of  the  manufac-
 turing  projects  does  not  appear  to
 be  consistent  with  the  position  naw
 explained  to  the  Committee.  The
 Committee  feel  concerned  to  note
 that  in  spite  of  the  allotment  of
 foreign  exchange  for  these  impor-
 tant  schemes,  the  Ministry  have
 not  been  able  to  utilise  the  funds  to
 the  extent  expected,  resulting  in
 shortfall  in  plan  targets.”,

 I  shal]  leave  this  chapter  about.  ex-
 penditure  at  this.  I  would  only  re-
 mind  the  hon.  Minister  that  he  and
 we  are  all  placed  together  to  give
 better  shares  to  our  people.  Perhaps,
 l  may  tell  him  what  I  had  tried  to
 tell  during  the  budget  discussion  last
 year  to  apparently  deaf  and  indiffe-
 rent  ears,  namely  that  a  high
 proportion  of  the  new  taxation  levied
 for  the  defence  purpose  has  fallen  on
 general  commodities  and,  therefore,
 the  burden  has  been  borne  by  the
 common  man.  If  we  find  that  he
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 bears  the  burden,  let  us  at  least  en-
 sure  that  his  money  is  utilised  better
 and  more  properly.

 Now,  I  shall  turn  to  the  other  sub-
 stantive  aspects  of  our  discussion  to-
 day.  The  Defence  Minister  in  his
 very  elaborate  statement  before  this
 House  on  the  2ist  of  September  last
 year—I  may  tel]  him  that  I  read  his
 statements  very  carefully—had  this
 lo  say:

 “Our  policy  in  meeting  require-
 ments  of  our  defence  is  necessarily
 guided  by  our  foreign  policy  of
 non-alignment  which  will  continue
 to  govern  our  actions  in  the  Held
 of  defence  procurement.”.

 For  how  long  are  we  going  to  bury
 our  heads  into  the  barren  sands  of
 dead  slogans?  Must  the  Defence
 Ministry  be  all  the  while  bothered
 about  what  non-alignment  is?  I  know
 that  there  is  an  inextricable  nexus  or
 link  or  relationship  between  defence
 and  external  affairs  and  the  two  can-
 not  in  the  long  run  be  separated  from
 one  another.  But  is  this  the  main
 consideration  of  Shri  Y.  B,  Chavan's
 Ministry,  namely  non-alignment?  |
 think  the  defence  requirements  will
 be  assessed  in  terms  of  our  estimate
 of  the  threat  to  our  security  and  our
 determination  to  repel  that  threat,
 and  not  by  these  other  considerations.
 I  think  that  we  should  be  very  quick
 to  discard  these  cob-webs  and  these
 hang-overs  of  the  past.  We  want
 that  just  like  the  Army  itself,  like
 the  Defence  Forces,  like  this  Parlia-
 ment  and  like  all  other  instruments,
 Nnon-alignment  is  only  an  instrument
 for  the  only  objective,  abiding  ob-
 jective,  the  perennial  odjective  and
 the  eternal  objective  of  maintaining
 this  country  a  free  country;  all  these
 instruments  are  to  be  used  to  that
 single  objective.  Their  utility,  their
 merit,  their  virtue,  their  relevance
 etc.  have  to  be  judged  on  the  touch-
 stone  of  their  relevance  to  India’s
 needs,  and  not  in  themselves,  but
 somehow  we  are  told  again  and  again
 about  this  non-alignment.  I  know
 that  my  hon.  friend  the  Minister  is  a
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 very  pragmatic  man,  and  he  takes
 800d  criticism  in  good  spirit  and
 therefore,  I  have  ventured  to  men-
 tion  this.

 I  must  congratulate  the  Ministry  on.
 the  fact  that  this  year  the  report  of
 the  Ministry  is  a  very  healthy  depar-
 ture,  and  it  does  not  take  away  my
 precious  time  which  it  did  year  after
 year  before  when  I  had  to  read  these
 triumphant  disclosures  about  military
 preparedness  as  the  Republic  Day
 Parade  being  led  by  an  elephant  on
 which  sat  a  trumpeteer,  and  there
 being  a  tremendous  applause  wnen
 the  Prime  Minister  came  and  8४0  en.
 That  past  is  gone,  and  this  year’s  re-
 port  is  a  well-prepared  document,  Of
 course,  there  are  some  unintended
 jokes  like  the  ‘Chinese  treat’  to  India.
 I  think  that  what  they  wanted  to  con-
 vey  was  ‘Chinese  threat  to  India’.
 Barring  these  minor  lapses,  I  think  it:
 is  a  good  document.

 The  Minister  of  Defence  (Shri  Y.  B.
 Chavan):  It  was  a  printer’s  devil.

 Shri  Nath  Pai:  It  tells  us  about’
 many  of  the  things,  though  I  think
 that  still  the  veil  of  secrecy  is  not
 fully  lifted;  there  is  only  a  small  lift-
 ing  of  it,  but  the  beginning  is  wel-
 come,  and  we  hope  that  this  ten-
 dency  to  gradually  move  the  curtain:
 from  Parliament’s  eye  and  the  public’s
 eye  will  of  course  be  continued,  It  is:
 a  very  healthy  tendency  that  we  have
 notice  here.

 I  would  like,  therefore,  to  ask  him
 now  about  one  thing.  Recently,  we
 had  a  storm  about  some  disclosure  by
 a  Member  of  his  party  in  the  other
 House  about  an  aircraft-carrier  being’
 positioned  near  Calcutta.  I  do  not
 want  to  go  into  the  details  of  it,  but
 there  is  one  aspect  which  has  got  re-
 levance  to  Shri  Chavan’s_  statement
 too.  It  was  stated  on  behalf  of  the
 Government  that  no  _  such  aircraft-
 carrier  came,  and  J]  think  that  that
 must  be  the  fact.  But  the  way  it  has
 been  told  or  it  is  being  told  is  neither
 fair  to  Parliament  nor  to  those  whom:
 we  went  to  for  help.  Let  us  not  be-
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 all  the  while  worried,  worried  and
 worried  that  somehow  this  big  virgin
 of  non-alignment  will  be  molested;  it
 is  no  virginity  which  can  be  so
 easily  molested;  it  must  be  stronger
 and  sturdier,  It  must  be  made  of
 better  mettle  than  that.  The  truth  of
 the  matter  is,  the  fact  of  the  :autter
 is  that  there  is  nothing  wrong  in  it.
 Jawaharlal  Nehru,  if  anything,  if
 only  one  thing,  was  a  patriot  first
 and  foremost,  and  he  knew  that
 his  first  duty,  first  commitment  was
 to  this  country,  to  defend  this  coun-
 try,  and  he  did  ask  for  air  protec-
 tion.  Why  do  we  fight  shy  of  it?  Why
 should  be  ashamed  of  it?  The
 aircraft-carrier  business  is  perhaps  a
 humbug,  that  particular  thing,  but
 he  did  ask  for  air  protection.  What
 would  we  have  done  to  this  man  had
 he  failed  in  asking  for  help  from
 every  quarter?  It  is  part  of  India’s
 sovcreignty—and  those  who  try  to
 detract  us  want  to  see  that  sover-
 eignty  to  be  weakened—that  we  re-
 tain  the  absolute  sovereign  right  ts
 take  help  from  any  quarter,  and  the
 quarter  shall  be  chosen  by  us  and
 shall  not  be  dictated  by  others;  other-
 wise,  we  shall  be  letting  down  this

 -country.  This  is  thé  essence  about  it.
 “May  IT  say,  therefore,  that  very  bad

 things  can  happen  by  this  kind  of
 prevarications,  by  this  kind  of  tight-
 rope-walking  by  Government  on  such
 vital  issues?  I  do  not  like  this  article
 here  before  me,  which  is  totally  un-
 fair  to  India.  by  Selig  Harrison,  But
 what  do  they  think  of  this  kind  of
 thing?  They  think  that  there  is  hypo-
 crisy.  The  Americans  were  there
 flying  every  day  with  their  Packet

 -planes  to  the  air  base,  maintaining
 vital  links  with  our  forward  areas.
 Their  Commanders  were  with  us  here.

 “We  are  not  ashamed;  we  do  not  want
 we  do  not  want

 but  the  moment  we

 prevaricate  this  manner,  it  is  a  dan-

 ‘gerous  thing.  It  does  not  please  any-

 “tody,  but  it  only  offends.  Let  us  be

 ४)  ary  careful,  therefore.

 ‘any  apron-strings,
 ‘any  army  bases,
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 Let  us  also  remember  that  Mr.
 Churchill  did  not  hesitate  to  shake
 hands  with  Mr.  Stalin,  and  Mr.
 Churchill’s  sole  objective  in  life  was
 to  destroy  communism.  When  it  suit-
 ed  Mr.  Satlin,  Mr.  Stalin  called  Mr.
 Churchill  a  brother  too.  I  do  not
 want  to  say  more  about  this  point,
 but  let  us  have  this  perspective  about
 help  and  once  and  for  all  be  very
 clear  in  our  minds.

 What  is  the  long-term  strategy  that
 this  country  will  be  having?  Has  an
 assessment  been  made?  Are  we
 thinking  of  the  defence  of  India  only
 in  the  isolated  terms  of  our  conflict
 with  China,  we  and  the  Chinese,  and
 we  and  the  Pakistanis,  or  30  we
 have  a  grander  long-range  strategy
 about  defence?  The  strategy  about
 defence  in  the  long-range  will  have
 to  depend  upon  a  couple  of  things.  I
 think  that  it  depends  among  many
 things  on  a  resilient,  buoyant  and
 vigorous  economy,  and  on  the  morale
 and  discipline  of  the  people,  You
 know  what  is  happening  to  the  morale
 of  the  people,  but  Shri  Chavan  is
 not  very  largely  responsible  for  it,
 and  so  I  do  not  want  to  ask  him  about
 this  delicate  question.  I  would  also
 like  to  mention  that  morale  is  one,
 unity  of  the  country  is  another,  dis-
 cipline  is  another,  and  economy  is
 another  and  above  all,  the  leader-
 ship,  leadership  at  the  helm  of  aff-
 airs,  and  leadership  in  the  Armed
 Forces,  dynamic,  stout-hearted  and
 imaginative.  This  kind  of  combina-
 tion  is  the  first  thing,  and  all  this  will
 have  to  be  supplemented  by
 friendships  and  alliances,  not  mili-
 tary  treaties,  but  alliances  and
 dependable  friendships.  Do  we  give
 a  thought  to  this?

 The  periphery  of  India’s  defence
 vis-a-vis  China  must  begin  from  the
 Sea  of  Japan  and  go  up  to  Afghanis-
 tan.  This  is  the  vital  strategic  con-
 ception  which  must  prevail  if  we
 want  to  contain  China,  and  if  we
 want  to  prevent  China  from  commit-
 ting  her  adventures  once  again,  for
 her  good,  for  our  good,  for  peace,
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 stability  and  security  in  the  whole  of
 Asia,  I  do  not  know  if  a  thought
 has  been  given  to  this  kind  of  thing.
 This  is  a  very  important  thing.  Sel-
 dom  was  a  nation  called  upon  to
 face  such  a  _  stupendous  task  of
 defence,  as  we  have  been.  Our  three
 northern  borders  are  threatened  by
 two  aggressors  who  right  now  have
 become  colleagues  and  comrades,
 comrades  in  arms  with  the  only  un-
 holy  object  of  harming,  hurting  and
 endangering  India’s  security.  They,
 have  strength.  Mao  is  not  to  be
 ignored.  I  do  not  want  to  quote
 Mao’s  disparaging  remarks  about  our
 armed  forces  because  they  get  cur-
 rency.  But  Mao  needs  to  be  studied.
 I  would  like  Shri  Chavan  to  make
 the  study  of  one  thing  by  his  officers
 of  the  armed  forces  compulsory.  If
 we  want  to  understand  China,  it  will
 not  be  enough  to  go  in  hysterical  pro-
 tests  against  China,  as  has  become
 the  fashion  in  this  country;  we  will
 have  to  understand  China,  study
 China;  particularly  Mao’s  writings  on
 war  and  war  strategy  should  be
 made  compulsory  reading  for  all
 Indian  officers  above  the  rank  of
 Captain.

 Why  do  I  say  this?  lt  is  a  tremen-
 dous  mind,  Mao’s;  it  is  an  alert  mind;
 it  is  a  mind  that  is  fired  with  a  new
 revolutionary  fervour.  We  will  never
 ‘be  able  to  understand  the  enemy
 thoroughly  unless  we  study  him
 thoroughly;  it  is  not  enough  to  go  on
 protesting  all  the  while,  We  will
 have  to  understand  and  appreciate
 how  does  Mao  behave?  In  his  latest
 interview  with  Edger  Snow,  he.  says:
 “J  know  that  Mr.  Kennedy  used  to
 read  my  writings  on  war.”  Kennedy
 was  very  serious  about  war  and  peace.
 “Mao  also  read  writings  by  General
 Maxwell  Taylor  as  to  how  to  handle
 guerillas.  These  instructions  deal
 with  the  shortcomings  and  military
 weaknesses  of  the  guerillas  and  hold
 owt  the  hope  for  an  American  vic-

 tory’.  This  is  Mao  Tse-tung  speak-
 ing:  ‘They  ignore  the  decisive  politi-
 cal  fact  that  Governments  cut  off
 from  the  masses  could  not  win

 against  wars  of  liberation’.

 2663  (Ai)  LSD—7.
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 This  is  how  Mao  tries  to  enlighten
 himself—I  know  that  time~  is  very
 short.  But  J  am  the  only  spokesman
 from  my  group,  and  in  pursuance  of
 the  schedule  which  we  have  given,
 I  will  not  be  speaking  on  the  Demands
 of  two  of  the  Ministries  and  will  be
 utilising  that  time  in  this  debate;  I
 will  give  the  schedule  later....

 Mr.  Speaker:  I  have  ६०  the
 schedule.  I  am  going  according  to
 the  schedule  provided  by  the  Mem-
 ber  himself.

 Shri  Nath  Pai:  We  talk  of  peace.
 As  an  Indian,  this  addiction  to
 peace,  runs  in  my  veins.  But  that
 does  not  bring  peace.  A_  recent
 computation  says  that  there  have
 been  14,568  wars  in  the  world  dur-
 ing  man’s  recorded  history  and  there
 have  been  only  270  years  of  peace.
 Let  us  try  to  work  for  peace,  to
 establish  peace.  But  let  us  not  be
 blind  to  these  realities  that  wars
 come.  If  it  is  so,  what  should  be
 our  posture?

 May  I  read  out  what  happened
 earlier?  Shri  Chavan  is  exuding
 confidence.

 “I  like  self-confidence.  But  I
 am  afraid  self  complacency  may
 land  us  into  the  kind  of  trouble
 from  which  we  have  _  not  yet
 completely  extricated  ourselves’.

 In  May  1962,  this  is  the  item  the
 Times  of  India  carried,  with  head-
 lines.  I  would  quote  it  becauce  it  is
 so  relevant  and  germane  to  the  sub-
 ject  we  are  discussing.

 “In  spite  of  severe  disadvant-
 ages  of  tervain  on  the  south  side
 of  the  Himalayas  for  purposes
 of  military  operations,  the  Indian
 Army  is  no  win  a  position  to  put
 up  a  superior  fire-power  in  the
 event  of  a  general  clash  in  any
 sector  of  the  border.  The  mili-
 tary  experts  of  India  feel  confi-
 dent  that  they  will  repel  any
 surprise  major  attack  from  the
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 Chinese,  They  are  sure  that  a
 headlong  clash  is  coming”.

 This  was  the  kind  of  euphoria  that
 was  generated  in  the  country.  I  hope
 that  the  assurances  which  Shri
 Chavan  is  giving  to  the  country  are
 a  little  more  realistic  than  the  assu-
 rances  with  which  this  House  had
 been  regaled  in  the  past.

 Before  I  conclude,  may  I,  in  the
 remaining  one  or  two  minutes  still
 left,  try  to  point  out  to  Shri  Chavan
 one  or  two  things?  I  do  not  know
 what  is  the  role  that  our  Navy  has
 been  assigned  to  play.  Is  there  any
 role?  If  there  is,  what  is  it?  (Inter-
 ruption).  I  do  not  know.  I  do  not
 know  if  we  really  have  had  success
 in  building  a  navy.  It  is  a  fact  that
 almost  all  the  ships  are  more  than
 22  years  old  (Interruption).  I  said
 ‘almost  all’.  I  know  there  are  some
 good  ships.  But  are  they  enough  for
 your  3,500  mile-long  coastline?

 Secondly,  I  want  to  know..  (Inter-
 ruption)—  these  words  are  harsh  and
 they  hurt,  but  it  is  better  to  hurt
 among  ourselves  than  be  hurt  by
 somebody  else  from  outside—I  want
 to  know  this:  must  the  Indian  Navy
 be  always  tied  to  the  apron-strings
 of  the  Royal  Navy?  There  are  other
 navies.  I  fdo  not  mean  only  the
 Russian  Navy  as  some  of  my  friends
 here  do,  There  are  _  independent,
 non-aligned  nations  like  Sweden
 which  can  purposefully  and  meaning-
 fully  help.  Do  we  explore  the  nos-
 sibilities?  Let  not  the  Indian  Navy
 be  the  dumping  ground  for  unwant-
 ed,  out-dated  ships  of  the  Royal
 Navy.  That  was  true  of  many  of
 the  ships  of  our  Navy.

 Before  I  sit  down,  I  would  like  to
 take  a  minute  to  say  a  few  words
 about  the  Air  Force.  Shri  Dandekar
 pointed  out  that  we  have  six  types
 of  aircraft.  He  forgot  to  mention
 that  we  have  six  types  of  helicopters
 too.  We  have  the  BEL  G2,  BEL  G3,
 BEL  S  55,  BEL  S  62,  MI  4  and
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 Allouette.  This  diversification  may
 be  pandering  to  our  vanity,  but  is:
 not  likely  to  be  very  useful.

 About  the  Air  Force,  we  are  deeply
 disturbed  and  even  alarmed.  We  are
 told  something  about  45  squadrons.  I
 do  not  want  to  disclose  the  figures.
 But  are  these  45  an  addition  to  the
 existing  ones?  If  not  an  addition,  it
 is  not  going  to  be  a  guarantee.  It
 will  not  be  a  guarantee  of  defence.
 Let  us  remember  that  when  the
 MIG—it  would  be  coming  into  pro-
 duction  after  a  couple  of  years;  let
 us  all  hope  and  pray  that  there  are
 no  more  hitches;  but  nobody  can
 guarantee  that  there  will  not  be  any
 stumbling  blocks—when  the  MIG
 comes  into  production,  it  will  be
 outdated  by  that  time.  It  is  a  simple
 fact  because  the  whole  field  of  aero-
 nautics  is  dynamic  and  revolutionary.
 With  the  kind  of  aircraft,  six  types
 mentioned  in  the  morning—including
 MIG  it  is  7;  but  MIG  is  not  yet  in
 use  here;  it  is  only  in  the  stage  of
 demonstration—we  cannot  go  on.  I
 will  accept  help  from  everybody  in
 bountiful  measure  of  what  I  want
 and  which  is  relevant  to  my  require-
 ments.

 Mr.  Speaker:  He  should  conclude
 now.

 Shri  Nath  Pai:  Since  you  have
 agreed  about  my  complaint  about
 time,  I  am  sure  you  would  show  to
 me  a  little  more  leniency  by  elongat-
 ing  the  time  for  me  a_  little  more
 than  you  normally  do.

 Mr.  Speaker:  He  will  be  putting
 me  in  a  difficulty,

 Shri  Nath  Pai:  I  am  concluding.
 As  regards  the  HF-24,  it  is  a  sad
 story.  We  began  with  the  Orphens
 engine.  Then  we  came  to  the  DF  9
 R  Russian  engine.  We  were’  up
 against  a  difficulty  there  because  the
 fire  control  power  and  radar  of  this
 particular  single  plane  was  to  be
 brought  from  the  west.  What  a  non-
 alignment?  The  frame  in  India,
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 engine  from  Russia,  and  radar  con-
 trol  from  the  west!  An  absolutely
 non-aligned  plane!  Such  a_  plane
 may  be  non-aligned,  but  it  may  be
 airborne  before  it  tries  to  be.

 I  never  like  to  ignore  your  rebuk-
 ing  eyes—the  rebuke  is-not  against
 the  eyes  but  against  the  clock....

 Mr.  Speaker:  That  is  the  only  diffi-
 eulty  I  experience:  I  cannot  stop  the
 clock.

 Shri  Nath  Pai:  It  will  make  me
 extremely  sad  if  I  sat  down  with  the
 impression  that  I  disobeyed  you.  I
 was  concluding  with  an  appeal  to  the
 House  and  to  the  country.

 Let  us  try  to  build  a  defence
 strength  which  will  be  of  an  order,
 which  will  be  of  a  dimension  and
 magnitude  where  all  fotential
 aggressors  who  may  be  thinking  in
 terms  of  doing  harm  to  this  country
 will  not  only  be  punished  if  they
 dared  cross  the  frontiers  of  this
 country,  but  which  will  also  be  of
 such  a  magnitude  that  its  very  exis-
 tence  will  act  as  a  deterrent,  Our
 greatest  commitment,  the  commitment
 of  this  generation—socialism  will
 come  afterwards—is  that  never  again
 will  India  have  to  go  through  the
 humiliation  of  Bomdi  la  and  Se  la.
 Let  us  build  our  strength  in  terms  of
 the  requirements  of  that  commitment
 and  determination.

 Shri  Ravindra  Varma  (Thiruvella):
 Mr.  Speaker,  I  rise  to  support  the
 Demands  for  Grants  of  the  Defence
 Ministry.  In  doing  so,  it  will  be
 appropriate  if  I  start  by  congratulat-
 ing  the  team  of  Ministers  and  officers
 on  the  work  they  have  done  with
 quiet  and  consistent  efficiency  and
 exemplary  devotion  to  build  up  the
 strength  of  our  defence  forces  and  to
 build  up  a  broad-base  for  our  defence
 production.

 Hon.  Members  who  spoke  before
 me  have  dealt  with  very  many  as-
 pects  of  this  complicated  question  of
 defence.  The  hon.  Member  for
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 Varanasi  (Shri  Raghunath  Singh)  as
 well  as  the  hon.  Member  opposite,
 the  Member  for  Rajapur,  who  spoke
 before  me,  referred  to  the  fact  that
 the  explosion  by  China  of  an  atomic
 device  has  introduced  a  new  element
 into  the  picture  of  our  defence  which
 can  be  ignored  only  at  our  peril.  The
 explosion  by  China  of  an  atomic
 device  is  a  matter  of  very  serious
 consequence  and  concern  to  this
 country,  Sir,  with  this  explosion,
 China  has  staked  her  claim  for
 equality  with  the  mightiest  military
 powers  that  possess  the  most  frighten-
 ing  weapons  of  destruction  that  man-
 kind  has  yet  manufactured,  and  has
 exposed  the  nations  along  her  fron-
 tiers,  specially  the  smaller  non-nuc-
 lear  nations,  to  the  terrors  and
 horrors  of  nuclear  warfare  and
 annihilation.

 It  is  true  that  China  has  not  yet
 developed  a  delivery  system  capable
 of  delivering  nuclear  bombs  and
 warheads.  It  is  also  true  that  she
 will  need  many  more  years  before
 she  can  manufacture  and  _  stockpile
 atomic  weapons  and  deliver  tactical
 or  Strategic  nuclear  weapons  with
 operational  efficiency.  But  this
 country  cannot  go  on  the  basis  of
 certain  assumptions  as  far  as  China
 is  concerned.

 Sir,  we  cannot  assume  that  China
 will  not  build  up  an  atomic  stockpile.
 We  cannot  assume  that  China  wil]  not
 build  up  a  delivery  system.  We  can-
 not  assume  that  she  will  let  a  false
 sense  of  dedication  to  sophistication
 Prevent  her  from  using  crude  versions
 and  crude  delivery  systems.  We
 cannot  assume  that  if  China  has  the
 bomb  or  nuclear  warheads,  she  will
 not  use  them  against  any  one  out  of
 humanitarian  considerations.  We  can
 not  assume  that  she’  will  not  use
 them  against  nuclear  powers  for
 fear  of  retaliation.  Nor  can  we
 assume  that  she  will  not  use  them
 against  India  and  other  non-nuclear
 powers  in  her  periphery  either  out
 of  compassion  or  fear  of  international
 public  opinion.  Nor  can  one  ignore
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 the  fact  that  when  one  of  the  com-
 batants  introduces  nuclear  weapons
 into  the  fleld,  the  reprieve  in  Terms
 of  time  that  one  gets  to  make  up
 the  leeway  in  strength  is  much  less
 than  what  one  receives  when  the
 disparity  is  confined  ५७  conventional
 ‘weapOns,

 What,  then,  were  the  alternatives
 before  us?  We  could  have  sought
 the  security  of  an  alliance,  but  an
 alliance  is  no  guarantee  as  a  deter-
 Trent,  no  guarantee  against  annihila-
 tion.  We  could  have  sought  a  collec-
 tive  guarantee  from  nuclear  powers
 or  the  United  Nations  to  deter  China
 and  prevent  the  use  of  nuclear
 weapons  against  non-nuclear  nations,
 and  that,  Sir,  is  what  we  have  done.
 We  could  have  decided  to  develop
 and  manufacture  nuclear  weapons
 and  delivery  system  of  our  own,  but
 it  is  we'll  known  to  this  House  that
 this  would  have  added  a  tremendous
 strain  on  our  slender  financial  re-
 sources,  without  equipping  us  with
 the  guarantee  that  we  would  be  able
 to  achieve  self-sufficiency  in  nuclear
 weapons  or  in  perfecting  a  delivery
 system  which  would  enable  the  coun-
 try  to  fight  against  the  possibility  of
 surprise  crippling  attacks.  Hence,
 even  if  one  had  accepted  the  philo-
 sophy  of  proliferation  of  nuclear  wea-
 pons,  and,  out  of  pride  in  one’s  nation,
 and  the  desire  to  be  a  great  power,
 even  if  one  had  decided  to  experi-
 ment  with  manufacture  and  stockpile
 nuclear  weapons  and  build  up  a  deli-
 very  system,  one  would  only  have
 achieved  what  France  hopes  to  do  and
 what  Britain  hoped  to  do  namely,
 the  setting  up  of  a  sort  of  trip  wire
 which  would  trigger  off  an  escalation
 which  would  Jead  to  a  global  conflict
 which  in  turn  would  bring  into  play
 the  nuclear  strength  of  greater  powers
 which  can  use  nuclear  weapons  and
 warheads  with  adequate  efficiency.

 It  can  be  seen,  therefore,  that  our
 Government  took  a  decision  which
 was  wise,  which  was  consistent  with
 the  realities  of  the  situation,  both  in
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 terms  of  the  demands  of  nuclear  de-
 fence  strategy  and  in  terms  of  the

 quest  for  a  collective  guarantee  which
 alone  can  give  us  the  Kind  of  protec-
 tion  which  we  may  hope  for.

 I  am  one  with  all  those  who  say
 that  it  is  the  paramount  duty  of  the
 Government  to  defend  the  country.
 No  Government  can  abdicate  the  res-
 ponsibi:ity,  the  inescapable  responsibi-
 lity:  for  the  defence  of  the  country.
 You  may  defend  the  country  with
 deterrents;  you  may  defend  the  coun-
 try  with  diplomacy,  but  defend  you
 must;  and  if  you  have  to  defend  the
 country,  it  is  necessary  for  you  to
 anticipate  the  requirements  of  defence
 and  not  depend  on  piecemeal  impro-
 visations  as  we  seem  to  have  done  at
 certain  stages  in  the  past.

 The  hon.  Member  who  spoke  before
 me  referred  to  the  need  for  evolving
 an  over-all  long-term  strategy.  I  am
 in  complete  agreement  with  him.  To
 evolve  our  strategy  we  have  to  eva-
 luate  the  strategy  of  China.  Unless
 we  evaluate  the  strategy  of  China
 and  other  opponents,  it  will  not  be
 possible  for  us  to  gear  our  defence
 organisation  to  our  requirements  and
 needs.  We  must  know  that  the  ob-
 jectives  of  China,  the  training  that
 China  is  giving  to  her  forces,  the
 logistic  difficulties  that  China  faces,
 will  perhaps  compel  China  to  resort
 to  a  certain  kind  of  war.  And  what
 is  that?

 Sir,  military  operations  today  are
 only  a  means  for  the  realisation  of
 political  objectives.  The  objective  of
 war  today,  even  as  the  means  of  war-
 fare  today.  is  not  the  same  as  the
 objective  of  warfare  during  the  days
 of  Alexander  the  Great.  War  is  not
 waged  today  with  the  primary  objec-
 tive  of  acquiring  and  retaining  terri-
 tory.  Eepecially  in  the  case  of  China,
 the  objective  is  to  establish  political
 hegemony  of  an  ideology,  to  establish
 regimes  on  her  periphery  that  accept
 the  ideological  suzerainty  of  China  or
 serve  China's  ends  during  the  imme-
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 diate  or  intermediate  period  through
 political  amenability.  The  strategy
 that  China  would  adopt  under  such
 circumstances  has  already  been  indi-
 ९8९6  by  Chairman  Mao  Tse-Tung.
 My  hon  friend,  the  hon.  Member
 from  Rajapur,  said  that  everyone  in
 the  Defence  forces  should  read  Mao
 Tse-Tung’s  writings  on  war.  I  do  not
 want  to  demonstrate  immediately
 that  I  have  done  so;  but  with  sur
 permission,  Sir,  I  would  like  to  quote
 what  Mao  has  written:

 “It  is  quite  clear  that,  in  order
 to  determine  correclty  our  strate-
 gic  direction,  it  is  necessary  to
 solve  correctly  all  problems  of
 principle,  as  for  instance,  against
 adventurism  during  offensive  ope-
 rations,  against  conservatism
 while  on  the  defensive,  and
 against  flightism  when  shifting
 our  forces;  against  gueri‘laism  in
 the  Red  Army,  yet  for  its  guerilla
 character;  against  protecteqg  cam-
 paigns  and  8  strategy  of  quick
 decision;  and  for  strategy  of  pro-
 tracted  war  and  campaigns  of
 quick  decision  against  fixed  opera-
 tional  fronts  and  positional  war-
 fare,  and  for  fluid  operational
 fronts  and  mobile  warfare;  against
 the  mere  routing  of  the  enemy,
 and  for  a  war  of  annihiliation;
 against  the  principle  of  striking
 with  both  fists,  and  for  the  prin-
 ciple  of  striking  with  one  first;
 against  a  large  rear  area  and  for
 a  small  rear  area;  against  abso-
 lute  centraliseq  command  and  for
 a  relatively  centraliseq  command;
 against  the  purely  military  view-
 opint  and  the  idea  of  routing  insur-
 gents,  but  for  the  view  that  the
 Red  Army  is  a  propagandist  and
 organiser  of  the  Chinese  revolu-
 tion....”

 If  you  look  at  these  principles  which
 have  been  laid  down  by  Mao  Tse-
 Tung  and  try  to  understand  how  he
 has  applied  these  principles  in  the
 peripheral  regions,  you  wi'l  see  that
 he  has  preferred  the  strategy  of  limit-
 ed  war  to  which  my  hon.  friend  from
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 Rajapur  referred  a  little  while  ago.
 China’s  strategy  of  limited  war  is  a
 strategy  in  which  the  fear  of  escala-
 tion  and  consequent  direct  confronta-
 tion  with  the  superior  might  of  adver-
 saries  is  marginal,  in  which  the  un-
 willingness  of  her  opponents  to  take
 the  onus  of  extending  the  area  of  con-
 flict  is  fully  exploited  to  make  her
 enemies  fight  under  handicaps,  on
 theatres  chosen  by  China,  with  wea-
 pons  chosen  by  China  and  for  dura-
 tions  chosen  by  China.  This  can  be
 matched  only  if  we  adopt  the  kind
 of  strategy  that  can  adequately  cope
 with  these  wily  methods  that  Mao
 Tse-Tung  believes  in.  China  has
 proved  that  she  believes  in  military
 brinkmanship.  In  Korea,  in  Viet-
 Nam  and  in  Laos,  this  is  the  strategy
 that  she  has  adopted.  We  who  are
 the  victims  of  Chinese  aggression
 now  must  also  Jearn  that  the  stra-
 tegy  of  warfare  which  Mao  believes
 in  is  one  of  nibbling  ang  negotiating.
 The  strategy  of  limited  war  may  mzan
 that  China  would  attempt,  especially
 after  collusion  has  been  achieved
 with  Pakistan,  to  achieve  her  politi-
 cal  and  military  objectives  through
 protracted,  phased  action,  choosing  her
 limited  objectives,  limited  areas,  limi-
 ted  weapons  and  limited  durations  for
 each  phase  of  the  action.  Here  I  add
 my  voice  to  that  of  the  hon.  Member
 from  Rajapur  in  saying  that  the  ter-
 rain  of  our  frontier  is  eminently  fitted
 for  the  kind  of  warfare  that  Mao  Tse-
 Tung  and  China  believe  in  and  the
 training  that  the  Chinese  have  given

 to  their  soldiers  which  is  primarily
 meant  for  the  kind  of  warfare  that
 can  be  waged  on  such  frontiers.  The
 political  objectives  of  China  dovetail
 with  the  realities  of  the  training  fire-
 power,  equipment  and  logistical  posi-
 tion  of  the  Chinese  army  and  theo-
 ries  of  warfare  that  Mao  has  pro-
 pounded.  Because  of  the  collusion
 with  Pakistan  now,  it  is  clear  that  this
 strategy  of  limited  war  may  lead
 China  and  Pakistan  to  organise  infil-
 tration  and  guerilla  methods  of  war-
 fare  in  the  Northeastern  and  North-
 western  areas  of  our  country.  The
 immediate  objectives  may,  then  be  to
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 seal  off  sizeable  areas  in  the  north-
 eastern  and  northwestern  sectors—
 Assam  and  Ladakh—sizeable  areas
 which  may  not  easily  be  held  or  suc-
 coured  without  aerial  support  and
 therefore,  without,  the  fear  of  extend-
 ing  the  area  of  conflict.  The  objec-
 tive  may  be  to  have  quick  campaigns
 that  would  seal  off  and  strangulate
 these  areas,  especially  in  Ladakh  and
 in  north-eastern  frontier,  Assam.

 It  is  clear  too  that  the  strategy  that
 Mao  follows  has  led  him  to  enter  into
 an  alliance  with  Pakitsan  for  the
 training  of  guerillas.  The  other  day,
 the  hon.  Home  Minister  referred  to
 this  in  the  Rajya  Sabha  and  said  that
 bases  for  the  training  of  guerillas
 have  been  established  in  East  Pakis-
 tan  and  elsewhere.  Now,  if  you  look
 at  the  map  of  Assam,  you  will  see  how
 the  Brahamaputra  ethnically  divides
 the  people  to  some  extent  you  will
 see  how  easy  it  is  for  China  to  infil-
 trate  into  the  regions  on  the  northern
 bank  of  the  Brahmaputra,  and  for
 Pakistan  to  infiltrate  into  the  regions
 on  the  southern  bank  of  the  Brahma-
 putra.  I  am  gure  that  the  Govern-
 ment  is  aware  of  this.  It  is  clear
 that  the  emphasis  that  the  Govern-
 ment  is  placing  on  training  for
 mountain  warfare  and  providing  the
 equipment  necessary  to  meet  such
 guerilla  tactics  is  based  on  the  robust
 realisation  of  this  possibility.

 But  certain  political  decisions  too
 are  necessary  to  meet  this  strategy.
 I  hag  occasion  to  refer  to  these  a  year
 or  two  ago,  in  the  course  of  the  debate
 on  the  Demands  for  Grants  under  the
 Defence  Ministry.

 Again,  I  must.  refer  to  the  hon.
 Member  from  Ratnagiri  who  said  that
 it  is  bad  strategy  to  allow  the  enemy
 to  dictate  to  us  where  to  fight  and
 when  to  fight.  We  cannot  concede
 the  monopoly  of  initiative  to  our  ad-
 versiry.  We  cannot  allow  him  to  dic-
 tate  to  us  as  to  when  and  where  and
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 how  we  should  fight.  The  strategy
 we  adopt,  therefore  has  to  be  one
 that  permits  diversionary  offensives,
 one  which  permits  surprise  counter-
 attacks  and  interception  of  the  supply
 lines  of  the  enemy.  Without  a  poli-
 tical  decision,  which  enables  the  army
 to  plan  its  strategy  and  tactics  in  this
 direction,  if  we  ask  the  army  to  defend
 our  country,  we  will  be  asking  it  to
 do  the  impossible.

 To  combat  infiltration  and  guerilla
 activity,  one  has  to  prepare  for  coun-
 ter-guerilla  activity.  Here  again,  I
 would  like  to  refer  to  what  Chairman
 Mao  has  said:  the  role  of  the  guerilla.
 He  has  said  that  the  guerilla  has  to
 be  like  fish  in  water.  He  can  operate
 only  if  the  “rear”  is  such  that  he  will
 not  be  exposed,  But  there  are  areas
 on  our  frontiers  which  are  vulnerable
 to  infiltration  where  the  presence  of
 certain  exclusive  ethnical  groups
 which  bear  physical  resemblance  to
 the  Chinese  adds  to  our  handicaps.
 If  counter  guerilla  activity  has  to  be
 organised  in  those  regions,  we  have  to
 give  immediate  attention  to  those  pro-
 blems.  Unless  we  think  and  plan  in
 advance  and  make  those  areas  in  the
 rear  more  open,  more  multi-ethnic  in
 population,  it  will  be  impossible  for
 us,  when  the  time  comes  to  deal  with
 guerilla  activity  and  infiltration  and
 organise  counter-guerilla  activity.

 We  have  also,  therefore,  to  think  in
 terms  of  providing  the  equipment,  the
 training  and  the  freedom  to  adopt  the
 strategy  and  tactics  necessary  to  meet
 and  counter  the  tactics  and  strategy
 of  a  limited  war  to  meet  infiltration,
 guerilla  tactics  and  the  unconventional
 warfare,  with  conventional  weapons
 in  which  China  has  specialised.

 We  will  also  have  to  give  the  train-
 ing  necessary  to  meet  the  para-mili-
 tary  activities  that  China,  has  always
 used  as  an  adjunct  to  her  military  ex-
 ploits  in  these  regions.

 Sir,  for  lack  of  time,  I  will  not  be
 able  to  deal  in  detail  with  the  ques-
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 tion  of  intelligence  which  plays  a  very
 vital  part  in  the  preparation  for  coun-
 ter-guerilla  activities.  Nor  can  I  refer
 to  the  question  that  the  hon.  Member
 for  Rajapur  raised,  about  the  incrcase
 in  the  vulnerability  of  our  skies.  If
 we  have  to  protect  our  skies,  if  we
 have  to  protect  our  hearths  and
 homes,  it  is  necessary  for  us  today,
 especially,  when  Chinese  atomic  wea-
 pons  are  hanging  like  the  sword  of
 Damociles  over  our  heads,  to  develop
 an  aeria]  warning  system,  to  have  effi-
 cient  radar  installations  on  our  fron-
 tiers,  to  have  interceptors  of  the  types
 necessary  and  the  missiles  necessary
 to  see  that  our  skies  are  not  vulnera-
 ble.  I  am  sure  that  in  the  plan  that
 the  Defence  Ministry  has  formulated,

 for  strengthening  our  defence  forces,
 they  have  taken  this  aspect  of  strategy

 as  well  as  the  need  to  decrease  the
 vulnerability  of  our  seas,  our  skies
 and  our  land  frontiers,  into  considera-
 tion.

 With  these  words,  Sir,  I  support  the
 Demands  for  Grants  of  the  Ministry
 of  Defence.

 Shri  Brij  Raj  Singh-Kotah  (Jhala-
 war):  Sir,  following  the  exuberance
 of  the  two  distinguished  speakers,  I
 fee]  rather  under-armed  to  say  what
 TI  have  to  say.  Strategy  is  logically
 followed  by  tactics.  Our  national
 strategy  takes  into  account  two  poten-
 tial  aggressors—Pakistan  and  China.
 With  regard  to  Pakistan,  the  case  is
 quite  simple,  for  it  is  more  or  less  an
 issue  of  a  puppet  controlled  by  strings
 from  Washington.

 With  regard  to  China,  we  had  the
 pronouncement  by  our  Defence  Minis-
 ter  the  other  day  at  the  meeting  where
 he  had  said  “we  have  to  achieve  tech-
 nical  parity  with  the  Chinese.”  I
 would  like  to  ask,  what  is  meant  by
 achieving  technical  parity  with  the
 Chinese?  To  my  mind,  there  are  two
 aspects.  One  is  the  short-term  dan-
 ger  that  is  being  met  quite  adequately
 by  the  raising  of  our  armed  Yorces,
 that  is  to  say  in  conventional  weapons.
 But  the  long-term  threat  is  the  one
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 that  I  foresee  to  be  more  dangerous
 than  anything  else.  The  long-term
 threats  have  to  be  met  by  long-term
 planning.  That  is  the  nuclear  threat
 posed  by  China  today  by  the  atomic
 explosion  last  September  and  the  im-
 pending  one  in  any  day  to  come.  If
 we  have  to  plan  against  this  long-term
 threat,  it  is  imperative  that  we  have
 to  start  thinking  on  what  has  to  be
 done  to  meet  this  threat.  Have  we,
 or  have  our  armegd  forces  or  the

 -General  Staff  of  the  Defence  Services
 considered  this  aspect?

 There  is  a_  relationship  between
 what  is  called  nuclear  deterrent  and
 the  actual  bomb.  A  bomb  has  to  have
 a  delivery  system.  It  is  too  complac-
 ent  on  our  part  to  think  that  China
 has  no  delivery  system.  Even  at  the
 present  stage,  it  is  auite  evident  that
 if  there  is  any  malicious  design  by
 China,  it  does  have  although  in  its
 very  crudest  form,  the  means  to  celi-
 ver  an  atomic  device  on  her  peri-

 pheral  regions.  I  wish  to  highlight
 this  aspect  as  much  as  I  can;  it  is
 time  our  defence  forces  and  our
 national  leadership  gave  its  serious
 thought  to  meet  this  impending  nuc-
 lear  threat  from  China.

 It  is  all  right  to  tolerate  the  revers-
 es  that  happened  in  1962.  But  I  am
 quite  sure  that  if,  God  Forbid,  any
 such  thing  happens  again,  we  shall
 all  not  be  sitting  in  this  House,  but
 in  some  other  place.

 Regarding  defence  spending,  it  is
 also  a  pointer  towards  this.  We  are
 at  present  spending  Rs,  000  crores  or
 approximately  to  that  tune,  for  our
 defence  needs.  If  we  spend  this
 amount  for  a  consecutive  period  of  5
 or  0  years,  it  leads  to  the  inevitable
 conclusion,  to  my  mind,  that  sooner
 or  later,  the  mere  fact  that  we  are
 spending  so  much  is  going  to  force  us
 to  think  in  terms  of  acquiring  a  nuclear
 delivery  system  and  a  nuclear  deter-
 rent.  These  are  modern  days  of  im-
 mediate  and  quick  communications,
 and  the  report  has  pointed  out  that  the
 defence  gervices  are  rather  inadequate
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 in  this  part.  I  am  quoting  from  the
 British  White  Paper  on  Defence:

 “In  modern  weapons  systems
 quick  action  calls  for  equally
 quick  reavtion,  the  demand  is  for
 ever  higher  speed,  faster  than
 human  eye,  ear  and  brain  can
 manage  unaided.  Computors  and
 other  electronic  devices  have  to
 be  used.  Communications  must
 be  swift,  reliable  and  secure;  proof
 against  jamming,  the  interference
 of  nature  and  the  listening  ear  of
 the  enemy.”

 I  hope  the  Defence  Ministry  will  go
 into  this  part.

 The  other  suggestion  I  wish  to  make
 and  which  was  made  by  the  Estimates
 Committee  last  year  is  that  we  should
 have  a  single  defence  staff  as  was
 done  in  the  traditional  British  army
 and  in  the  British  way  of  thinking.
 This  is  to  keep  defence,  rather  than
 service,  considerations  paramount.  It
 helps  in  creating  team  work,  in  achiev-
 ing  balance  and  in  evolving  a  common
 defence  policy.

 Coming  to  the  air  force,  the  primary
 concern  of  the  air  force  of  this  coun-
 try  is,  what  is  called,  a  tactical  con-

 ception  or  a  tactical  role.  The  tacti-
 cal  role  of  this  air  force  is  to  intercept
 and  to  destroy  any  aggressor  who  may
 invade  our  skies,  to  support  our
 ground  troops  wherever  it  is  needed
 and  to  supply  our  armed  forces  on  the
 battle  front.  This  is  not  the  only  air
 force  in  the  world  which  has  a  ta:ti-
 cal  outlook.  Sweden,  Canada  and
 Israel  are  the  other  countries  where
 the  air  forces  have  a  tactical  biased
 outlook,

 In  this  connection,  I  wish  to  again
 point  out  and  ask  whether  it  is  not
 for  the  Ministry  to  consider,  when  the
 time  comes,  as  it  surely  will  have  to
 be  considered,  that  a  nuclear  device
 ar  a  nuclear  bomb  is  more  suited  to
 us  merely  from  the  tactical  point  of
 view  because,  knowing  as  we  do,  we
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 are  faced  with  a  51  superiority  from
 the  Chinese  army.  A  low  yield  »ro-
 ducing  nuclear  bomb  is  of  immense
 tactical  value  if  used  and  it  can  coun-
 ter-balance  the  superiority  achieved
 by  the  enemy.

 We  are,  Sir,  woefully  inadequate,
 as  pointed  out  by  other  hon.  Mem-
 bers,  in  the  possession  of  supersonic
 intercepters.  I  am  glad  it  promises
 to  ease  out  in  the  near  future  by  the
 acquisition  of  MIG-2i  fighters.  The
 MIG-2]  is  a  first-class  fighter  having
 the  capacity  of  Mach  2.5  speed  and
 typically  designed  for  the  intercepter
 role.  What  we  lack  today  is  also  a
 ground  attack  fighter.  We  have  no
 such  modern  fighter  which  can  coun-
 ter-balance  our  potential  enemy  ac-
 ross  the  Punjab.  The  offer  of  the
 F-5  “Freedom”  fighter,  if  it  is  really
 genuine,  should  be  really  probed  into,
 because  this  fighter  is  essentially  a
 ground  attack  fighter  and  not  an  inter-
 cepter.  Our  needs  of  intercepter  is
 served  by  the  MIG-2l.  But  we  must
 also  have  the  fighter  for  our  ground
 support  of  armies  in  the  forward  areas.
 We  should  not  be  frightened  of  the
 number  and  amount  of  Chinese  supe-
 riority  in  air  force.  It  is  true  they
 have  3000  first  class  planes  out  of
 which  2000  are  jets.  But  we  should
 also  keep  in  mind  that  they  have  other
 commitments  too  at  other  places  like
 Formosa,  Korea  and  South-East  Asia
 where  their  minds  are  vexed.  So  that,
 all  forces  cannot  be  put  into  this  sec-
 tor  where  we  are  concerned.  For
 anv  air  defence  the  primary  concern
 is  how  much  and  how  many  we  can
 put  up  into  the  air  and  how  fast.  If
 we  have  that  strength,  it  will  serve
 our  purpose.

 I  am  glad  that  we  have  united  all
 the  various  aircraft  producing  con-
 cerns  at  Kanpur  and  Bangalore  un-
 der  one  single  Hindustan  Aeronautics
 Limited.  I  hope  this  wil]  give  the
 industry  a  broad-based  structure  to
 produce  aircraft  in  India.  But  I  wish

 to  point  out  that  this  public  sector



 concern  of  the  Defence  Ministry  should
 have  a  high  degree  of  autonomy  to
 evolve  and  produce  the  requircd  wea-
 pons  system.  While  on  the  weapons
 system  I  may  say  that  it  is  the  expe-
 rience  of  air  force  all  over  the  world
 to  develop  a  weapon  system  which  can
 carry  the  weapons  to  the  battle  field
 and  to  think  in  terms  of  what  is  the
 future  requirement.

 It  is  very  easy  to  develop  Mach-II
 fighters  like  HF-24.  But  experience
 all  over  the  world  shows  that  it  takes
 anything  up  to  eight  years  for  that
 particular  weapons  system  to  go  into
 the  operational  service  in  squadrons
 and  it  can  cost  up  to  Rs.  50  crores.

 We  have  yet  to  see  our  HF-24  com-
 ing  up  in  numbers  to  the  squadron
 service.  Coming  to  the  question  of
 UAR  power  plant,  we  are  like  anxious
 relatives  in  India  who  are  waiting  to
 see  the  marriage  of  HF-24  with  UAR
 power  plant.  We  are  worried  and
 anxious  to  know  what  the  outcome
 will  be.  When  the  offspring  comes
 then  only  we  shall  all  be  happy.

 In  conclusion,  I  wish  to  take  one  or
 two  aspects  of  the  army.  I  do  not
 have  enough  time;  otherwise,  I  would
 have  dwelved  into  some  other  mat-
 ters.  What  strikes  me  is  this.  It  is
 very  good  that  in  the  Ishapur  factory
 we  are  producing  self-loading  rifles.
 But  anybody  who  has  a  little  common-
 sense  can  see  that  that  rifle  is  very
 heavy  to  carry  when  climbing  heights.
 Those  officers  who  are  responsible  for
 planning  these  weapons  should  try  to
 see  whether  they  can  evolve  some
 light  rifles  specially  meant  for  the
 snowy  heights.  It  is  difficult  to  carry
 these  rifles  up  in  the  mountains.
 When  the  soldiers  carry  them  they  feel
 out  of  breath  and  they  cannot  even
 aim  the  rifles  properly.  I  hope  this
 aspect  will  be  taken  into  considera-
 tion  and  a  light  rifle  evolved  for  use
 in  the  hilly  regions.

 In  conclusion,  I  will  quote  a  maxim

 by  Liddel-Hart:  “If  you  wish  for
 peace,  understand  war,  preferably

 CHAITRA  9,  887  (SAKA)  Min.  of  Defence  6798.

 guerilla  and  subversive  forms  of  war”,
 Though  we  are  a  peaceloving  people,
 I  hope  in  our  peaceful  approach  to
 this  problem  we  will  not  neglect  the

 most  vital  aspect  of  thinking  and  pre-
 paring  for  war  because,  as  my  hon.
 (riend  has  pointeg  out  before  humanity
 has  had  very  little  peace  and  has  al-
 ways  been  in  constant  conflict  throu-
 zhout  in  history.

 Shri  Shinkre  (Marmagoa):  Mr.  Spea-
 ker,  yesterday  when.  I  was  asked  to.
 speak  during  the  debate  on  the  De-
 mands  for  Grants  of  the  Defence
 Ministry,  I  readily  agreed  withcut  a
 moment’s  hesitation  because  I  thought
 it  was  in  the  fitness  of  things  to  do
 so.  The  Deputy  Leader  of  my  group:
 tn  Parliament  perhaps  thought  that  a
 comparatively  new  member  like  my-
 self  should  be  given  a  chance  to  speak

 on  the  Demands  for  Grants  of  a  com-
 paratively  minor  Ministry,  according
 to  the  ranking  of  the  Government  of
 India.  I  have  been  told  that  the  Def-
 ence  Minister  ranks  somewhere  in  ‘the
 7th  or  8th  place  in  the  present  Cabi-
 net  and  I  have  also  been  told  that  the-
 Defence  Minister  has  no  place  in  the
 so-called  inner  Cabinet  of  the  present
 Government.  And  all  this  is  when  we
 are  in  the  so-calleq  national  emer-
 genecy.  I  wonder  what  would  have
 happened  if  we  hag  not  been  in
 emergency.  I  think  the  Defence
 Minister  would  have  been  ranked
 somewhere  in  the  reserve,  that  is,  the
 2th  place—that  is  the  place  ment  for
 the  reserves  inany  team.  Sir,  you  will

 be  surprised  to  know  that  even  the
 Minister  of  Information  and  Broad-
 casting  takes  precedence  over  the
 Minister  of  Defence.  Anvbody  who
 does  not  know  the  ins  and  outs  of  this
 country  would  have  naturally  thought
 that  this  country  has  produced  some-
 thing  like  a  modern  version  of  Dr.
 Goebbels.  of  couse,  without  attaching
 a  bad  side  to  it.

 What  I  am  really  surprised  at  and
 very  much  distressed  about  leaving
 aside  the  jocoso  or  comic  aspect  of  my
 remarks  and  observations,  is  that  the:
 state  of  affairs  betrays,  unfortunately,
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 complete  la.k  of  vision  on  the  part  of
 the  Government  regarding  our  prob-
 lems  of  defence.  I  am  not  blaming

 my  thon.  friend  Mr.  Chavan  for  what-
 2ver  shortcomings  or  failures  of  the

 Defence  Ministry  that  are  there.  Well,
 the  Government  of  India  themselves
 do  not  know  what  importance  to  at-
 tach  to  the  Defence  Ministry  even  in
 the  national  emergency.  How  can  we
 blame  the  hon..  Defence  Minister  and
 his  colleagues  who  are  doing  stupen-
 dous  work  to  make  the  best  of  the
 bad  job?

 When  I  agreed  to  the  request  of
 the  leader  of  my  group  in  Parliament
 to  speak  on  this  Demand,  I  was  still
 wondering  as  to  what  I  would  say
 during  this  debate  because  as  a  lay-
 man,  not  being  very  much  convervant
 with  the  country’s  affairs  as  well  as
 this  particular  subject,  I  was  really
 baffled  with  many  interrogations  be-
 fore  me.  Even  upto  this  morning,
 when  I  got  up,  I  was  still  living  under
 some  such  worry  and  had  it  not  been
 for  this  morning’s  papers—and  I  refer
 to  the  Times  of  India  of  today  which
 publishes  a  very  interesting  article  on
 Defence  and  Security  which  came
 out  as  a  God-sent  gift  to  me—I  did
 not  know  what  I  would  have  been
 able  to  say  in  this  debate  to  the  hon.
 Defence  Minister.  Incidentally,  this
 article  is  by  somebody  who  very  re-
 cently  had  been  on  a  visit  to  this  coun.
 try  and  I  think,  apart  from  ovther
 persons,  he  must  have  had  a  chance
 to  meet  our  Defence  Minister  and
 took  the  opportunity  to  convey  to  him
 some  of  his  feelings  and  ideas.  As  I
 stated  earlier,  the  state  of  affairs  be-
 trays  our  rea)  lack  of  vision.  I  en-
 tirely  agree  with  what  this  gentleman,
 Mr.  Alastair  Buchan  has  said  at  the
 very  outset  of  his  article.  He  has  said
 that  we  have  tremendously  changed
 from  our  concepts  regarding  the  funda-
 mental  ideas  of  economy  and  welfare
 from  the  930s  to  960s  and  the  idea
 came  from.  a  real  economist  whom
 evervone  knows,  Mr.  John  Stra-
 chey,  who,  I  think,  was  the  Food
 Minister  of  Great  Britain  during  the
 ‘war  time  and  who,  as  early  as  in
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 920—I  speak  subject  to  correctlon—
 had  anticipated  that  there  would  be  a
 world  war  created  by  Germany  in
 about  two  decades,  that  is,  he  had
 placed  it,  the  Second  World  War,
 somewhere  in  1940.  His  argument
 was  that  Germany  was  left  completely
 unscathed  during  the  First  War,  be-
 cause  most  of  the  warfare  took  place
 either  in  Belgium  or  on  Dutch  or
 French  soil  or  in  Italy  or  in  North
 Africa  and  other  places.  As  such,
 most  of  the  industrial  equipment  and
 machinery  and  mounting  of  Germany
 was  left  completely  intact.  He  had.
 therefore,  predicted  very  wisely  that
 Germany  would  provoke  one  interna-
 tional  conflagration  within  something
 like  two  decades.  He  was  a  little
 short  of  the  target,  because  the  war
 came  somewhere  in  1939,  that  is,  one
 year  earlier.  This  article  says  as  fol-
 lows:

 “My  friend  John  Stratechy  once
 remarked  that  if  economic  prob--
 lems  were  the  great  intellectual
 challenge  of  the  930’s,  so  have
 the  problems  of  defence  and  secu-
 rity  become  the  central]  intellec-
 tual  challenge  of  the  960’s.”,

 I  do  not  see  anywhere  either  in  this
 voluminous  report  or  in  the  other
 publications  that  have  been  given  to
 us  any  reflection  of  this  fundamental
 change  of  the  very  idea  of  defence  and
 security,  which  has  come  about  during
 the  period  from  the  930’s  to  the  960’s.
 I  do  not  know  if  the  present  Govern-
 ment  of  India  is  trying  to  resort  off
 ang  on  to  these  two  headaches  of  this
 country,  namely  Pakistan  ang  China,
 as  a  remedy  or  as  something  to  keep
 the  people  quiet  and  to  shut  their
 mouths  and  not  to  let  them  shout  about
 the  many  failures  of  this  Government
 and  the  sufferings  of  the  people.

 Tt  is  a  well  known  fact  that  ever
 since  her  inception,  Pakistan  has  tried
 this  trick,  and  every  now  and  then,
 she  had  been  giving  this  plea  of  the
 Kashmir  trouble  in  order  to  keep  her
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 people  quiet  and  not  allow  them  to
 get  excited  over  their  worsening  con-
 ditions  of  life  from  day  to  day,

 I  am  sure  Government  are  certainly
 aware  of  the  truth  that  as  long  as  the
 conditions  in  the  country  are  not  set-
 tled,  no  effort  made  by  them  to  settle
 ‘our  outside  problems  will  ever  meet
 with  any  success.  In  this  connection,

 T  would  seek  your  permission  to  read
 out  a  very  interesting  observation
 from  one  of  our  most  outstanding
 judges  of  recent  times,  which  I  came
 across  in  the  course  of  casual  reading.
 He  has  written:

 “Stable  and  lasting  peace  bet-
 ween  nations  can  only  be  huilt  by
 those  who  live  at  peace,  in  their
 own  communities  and  in  their  arts
 and  problems.  The  first  requisite
 is  the  creation  of  domestic  tran-
 ‘quillity  within  a  nation  which  will
 in  course  of  time  be  reflected  in
 its  international  attitudes.  What
 holds  good  between  those  within
 a  nation  will  also  hold  good  in  the
 international  sphere.”.

 “These  are  very  wise  words  written  by
 no  less  a  person  than  Justice  Vivian
 Bose,  and  these  have  come  out  in  the
 issue  of  World  Affairs  dated  October-
 December  1964.

 So,  to  repeat  what  I  have  said  ear-
 lier,  I  feel  that  Government  are  giv-
 ing  to  us  occasionally  these  doses  of
 Pakistani  and  Chinese  threat  in  order
 to  make  us  forget  many  things  regard-
 ing  which  we  have  every  right  to
 shout  at  the  Government  and  demand
 justice  and  fair-play.
 W  hrs.

 While  listening  to  the  speeches  of
 several  hon.  Members  during  this  de-
 bate,  I  really  got  myself  very  much
 lost.  When  I  was  listening  १७  Shri
 Joachim  Alva,  he  was  almost  trying  to
 Say  that  everything  is  “okay”,  every-
 ‘body  is  well  and  fine  in  this  world
 and  God  is  in  heaven.  The  only  ob-
 jection  or  exception  that  I  came  across
 in  his  speech  was  regarding  our
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 navy,  otherwise,  he  said  the  army
 is  first-class,  air  force  is  excellent

 Shri  Joachim  Alva:  |  referred  to
 our  men,  not  materials  or  weapons,

 Shri  Shinkre:  Still  he  recommend-
 ed  the  army  strength  to  be  increas-
 eq  to  2  million  men  in  arms.  I  wond-
 er  whether  Shri  Alva  really  meant
 what  he  said.  As  it  is,  we  have  come
 to  the  stage  of  825,000  men  in  arms.
 For  this  we  are  spending  the  equiva-
 lent  of  almost  a  thousand  crores  of
 rupees.  Everybody  in  this  country
 knows  that  the  economy  of  the  coun-
 try  has  almost  reached  over-satura-
 tion  point;  it  is  almost  on  the  verge
 and  brink  of  disaster  economically.
 The  only  things  responsible  for  such
 economic  disaster  are  the  fancies  and
 fantasies  of  this  Government  over  as
 many  years  as  have  passed  since  we
 attained  independence.  He  is  want-
 ing  to  increase  the  strength  of  the
 army  to  2  million  people.  Where
 would  it  take  us?  Certainly  not  to
 heaven,  if  Shri  Alva  realises  the  signi-
 ficance  of  what  he  hag  said.  What
 will  it  eventually  mean  if  we  have
 2  million  men  in  arms,  when  we  are
 completely  -over-saturated  and  when
 we  cannot  possibly  raise  any  more
 resources  even  with  the  present
 strength  proposed,  because  as  it  is,
 under  no  circumstances  can  I  foresee
 in  the  next  20  odd  years  anything
 more  than  Rs.  2,500  crores  ag  the  cen-
 tral  budget.  So  I  wonder  whether
 we  would  be  in  a  position  to  equip-
 properly  and  maintain  an  army  of
 more  than  a  million  men.

 But  the  real  thing  today  is  not  the
 number  of  people  in  arms  that  mat-
 ters.  In  this  connection,  I  would  like
 to  read  a  few  lines  from  the  same
 article  written  by  Alastair  Buchan—
 I  am  not  doing  so  since  you  have
 given  the  red  signal.

 The  Minister  of  Defence  (Shri  Y.
 B.  Chavan):  I  have  seen  that  article.

 Shri  Shinkre:  Anyway,  if  he  has
 seen  it  and  read  it,  I  hope  something
 will  be  done  in  that  direction.  He
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 has  his  own  experts  in  the  Ministry
 to  advise  him  properly  on  these  mat-
 ters.  I  am  very  much  hopeful  that
 he  will  be  doing  something  in  the
 very  near  future  which  will  bring
 about  a  real  change  in  the  whole
 outlook  towards  the  fundamental  pro-
 blem  of  defence  of  this  country.

 Before  concluding,  I  will  just  add
 to  what  my  hon.  friend,  the  lady  Mem-
 ber  from  Ratnagiri,  said  regarding  the
 first  sentence  of  the  report  as  to
 what  ig  the  defence  policy.  She  has
 already  quoted  it.  Though  I  could
 not  properly  hear  her  words,  I  think
 she  meant  to  say  that  the  only  one
 consideration  that  always  conditions

 a  defence  policy  is  lacking  in  this
 very  sentence.  The  only  considera-
 tion  that  conditions  and  will  condition
 defence  policy  of  any  country  is  its
 security.  That  is  exactly  the  word
 that  is  lacking  there.  Therefore,  I
 entirely  agree  with  her  that  these  re-
 ports  are  being  prepared  by  she  called
 them  architects—officials  of  the  Minis-
 try  who  can  produce  reports  only
 with  some  stereotyped  cliches,  most
 of  the  time  meaningless.  Because  I
 do  not  understand  how  defence  plan-
 ning  is  conditioned  by  political  and
 social  objectives.  I  ean  understand
 that  it  is  to  a  certain  extent  condi-
 tioned  by  economic  objectives,  if  we
 have  more  money,  we  can  have  a
 better  and  bigger  army.  Otherwise,
 what  relationship  have  political  and
 social  objectives  with  defence  plan-
 ning?  I  am  really  very  short  of
 understanding.

 Is  our  time  over?  I  am  the  only
 spokesman  on  behalf  of  our  group.

 Mr.  Speaker:  Therefore,  he  was  en-
 titled  to  0  minutes.  I  have  given
 him  14,

 Shri,  Shinkre:  I  am  trying  to  con-
 clude.

 But  the  second  sentence  of  the  Re-
 port  seems  to  be  reasonable,  namely
 that  foreign  policy  and  defence  plan-
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 ning  must  go  hand  in  hand,  I  en-
 tirely  endorse  this  sentence,  but  will
 adqd  that  the  illogica]  postures  and
 positions  we  have  adopted  up  till  now
 in  our  foreign  policy  have  necessarily
 been  reflected  in  our  defence  policy,
 becauce  from  the  very  beginning  we
 had  committed  the  mistake  of  condi-
 tioning  our  foreign  policy  not  by  the
 national  needs  of  the  country,  but
 by  personal  bias,  by  the  likes  and  dis-
 likes  of  one  Minister  or  another:
 Secretary.  It  is  only  the  welfare  and
 good  of  the  country  that  must  coidi-
 tion  the  defence  policy.  Whether  we
 mean  today  what  we  actually  say,
 whether  we  change  from  that  tomor-
 row,  ig  not  going  to  give  us  any  bad
 name  or  good  name.

 Before  concluding,  I  would  only
 remind  the  hon.  Defence  Minister
 that  King  Ramachandra,  to  whom  my
 hon.  friend  Shri  Alva  also  referred
 yesterday,  when  signing  a  treaty  with
 King  Sugriva  said  “ब्हमततूरवाि”  “That
 means  your  enemies  will  be  my  ene-
 mies.  This  treaty  and  the  basic  con-
 ception  underlying  this  treaty  have
 definitely  some  lesson  for  our  Defence
 Minister  ang  for  the  Government  of
 India.

 Shri  Iqbal  Singh  (Ferozepur):  I
 rise  to  support  the  Demands  of  the
 Ministry  of  Defence.  Before  I  say
 something  on  this  subject,  I  want  to
 say  something  about  the  present  Def-
 ence  Minister,  in  whose  tenure  things
 have  improved  very  much.  Whether
 in  organisation,  equipment  or  other
 respects,  the  general  tone  of  defence
 is  far  better  than  what  it  was  in  962
 or  even  earlier  to  that.  The  whole
 credit  of  this  tremendous  improve-
 ment  goes  to  the  present  Defence
 Minister  and  the  Chiefs  of  Staff.

 I  wish  to  preface  my  remarks  by
 saying  that  my  views  are  those  of  a
 person  interested  in  the  defence  of
 the  country.  If  these  are  the  views
 of  the  Defence  Ministry,  well  and
 good.  If  they  happen  to  differ,  my  only
 earnest  desire  ig  that  my  views  may
 be  given  consideration.



 6805  D.G.—

 17:09  hrs.

 (Mr.  DeputTy-SpEAKER  in  the  Chair].

 The  British  created  the  modern  army
 of  India,  but  they  createg  it  for  their
 own  purpose,  to  serve  their  imperial
 anterests.  The  conception  of  the
 army,  its  whole  organisation,  equip-
 ment  and  training  were  all  according
 to  that  pattern.  When  India  was  in
 the  greatest  danger  in  1942,  what  was
 the  conception  of  the  British?  With-
 ‘out  saying  anything  of  my  own,  I  will
 only  quote  from  the  Joint  Plan  Staff
 Paper.  The  Indian  Army’s  role  was
 defined  as:

 “(a)  a  base  for  the  fleet,  on  whose
 ability  to  operate  depends  the
 safety  of  the  sea  communica-
 tions  to  India  and  the  Middle
 East  via  Cape  and  the  Per-
 sian  Gulf,

 (b)  a  supply  base  for  the  Middle
 East,

 (c)  @  supply  base  and  transit  area
 for  China,  and

 (d)  a  base  for  offensive
 against  Japan.”

 action

 The  main  object  was:

 “to  secure  the  bases  from  which
 ‘our  naval  forces  can  continue  to
 ‘dispute  the  sea  communications  in
 the  Indian  Ocean,  and  from  which

 they  will  eventually  re-establish
 control.  Our  second  is  to  impose
 the  maximum  delay  on  the  enemy
 approach  to  those  bases  so  as  to
 gain  time  to  allow  for  reinforce-
 ments  to  arrive.”

 “If  we  have  to  give  ground  it
 must  still  be  our  aim  to  cover
 Bombay  and  Karachi  as  long  as
 possible.”

 When  India  was  facing  the  biggest
 danger  of  external  aggression,  it  was
 the  conception  of  the  British.  One
 ‘of  the  great  commanders  at  that  time,
 Lord  Wavel)],  who  was  very  sympa-
 thetic  towards  India  wrote  to  the
 British  War  Cabinet  at  that  time:
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 “The  Wary  Cabinet  must  really
 make  up  their  minds  whether  or
 not  they  propose  to  defend  India
 and  Ceylon  seriously.”

 This  is  what  he  cabled:

 “At  present  we  are  getting  con-
 tinual  messages  stressing  the  vital
 importance  of  Ceylon  and  at  the
 same  time  our  means  of  defend-
 ing  it  are  being  removed.  This
 seems  to  me  sheer  madness  if  it
 is  really  intendeg  to  hold  Ceylon
 and  India.”

 That  was  the  conception  of  the
 British.  I  am  saying  this  to  see  whe-
 ther  we  are  going  in  the  very  same
 groove,  in  the  very  same  atmosphere.
 If  we  do  not  make  the  organisation
 dynamic  and  effective,  I  do  not  think
 our  Army  can  play  its  part  as  well
 as  it  should.

 Mr.  Deputy-Speaker,  the  Indian
 Army  was  partitioned  and  we  got
 two-thirds  and  Pakistan  got  one-third
 The  Indian  Army  had  shown  great
 courage  and  heroism  and  spirit  of
 gacrifice  in  Kashmir  ang  Hyderabad
 but  then  we  neglected  them  when
 peace  came  to  Kashmir.  That  was  the
 price  that  we  have  had  to  pay  in  ‘1962,
 Only  in  those  years  when  Pakistan
 got  something  from  the  United  States,
 we  were  alarmed.  We  have  improved
 our  strategic  and  tactical  weapons  by
 purchasing  aeroplanes,  bombers  etc.
 and  we  were  still  superior  to  Paki-
 stan.

 In  1962,  we  were  faceq  by  China,  a
 powerful  aggressor.  It  was  sudden,  I
 do  not  want  to  say  anything  about
 the  happenings  that  caused  great
 alarm.,  There  is  improvement  in  the
 situation  now.  The  Defence  Minister
 has  himself  said  that  it  was  due  to
 inferior  weapons,  defect  in  organisa-
 tion  and  training  and  lack  of  capa-
 city  in  comanders  and  intelligence.
 There  are  many  improvements  in  these
 things  also  after  1962.  We  are  faced
 at  the  present  time  with  a  different
 phenomenon,  Pakistan  and  China
 have  got  together.  We  are  faced  with
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 (Shri  Iqbal  Singh]
 the  forces  of  China.  What  ig  the
 mature  of  this  honeymoon  between
 China  and  Pakistan,  nobody  knew.
 But  what  is  certain  is  that  it  could  not
 be  sympathetic  towards  India.  That  is
 real  danger  today.  Seven  divisions
 of  Pakistan  are  facing  us  and  6  to
 9  divisions  of  China  are  facing  us.
 This  is  the  biggest  force  which  India
 has  to  face  in  recent  times,  which
 India  did  not  face  in  the  last  world
 war  when  Japan  was  our  enemy  as
 they  could  not  muster  more  than  ten
 or  2  divisions  in  Burma.  That  ig  the
 biggest  force  that  India  hag  to  face
 during  that  war.  I  cannot  say  why
 China  has  remained  peaceful  after
 1963.  Relations  betwen  China  and
 the  USSR  had  deteriorated  and  China
 had  to  deploy  its  armies  on  the  border
 of  the  USSR.  What  is  the  present
 Position  of  the  Chinese?  Forty  per
 cent  of  their  35  field  armies,  namely
 ln  field  armies  are  on  the  border  of
 the  USSR.  That  seems  to  be  the  rea-
 son  why  they  have  remained  compa-
 ratively  peaceful.  Eight  field  armies
 are  in  the  border  facing  Formosa;
 four  on  the  border  with  Korea;  four
 on  the  borders  of  North  Vietnam
 and  three  on  the  border  facing  India.
 This  is  the  deployment  position.
 Either  it  may  be  65  or  even  slightly
 greater.  The  Chinese  are  suffering
 humiliation  at  the  hands  of  the  USSR,
 the  USA,  and  when  North  Vietnam  is
 also  showing  its  teeth,—I  do  not  know
 to  whom—we  will  be  one  of  the  most
 dangerous  parts,  and  that  is  why  we
 have  to  make  preparations  for  that
 event,  That  is  why  I  am  saying  that
 for  that  end...

 Mr.  Deputy-Speaker:  His  time  is  up. as

 Shri  Iqbal  Singh:  I  may  be  given  a
 few  more  minutes,  I  speak  only  on
 this  Demand  and  the  Demands  under
 the  Ministry  of  Irrigation  and  Power.
 Neither  have  I  spoken  on  the  general
 budget  nor  on  the  President’s  Address
 and  that  is  why  I  may  be  given  more
 time.  I  am  in  the  middle  of  my  theme
 ang  if  you  do  not  give  me  some  more
 time,  I  cannot  do  justice  to  the  subject.
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 Mr.  Deputy-Speaker:  All  right.

 Shri  Iqbai  Singh:  This  is  the  pre-
 sent  position.  We  are  going  to  raise:
 those  36  divisions  which  may  go  up:
 to  2l  divisions  in  1969.  Whether  it
 is  sifficient  force  or  not,  it  is  not  for
 me  to  judge  or  to  give  any  opinion..
 But  it  must  be  said  that  they  could
 expand  easily,  and  there  should  be
 elements  of  expansion.

 Tuke,  for  instance,  the  case  of  the
 officers,  the  JCOs  and  the  NCOs.  The
 number  of  JCOs  and  the  NCOs  should
 be  proportionate  to  each  other,  8०
 that  in  the  time  of  crisis,  we  can  ex-
 pand  ang  whatever  thing  that  our
 adversary  cvuld  afford,  we  also  should
 have,  such  as  more  weapons.  Ag  was.
 suggested,  it  is  not  so  much  the  num-
 ber  but  th.  quality  that  is  more  im-
 portant.  That  also  must  be  taken  in-
 to  consideration.

 I  have  rev'd  out  the  two  statements
 the  Defence  Minister  made  after  his
 return  fro.r  tour.  I  find  many  things
 in  them,  which  we  are  lacking.  He
 hag  tried  to  procure  them  and  _  tried
 to  standarise  them  in  India  and  im-
 prove  the  defence  production  in  India.
 It  is  good  that  it  is  being  done,  but
 in  those  statements,  I  do  not  find  any
 mentiun  abou.  }.eavy  bombers,  heavy
 tanks,  rockets  and  many  other  things
 or  even  long-range  artillery  equip-
 ment.  These  are  now  the  decisive
 weapons  which  every  war  and  every
 battle  requ.rcs.  lf  we  ignore  them,
 it  will  be  too  dangerous  for  us,  and
 it  will  not  be  good  for  us  to  ignore
 them.  Therefore,  I  request  the  hon.
 Defence  Minister  to  realise  the  need
 for  them.  They  may  not  be  imme-
 diately  needed  to  check  China,  but
 you  must  know  that  our  second  enemy
 is  Pakistan,  ang  we  cannot  ignore  the
 threat  of  Pakistan.  Pakistan  is  creat-
 ing  a  hard  situation  for  us.  It  is
 creating  a  situation  all  around—in
 Kutch,  in  Kashmir,  on  the  Cooch-
 Behar-East  Pakistan  border,  on  the
 Assam-East  Pakistan  border  and  on
 the  West  Bengal-East  Pakistan  border
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 stan  border  as  a  whole.  Ching  is  also
 creating  a  hard  situation  for  us.  We
 should  also  take  note  of  Pakistan’s
 threat.  That  is  why  we  should  not
 ignore  the  need  for  heavy  weapons
 such  as  heavy  tanks,  heavy  bombers
 and  artillery,  which  will  be  suitable
 for  use  on  the  ground  if  not  on  the
 mountains.

 Raising  the  mountain  divisions  is
 the  answer  to  the  situation.  It  is  a
 good  answer  that  we  are  trying  to
 give.  It  is  the  only  effective  answer,
 in  that  climate,  in  that  terrain  and  in
 that  situation,  and  India  shouJd  have
 more  mountain  divisions,  When  we
 create  them,  we  cannot  also  ignore
 other  things.  We  have  to  balance  the
 needs,  taking  into  account  both  sides
 China  and  Pakistan.  If  we  ignore  any
 front,  it  will  be  dangerous  to  us,  es-
 pecially  when  Pakistan  is  always  on
 the  look-out  for  things  which  are  not
 favourable  or  sympathetic  to  us.  It
 igs  always  on  the  look-out  for  situa-
 tions  which  will  be  dangerous  to  us.

 Then  I  come  to  one  of  the  most  im-
 portant  aspects  which  the  Defence
 Ministry  has  neglected,  namely,  rock-
 ets  and  missile  forces.  These  are  the
 weapons  of  the  future.  I  do  not  say
 that  nuclear  weapons  should  be  had.
 They  may  or  may  not  be  obtained,  I
 am  not  entering  into  that  aspect,  be-
 cause  I  cannot  do  enough  justice  to
 the  points  which  I  want  to  make.
 But  may  I  emphasise  that  these  are
 the  weapons  of  the  future,  ang  if  we
 do  not  devalop  the  rockets  and  missiles
 if  we  do  not  train  our  defence  forces
 in  the  handling  of  these  weapons,  we
 will  be  handicapped.  They  are  not
 only  tactical  but  also  starategical
 weapns  in  course  of  time.  If  we  do
 not  train  our  men  in  these  weapons,
 it  will  be  a  great  loss  to  us.  I  do
 not  find  anything  in  the  report  to
 the  effect  that  the  Government  are
 really  serious  about  it.  As  I  said,
 these  are  the  weapons  of  the  future,
 whether  we  like  it  or  not.  These  are
 the  futur:  weapons  of  war’  which
 must  be  developed  in  this  country.
 If  we  cannot  develop  them,  we  must
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 at  least  train  our  soldiers  with  that
 view  in  mind.  Any  army  which  is
 not  mobile  cannot  play  an  effective
 part.  We  have  produced  in  this
 country  5,000  Shaktiman  trucks,  8,000:
 Nissan  trucks  ang  about  3,7000  jeeps.
 In  the  first  World  War,  every  soldier
 was  backed  with  about  4  H.P.  and
 in  the  second  world  war  with  5  H.P.
 Have  we  got  some  standard  about  it
 in  the  Indian  army?  Can  these  5,000
 Shaktiman  trucks  ang  other  vehicles
 give  the  mobility  which  we  require
 for  dispersal  at  the  decisive  time?
 Moreover,  by  creating  the  mountain
 divisions,  we  are  taking  away  mobi-
 lity  from  those  divisions,  We  have
 to  give  something  at  the  other  end.

 Coming  to  JCOs  and  NCOs,  I  ask
 whether  the  time  has  not  come  to
 review  the  whole  position.  Is  it  nece-
 ssary  to  have  so  many  ranks  in  the
 Indian  army?  Take  the  case  of  sub-
 edar  major  and  havildar.  They  do  not
 have  any  increments  at  all  in  their
 whole  life.  What  is  the  use  of  a  rank
 which  cannot  give  a  further  opening
 to  progress  further?  These  people  are
 the  real  backbone  of  the  Indian  Army.
 If  the  Defence  Minister  makes  an
 analysis,  he  will  fing  that  in  the
 battles  of  NEFA  and  Ladakh,  _  the
 JCOs  and  NCOs  have  given  their  due:
 account  of  themselves.  So,  the  time
 has  come  to  consider  whether  we
 should  not  reduce  the  number.  of
 the  ranks.  Their  scales  of  pay  should
 be  something  which  will  really  in-
 spire  confidence  in  them.  There  are
 only  three  increments  for  jamedars
 and  there  are  no  increments  for  the
 havildars.  Even  a  labourer  gets  in-
 crement  every  year.  But  a  man  who
 ig  fighting  for  the  defence  of  the
 country  in  Ladakh  and  in  the  hills  is
 not  getting  increments.  These  things
 should  be  looked  into.

 With  these  words,  I  support  the  de-
 mands  for  the  Defence  Ministry.

 श्री  यहा पाल  सिंह  (कैराना)  :  उपाध्यक्ष

 महोदय,  हम  यहां  सब  से  ज्यादा  काम  करते

 हैं,  हमारे  बेटे  व  पोते  वहां  नेफा  में  भारत  की:
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 [श्री  यशपाल  सिंह]

 झ्राज़ादी  की  रक्षा  करते  हुए  कटते  हैं  तो

 भी  मुझे  बहुत  कम  समय  बोलने  का  मिलता

 है

 श्री  यशवंतराव  चव्हाण  कौर  उपमंत्री

 डा०  राजू  के  द्वारा  इस  प्रतिरक्षा  मंत्रालय
 के  काम  को  चलाने  का  जहां  तक  सवाल  है
 मैं  किसी  तरीके  से  भी  नहीं  कह  सकता  कि

 उनके  इंतज़ाम  में  कोई  कमी  है,  अपने  कत्तव्य

 का  निर्वाह  उन्होंने  बड़ी  योग्यता  से  किया

 है  और  उन  में  सूरज  की  जैसी  प्रखर  देश-

 भक्ति  की  भावना  विद्यमान  है।  उन्होंने  हमेशा
 देश  की  सेवा  की  है  लेकिन  जिस  पार्टी  में  यह
 शामिल  हैं,  उस  कांग्रेस  पार्टी  का  इतिहास,

 'कांग्रेस  गवर्नमेंट  का  इतिहास  पराजय  का

 इतिहास  है  ।

 कु  माननीय  सदस्य  :  नहीं  ।

 श्री  यशपाल  सिह  :  इन  7  सालों  में

 न्ड्न्हों  ने  इतना  बड़ा  पाकिस्तान  काट  कर

 दे  दिया  जिसमें  कि  242  वैटिकन  एम् पाय से
 'बन  सकते  थे  ।  राज  यह  हालत  है  कि  हमारी

 जन्मभूमि,  मातृभूमि  के  38,000  वर्ग  मील
 के  क्षेत्रफल  पर  दुश्मन  का  झंडा  लहरा  रहा  है  ।

 :हम  यह  भी  देखते  हैं  कि  मुट्ठी  भर  नागाओं
 ने  इन  की  नाक  में  नकेल  डाल  रक्खी  है  ।
 अगर  आज  देश  की  रक्षा  करनी  है,  देश  की

 आज़ादी  को  बरकरार  रखना  है  तो  मैं  श्राप
 के  साथ  जो  सुपरस्टीशंस  हैं  उन  से  ऊपर

 उठना  होगा  ।  देश  आज  ख़तरे  में  है  लेकिन

 एक  दिन  के  लिए  यह  नहीं  पूछा  गया  कि  इस
 का  इजाज  क्‍या  हो  सकता  है  और  कैसे  हो
 सकता  है  ?  आज  सब  से  ज्यादा  और  सब  से

 पहली  जरूरत  इस  बात  की  है  कि  जो  इलाके
 चीन  ने  खाली  किये  हैं,  उन  खाली  किये  हुए
 इलाक़ों  में  हमारी  पोस्ट्स  क़ायम  होनी  चाहियें,

 वहां  हमारे  गार्ड  [ते  चाहिएं,  वहां  हमारे
 सैनिक  होने  चाहिएं  ।  थागला  रिज  के  ऊपर

 “हमारा  कोई  सैनिक  नहीं  है,  हमारा  वहां  न

 'तो  एक  झंडा  है  श्र  न  सैनिक  है  न  ही  कोई
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 गार्ड  है  1  वहां  पर  न  ही  हमारी  कोई  पी०  ए०
 सी०  बटालियन  है  हकीकत  यह  है  कि  थागला
 रिज  हमारे  बिलकुल  कब्ज़े  से बाहर  है।  घोला

 पोस्ट  के  ऊपर  हमारा  कोई  निशान  तक  नहीं

 है,  झंडा  तक  नहीं  है,  सिपाही  तक  नहीं  है  ।

 वहां  पर  हमारा  कोई  एक  गाई  तक  नहीं  है  ।

 उन  खाली  की  हुई  जगहों  को  जब  तक  हम

 ग्रौकुपाई  नहीं  करेंगे,  जब  तक  हम  उन  के  ऊपर

 अपना  झंडा  नहीं  लहरायेंगे,  जब  तक  उन  पर

 अपने  गार्ड्स  तैनात  नहीं  करेंगे  तब  तक  हरगिज़

 हरगिज़  हम  चीन  को  पीछे  नहीं  हटा  सकते  ।

 सबसे  ज्यादा  ज़रूरत  है  देश  के  गद्दारों
 को  माकूल  सज़ा  देने  की  ।  लेकिन  किसी  एक
 भी  बहार  को  अराज  तक  सज़ा  नहीं  दी  गई

 है  ।  जिन  गुहारों  ने  फोन  को  नक़शा  पेश

 किया,  जो  गद्दार  लड़ाई  के  मोर्चे  से  भाग

 कर  आ  गये,  जिन  गद्दारों  ने  चीन  को  ध
 सीमेंट  तथा  लोहा  दिया  कौर  जिन  गद्दारों
 ने  600  मील  लम्बी  चीन  की  सड़क  बनवा

 दी,  उन  में  से  एक  भी  बहार  को  सज़ा  नहीं
 दी  गई  ।  जबलपुर  जेल  के  अन्दर  मि०  शर्मा

 को  सात  साल  की  सज़ा  दी  गई  ।  वे  फ्लाइट
 लेफ्टिनेंट  थे  ।  सात  साल  की  सजा  नहें

 इसलिए  दी  गई  कि  वह  एयर  फोर्स के  सिकंदर
 पाकिस्तान  को  डाइवल्ज  कर  रहे  थे  ।  मि०

 शर्मा  ने  यह  बयान  दिया  था  कि  में  झकेला

 इसमें  नहीं  हूं  ।  मेरे  साथ  3  अफसर

 भारतीय  फौज  के  तौर  हैं  जो  कि  पाकिस्तान

 से  रुपया  लेते  हैं।  उनकी  लिस्ट  मेरे  पास

 है  लेकिन  किसी  के  खिलाफ  कोई  एक्शन

 नहीं  लिया  गया  ।  फौज  में  वे  बड़ी  ऊंची

 पोजीशन  में  लगे  हुए  हैं  जब  तक  मिलेटरी

 के  प्रन्दर  बाक़ायदा  एक  छात्र  धर्म  की  ट्रेनिंग

 नहीं  दी  जायगी  तब  तक  यह  मसला  हल

 नहीं  हो  सकता  है  देश  के  गद्दारों  को  जब

 तक  सामने  खड़ा  करु  उन  को  गोली  नहीं
 मारी  जायेगी  तब  तक  यह  मसला  हल  नहीं

 हो  सकता  है  |  अज  सरकार  इस  बात  का

 दावा  करती  है  कि  हमने  दुगनी  फौज  की  है
 लेकिन  क्या  मतलब  है  दुगनी  फौज  का  ?
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 अंग्रेजों  ने तीन  साल  के  इन्दर  इस  देश  के
 बाशिंदों  को  फौज  में  ले  कर  दस  गुना  फौज
 कर  दी  थी  t  2  लाख  से  20  लाख  की  फोज

 हो  गयी  कौर  कांग्रेस  सरकार  कहती  है  कि

 हम  दुगनी  फौज  कर  सके  हैं  यह  कांग्रेस
 सरकार  कया  दुगनी  फौज  करेगी  ?  जब  तक

 बच्चे,  बच्चे  को  फौजी  तालीम  नहीं  दी

 जायगी,  हर  एक  बालिग़  को,  हर  एक  बेटे,
 बेटी  को  जब  तक  हर  तरीक़े  से  ट्रेन  नहीं

 किया  जायगा  तब  तक  काम  नहीं  चल

 सकता  है  ।

 न्यूक्लियर  वेनिस  की  जब  बात  कही
 जाती  है  तो  मैं  साफ़  कहना  चाहता  हूं  कि

 सरकार  इसका  नाम  लेना  छोड़  दे,  यह

 कहना  छोड़  दे  कि  हम  देश  को  बचायेंगे

 क्योंकि  अगर  उसे  देश  को  बचाना  है  तो

 न्यूक्लियर  वापस  को  उसे  अपने  पास  इकट्ठा
 करना  पड़ेगा  ।  ऐसा  नहीं  हो  सकता  है  कि

 पार्लियामेंट  भी  चलती  रहे  प्रौढ़

 सोकर  भी  न  रहे  स्पीकर  के  बगर

 पालियामेंट  बेकार  है  ।  ऐसा  नहीं  हो  सकता

 है  कि  बारात  भी  चलती  रहे  कौर  दुलहा
 न  हो  ।  जिस  तरह  से  दुल्हे  के  बगैर  बारात

 बेकार  है,  उसी  तरह  से  न्यूक्लियर  वापस  के

 बगैर  सारी  फौज  व  डिफेंस  बेकार  है  ।

 इन  के  बगैर  हमारा  मुल्क  कमजोर  बना  रहेगा  |

 हमें  इस  बारे  में  गम्भीरतापूर्वक  सोचना  होगा  ।

 अगर  हम  न्यू विल यर  बैपन्स  नहीं  बना  सके  हैं
 तो  एक  दिन  हमारी  तमाम  फौजें  खत्म  की  जा

 सकती  हैं  ।  बल्ले  भ्रोपीनियन  भ्रामक  साथ  नहीं

 है  ।  जब  यहां  भारत  में  हराकर  दावतें  लेने  का

 समय  होता  है,  तो  बल्ले  प्रोपीनियन  आपके

 साथ  होती  है  लेकिन  जब  देश  के  ऊपर  कोई  संकट

 ता  है  तो  बल्डें  श्ोपीनियन  झ्रापका  साथ

 नहीं  देती  है  -  कट  सत्य  तो  यह  है  कि  हम  अपना

 कोई  भी  मित्र  बाहर  पैदा  नहीं  कर  सके  हैं  ।

 नीति  शासन  के  इन्दर  यह  बात  मानी  गई  है  —

 साधना  वित्त  हीना  :  वृद्धिगत  :  सुहत्तमा
 सिध्यन्ति  झाशु  कार्याणि  काक  म  मृगा

 खुबरू  ॥
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 नीतिशास्त्र  में  यह  बात  लिखी  हुई  है  कि  चाहे
 जायदाद  नष्ट  हो  जाय,  चाहे  रुपया  नष्ट  हो
 जाय  लेकिन  जिसके  पीछे  सेना  हो  तथा  जिसके
 मित्र  वफादार  हैं  वह  हमेशा  जीतता  है  ।
 आ्रापने  मित्र  पैदा  नहीं  किये  जबकि  चीन  ने
 मिलन  पैदा  किये  हैं  -  इंडोनेशिया  ने  कह  दिया
 कि  अगर  चीन  को  जगह  नहीं  मिलती  है  तो
 मैं  भी  इस्तीफ़ा  देता  हूं  लेकिन  किसी  ने  भी

 एक  भी  मित्र  ने  भालके  लिए  यह  आगे  बढ़कर

 नही  कहा  कि  हम  झापके  देश  की  इज्जत  को
 खातिर  भ्रामक  साथ  देंगे  भ्रमर  दुश्मन  का

 लोहा  लगे  ।  कौर  हिन्दुस्तान  की  इज्जत  को
 बचाने  के  लिए  लड़ेंगे।  इसलिए  सब  से  ज्यादा
 ज़रूरत  इस  बात  की  है  कि  देश  के  ग्रात्मसम्मान
 को  जागृत  किया  जाय  किसी  देश  में  हस  तरह
 की  मिसाल  नहीं  है  कि  उसने  अ्रपने  दुश्मन  से
 भीख  मांगी  हो  ।  हमारी  सरकार  ने  कहा  कि

 जिन  देशों  के  पास  न्यूक्लियर  घास  हैं,  जिन
 देशों  ने  न्यूकलियर  बै पंस  का  निर्माण  किया

 है  वह  उन  देशों  की  रक्षा  करें  जिनके  कि  पास

 न्यु विल यर  वापस  नहीं  हैं  ।  यह  दुश्मन  से  भीख

 नहीं  मांगी  गई  तो  कौर  कया  मांगी  गई?
 चीन  के  पास  न्यूक्लियर  वापस  हैं  कौर  हिन्दुस्तान
 के  पास  नहीं  हैं  कौर  जब  सरकार  यह  कहती
 है  कि  जिनके  पास  ऐटम  बम  हैं  वह  उन  देशों
 की  रक्षा  करें  जिनके  कि  पास  यह  ऐटम  बम

 नहीं  हैं  तो  यह  दुश्मन  से  भीख  मांगना  नहीं
 तो  शौर  क्‍या  है  ?  राज  मामला  बहुत
 गड़बड़ा  गया  है।  देश  के  सामने  संकट

 मुंह  बाये  खड़ा  हुआ  है।  जब  तक  इस  देश

 के  बच्चे  बच्चे  को  फौजी  ट्रेनिंग  नहीं  दी

 जायगी  तब  तक  हरगिज़  हरगिज़  यह  मसला

 हल  नहीं  हो  सकता  है  ।  यह  मसला  तभी  हल  हो
 सकता  है  जब  हर  लिहाज़  से  हम  भ्र पने  डिफेंस

 को  मजबूत  करें।  देश  की  जो  भी  मूल  आवश्कताओं

 हैं  उनकी  तत्काल  पूति  की  जाये  ।  जाहिर  है
 कि  सरकार  देश  की  रक्षा  नहीं  कर  सकेगी

 झगर  देश  को  खाना  नहीं  दिया  जायगा  ।

 इसलिए  देश  की  खाद्यान्न  सम्बन्धी  झ्रावश्यकता

 को  हमें  पूरा  करना  है  सरकार  राष्ट्र  के

 चरित्र  दल  मणि  का  काम  भी  सम्पन्न  नहीं  कर

 Min.  of  Defence  6874
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 [at  यशपाल  सिंह]

 सकी  है  ।  यह  सरकार  कया  काम  करती  है?
 सरकार  तीन  काम  करती  है  ।  एक  पंचशील
 का  काम,  एक  पीस फूल  लिविंग  का  काम  शोर

 तीसरा  काम  वह  नौन  एलाइ  मेंट  का  करती

 है  कब  इस  तरह  के  कामों  को  बल  बहुत
 भ्रच्छी  तरह  से  कर  सकते  हैं  |  जाहिर  है  कि

 झगर  20  बेल  एक  चरनी  पर  एफ  साथ  रहेंगे
 तो  वे  पंचशील  का  पालन  करेंगे,  पंचशील  में

 रहेंगे  भोर  वे  एक  दूसरे  पर  हमला  नहीं  करेगें

 झगर  बीस  बैलों  को  एक  जगह  बांघ  दो  तो

 बह  को  ऐ्जिसटेस  के  साथ  रहेंगे  ।  भ्रमर  बीस

 बलों  को  एक  जगह  बांध  दो  तो  वह  पीसफुल
 लिविंग  ग्रखित्यार  करेंग  ।  राज  का  शासन

 क।  यह  धर्म  है  कि  वह  राष्ट्र  और  काम  की

 रक्षा  करे  राज  का  धर्म  है  कि  वह  देश  की

 सामानों  की  रक्षा  करे  ।  राज  का  घर्म  है  कि

 वह  राष्ट्र  के  चरित्न  का  निर्माण  करे  ।  इन  सभी

 कामों  में  यह  कांग्रेस  सरकार  फल  हो  चुकी
 है  ।  एक  छोटा  सा  बच्चा  भी  हस  बात  को

 जानता  है।  एक  छोटे  से  बच्चे  को  भी  पता  होता
 है  कि  चंकी  लैम्प  के  ऊपर  उसका  हाथ  गया

 है  इसलिए  उसका  हाथ  जल  गया  है  वह  तमाम

 जिदगी  उसे  लैम्प  के  ऊपर  हाथ  नहीं  लगायेगा

 लेकिन  दुःख  की  बात  है  कि  सरकार  इससे
 सबक  नहीं  ८  ती  है  |  जब  पंचर्शल  से  हमारी
 प्राय  हुई,  ह  कीरत  दी  गई  तब  हमें
 पंशशील  को  त्याग  कर,  शांति  से  नहीं  भ्रमित
 छह  ग्रहण  करके  कौर  युद्ध  का  मार्ग  झपना

 कर  ६  में  भ्र पनी  श्राज्.दी  व  इज्जत  की  रक्षा

 बाए  चाहिए  |  गीता  माता  हमें  इस  के  लिए

 यह  उपदेश  व  आदेश  देती  है  :--

 सुखन:  क्षत्रिया:  पार्थ  लगाते  युद्धमी  दशम्‌

 ध्वज  युद्ध  की  पालिसी  को  अपनाना  पड़ेगा
 बरना  देश  बच  नहीं  सकता  है

 बातों  से  यह  मसला  हल  नहीं  हों  सकता  है।
 राज  युद्ध  वा  पग  है।  जिन  देशों  के  भ्रच्छे  भाग्य

 थे,  उन्होंने  वेपर  भ्रख्त्यार  कर  के  अपनों

 फर्तेहयाव  के  झंडे  फहराए  ब्रोकर  हम  लोग
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 पंचशील  शौर  कोएग्जिरटेंस  के  पीछे  मारे

 गए  ।  मसोलीनी  ने  भविष्यवाणी  की  थी  :

 “The  sword  will  be  the  plough
 and  the  tears  of  war  will  pro-
 duce  the  daily  bread  for  the
 generations  to  come.”

 जो  मसला  तलवार  से  हल  होने  वाला  है,  उस

 को  सरकार  बातों  से  हल  करना  चाहती  है।
 लेकिन  बातों  से  यह  मसला  हरगिज़  हल  नहीं

 हो  सकता  है  ।

 इस  देश  की  रक्षा  क ेलिए  जो  रुपया  रखा

 गया  था,  उस  में  से  68  करोड़  रुपया  वापस

 पाया  और  देश  की  रक्षा  क ेलिए  उसका  कोई

 इस्तेमाल  नहीं  हो  सका  !  यह  इतना  बड़ा
 पोर्टफोलियो  है,  इतना  बड़ा  महकमा  है
 लेकिन  इस  पर  बहस  करने  के  लिए  सिर्फ़  पांच

 छ:  घन्टे  मिले  हैं  । झगर  कोई  दूसरा  देश  होता,
 तो  इस  विषय  पर  पांच  छः:  दिन  तक  दास  होती  ।

 जब  हमारे  पास  टाइम  नहीं  है  तो  हम  मंत्री

 महोदय  को  नया  राय  दें  ?

 राज  हमारे  देश  की  यह  स्थिति  है  कि

 एक  तरफ़  तो  फ़ौज  में  इंजीनियर  नहीं  है  शोर

 दूसरी  तरफ़  इंजीनियर्स  बेरोजगार  फिर  रहे

 हैं  ।  इस  का  कारण  यह  है  कि  सरकार  ने  वे

 कन्डिशनर  पैदा  नहीं  की  हैं,  जिन  के  मातत्त

 इंजीनयर  अपने  श्राप  को  फ़ौज  के  लिए
 डिवोट  कर  सकें  ।  हमारे  यहां  एक  तरफ़  तो

 गाड़ियां  बेकार  खड़ी  हैं  कौर  दूसरी  तरफ

 कोटद्वार  से  कलकत्ता  तक  जो  गाड़ी  फ़ौज  को

 ले  कर  गई,  उस  के  साथ  कोई  किचन  नहीं  था,
 कोई  ऐसा  डिब्बा  नहीं  था,  जिस  में  खाने  का

 इल्ज़ाम  हो  ।  फ़ौजियों  को  जहां  भूख  लगती

 थी  या  चाय  पीने  की  ज़रूरत  होती  थी  वे

 वहां  पर  ही  जंजीर  खींच  कर  गाड़ी  को  रोक

 लेते  थे  कौर  ख.ना  या  चाय  ले  लेते  थे  ।  इस
 का  नत  जा  यह  ह््श्ना  कि  गाड़ो  48  घंटे  लेट

 पहुंच  ।  जों  देश  फौज  के  मामले  में  47  घंटे

 लट  हो  जाता  है,  वह  हरगिज  कामयाब  नहीं

 हो  सकता  है।
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 पत्थर  देश  की  रक्षा  करनी  है  तो  सरकार
 कोलम्बो  प्रोपोज़ल्ज़  को  छोड़  दे,  पंचशील
 को  छोड़  दे  कौर  बच्चे  बच्चे  को  फ़ौज  की
 तालीम  दे  t  यहां  भी  चावन  है  और  चीन
 में  भी  चावन  है,  लेकिन  चीन  का  जो  चावल

 है,  वह  चावल  लाई  है  कौर  हमारा  चावन  है
 चावल  दि  ट्र्ज्थ  भ्र ौर  हम  सब  जानते  हैं  कि
 सच  कीं  फ़तह  होगी,  धर्म  की  फ़तह  होगी,
 सत्य  की  फ़तह  होगी।  जैसा  कि  मैंने  प्रभी

 कहा  है,  सरकार  देश  के  बच्चे  बच्चे  को  फ़ौजी
 तालीम  दे  कौर  पंचशील  के  सिद्धान्त  को

 समुन्दर  में फै. दे  तो  हमारी  विजय-पताका

 फहरायेगी।

 Shri  M.  R.  Krishna  (Peddapalli):
 The  Defence  Ministry  has  streamlined
 the  entire  border  road  organisation.
 The  roads  which  existed  on  the  map
 have  actually  come  into  existence
 now.  I  am  happy  to  say  that  the
 De’ence  Minister  has  taken  personal
 interest  in  this  and  he  has  actually
 looked  into  the  entire  border  road
 organisation,  and  today  the  country
 and  Parliament  have  been  assured
 that  our  troops  will  not  suffer  for
 want  of  better  communication.  I
 think  the  people  who  are  responsible
 for  giving  us  this  communication  on
 the  border  areas,  which  are  supposed
 to  be  have  the  very  rotten  terrain  in
 the  whole  world  deserve  recognition
 and,  if  need  be,  rewarded,

 We  are  grateful  to  many  countries,
 particularly  United  States,  United
 Kingdom,  Australia  and  USSR  for  the
 assistance  they  have  extended  to  us.

 One  of  the  most  important  things
 that  has  to  be  borne  in  mind  when
 we  think  of  the  defence  forces  is,  not
 the  equipment,  material  or  other
 benefits  that  we  extend  to  them  but
 the  speeches  and  doubts  which  would
 discourage  the  defence  forces.  Often
 we  hear  from  important  persons  con-
 nected  with  the  defence  forces  of  the
 United  States  about  our  defence  pre-
 parations.  Sometimes  they  say  that
 they  would  like  to  extend  to  us  some
 very  effective  air  power  squadrons.
 They  talk  of  F-04.  Suddenly,  they
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 change  their  mind  and  tell  us  that  we
 should  not  spend  a  lot  of  money  on
 defence  preparations  but  we  should
 concentrate  more  on  economic  matters
 and  th’ngs  of  that  kind.  Our  country
 has  really  suffered  some  very  bad
 defeats  at  the  hands  of  China.

 Now,  Pakistan  has  been  getting  8
 lot  of  military  equipment  and  got
 earlier  from  America.  We  had  pro-
 tested  against  it  and  at  that  time  we
 were  to'd  that  Pakistan  will  not  use
 the  military  equipment  against  India.
 Today,  in  practice,  actually  it  is  not
 China  which  is  fighting  a  war  with
 us  but  China’s  war  is  being  fought  by
 Pakistan.  When  China  is  to  plead
 against  any  military  assistance  tg  India,
 since  it  is  against  her,  it  is  Pakistan
 which  speaks  and  protests.  Actually,
 China  has  achieved  what  she  wanted.
 The  equipment  which  has  been  sup-
 Plied  to  Pakistan  to  fight  against
 China  is  actually  being  utilised  against
 us.

 I  wanted  to  draw  the  attention  of
 the  Defence  Minister  on  one  or  two
 very  important  points.  The  defence
 equipment  given  to  Pakistan,  I  am
 told,  ig  on  the  condition  that  whatever
 equipment  they  give  to  Pakistan,  will
 remain  a  secret  between  the  United
 Statrs  and  Pakistan  and  that  it  will
 not  be  divulged  to  any  other  power,
 to  any  other  country.  But  as  regards
 the  military  assistance  or  whatever  we
 purchase  from  the  United  States  today
 or  from  the  Unitéd  Kingdom,  because
 of  various  agreements  with  Pakistan,
 they  cannot  keep  it  as  a  secret  from
 Pakistan.  Not  only  that.  I  am  told
 further  that  the  Military  Attaches
 with  these  Embassies  here  have  the
 right  to  go  and  inspect  the  equipment
 which  we  have  purchased  from  foreign
 countries  and’  in  case  we  have  any  of
 those  unused  equipment,  we  have  to
 return  them  back  to  the  country  from
 which  we  had  procuréd.  If  thoce  are
 the  conditions  on  which  we  are  pur-
 chasing  military  equipment  from  some
 of  the  coutries,  I  think,  it  is  not  only
 dangerous  but  also  humiliating  to  @
 country  like  ours.
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 Then,  my  friend  Mr,  Dandekar

 spoke  about  various  kinds  of  aircrafts
 that  we  produce.  No  country  in  the
 world  can  think  of  defending  its  bor-
 ders  and  defending  its  integrity  and
 security  merely  with  the  equipment
 or  funds  provided  by  any  other  foreign
 country.  If  we,  in  this  six  years  time,
 have  produced  some  aircrafts  and  some
 puipment  in  our  own  ordnance  facto-
 ries,  we  may  be  more  dependable  on
 this  equipment  rather  than  depending
 upon  something  which  ig  going  to  come
 to  us  at  the  time  of  emergency  from
 any  other  foreign  country.  We  should
 ‘be  proud  of  our  own  production.

 About  MIGs  we  have  been  talking
 too  much.  The  MIGs  have  been  real-
 ly  said  to  be  very  effective  aircraft.
 They  said  that  China  is  having  MIG-
 I?s  and  we  are  yet  to  find  out  whe-
 ther  China  has  started  producing
 MIG-9s  and  MIG-2ls.  If  you  are
 thinking  of  MIGs  in  our  country,  I
 would  like  you  to  switch  on  to  modi-
 fied  version  of  MIG-2is  rather  than
 trying  to  produce  MIG-I7s,

 Why  do  the  people  join  our  Defence
 forces?  They  do  not  just  join  the
 Defence  forces  because  of  any  facilities
 or  the  salaries  that  they  get.  But
 they  join  the  forces  because  of  their
 patriotic  fervour  and  because  they
 want  to  protect  the  motherland.  We
 have  seen  how  some  of  our  officers
 and  jawans  are  functioning  and  how
 they  have  also  worked  well  when  the
 Chinese  attacked  and  in  some  sectors
 they  exhibited  their  true  courage  and
 valour  and  they  gave  really  a  good
 fight.  There  were  so  many  reasons
 for  our  failure.  But  the  Defence
 Ministry  has  taken  note  of  it  and
 when  we  will  be  able  to  provide  all
 the  equipment  necessary  and  all  the
 facilities  to  them,  we  have  no  doubt
 that  our  forces  will  be  able  to  give  a
 good  account  of  themselves.  At  the
 same  time,  I  do  not  want  the  Defence
 Ministry  to  lose  sight  of  some  of  the
 tacilities  which  are  still  not  being
 given  to  them.  If  I  were  to  speak
 only  of  the  officer  class,  I  would  say
 that  the  pension  that  they  receive  is
 not  free  of  income-tax.  These  are
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 small  things  but  they  will  go  a  long
 way  in  attracting  a  number  of  good
 people  to  the  defence  services.  The
 United  Kingdom  has  introduced  vari-
 ous  kinds  of  scholarships  to  the
 students  in  the  high  schools  and
 colleges  in  order  to  attract  them  to
 the  Armed  services.  Some  of  our
 messes  like  Air  Force  and  Army  here
 do  not  even  get  their  daily  rations  like
 milk  and  dry  rations,  If  this  is  the
 condition  of  the  Armed  Forces  officers
 in  the  peace  areas,  I  do  not  know  how
 we  are  going  to  tackle  this  problem
 in  the  forward  areas.

 Talking  about  pension  for  the
 defence  forces,  I  find  something  really
 surprising  here.  In  the  case  of  the
 civil  employees,.class  IV  to  class  I,  the
 entire  period  of  service  of  the  emplo-
 yees  igs  counted  for  pension,  whereas
 in  the  Armed  Forces,  however  impor-
 tant  work  they  might  do,  only  half
 the  pcriod  of  their  service  is  counted
 towards  their  pension,  These  are  not
 things  which  will  encourage  people  to
 join  the  defence  forces  in  large
 numbers.

 Since  my  time  is  up,  I  would  like
 to  mention  some  smaller  points  now.
 So  far  as  the  ordnance  factories  in
 the  UK  are  concerned,  they  do  not
 waste  their  well-trained  officers  to
 man  the  ordnance  depots  ang  factories,
 We  are  following  the  pattern  of  the
 British  in  various  defence  matters.
 In  our  country  we  spend  a  lot  of
 money  in  producing  officers,  but  having
 produced  them,  if  we  place  them  in
 places  where  they  are  not  required
 really,  that  is  a  waste  to  the  country.
 Nearly  cent  per  cent  of  our  ordnance
 depots  are  manned  by  military  officers
 who  have  been  trained  for  a  different
 purpose.  I  would  request  the  Defence
 Ministry  to  consider  whether  the
 ordnance  depots  and  factories  may  not
 be  manned  by  civilian  employees  who
 have  got  similar  field  service  liability
 and  who  can  be  punished  under  the
 various  military  Acts  and  so  on.  If
 we  do  that,  then  most  of  our  officers
 who  are  posted  in  places  like  ordnance
 depots  etc.  where  they  are  not  really
 required  could  be  spared  for  other
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 work  and  they  can  do  more  useful
 work  elsewhere.

 I  would  also  request  the  hon,  Min-
 ister  10  look  into  the  grievances  of  the
 civilian  employees  in  the  ordnance
 factories  and  other  places.  For  civi-
 lians  in  factories,  there  are  various
 kinds  of  cells  and  sections  to  attend
 to  their  problems  but  for  defence
 civilians,  are  concerned  as  a  whole,
 there  is  no  machinery  which  can
 attend  to  their  grievances  and  help
 them  with  quick  remedies.  |  would
 suggest  that  there  should  be  a  cell  to
 consider  the  problems  of  the  civilian
 employees  in  defence,  I  think  that  the
 Defence  Ministry  has  not  so  far  given
 thought  to  their  problems.  After  all.
 the  civilian  employees  in  defence  also
 play  a  very  important  role  in  the
 defence  services,  and  therefore,  their
 interests  should  not  be  neglected.

 I  hope  that  the  hon,  Minister  will
 #ive  due  consideration  to  all  these
 points.

 Shri  Y.  B.  Chavan:  I  am  very  grate-
 ful  to  the  Members  who  have  parti-
 cipated  in  this  debate.  This  is  the
 third  debate  which  I  have  had  the
 privilege  of  participating  in,  anq  I
 must  say  that  I  have  seen  a  marked
 change  as  the  years  have  gone  by,  in
 the  tone  and  content  of  the  debate.  I
 find  the  debate  becoming  more  and
 more  constructive,  it  is  becoming
 somewhat  more  pleasant,  if  I  may  say
 so.  But  at  the  same  time,  the  most
 important  part  of  it  is  that  it  is
 becoming  more  realistic.

 In  this  debate,  many  points  have
 been  raised,  but  with  your  permission.
 I  would  only  deal  with  the  main  lines
 or  main  arguments  of  the  criticism  or
 the  major  topics  of  the  criticism.

 Before  I  come  to  the  points  made
 by  Members  who  participated  in  the
 debate.  I  must  certainly  give  my  own
 assessment  of  the  situation  in  the
 country  from  the  point  of  view  of
 defence.  I  feel  that  in  1962,  when  the
 Chinese  invaded  our  country,  some
 sort  of  a  new  era  dawned  in  the  life
 of  our  country.  It  was  certainly
 a  rude  shock  to  us;  we  did
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 not  expect  that  type  of  attack  from
 that  corner.  But  certainly  this  new
 realistic  thinking  started  functioning
 more  effectively  since  then.  I  have
 no  doubt  about  that  in  my  mind,

 An  hon.  Member  referred  to  an
 article  by  an  expert  on  strategy.  I
 entirely  agree  with  one  argument  in:
 that  article.  Recent  trends  in  inter-
 national  thinking  are  also  changing  in
 relation  to  the  importance  of  the  prob-
 lems  of  security.  Naturally,  more  and
 more  importance  is  being  given  to  the
 problems  of  defence  and  security  in.
 different  countries  today.  This  is  more
 particularly  true  in  the  case  of  our
 own  country.  I  have  no  doubt  in  my:
 mind  that  the  central  theme  of  politi-
 cal  thinking  at  least  for  a  decade,  if
 not  more,  will  have  to  be  the  consi-.
 deration  of  natiorial  security.  Other
 topics  and  other  matters  will  have  to
 be  related  to  this.  I  do  not  want  to.
 under-estimate  the  importance  of
 other  matters,  particularly  economic
 development  which  is  equally  impor-
 tant:  but  certainly  economic  develop-
 ment  also  will  have  to  ‘ake  into
 account  the  problems  of  national
 security  and  defence.

 It  is  from  this  point  of  view  that  the
 remarks  made  by  the  hon.  Member,
 Shri  Nath  Pai,  become  more  relevant.
 He  mentioned  the  percentage  of  ex-
 penditure  on  our  national  defence,  He
 made  a  reference  to  India’s  own  ex-
 penditure.  I  would  like  to  correct
 him  slightly.  It  is  5.3.

 Shri  Hari  Vishnu  Kamath:  Instead
 of  6,

 Shri  Y.  B.  Chavan:  That  is  why  I
 said  ‘slightly’.  Since  we  are  giving
 the  figures,  I  think  we  should  be
 rather  more  accurate.  Then  he  com-
 pared  the  figures  of  our  expenditure
 with  those  of  Canada  and  Australia.  J
 would  consider  that  comparison  to  he
 rather  unrealistic  because  the  prob-
 lems  of  Canada  and  Australia  are
 completely  different  from  those  that
 we  are  facing  in  our  own  country,  If
 at  all  we  want  to  compare—at  least
 have  an  assurance  of  comparison  of
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 figures  with  any  other  countries—I
 would  recommend  the  figures  for  UK
 and  USA.  Of  course,  their  problems
 are  different;  their  development  is
 different.  Naturally,  they  will  have  a

 bigger  slice  of  a  bigger  cake—to
 borrow  ‘the  words  of  Shri  Nath  Pai
 himself.  The  UK  figure  is  8.3  and  the
 US  figure  10.6,

 Compared  to  these,  our  slice  of  our
 small  cake  {g  stil]  smaller.  Naturally,
 we  will  have  to  go  further  and  fur-
 ‘ther  in  this  matter.  How  far  tnat  will
 be  will  naturally  have  to  be  related,
 again,  to  our  other  problems  in  the
 ‘country.

 But  I  must  say  that  this  country  has
 accepted  the  challegge  in  @  more
 realistic  manner.  I  was  very  glad
 indeed  that  in  all  the  three  debates  I
 have  participated,  nobody  complained
 about  sanctioning  money  for  defence
 expenditure.  That  means  the  country
 as  a  whole,  the  nation  as  a  whole,  has
 accepted  this  challenge.

 Why  do  I  say  ‘challenge’?  Really
 speaking,  why  did  China  attack  India?
 According  to  my  analysis  of  the  prob-
 lem,  apart  from  the  military  objec-
 tives,—certainly  they  had  military
 objectives,  there  was  a  major  political
 and  economic  objective  in  their  mind.
 By  posing  a  military  threat,  after
 attacking  and  withdrawing,  and  put-
 ting  some  sort  of  pressure  on  our
 economic  resources  they  know  that
 certain  difficulties  would  arise  in  our
 economy.  Really  speaking,  the  mili-
 tary  techniques  of  the  Chinese  are
 certainly  frightening  and  dangerous.

 But,  I  am  more  afraid  of  their  poli-
 tical  techniques,  because  these  inter-
 nal  economic  conditions  help  them  in
 their  techniques  of  political  subver-  ;
 sion.  Despite  this,  this  country  has
 accepted  this  challenge  and  decided  to
 spend  more  and  more  on  defence
 preparedness,  I  cannot  say  that  every-
 thing  is  all  right.  It  will  be  absolutely
 dishonest  to  say  that.  |  do  not  want
 to  make  that  mistake.  It  would  be  the
 last  thing  I  would  lke  to  say.  But.
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 certainly,  I  would  like  to  tell  this
 hon.  House,  and  also  through  this  hon.
 House  I  would  like  to  assure  the
 peuple,  that  the  prepartions  that  we
 have  made  quietly  in  the  last  two
 years  have  certainly  created  conf-
 dence  in  the  defence  services  and  the
 country  at  large  thaf  they  are  in  a
 Position  today  to  strongly  defend  the
 country  if  any  adventurist  tries  to
 commit  aggression.

 oft  पिटवाते  पटनायक  (सम्ब्रलयुट)  :  क्या
 आप  सपनों  जम  वापस  ले  सकते  हैं।

 Shri  Y.  B.  Chavan:  When  our  coun-
 try  has  accepted  the  challenge,  the
 other  political  fact  of  life  that  we  have
 to  accept  today  and  take  into  uccount
 rather  more  carefully  igs  this  growing
 association  between  China  and  Fakis-
 tan.  China  is  sitting  there.  On  many
 occasions  I  gave  information  in  reply
 to  questions  on  the  floor  of  the  House
 that  the  Chinese  are  sitting  there  in
 a  sort  of  threatening  posture.  At  the
 same  time,  we  find  that  basic  hostility
 towards  India  is  driving  Pakistan  into
 the  folds  of  China.  Now,  we  will  have
 to  watch  carefully  who  uses  whom.
 Possibly,  Pakistan  may  be  thinking
 that  with  their  clever  foreign  policy,
 they  can  make  use  of  the  Chinese  for
 their  ultimate  political  ends,  but  I  am
 afraid  that  the  Chinese  are  clevercr
 and  are  bound  to  make  use  of
 Pakistan.

 Shri  Hari  Vishnu  Kamath:  Watch
 Indonesia  also,

 Shri  Y.  B.  Chavan:  I  would  like  to
 make  it  clear  that  we  want  friendly
 relations  with  Pakistan.  We  do  not
 want  any  tensions  with  Pakistan.  The
 defence  preparedness  in  this  country

 has’  nothing  to  do  with  our  relations
 with  Pakistan.  I¢  is  something  in
 teply  to  the  danger  that  we  have  ६0
 face  as  far  as  China  is  concerned.  At
 the  same  time,  we  cannot  afford  to
 forget  this  growing  association  bet-
 ween  the  two.  I  think  we  will  have
 to  be  rather  watchful,  and  I  can  tell
 you  we  are  watchful  about  i.
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 Coming  back  to  the  other  criticisms,
 which  are  very  constructive  criticisms,
 I  would  like  to  take  up  first  the  issue
 of  the  Air  Force.  Naturally,  the
 criticisms  offered  were  about  our  Air
 Force,  Army,  Navy  and  defence  vro-
 duction.  Some  Memberg  did  make
 mention  about  the  Border  Roads
 Organisation  too.

 The  most  important  fact  of  last  year,
 1964,  for  me  was  the  preparation  of
 the  defence  plan,  because  when  we
 have  to  prepare  our  country  for  sny
 eventually,  We  will  have  to  think  for
 the  coming  decade  or  possibly  a  longer
 period,  and  in  order  to  do  that,  we
 thought  of  certain  areas  in  which  we
 should  move  in  a  planned  manner.  So,
 we  decided  to  modernise  and  expand
 the  Army,  we  decided  to  expand  and
 modernise  the  Air  Force.  We  have
 certainly  taken  note  of  certain  prob-
 lems  of  the  Navy.  I  will  go  into  these
 details  a  little  later  and  also  about
 border  roads  and  defence  production.
 I  will  mention  each  point  and  the
 point  referring  to  each  area  separately,

 I  will  take  up  the  Air  Force  _  first,
 because  many  Members  have  tried  to
 touch  it.  Here  I  must  make  mention

 of  one  point.  Hon.  Member,  Shri  Nath
 Pai,  reminded  me  of  a  certain  state-
 ment  that  I  made  last  year  when  I
 returned  from  the  Soviet  Union  about
 non-alignment.  The  point  that  Shri
 Nath  Pai  made  was  that  for  purpoces
 and  for  the  considerations  of  national
 security,  we  should  not  care  from
 where  the  aid  comes.  This  is  exactly
 what  J  meant  when  I  made  a  reference
 to  non-alignment.  I  was  not  doctri-
 nnaire  about  that.  Non-alignment.  In
 its  very  essence,  means  freedom  to
 choose  from  where  you  want  your
 help.  We  do  not  want  to  be  guided
 by  doctrimes  or  ideologies  in  this
 matter.  We  certainly  want  to  be
 guided  by  friendship,  not  friendliness.
 At  the  same  time,  if  we  bind  ourselves
 to  any  particular  groups,  when  reaily
 speaking,  this  inhibition  starts  assert-
 ing  itself;  Yesterday,  I  heard  a  very
 interesting  speech  of  the  hon,  Mem-
 ber  who  is  not  present  here  now.  He
 went  to  the  length  of  suggesting  that
 if  we  had  gone  into  some  sort  of  on
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 alliance  possibly  we  would  not  be
 required  to  make  defence  prepared-
 ness.  That  would  be  the  saddest
 ‘argument  if  we  ever  accevt  it.  The
 idea  of  going  into  an  alliance  's  an
 argument  not  to  prepare  yourself.
 That  is  a  dangerous  aspect  of  it  which
 we  must  take  into  account.  Really
 speaking,  defence  preparednesy  is  in

 a  sense  preparing  yourself  so  that  you
 will  have  faith  in  yourself.  You  can
 have  faith  in  yourself  when  you  have
 got  the  capacity  to  fight,  capacity  to
 manufacture  the  equipment  that  you
 want  and  to  develop  technical  capa-

 cities  in  our  country  and  it  is  only
 with  the  help  of  these  things  that  you
 will  ultimately  succeed  in  the  real
 defence  preparedness.  There  is  no-
 thing  wrong  in  this  particular  matter
 because  as  I  said  in  the  beginning  the
 central  theme  should  be  national
 security.  I  must  say  that  the  central
 theme  of-  national  security  has  much
 to  do  with  the  principle  of  non-align-
 ment  and  loyalty  to  world  peace.  I
 have  no  doubt  about  it.  I  am  prepar-
 ed  to  argue  this  point,  not  on  the  floor
 of  this  House,  but  somewhere  else  if
 Members  want  to  argue  that  point.
 My  idea  is  not  to  go  into  that  point
 at  this  stage.

 Somebody  made  fun  about  the  idea
 of  having  an  engine  from  one  country

 for  our  Air  Force,  the  air-frame
 from  somebody  else  and_  electronics
 from  somebody  else.  One  of  my  cole
 leagues  on  this  side  tried  to  make  use
 of  the  idea  of  marriage.  I  will  tell
 him  that  this  is  not  an  era  of  feudal
 marriages.  At  least  in  the  flela  of
 technological  development,  not  only
 international  but  continental  marriages
 must  take  place.  Even  today  we  find
 this.  For  instance,  the  Boeings  in
 which  most  of  us  must  have  travellad
 is  a  plane  whose  air-frame  and  other
 equipment  from  the  United  States
 and  the  engine  in  it,  the  Rolls  Ruyce
 engine,  comes  from  the  United  King-
 dom.  There  is  nothing  wrong  there.
 I  do  not  understand  why  we  shou'd
 have  this  type  of  inhibition:  About
 the  idea  of  development  of  capobi.ities
 of  Mach  II  in  HF  24,  we  want  to  give
 a  trial  to  this  Egyptian  engine.  What
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 ४  wrong  therein?  Here  is  a  friendly
 country;  it  has  the  possibilities  of
 developing  an  engine.  We  have  got
 the  possibilities  of  developing  our  air
 frame.  What  is  wrong  if  we  marry
 the  ideas?  If  we  are  afraid  of  this
 idea,  we  have  no  place  in  the  modern
 world.  If  ever  we  want  to  prepare
 the  nation  for  national  security  in  the
 modern  concept  we  must  completely
 clear  ourselves  of  these  wrong  ideas.

 MARCH

 Shri  Indrajit  Gupta:  The  engage-
 ment  period  should  not  be  tuo  long..
 (Interruptions)

 Shri  Y.  B.  Chavan:  It  is  not  a  ques-
 tion  of  engagement.  Possibly  en-
 gagements  sometimes  have  to
 wait  for  maturity  too.  I  do  not
 want  to  go  into  that  aspect  now.
 Apart  from  that,  there  was  one  main
 criticism  from  Mr.  Dandeker.  I  must
 Say  it  was  a  very  useful  speech  and
 a  constructive  speech.  I  liked  that
 speech.  He  said  that  our  Indian  Air
 Force  consists  of  varieties  of  machines.

 IT  would  like  to  explain  why  it  is  so.
 The  Air  Force  has  to  play  different
 roles.  Sometimes  people  have  got
 some  wrong  ideas  about  them;  it  is
 not  that  Shri  Dandeker  has  got  those
 ideas.  The  Air  Force  planes  have  got
 different  roles  in  the  sense  that  it  has
 to  have  fighter  planes  for  interception
 role;  it  has  to  have  fighter  planes  for
 the  ground  support  role:  they  have  to
 have  plane  for  transport  purposes,  for
 reconnaissance  purposes,  for  bomber
 squadrons,  for  helicopter  purpose,
 training  purposes  and  so  on,  These
 are  the  different  roles  for  which  we
 have  to  have  different  planes.  You
 cannot  afford  to  do  without  these.
 When  the  Air  Force  took  its  birth,  it
 had  naturally  to  depend  upon  the
 supply  that  it  got  from  the  other
 countries.  And  beggars  are  _  not
 chooserg  when  one  has  to  get  it  from
 somebody  else.  It  ig  not  one’s  own
 eapacity  to  purchase.  Sometimes  the
 political  reasons  also  come  in  our
 way.  Sometimes  you  like  ‘A’  plane
 of  ‘B’  country,  but  even  if  one  is
 Prepared  to  pay  for  it,  the  political
 attitude  of  ‘B’  country  comes  in
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 our  way,  whether  they  want  to  give  it
 or  not.

 8  hrs.

 I  entirely  agree  that  there  should  be
 standardisation.  The  main  theme  of
 the  hon.  Member  was  that  there  should
 be  standardisation  in  the  types  of
 planes  that  we  have,  so  that  our  prob-
 lems  of  maintenance  and  supply  be-
 come  a  little  more  rational.  I  entire-
 ly  agree  with  that  view.  But  when
 we  are  trying  to  get  more  and  more
 planes,  what  are  we  getting  them  fcr?
 We  are  not  getting  them  to  add  to  the
 already  existing  varieties.  We  are
 getting  them  to  get  the  existing  one
 replaced,  some  obsolete  things,  as  he
 himself  mentioned,  such  as  the  Too-
 fanies,  the  Vampires  and  the  Mysteres
 of  which  he  made  fun  saying  they  are

 mysteriously  obsolete  planes  or  sumc-
 thing  like  that.  The  Mysteres  are
 getting  old  and  we  will  have  to  replace
 them.  That  is  why  we  are  trying  to
 get  some  good  planes  from  the  United
 States  of  America;  if  we  get  them,  we
 will  certainly  try  to  replace  them.

 Now,  really  speaking,  we  can  achieve
 standardisation  in  the  planes  only
 when  we  succeed  in  setting  up  the
 production  of  planes  in  our  country.
 That  is  the  ultimate  answer  for  this.
 As  long  as  we  have  to  depend  pon
 the  supply  of  modern  weapons  and
 modern  aircraft  on  someone  else,  we
 are  not  our  own  masters  as  far  as  or-
 ganisation  and  the  composition  of  our
 own  Air  Force  is  concerned.  It  was  a
 thing  that  was  planned  years  before,
 and  I  must  say  it  was  a  very  wise
 thing.

 I  said  this  criticism  is  becoming
 more  and  more  realistic.  I  would
 take  for  illustration  the  criticism  about
 MIGs.  I  remember  two  or  three  years
 ago,  there  wag  lighthearted  criticism
 about  them.  Today,  everybody  has  ac-
 cepted  that  MIG  is  the  most  modern
 aircraft  that  we  have  in  our  country.
 Shri  Dandeker  had  some  doubts  about
 the  schedule  of  production  that  we
 have  before  us.  I  can  assure  him  that
 the  schedule  of  production  is  as  rea-
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 listic  as  ig  possible,  as  he  himself  may
 realise,  since  he  is  a  seasoned  person
 in  matters  relating  to  the  process  of
 production.

 I  can  tell  hirn  that  the  production
 are  two  quite  different  proposition:.
 In  the  production  of  HF-24,  we  have
 te  develop  a  plane  and  then
 produce  it.  In  the  ,case  of  MIGs
 of  H¥-24  and  the  production  of  MIGs,
 no  development  ig  involved.  We  are
 taking  a  well-devloped  plane  for  pro-
 duction  purposes.  So,  I  have  no  duubt
 that  we  will  certainly  keep  up  the
 schedule  and  produce  these  planes  in
 the  scheduled  programme.

 The  hon.  Member  then  made  some
 fun  about  three  squadrons  of  MIGs
 that  we  have  ordered.  He  was  wond-
 ering  whether  we  will  use  bullock-
 carts  to  bring  them.  This  is  the  first
 time  I  find  that  he  was  wrong’  on
 facts.  He  was  very  weak  in  respect  of
 that  criticism.  These  three  squadrons
 of  MIGs  were  contracted  for  quring
 my  visit  in  September  or  October,
 1964.  The  Russians  will  fulfil  that
 contract  according  to  which  the  three
 squadrons  will  be  received  by  the  end
 of  this  year,  which  igs  the  contracted
 period.  Let  him  not  have  that  wrong
 idea  only  because  they  are  Russian
 planes.  Let  him  not  have  that  idea.

 Some  criticism  was  made  about  the
 Avro.  I  can  tel]  him  that  the  Air
 Force  has  no  longer  any  doubts  about
 the  Avro,  because  they  were  got  the
 Air  Force  for  the  role  of  training  pur-
 poses—the  first  group.  The  IAF  has
 accepteg  them  and  we  have  contract-
 ed  for  the  other  type  of  planes  which
 is  jhe  military  freight  version.  The
 first  prototype,  I  think,  will  reach
 here  for  tests  sometime  next  month.
 I  can  tell  the  hon.  Member  for  his  in-
 formation  that  even  that  plane  has
 been  accepted  by  the  RAF.  So,  it  is  ac-
 cepted  by  the  IAF.  I  can  tell  him
 that  from  my  personal  information.
 So,  there  should  be  no  doubt  about
 that  particular  matter.

 Again,  the  hon.  Member  pointed  out
 five  or  six  types  of  helicopters.  That
 is  not  so.  We  have  got  some  different
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 types  of  helicopters,  but  some  of  them
 are  in  the  wasting  category.  Really
 speaking,  we  have  got  two  types  of
 helicopters—MI-4  and  Alouettes—
 which  are  meant  for  different  roles  in
 different  regions.  They  will  have  to  be
 there,  there  is  nothing  wrong  in  that

 I  quite  agree  that  we  haye  yet  to  go
 a  long  way  to  have  a  very  powerful
 air  force  in  our  country.  But  this  is.
 the  way  we  will  have  to  go;  there  is
 no  other  way  I  can  think  of.  We  try to  get  it  from  friendly  countries,  from.
 wherever  we  are  likely  to  get  them.
 Fortunately,  Russia  and  other  countries: are  trying  to  help  us.  At  the  same:
 time,  we  must  not  forget  our  responsi-
 bility  to  establish  production  of  these
 things.  Naturally  it  will  take  more
 time,  because  development  takes  more
 time.  For  example,  regarding  the
 British  supersonic  fighter  Lightning—
 he  can  verify  those  facts—really  spea-
 king  the  production  Programme  was
 accepted  sometime  in  949  ang  the
 first  production  plane  came  in  960  or
 96l.  This  is  the  position  in  a  country
 like  UK,  where  technical  development
 has  gone  much  ahead.  Naturally  in
 our  country,  where  we  are  quite  new
 in  the  fields  of  designing  and  manu-
 facturing  techniques,  we  will  take
 more  time.  We  must  show  more
 patience  and  be  more  realistic  about
 it.  There  is  no  use  taking  some  ex-
 ample  of  some  country  and  trying
 to  make  fun  about  these  things.  It
 would  ultimately  amount  to  creating  a
 feeling  of  defeatism  in  our  coutry.
 That  would  be  rather  unfair  to  our-
 selves,

 About  HF  24  or  MIGs,  Mr.  Noth  Pai
 made  one  statement.  He  said,  what
 is  the  use  of  getting  this  plane  be-
 cause  it  is  going  to  become  obsolete
 after  some  time?

 Shri  Nath  Pai:  I  said  not  about  the
 squadrons.  I  said,  by  the  time  they
 come  out  of  the  production  lines,  they
 will  be  obsolete.

 Shri  Y.  B.  Chavan:  Yes;  after  three
 or  four  years,  when  we  reach  the
 stage  of  ultimate  production,  they  will
 be  obsolete.  But  I  think  that  is  true
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 -about  every  plane.  Aviation  develop-
 ment  is  going  so  fast  that  by  the  time
 any  plane  reaches  the  stage  of  pro-
 duction,  jt  is  obso'ete  because  soine-
 body  has  gone  ahead.  Does  it  mean
 that  we  should  not  do  anything?  Ul-
 timately  we  have  to  accept  something
 and  as  long  as  the  plane  that  we  have
 accepted  fdr  production  is  going  to
 meet  our  Own  requirements  and  fulfil
 the  role  it  is  expected  to  fulfil,  I  think
 that  answers  the  question.  I  have  no
 doubt  that  if  MIGs  meet  our  require-
 ments  at  least  for  a  decade,  they  have

 done  their  job.  The  MIGs  21  that  will
 be  u'timately  produced  will  be  a  modi-
 fled  version,  which  certainly  fits  in
 00  per  cent  as  far  as  the  ro'e  of  in-
 terception  is  concerned,  for.our  air
 defence.  So,  hon.  Member  should  not
 have  any  misgivings  about  these  things
 and  we  must  take  these  things  as
 rightly  as  we  can.

 Dr.  M.  Ss.  Aney:  When  you  order
 new  types  of  planes,  is  there  a  con-
 tract  with  them  that  the  spare  parts
 ‘will  also  be  available?

 Shri  Y¥,  B.  Chavan:  Yes,  Sir.  Other
 wise,  it  would  be  wrong  to  order
 new  planes,  unless  we  have  not  only
 spare  parts,  but  facilities  to  train  our
 peop’e.  Even  training  our  pepole
 forms  part  of  the  agreement.  Briefly  I
 have  referred  to  some  of  the  argu-
 ments  about  the  Air  Force.

 I  now  come  to  the  Navy.  Shri
 Raghunath  Singh  is  very  particular
 about  this.  When  I  took  over  in  1962,
 even  then  I  felt  that  the  strength  of
 our  navy  was  certainly  not  adequate
 for  our  purpose3.  Naturally  in  the  last
 two  years,  if  I  had  come  to  this  house
 asking  for  more  funds  for  the  navy
 at  the  cost  of  the  army  and  air  force,
 I  think  I  would  have  done  the  greatest
 disservice.  But  certainly  now  we
 have  come  to  a  stage  that  we  cannot
 any  longer  neglect  the  development  of
 our  navy.  I  have  no  doubt  about  it.
 How  we  do  it  is  a  great  challenge  for
 us.  I  think  I  must  take  the  House  in-
 to  comn'ete  confidence  in  this  matter.
 It  is  a  very  difficult  task,  because  the
 army  can  be  developed  in  a  short  pe-
 riod:  perhaps  even  the  air  force  can
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 be  developed,  but  navy  cannot  be
 developed  in  such  a  short  time.

 Sir,  I  am  making  this  statement  be-
 cause  of  certain  new  developments  that
 took  place  in  this  month.  Just  round
 about  Andamans-Nicobars  a  submarine
 had  made  its  appearance  twice  in  the
 Jast  month.  In  one  of  the  flights  of
 the  Indian  Air  Force  dakota,  our  peo-
 Ple  sighted  a  submarine  in  our  terri-
 torial  waters.  Immediately  when  the
 submarine  saw  that  air  force  plane,  it
 immediately  dived.

 An  hon.  Meinber:  Why  was  it  not
 bombed?

 Shri  Y.  B.  Chavan:  At  8  distance
 they  saw  it.  At  the  appearance  of  the
 plane  on  the  horizon  they  diveq  out.
 But  our  peop'e  saw  it.  Again,  efter
 ten  days  or  so,  this  submarine  was
 sighted.  This  is  the  information  that
 we  have.  We  are  making  assessments
 as  to  what  type  of  submarine  it  can  be,
 whose  submarine  it  can  be  and  so  on,
 IT  donot  think  it  can  be  a  Chinese  sub-
 marine.  Why  I  am  mentioning  _  this
 thing  is  that  submarines  are
 making  their  appearance.  in
 our  Indian  waters.  So  we  cannot  be
 gullible  about  this  matter,  about  this
 problem  of  naval  development.  I  may
 tell  you  that  I  realised  the  importance
 of  this  problem  and,  therefore,  in  all
 the  three  visits  to  different  countries
 last  year—USA,  Uniteq  Kingdom  and
 USSR—I  took  up  this  problem  of  naval
 supplies.

 But,  Sir,  the  facts  as  they  are  we
 must  accept  them  and  find  some  other
 way  about  it.  I  quite  agree  that  we
 should  not  depend  upon  any  parti-
 cular  country  and  give  it  a  monopcly
 of  supplies  to  us.  Theoretically  !  ac-
 cept  this  proposition.  But  there  are
 certain  realities  also  that  you  and  I
 wil]  have  to  accept.  For  exampie,  the
 USA  has  got  a  navy  which  is  not  built
 taking  into  consideration  the  rcquire-
 ments  of  a  country  like  India.  They
 have  their  own  strategic  needs  for
 which  they  have  built  their  own  navy.
 So  have  Soviet  Russia  and  the  United
 Kingdom  built  their  navies.  Naturally,
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 therefore,  we  will  have  to  take  into
 account  these  realities  and  then  go
 ahead  on  this  question.

 The  most  important  thing  that  has
 happened  in  the  matter  of  naval  deve-
 lopment  is  the  agreement  abnut
 frigates.  I  know  it  is  a  time-con-
 suming  affair  and  it  will  take  soine
 time.  But  there  is  no  other  wav  of
 doing  it.  That  is  the  speed  at  which
 frigates  could  be  built  and  de‘iveied.
 We  have  also  an  assurance  of  techpi- cal  co-operation  for  building  sube
 marines  from  the  Uni.ed  Kingdom.
 Well,  it  depends  upon  whether  we  get
 the  necessary  financial  arrangements
 or  not.  But  certainly  one  gocd  thing
 has  emerged  out  of  that.  Thcy  are
 going  to  give  us  asubmarine  two
 months  a  year  for  training  our  people.
 That  is  also  an  important  thing.  What
 steps  will  have  to  be  taken,  we  will
 consult  them.  I  can  assure  the  House
 that  the  Defence  Ministry,  myself  and
 the  Government  are  quite  aware  of
 this  problem  of  nayal  development,
 but  we  must  take  into  account  certain
 facts  of  life  as  they  are  and  make  a
 concerted  and  energetic  effort  to  gra-
 dually  develop  the  navy  as  well.

 Coming  back  to  the  problem  of  the
 army,  the  hon.  Member  Shri  Dandeker
 went  into  the  de‘ails  of  some  of  the
 problems.  I  think  they  are  very  realis-
 tic  problems.  The  only  thing  that  I  am
 trying  to  tell  him  is  that-we  in  the
 army  headquarters  also  are  very  much
 aware  of  this  problem.  I  can  te'l  him
 that  in  the  last  year  and  a  half  07
 nearly  two  years,  ‘many  staff  studies
 were  undertaken  about  this  organisa-
 tion  of  the  divisions.  He  spoke  about
 the  ratio  between  fighting  and  non-
 fighting  groups  in  the  division.  I  can
 tell  you,  they  call  it  in  the  army  par-
 lance  “ratio  between  tooth  and  tail”.  As
 was  rightly  pointed  out,  formerly  the
 ratio  of  tooth  to  tail  was  rather  differ-
 ent  because  the  whole  thing  was  based
 on  the  British  model  and  the  British
 model  was  different  because  they  had
 different  ideas,  they  had  different  roles
 or  functions  of  the  army.  Their  main
 base  was  England  and  their  units  were
 functioning  in  different  paris  of  the
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 world.  For  them  the  tai]  was  ather
 more  important  than  the  teeth.  The
 tee.h  was  also  not  important  because
 the  people  were  rather  backward;  the
 peop'e  were  unawakened  people  and
 it  was  very  difficult  for  them  even  to
 deal  with  those  people.  So  for  the
 ro‘es  they  haq  in  different  par.s  of  the
 world  they  did  not  need  very  sharp
 teeth.  But  in  recent  months  we  have
 made  attempts  about  re-organisa  ion.
 This  is  the  information  that  the  Chief
 of  Army  Staff  gave  to  the  National
 Defence  Council  only  last  month  and
 I  think  it  is  better  that  this  House  also
 knows  this.  This  is  the  result  of  cer-
 tain  re-organisation  schemes  introduc-
 ed  in  the  army.  I  wil]  give  only  a  few
 comparative  figures.  These  figures  are
 the  teeth  and  tail  ratio  with  Pakistan.
 Teeth  78;  tail  22  for  standard  infantry
 division.  For  the  Chinese  infan‘ry
 the  figures  are:  teeth  86;  tail  14,  As
 a  result  of  our  own  re-organisation  of
 the  Indian  army  now  our  figures  for
 Mountain  Division,  teeth  75;  tail  22;
 for  infantry  division  the  figures  are:
 teeth  83  and  tail  17,  I  know  it  is
 somewhat  less  than  that  of  the
 Chinese.  But  there  we  will  have  to
 take  into  account  different  methods
 of  calculation  and  different  methods  of
 organisation.  The  rear  organisations
 of  national  service  which  we  have  to
 organise  are  of  different  types  than
 they  have  in  their  country.  The  en-
 gineering  and  medical  services  are  or-
 ganiseq  in  a  different  way.  They  do
 not  possibly  ca’culate  them  in  the
 organisation  of  the  type  of  the  army.
 Possibly  that  explains  why  our  teeth
 and  tai]  ra‘io  becomes  a  little  more
 than  that  of  the  Chinese.  But  I  can
 assure  the  hon.  Members  and  _  the
 House  that  we  are  very  much  aware
 of  this  position  because,  as  he  has
 very  rightly  pointed  out  as  was  also
 stated  by  Shri  Nath  Pai,  we  have  to
 make  very  effective  utilisation  of  the
 resources  that  this  hon.  House  is  plea-
 sed  to  keep  at  the  disposal  of  the  De-
 fence  Ministry.  We  are  very  much
 aware  of  this  and  we  are  pursuing  the
 matter  from  that  point  of  view.

 He  also  referred  to  the  other  aspects
 of  promo:ion,  moral  discipline  and
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 training.  I  will  first  take  up  promo-
 tion,  because  that  is  more  important.
 Possibly,  he  is  still  hearing  complaints.
 Perhaps,  some  disgruntled  officers  are
 carrying  tales  to  him.  I  am  prepared
 to  accept  it.  But  I  can  assure  this
 hon.  House  and  I  have  made  this  state-
 ment  before  also  in  this  House—that
 up  to  the  level  of  Lt.  Colonel  promo-
 tions  are  generally  made  on  the  basis
 of  seniority.  After  Lt.  Colnel,
 which  really-speaking  becomes  a  very
 important  cadre  of  leadership,  the  pro-
 motions  are  made  on  the  basis  of
 selection.  And  the  selections  are
 made  on  the  examination  of  their  an-
 nual  confidential  records.  The  selec-
 tion  boards  or  committees  consist  of
 very  high  officers.  They  sit  together,
 assess  the  capacity  of  officers  and
 then  make  a  recommendation  about
 the  prémotion  of  the  officer  concerned.
 It  is  only  on  very  rare  occasions  that  I
 had  an  opportunity  to  differ  from  the
 recommendations  of  that  board.

 Normally  I  fing  they  go  very  scrupu-
 lously  by  the  merits  of  the  officers
 concerned.  So,  really-speaking,  there
 shoulg  not  be  any  ground  for  com-
 plaint.  Certainly,  some  members  are
 superseded  when  others  are  promoted
 and  at  higher  levels  the  posts  are
 few.  So,  some  people  might  be  feel-

 ing  disappointed,  but  possibly  un-
 justifiably:

 Then  I  come  to  another  aspect,
 training.  I  have  made  it  my  business
 to  go  to  different  parts  of  our  forward
 formations,  Very  often  I  see  how  ex-
 actly  the  training  is  given,  particu-
 larly  the  training  about  battle  inocu-
 lation  to  which  the  hon.  Member
 made  a  reference.  The  type  of  train-
 ing  that  is  given  to  the  new  officers,
 particularly  the  officers  recruited  dur-
 ing  the  emergency,  is  absolutely  first-
 rate.  The  hon.  Member  made  a  men-
 tion  of  live  grenades.  Standing  with-
 in  a  few  yards  of  the  exercises,  I
 have  seen  with  my  own  eyes  live
 grenades  being  used.  The  way  in
 which  the  young  officers  were  facing
 the  situation  indicated  that  the  train-
 ing  which  wag  being  given  was  very
 praiseworthy.  This  particular  aspect
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 of  the  training  is  undertaken  with  a
 view  to  make  our  army  a  fighting
 force,  ang  I  have  no  doubt  that  the
 training  that  they  are  getting  now
 will  certainly  be  put  to  better  use  if
 any  opportunity  comes  in  their  way.
 I  know  the  morale  of  the  men  and
 the  officers,  whenever  I  have  an  op-
 portunity  to  meet  them,  and  it  is
 something  very  wonderful.  They  are,
 really  speaking,  waiting  for  an  op-
 portunity  to  avenge  the  injustice  and
 the  humiliation  suffered  by  them.  Of
 course,  they  cannot  do  it  on  their
 own.  We  do  not  have  to  think  in  a
 personal  way  about  these  matters.
 But  the  idea  of  self-respect  and  the
 idea  of  patriotism,  the  feeling  vf  pat-
 riotism,  in  them  is  something  very,
 very  admirable.  I  can  tell  the  hon.
 Members  that  if  some  of  them  are
 willing  to  come  and  see  this  training
 programme,  I  am  prepared  to  arrange
 for  that.

 Some  hon.  Members:  Yes.

 Shri  Y.  B.  Chavan:  J  will  personal-
 ly  invite  Mr.  Dandekar  to  come  and
 see  it  sometimes.  The  money  that  we
 are  spending  is  being  spent  wel]  and
 for  better  purposes  of  making  our
 young  recruits  tough  fighting  soldiers.

 He  also  mentioned  another  point
 about  the  ratio  of  vehicles.  I  have  got
 some  figures  with  me  in  terms  of  in-
 fantry  divisions.  Chinese  division  has
 got  about  1209  vehicles  whereas  our
 mountain  division  has  got  362  vehi-
 cles,  I  must  concede  that  with  the
 type  of  terrain  that  we  are  using  and
 its  length,  thig  additional  number  of
 less  than  a  hundred  is  not  much.

 Incidentally,  I  tnust  make  a  refer-
 ence  here  to  another  point  made  by
 Shri  Indrajit  Gupta  and  that  was
 about  the  policy  of  discarding  the
 vehicles.  He  made  a  point  that  we
 are,  even  before  reaching  the  first
 overhaul  stage,  trying  to  sell  a  large
 number  of  vehicles.  Yes,  this  is  a

 policy  that  is  accepted  after  full  con-
 sideration.  Firstly,  the  area,  tne  ter-
 rain,  in  which  our  vehicles  have  tu

 go,  is  more  difficult  than  we  usually
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 used  to  have  before.  We  do  not  want
 to  take  chanceg  about  taking  the  type
 of  vehicles  which  at  the  eleventh
 hour  are  likely  to  fail,  Therefor,  we
 have  accepted  a  standarg  that  either
 the  vehicle  has  run  for  35,000  miles
 Or  7  years,  after  that  period,  it  will
 be  sold.

 Shri  Indrajit  Gupta:  Does  this
 standard  apply  only  to  those  vehicles
 which  are  used  in  mountain  terrain?
 Your  Report  does  not  say  so.  It  says
 about  al]  the  vehicles.

 Shri  Y.  B.  Chavan:  Most  of  the
 vehicles  are  wanted  for  the  divisions
 and,  a  part  from  this,  there  is  another
 argument,  I  will  give  you  another
 argument.  By  making  these  vehicles
 the  responsibility  of  the  Army  to
 maintain  them,  the  problem  of  their
 maintenance  and  their  occupying  ‘he
 space  becomes  so  very  difficult  and
 so  wasteful.  So,  it  is  found  in  the
 interest  not  only  of  the  efficiency  but
 also  of  the  economy  and  the  econo-
 mics  of  the  divisions  concerned  to
 discard  these  things.  The  Army  has
 welcomed  this  decision  more  than
 anything  else.  I  know  that  by  this
 way  there  is  not  going  to  be  a  na-
 tional  loss  because  these  vehicles  will
 certainly  be  available  for  the  civilian
 purposes  and  they  will  also  get  more’
 and  more  better  types  of  vehicles  for
 their  use.  There  is  nothing  wrong  in
 this.

 Another  small  point  that  Mr.
 Dandeker  mentioned  was  about  the
 pension  to  widows.  He  said  that  they
 are  getting  about  Rs.  8  or  something
 like  that.  I  would  like  to  tell  him
 for  his  information  that  very  recently
 we  have  increased  the  quantum  and
 the  minimum  igs  Rs.  25.

 Shri  Narendra  Singh  Mahida:  That
 is  not  enough.

 Shri  Yy,  B.  Chavan:  Well,  nothing
 is  enough  but  certainly  this  is  what
 we  have  done  to  them  and  it  is  cer-
 tainly  an  improvement.

 Here,  I  muzt  make  a  mention  cf
 certain  remarks  made  by  the  hon.
 Members,  Shrimati  Sharda  Mukerjee.

 CHAITRA  9,  887  (SAKA)  Min,  of  Defence  6838

 She  expressed  her  anxiety  for  the
 welfare  of  the  services  and  |  entirely
 share  her  anxiety.  But  I  must  say
 that  I  do  not  accept  the  other  part  of
 her  arguments.  She  will  forgive  me
 for  not  agreeing  on  that  point,  What
 does  she  expect  in  the  Report  of  the
 Defence  Ministry  in  regard  to  the
 framework  of  the  United  Nations?
 What  else  does  she  want  us  to  do?
 Does  she  want  us  to  declare  to  the
 world  that  we  want  to  have  aggres-
 sion,  that  we  have  nothing  to  do  with
 the  United  Nations?  Does  she  want
 us  to  follow  China  or  does  she  want
 us  to  follow  her  own  ideas  about  it?

 Shrimati  Sharda  Mukerjee:  May  I
 intervene  for  a  minute?  What  I
 meant  was  that  the  Ministry  had  dec-
 lared  as  their  primary  aim  the  econo-
 mic,  political  ang  social  objectives
 and  non-aggression;  I  said  that  in-
 stead  of  that,  the  security  of  the
 country  should  have  been  declared  as
 the  primary  objective.

 Shri  Y.  B.  Chavan:  That  is  exactly
 what  I  am  saying.  Security  has  not
 only  an  important  place  but  the  first
 place.

 Shrimati  Sharda  Mukerjee:  What  I
 meant  was  this,  The  report  has  put
 it  in  such  a  way  that  it  gives  a  prior
 place  to  the  other  considerations  in-
 stead  of  to  security.

 Shri  Y.  B.  Chavan:  I  am  glad  the
 hon.  Member  hag  explained  it.  But  i:
 I  had  not  expressed  my  view,  pos-
 sibly  it  woulg  mean  that  I  agreed  to
 what  she  tried  to  convey,  at  least
 from  the  impression  that  she  gave,
 because  Shri  N.  Dandeker  had  started
 clapping  from  the  other  side  when
 she  said  that.

 As  far  as  the  border  road  deve-
 lopment  is  concerned,  during  the  last
 two  years,  this  hag  occupied  an  im-
 portant  place;  this  was  the  most  im-
 portant  factor  in  the  defence  prera-
 reiness.  65  we  all  know,  ultimately
 these  battles  in  the  Himalayan  ter-
 rain  are  going  to  be  battles
 of  logistics.  And  the  logistic
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 capability  of  any  Army  depends  upon
 the  system  of  communiactiong  that
 we  can  develop.  During  the  last  year
 and  a  half  or  two  years,  this  organi-
 sation  has  made  a  tremendous  _pro-
 gress,  at  great  risk,  [  should  say.  In

 \order  to  see  the  risk  that  they  are
 running  in  developing  these  roads,  it
 is  better  that  some  Members  go  and
 See  the  thing  for  themselves;  some  of
 the  Members  had  gone  ang  seen  those
 border  roads,  ang  they  have  come
 back  with  praise  for  those  people,  I
 know  that  this  programme  has  still  to
 make  a  long  progress  yet  and  it  has
 to  go  through  a  long  way  yet.  But  I
 am  sure  that  if  we  proceed  nt  the
 speed  with  which  we  are  proceeding
 now  for  a  few  more  years,  this  ques-
 tion  of  communications  will  be  solv-
 ed  satisfactorily.

 Shri  Hari  Vishnu
 Tusker
 shape?

 Kamath:  The
 and  the  Dragon  are  in  goud

 Shri  Y.  B.  Chavan:  They  are;  they
 are  much  better.  I  wish  that  my  hon.
 friend  Shri  Kamath  goes  there  and
 sees  things  for  himself.

 Shri  Hari  Vishnu  Kamath:  I  have
 been  there,  but  long  before  the  hon.
 Minister  came  here.

 Shri  Y.  B,  Chavan:  I  am  referring
 to  the  periog  after  I  came  here.

 Shri  Hari  Vishnu  Kamath:  I  have
 not  been  there  after  that.

 Shri  Y.  B.  Chavan:  The  last  point
 was  about  the  ordnance  factories,

 I  would  Jike  to  assure  Shri  Indrajit
 Gupta,  Shri  Banerjee  ang  Dr.  Melkote
 that  what  has  happened  during  the
 last  few  months  was  not  any  proposal
 of  retrenchment  of  any  regular
 workers.  Some  casual  workers  who
 had  been  taken  for  some  specific  jobs
 for  temporary  periods  had  to  be  dis-
 continued.  There  is  no  proposal  now,
 nor  do  I  think  there  is  the  likelihood
 of  any  proposa]  in  the  near  future,  to
 retrench  the  employees.  But  I  must
 say  at  the  same  time  that  the  work
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 that  the  labour  in  the  ordnance  fac-
 tories  have  done  during  the  last  two
 years  is  something  worthy  of  na-
 tional]  pride.  The  way  they  have
 functioneg  is  really  remarkable,  Na-
 turally,  Dr.  Melkote  and  Shri  Banerjee
 and  others  also  have  written  to  me
 about  it  asking  me  in  what  way  we
 could  appreciate  the  work  done  by
 these  people.  I  do  not  want  to  take
 the  time  of  the  House  in  going
 through  the  benefit  schemes  and  wel-
 fare  schemes  that  we  have  got  tor
 labour.  But  we  have  taken  into  con-
 sideration  many  schemes,  and  many
 schemes  are  already  being  imple-
 mented.  But  we  shall  keep  this  in
 mind  while  dealing  with  the  problems
 that  they  will  have  in  the  future  also.
 Before  I  conclude,  I  must  thank  ths
 House  for  the  fact  they  have  shown
 a  great  appreciation  of  the  .york  tnat
 is  being  done;  I  must  also  thank  them
 for  the  good-will  that  they  have
 shown  in  the  speeches  because  I  know
 that  the  type  of  task  that  I  am  en-
 trusted  with  is  something  which  s
 rather  a  difficult  one.

 One  hon.  Member  made  a  personat
 reference  to  me.  He  made  a  mention
 about  my  place  in  the  Cabinet.  My
 place  in  the  Cabinet  has  something  to
 do  with  my  age,  and  I  cannot  help
 my  age.  But  I  can  tell  him  that  I  have
 got  the  fullest  faith  ang  confidence
 of  my  Cabinet  colleagues  and  the
 Prime  Minister  in  this  work  of  de-
 fence  preparation  or  defence  efforts;
 and  the  good-will  that  hon,  Members
 here  have  shown  me  will  also  go  a
 long  way  to  sustain  me  in  this  task.

 Shri  Hari  Vishnu  Kamath:  By  your
 leave,  may  I  ask  one  question?  I  am
 constrained  to  bring  to  your  notice
 and  to  the  notice  of  the  House  the
 rather  unclear,  if  not,  confusing  state-
 ment  that  the  hon.  Mini-ter  made  on
 the  22nd  February,  just  over  a  month
 ago,  in  answer  to  a  question  on  the
 India-China  boundary.  I  am  quoting
 from  the  reporters’  copy  of  the  pro-
 ceedings  of  the  House.  The  _  hon.
 Minister  said:
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 “I  can  certainly  say  in  a  gene-
 ral  way  that  international  front-
 jers  are  establisheg  frontiers  and
 they  are  naturally  what  they  were
 before  November,  1962",

 That  is  to  say,  ‘after  the  Chinese  in-
 vaded’,  becaue  as  we  all  know,  they
 invadeg  India  in  October,  1962.  Now,
 the  hon.  Minister  says  that  the
 frontier  or  the  India-China  boundary
 was  what  it  was  before  November,
 1962,  that  is,  after  the  Chinese  in-
 vasion  when  they  had  forcibly  al-
 tered  the  India-China  boundary.
 Thereafter,  my  hon.  friend  Shri
 Yashpal  Singh  asked:

 वह  सन्‌  947  8  लाइन  को  मानते  हैं  या
 62  वाल;  लाइन  को  कान्त  हे  ?

 Then  the  Minister,  in  answer  to
 that—I  do  not  know’  what  exactly
 was  in  his  mind—said:

 ‘I  do  not  know  what  is  the
 distinction  between  the  two,”.

 That  is,  between  the  947  anq  9€2
 boundries.

 Shri  Y.  B.  Chavan:  Because  I  do
 not  make  any  distinction  between
 3947  and  1962.  It  is  the  same  as  in
 947—that  wag  what  I  meant.

 Shri  Hari  Vishnu  Kamath:  Does  he
 mean  de  facto  or  de  jure?  Because
 even  the  late  Prime  Mnister,  Shri
 Jawaharlal  Nehru’s  stand,  which  we
 did  not  accept,  was  that  before  talks
 began,  the  status  quo  ante  Septem-
 ber  962  should  be  restored.  That  is
 what  he  regarded,  in  his  own  way.
 But  the  Defence  Minister  goes  fur-
 ther.  I  do  not  know  what  he  meant
 by  this.  It  should  be  clarified.

 Shri  Y.  B.  Chavan:  I  would  like  to
 make  it  clear  that  I  do  not  want  to
 make  any  distinction  between  the
 boundries  of  947  and  ‘1962.  That  is
 what  I  meant.

 Shri  Hari  Vishnu  Kamath:  Please
 say,  947  boundary  then.
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 Shri  Nath  Pai:  I  thought  he  had
 received  my  note....

 Shri  Y.  B  Chavan:
 forgot  to  reply  to  that.

 I  am  sorry  I

 He  mentioned  about  the  classifica-
 tion  in  INA  of  white,  grey  and  black,
 We  have  not  accepteq  those  distinc-
 tions.

 Shri  Nath  Pai:  They  were  made  by
 the  Briti.h,  relating  to  the  degree  07
 participation  and  enthusiasm  of  per-
 sonnel  in  that  Army.  They  were  told
 pers  stently  about  it;  if  it  is  true,  is  it
 not  invidious?  What  steps  are  taken
 to  remove  that?  P

 Shri  Y.  B.  Chavan:  In  963  or  1964,
 we  announced  a  scheme  to  give  them
 relief  by  sanctioning  Rs.  30  lakhs,

 Shri  Hari  Vishnu  Kamath:  It  is
 very  paltry.  Rs.  l  crore  is  due.

 Shri  तर.  छू  Chavan:  That  is  a  diffe-
 rent  point  which  is  arguable.  But  this
 was  gven  in  spite  of  the  black,  grey
 or  white,  whatever  it  is.  So  we  have
 not  accepteq  that  any  such  distinction.

 Mr.  Deputy-Speaker:  Should  I  put
 any  of  the  cut  motions  to  vote?

 Shri  Narendra  Singh  Mahida:  In
 view  of  the  assurance  given  by  the
 hon,  Minister,  I  beg  leave  of  the  [louse
 to  withdraw  my  cut  motions.

 Cut  motions  7  to  2  and  30  Nos.  were,
 by  leave,  withdrawn,

 Shri  Yashpal  Singh:  I  also  seek
 leave  of  the  House  to  withdraw  my
 cut  motions.

 Cut  motions  |  to  6  were,  by  leave
 withdrawn,

 Mr  Deputy-Speaker:  The  question.
 is:

 “That  the  respective  sums  not.
 exceeding  the  amounts  shown  in
 the  fourth  column  of  the  order
 paper,  be  granted  to  the  Presi-
 dent,  to  complete  the  sums  neces-
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 sary  to  defray  the  charges  that
 will  come  in  course  of  payment
 during  the  year  ending  the  3lst
 day  of  March,  1966,  in  respect  of
 the  heads  of  demands  entered  in
 the  second  column  thereof  against
 Demands  Nos.  0  to  4  and  7  re-
 lating  to  the  Ministry  of  Defence.”

 The  motion  was  adopted.

 [The  motions  of  Demands  for  Grant
 which  were  adopted  by  the  Lok  Sabha,
 ‘are  reproduced  below—Ed.]

 DEMAND  No.  0—MunIStrY  OF  DEFENCE

 “That  a  sum  not  exceeding
 Rs.  56,90,000  be  granteg  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1966,  in
 respect  of  ‘Ministry  of  Defence’.”

 EFFrectTIvE—ARMY

 “That  a  sum  not  exceeding
 Rs.  4,88,97,75,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  wil]  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1966,  in
 respect  of  ‘Defence  Services,  Effec-
 tive—Army’.”

 Di:mAnD  No.
 EFFEcTIVE—NAVY
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 DEMAND  No.

 ll—DEFENCE  SERVICES,

 ]2—DrEFENCE  SERVICES,

 the  3lst  day  of  March,  1966,  in
 respect  of  ‘Defence  Services,  Effec-
 tive—Navy’.”

 l8—DErEnce  SERVICES,
 EFFecTive—Air  Force

 “That  a  sum  70  exceeding
 Rs,  1,31,15,00,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1966,  in
 respect  of  ‘Defence  Services,  Effec-
 tive—Air  Force’.”

 Demand  No.  4—Derence  SERVICES—
 Non-EFFecrTivs

 “That  @  sum  not  exceeding
 Rs.  17,89,27,000  ‘be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will]  come  in  ‘course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1966,  in
 respect  of  ‘Defence  Services—
 Non-effective’.”

 Drmanp  No.  l7—D5EFENcE  CAPITAL
 OUTLAY

 “That  a  sum  not  exceeding
 Rs.  1,08,79,17,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1966,  in
 respect  of  ‘Defence  Capital  Out-
 lay’.

 Min.  of  Defence  (244

 8.32  hrs.

 The  Lok  Sabha  then  adjourned  till
 Rs,  20,92.80 000  be  granted  to  the  Eleven  of  the  clock  on  Wednesday,
 President  to  complete  the  sum  March  3i,  965/Chaitra  10,  887
 necessary  to  defray  the  charges  (Saka), ‘which  will  come  in  course  of
 ‘payment  during  the  year  ending  _——

 “That  a  sum  not  exceeding


